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The 1ok Sabla met ar Lleven of the
Clock

[MR. SPraK¥FR n the Chair)

MEMBER SWORN

SHRI KARNESH MARAK —'Tura
(Meghalaya)

ORAL ANSWERS TO QUESTIONS

Fair Price Shops for I'oodgrains
in States

+
*g]1. SHRI KRISHNA CHANDRA HAL-
DER :
SHR1 P. GANGADESB :

Will the Minister of AGRICULTURE
be pleasad to state :

() whether Government had asked the
State Governments to open fair price
shops for distributing food grains at cont-
rolled prices through a circular recently;

(b) if so, the main features thereof; and

{c) the reaction of the State Govern-
ments thereto ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURF (SHRI
ANNASAHEB P, SHINDE) - (a) and (b).
During the past few months several circu-
lars weie sent to State Governments advis-
g them to strengthen and enlarge farr
price chistribution of Governmeot food-
grains at fixed pricc and to open more
fair price shops where necessary

(c} The State Governments have repo
ted to have taken necessary action.

SHRI KRISHNA CHANDRA
HALDER 1 would like to know from the
Minister whether, after the opening of the
fair price shops, the price rise has been
checked or not

SHRI ANNASAHEB P SHINDE .
Marginally the price rise has becn checked,
not only because of the opening of fair
price shops, but because of a number of
other measures 1aken by the Government
of India

SHRI P. GANGADEB In wview of
the new distribution policy and in the
context of the parodoxical situation of
plenty with the rising cost of living, may
1know whether a reasonable relief will be
given to the consumer by further reducing
the controjled price of foodgrains distri-
buted through the fair price shops ?

SHRI ANNASAHEB P. SHINDE :
This matier 1s usually considered at the
Chief Ministers' conferences. We are go-
g to have such a conference for consider-
ing the problems relating to the price
policy on rabi cereals on 8th April next
and perhaps this matter also would be
considered in that conference., Hon. mem-
bers will appreciate that this year on acco-
unt of several reasons—flood, dislocation of
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transport, large-scale influx of refugees,
etc.—there has been some price rise in cer-
tain parts of the country, despite a very
comfortable food position.

st g W oot - sfeE g T
a7y faacw &1 gw awcerfasml #
amml & ey sqr qia) § A G
ot g7 A WK el & |wa & Q"
forcwr w@ &1 adw wrar? AQ
aa% & Ifq gea A A wred A
¥ 58 A8} @elt, Haaw wgT & THIAI
¥ &l wEr oreva A4 O

SHRI ANNASAHEB P. SHINDE :
1 appreciate that the public distribution
system in the jural areas is not as sirong
as we desire it to be, Therefore, we have
written to the State Governments fiom
time to time to try and strengthen the pub-
lic distribution system in the rural areas.
But the impression of the hon. member
that the fair price shops aie mainly located
in urban areas and not in rural areas is not
quite correct. Qut of the total number of
1.22 lukh fair price shops in the country,
2} times are in the rural arcas compared
to urban areas.

DR. RANEN SEN : Besides nse in
prices of the foodgrains distribuied by the
fair pricc shops, is it a fact that the quality
of foodgrains 1s also deteriorating every
year and there are complaints about it
from almost all parts of the country, inclu-
ding towns, cities and villages 7 If so,
may I know what steps Government are
taking to improve the quality of rice
supplied ?

SHRI ANNASAHEB P. SHINDE :
There is some truth in the complaint made
by the hon member. Our attention has
been drawn to it and my ministry is seized
of the matter. Last year large quantities
of wheat were damaged by rain and in
order to help the producers we have to
purchase the rain.damaged wheat. There.
fore, there are some genuine complaints
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about it, Regarding rice ultimately it is
only the public procurement agencies which
procure ituand on the basis of our past
experience, we are trying to improve the
system as a whole,

MR. SPEAKER : Next question.

SHRI S. M, BANERIEE : He has not
touched on sugar, which is also distributed
through fair price shops. It is also a food.
gram,

MR. SPEAKER : Next question.

Sale of Wheat by F. C. L. in Open
Market

-+
*82, SHRI S. P. BHATTACHARYYA:
SHRI S. R. DAMANI :

Will the Minister of AGRICULTURE
be pleased to state :

{a) the reasons for the Food Corpora-
tion of India selling wheat stocks in the
open market;

(b) the quantitics sold so far, price
realised and the profit or loss thereof; and

(¢) the manner in which these sales
have helped price stabilization ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDE) : (a) To arrest
the upward trend in the prices of wheat in
the open market and to bring down its
price.

(b) So far, the quaatity sold is 1,10,463
tonnes. The average price realized has
been slightly above Rs. 82 per quintal as
against the issue price of Rs. 78 per quintal
fixed by Government for issue through the
public distribution  system. The extra
amount realized by open market sales as
against the issuc price of Rs. 78 is yet ‘¢
be worked out.
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(c) Open market sales of wheat imp-
roved market availability of wheat consid-
erably and was instrumental in bringing
down open market prices of wheat 10 some
extent. The wholesale price index for
wheat prior to the implementation of the
scheme was 220.4 points and after the
scheme was put into operation the price
index has come down to 217.9 points.

SHRI S. P. BHATTACHARYYA :
Due to the change in the policy will there
be any reduction in the price of wheat in
the country ?

SHRI ANNASAHEB P. SHINDE :
This was sold in the open market where
the prices were going up. This has nothing
to do with the fair price shops or ration
shops where the price is controlled.

St TRTAATT WrEAl ¢ AT 4% AT
e lfegy sl A St AF ATX &
ferdr ¥am war §, SAH ¥ aga ww g
aua frem 0 91, fogar aug &
ATHTX &1 F7 wraw el ?

SHRI ANNASAHEB P. SHINDE : We
have not received any complaint that the
foodgrains sold in the market is of inferior
quality. In fact some of the State Govern-
ments have complained to us that the wheat
which was sold by the FCI in the open
market was of superior quality.

st TRt mreAY ¢ fagre w-
wlag gEfedeT 3 aw & qme e §,
AT qra IEE FTET §)

SHRI ANNASAHEB P. SHINDE:
From Bihar the complaint is that we sold
A quality wheat,

it wefag ATogw ad: wg A 82
%o gfer ferezer wr Wy worerrar §, wr
Hl ¥ T A X WA
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¥ Wl § 7 afe wdar §, & W @
Fa ¥ o fowras g ) S
2?

MR. SPEAKER : He has replied to
that in his previous answer.

SHRI NARSINGH NARAIN PANDEY:

The Minister says that it was purchased at
Rs. 82 per quintal. I want to know whether
itisafactor not fiy 82 %0 & ST
WA 9T FW 7 WGT WrHz § oA
7 afgmdwr g @ s xEay w9
ferwrga fet § 7

SHRI ANNASAHEB P. SHINDE :
Rs. 82 was the floor price recommended for
open sales, because some broad policy
directive has to be given. So, the FCI has
given instructions to its staff about
mimmmum floor price. Of course, in some
cases it was sold at a higher price.

wareey Yamwt & fatet w1 aview

Y84, st wWig ewww : W AR
Wt gftare fdtem s+ g aad
war F0r fm :

(%) %ar mrgw qarql ¥ framae
w1 Q%3 & fady wfaw arofig & o
o gdwA e fear o w@r g
forq¥ wrrer ¥l & fadww W
a;

(w) afzet, &Y oy wsdemr W
wraiforer firar e WYX

(n) wrgm qmel & ok« darx
aT frermae ®Y Twd & fal qewre T
w1 sryargy fed o o Wk ?
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THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHRI A. K. KISKU): (a)
No, Sir.

(b) Does not arise,

(c) The provisions of the Prevention of
Food Adulteration Act have already been
made more stringent and the States asked
to ensure proper enforcement of the Act.

A Central Unit has been set up to check
the menace of food adulteration along with
the State Health Authorities concerned. The
Unit is mainly concerned with the func-
tions prescribed in rule 9 of the Prevention
of Food Adulteration Rules in respect of
inter-State offences and helps in giving
technical guidance to State Governments.

off wrge exew ¢ grathe gk fay
FTqR & Wi gad fad wa swaedr
2, ofe ag w1 o w7 & prer=
%} 7 grar § ? ag s AT Ag-
AT W gFw § G 91 @) § 9%
Qv & fad aw sew s T
ITRE?

et it wrare aa eatewr T
qfeare frdtom sl (s ImTSET
ffr ) : wsqw wghkw, @1k W H
ag wieaf oot g & Wi Tow
T & U @ A &1 FratagT
gar ¥ 1 & fogwr wfedws § e
fear ar o ot wvg GOl g
tedwed frger aff s arg §, @fed
el ¥ @Y g QU uw & Ye
&7 %17 $vardt § Wi fomar war w
W % faq wfgy, woar & af
it §1 W@ oF fram ¢ e
qfraifz wge e Q), W@ e T g
qfreiiz Wt ¥ feqr &1 1S mIk &
o1 deifum o aar §, WA 6 WA
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1 HAT G QF FATC T w7 gHiAr
wrqmed §, wod gy g f gor
Gag @ afl v ewr § fe agm
wour gure gut §, afew e aw
@R T g, 30q@= A 21
22 qxe gk &1 afew & xaer
qurear favaesia T€r swar )

i fead wfvdes # o e
fear a1 fs gw arfeariiz Y swaecfen
w42 A ¢@ faww a3 fawr G 1 afx
I ww gk A FE N Wk AW
AN 1 g TAlREd B dfer ot
Ifwa aff avw § 1 WAT wRA W
fer gor @ § o we-waw -dA
e § FERl FR § orfgw F4G0)
afer & a7 awwrn £ Tw afrade
T § A Qg SATRT AT G qwaAr
b g age ¥ Wk gl ¥ feiwd
wid Wi 3], Tg a%T HfeA-ar qaar
3 9w A% dumw e (W
afey) & FA1 7 97 97 q%F 4G HW
wfeT wrew 2w ]

st WgR wew: weAW A,
-y &1 @I ar 47 Y forear o
wr g Wik sad A gt fremae @
W W, @ IEW YTT IT W& A
qRT, WY G WEIAT o wnd § )
v fdaw gl e RO @
fad ®§ wromr wvrw §m wfigh

oft qurdiee ffewr: H oft aw
oy wgaré §, <@ OTE IR\
faar ar adl, &§ mff wrem )

SHRI MOHANRAJ KALINGA-
RAYAR : Will the Minister of Health
and Family Planning please tell us
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approximately how many cases of food
adulteration have been detected by the
Dcpartment in 1970-71 and what action
has been taken ?

MR. SPEAKER : This question is about
the conference of Directors

SHRI UMA SHANKAR DIKSHIT :
I have not got the figures for 1970-71; 1
have got them only up to the end of 1969
and I can give those figures.

MR. SPEAKER - This question did not
arise here, but if you have got the infor-
mation, 1t is all right ; I do not object.

SHRI UMA SHANKAR DIKSHIT :
1 can give the figures for the last five years,
In 1965, the number of samples examined
was 1,66,900-and-odd, the number of
samples found adulterated was 51,900 and
the percentage of samples found adulterated
was 31 per cent ; in 1966, the number of
samples examined was 1,74,000, more than
the previous year, the number of samples
found adulterated was 44,500, that is,
25 per centonly; in 1967, the parcen-
tage was 25.2 per cent; in 1968, it was
24.3 per cent and in 1969, it was 22 per
cent, There were 30.250 convictions under
the Act in 1965, 23,282 in 1966, 20,000 in
1967, 17,800 in 1968 and 15,700 in 1969.
This shows the trend.

SHRI NAWAL KISHORE SINHA :
The hon. Minister has told us that he has
brought certain changes in the laws since
1965. Will he condescend to tell us whether
the amendments in the laws have brought
about some jmprovement in the situation
since 1965 and whother he is satisfied with
it?

SHRI UMA SHANKAR DIKSHIT:
I am not satisfied, but I have just now been
telling precisely that there has been some
small improvement.

PHALGUNA 30, 1893 (SAKA)
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SHRI CT. DHANDAPANI: The
Minister says that thc State Governments
are not properly taking action to check
adulteration of food, At the same time,
the State Governments are complaining
that they are not getting proper instructions
from the Central Government. I would
like to ask the Minister whether the
Government 18 considering to entrust the
whole work to the State Governments,

SHRI UMA SHANKAR DIKSHIT:
It is already in the hands of the State
Governments. It will be an interference
if the Central Government went on giving
them instructions as to how to carry on
their work, It is a State subjoct.

SHRI H.K.L. BHAGAT : The enforce-
ment of this Act is with State Governments
while in the case of Delhi it is with the
Delhi Municipal Corporation. May I know
whether the Government of India have
reviewed the working of this Act, the
enforcement of this Act, by the Delhi
Municipal Corporation and it has been
found to be highly unsatisfactory and, if
so0, will the Government of India consider
the question of giving the enforcement of
this Act to the Delhi Administration
instead of to the Delhi Municipal Corpora-
tion ?

SHRI UMA SHANKAR DIKSHIT:
I went into these figures this morning. I
find that the number of samples drawn
in Delhi is less, about half the number
during the last two years. I will consider
the suggestion given by the hon, Member,

MR. SPEAKER : A slip on my part
has drifted us away from the main
Question. I just agreed that let the Minis-
ter give figures because there was the young
Member who asked for them, Now, it has
gone to the Delhi Municipal Corporation.
The Question was simple as to whether any
Conference is being hold or mot, It would
have been sufficient to say, yes or no. You
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are now going to other Municipal Corpora-
tions also. Next Question,

SHRI JYOTIRMOY BOSU: It isa
vital issue.

MR. SPEAKER : Maybe. Butl have
to observe certain rules also.

Vacation of Building in the Possession of
R.SS.iIn BH.U. Campus

*86. SHRI JHARKHANDE RAI:
Will the Minister of EDUCATION
AND SOCIAL WELFARE be pleased to
state:

(a) whether  the building in the
possession of R.S.S. in the campus of

Banaras Hindu University has been
vacated ; and

(b) if not, the reasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (PROF.
S. NURUL HASAN) : (a) No, Sir.

(b) The University has filed a suit in the
local Court for vacation of the building.
The case is pending with the Court,

ot wreew aq ;R\ e WA
ot wqemry fe aArm gffadr o
wiw & fag ot s Fgea e
a1 JeRt Foad W serfer g
Wik 78 9T ae-frarg gu woww @
oiw @y 9% § SN W@ wa W
fawrfeer &Y of ot fie w@ w7 *Y agt
o w5 & fag, agt & oftaw W
gurT w1 ¥ gwifer s & Y
Frer g2 fegr oty &Y war Tag ¥ W
forer € wre & ofr gewTe ¥ ar IAd
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wafi gequl A @ W ®) agt &
A § wawdar Agga w1 ¢ ?

Sto Qe JEW gEW . IAAIATIAT,
og givafedt 7 a7 wfew & fe
arasla £® Tas @ s faar
wrr Afew gad gfrafedr &1 smandt
agl gf a1 9a% arx @ wgAr afar
ur ag wisazrx fwar war o gwaar
zra feat nar ¢ f% ag | s fear
R |

=it wrews g ¥ fwr w0 o
1 @ ara % 9 s gfaafedt
% adnrT argm wiga § faet ¢ 5
warew grafedt & fww § gify ol
geaaear warieg w3 & fag oy fegraa
awd § s ag aara &1 farg agt &
aarer ¢ frar @y ?

WEqW WEAY : 4y d) wIrEa § W
™

St WIlE® U : K6 qraeq A Bk
ggfvn sra@ &1 ora, W 0
foofe argg wfgaT ¥ g ® fasn

g?

Wo q®o Fow gEw : oY, 4 ) angE
vimae A wgT  fr o & gwaR W
faEr AT AulE  wrardl Y Jvndt

SHRI HARI KISHORE SINGH:
When was the case filed by the University
in the court for getting the building vaca-
ted by the R.S.S. ?

sito o YW AN : TE 25 AT,
1970 Y wrgw gor §
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Master Plan for Development of Fisheries
in Kerala

*88. SHRI M. K. KRISHNAN: will
the Minister of AGRICULTURE be pleas-
ed to state :

(a) whether the Government have agreed
to review their earlier position with regard
to Master Plan for the development of
Fisheries in Kerala; and

(b) if so, the result thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDE) : (a) and (b)
The Government’s view, which has been in-
dicated on previous occasions is that the
Master Plan provides a useful framework
with reference 1o which detdiled planning
can be taken up. It has been pointed out
that as the public and co-operauve sectors
are also involved in addition to the Govern-
ment sector, detailed plans should be corre-
lated with an assessment of resources avail-
able in the various sectors. There has been
no change in this approach.

SHRI M. K. KRISHNAN : May T know
from the hon, Minister the broad outline of
the State Plan?

SHRI ANNASAHEB P. SHINDE:
The State Master Plan broadly envisages an
investment to the tune of Rs.305 crores over
a period of 20 years. That is broadly the
framework of this Maste1 Plan.

AN HON. MEMBER : To do what?

SHRI ANNASAHEB P. SHINDE : For
fisheries development.

SHRI PILOO MODY : I cannot uader-
stand how Rs, 305 crores can represent a
Plao. *Plan’ means plan for action and not
plan for speading.

PHALGUNA 30, 1893 (SA4KA)
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MR. SPEAKER : It is better he replies
rather than the Minister. (/nterruption)

SHRI M, K. KRISHNAN : The Master
Plan envisages a foreign exchange earning
of Rs. 170 crores per annum nstead of
Rs. 20 crores at present, Will the Govern-
ment take an early decision to approve the
Plan?

SHRI ANNASAHEB P, SHINDE : The
State Government addressed a letter to the
hon. Minister of Food and Agriculture,
Shri F. A. Ahmed, as well as to the Prime
Minister. We have amply clarified our
position to the State Government. The
Master Plan that has been formulated is in
broad and general terms and for a period
of 20 years. First of all, our planning is
over a period of five years. Apart from
that, take the case of Cochin; here the Plan
which has been formulated only suggests
that a harbour may be located at Cochin.
“Investigation is n progress. An amount
of Rs 100 lakhs is to be provided for this."”
I am quoting from the Master Plan. As the
hon. Member may be aware, Cochin har=
bour was sanctioned by the Government of
India and our detailed investigation indi=-
cated that not Rs. 1 crore but Rs. 2% crores
would be required. Government of India
have sanctioned Rs. 2% crores for this.
Therefore, our suggestion 10 Kerala Gov-
ernment is to speed up the details of the
Plan so that efforts can be made to tie up
the various elements involved and specify
the Government's policy in each item.

SHRI JYOTIRMOY BASU : May I
know from the hon. Minister whether, 1o
this region of the country, a number of
foreign-controlled monopoly business
houses are coming into operation in the
matter of fishing and if so, why Govern-
ment have allowed these people 10 come
there?

SHRI ANNASAHEB P. SHINDE : 1
can reply to this very forcefully, Sir, but is
it a relevant question? This is Master Plan
of Kerala. (Interruption),..He has nothing
but only that subject in his mind.
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SHRA.VARKEY GEORGE : I would
like to know from the hon, Minister whe-
ther Government has any plan io allow
foreign collaboration in implementing the
Master Plan in Kersla and if so, the name
of the foreign country.

SHRI ANNASAHEB P. SHINDE : The
general policy on foreign collaboration is
under active consideration of the Govern-
ment of India. We wish to spell out, in the
near future, the Government’s policy, and
in the light of the Government's decision,
perhaps it should be possible even to go into
the proposal of collaboration formulated
by the Government of Kerala or by the
parties.

SHRI JYOTIRMOY BOSU : Was that
question quite relevant, Sir?

SHRI PILOO MODY : It was.

SHRI JYOTIRMOY BOSU : We lcarn,
Sir. If a question embarrasses the Govern-
ment and if that is ruled out, keeping that
in mind, we can only express our regret.

SHRI R, D, BHANDARE : That posi-
tion is not correct.

Treatment of Harijans and Backward
Class People of Village Shupi Patti Malla
Dan Pur, District Almora

*89. KUMARI KAMLA KUMARI:
Will the Minister of ED UCATION AND
SOCIAL WELFARE be pleased to state :

(a) whether Harijans and backward class
people of village Shupi Patti Malla Dan
Pur, District Almora are mal-treated by
higher caste people and they have even
approached Central Ministers for the re-
dress of their grievances;

(b) if so, the steps takan by the Central
Government as well as by the State Govern-
ment In this regard; and

MARCH 20, 1972
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(c) if not, the reasons for the delay?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION & SOCIAL
WELFARE (SHRI K. S. RAMASWAMY) :
(a) to (c) We have no information whether
any Central Minister was approached
about this matter. According to the report
received from the Uttar Pradesh Govern-
ment, some cattle belonging to the Harijans
damaged the crops belonging to the resi-
dents of village Shupi Patti in the first
week of October, 1971. This resulted in a
clash between Harijans and Swarna Gwalas
and five persons belonging to both the sides
were injured. There is at present peace on
both the sides. HHowever, the Btate Govern-
ment has been asked to conduct an inquiry
into the incident.

FRTE wwEr gAY ¢ AT WA
et AEIRT qg TAA I FO0 A fe
WIE qOTT gt g qedr STy &
A #Y Tar k fad af waew ¥
Tt g ?

firerr Wi wtH wemrm Wwtew Aqr
wegfer fawm & viww Wt (sto q@
A gER) © AF TF 9g WA A &
arX fF qgf 9X ®|aT & 39 T A%
goatT & fodr war gaey frar @ asar
g7 gl aw ag ? s ag e
TqAdz ® AHAT § | gHA IAW
aaowy feamf § Wi aTmren 1 Y fw
¥g T A F gradfia v

AR wwer gATQ ¢ wr weely
wRIey w@wy ¥ g w4 5 wew
TR ¥ ®T AW XY LA orTErd
srer wT § i gEw gy & ?

SHRI K. S. RAMASWAMY : We
have got {nformation from the Stste
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Goverament that pesce provails is the
village and the perties have mutually
wwmum:.muu
apprehension of breach of peace. They
are now living in harmony.

it wrefg o ofd T e
AENCT (W AT T AT WX WA
f§ g i ¥ wait aw gficeed & ot
wifs & @ ot A & o wars
adt wad fore® ag Wit Xar A
Wik W W san ¥ A Wi
qgﬁumﬂir?

weaw wgven : IR fewe fem
e

High-Powered Commissien on Community
Development
+

«90. SHRI PRABHUDAS PATEL :
SHRI P M. MEHTA :

Will the Minister of AGRICULTURE
be pleascd to state :

(a) Whether a high-powered commis-
sion will be set up to suggest ways for an
integrated approach to Commumty Deve-
lopment Programme which has been very
slow 1n the past; and

(b) if so, whether this dechsion was
taken at the meeting of the Community
Development Council 2

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (PROF.
SHER SINGH) : (a) and (b) The proposal
to appoint & high-powered commussion for
Jooking into Community Development and
Panchayati Raj is under the active consi=
deration of the Government. It was first
mooted by the Consultative Committee of
Parliament for the Department in 1969 and
has since been reiterated by the Consuita-
tive Councils attached to the Ministry.

1

SHRI PRABHUDAS PATELY My I
know from the Minister as 10 when they
will be accepting the report of the bigh-
power commission ?

FROF. SHER SINGH : The high-
power commission has not yet been set up.
It is yet to be set up,

SHRI PRABHUDAS PATEL : A
decision to that effect has already been
taken by the Community Development
Council, When will that decision be
implemented by the Minstry ?

MR. SPEAKER * The Minister says
that it has not yet been set up

PROF. SHER SINGH : The high-power
commission 18 yet to be set up

MR, SPEAKER * It will be set up. He
15 asking about implementation.

SHRI PRABHUDAS PATEL : There
scems to be some difference in the efficiency
of the implementation of the community
development programmes from State to
State.

PROF. SHER BINGH * The perfor-
mance of the Community Development and
Panchayat: Raj programmes 18 not uniform
m all the States, It differs from State to
State. In some States, itis very well and
in some other States, it has not been so
well. That is also one of the terms of the

proposed Commission.

SHRIP. M. MEHTA : It appears from
the reply given by the Minister that the
proposal is receiving the Government’s
active consideration since 1968, but no
action has been taken so far. It means
that the Government have igoored the
advice of the Consultative Committee as
well as the need for an integrated approach
to the problem. Keepiog this in view,
may I know whether the Government are
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aware of™po fact that there is an over-
lapping of the fanctions under the different
centrally-sponsored schemes ?

If so, will the Gavernmsat propose to
have planning for integrated approach
during the pendency of the appointm:at of
the high power commission ?

PROF. SHER SINGH : The delay
was bocausc the terms of reference were
modified. The Ministry suggested soms=
names; those names were not acceplable.
We are now actively consulering the
appointment of this commission very soon
and this question will of course be one of
the terms of raference of the Commission
itscif and we want that there should be no
overlapping. That is the attituds we are
taking now.

SHRI P. M. MEHTA : Are they
prepared to take action? Thatis whatl
want to know.

PROF. SHER SINGH : Certainly we
are taking action, as [ said. In the recent
meeting of the Council also this question
came up that thsre should not be over-
lapping. We want to s:¢ that there is no
overlapping.

SHRI S. M. BANERJEE : It is a fact
and T hope the Minister knows that the
functioning of community development in
various States is far from satisfactory.
Before any Commission is appointed within
9 years or 3 years, I would like to know
from the Minister, whether any effort has
been made or not to assess which has deve-
loped, whether the community or the
department. Because, it appears, it is only
the Department which has developed and
not the community, So I want to know
whether any assessmont has been made in
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the Dspacymont itself abont the failuve of
the community development progeammes,

PROF. S4ER SIRGH : We are miking
assessmoant and we want that this Commu-
nity Davelopmant Progrimm: bacons:s ths
chamyio1 of the waaksr sectioas of our
papulation. The Com nunity Davelopment
D:partmaat 1s doing very usaful wi-k, this
caters to rural employment, taking interest
in promiting smill farmsrs, development
agencies of farming, etc.

MR. S?EAKER : H: askod waethsr
the department has cxpand:d and whether
any assessment was made by the depart-
ment itself,

PROP. SHER SINGH Individual
States have mad: assessmant; we are also
making assessment.
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Proposal te Natienalise or Cowtrol
Private Transport

*93. SHRI S. C. SAMANTA : Will
the Minister of SHIPPING AND TRANS-
PORT be pleased to state :

(a) whether there is any proposal to
nationalise or control the private transport

of goods;

(b) in what States this transpori has
passed into public hands already and the
States contemplatyng to do so in future; and

(c) the reaction of the Central Govern-
ment in this connection ?

THE MINISTER OF STATE IN THF
DEPARTMENT OF PARLIAMENTARY
AFFAIRS AND IN THE MINISTRY OF
SHIPPING AND TRANSFORT ( SHRI
OM MEHTA ): (a)to (c)—A statement

giwving the information required is laid on
the table of the Sabha,

STATEMENT

The State Road Transport Under-
takings in Assam, Himachal Pradesh,
Jammu & Kashmir, Manipur, Tripura and
West Bengal (North Bengal Siate Road
Transport Corporation) are operating
goods services, to a limited extent, besides
passenger services. The Central Govern-
ment have establishcd the Central Road
Transport Corporation Ltd. which operates
goods services between Calcutta and the
northern parts of West Bengal and Assam.
In some other States, nationalised passenger
services also carry goods on a restricted
scale as unaccompanied parcels.

2. In view of the constraint on
resources, the emphasis is on consolidating
and improving the passenger road transport
services in the public sector. This aspect is
particularly -emphasised during the discus-
sions with the State Governments in the
Planning Commission on their Anpnual
Plan propossls relating to road transpor.
The ecxecutive responsibility in respect of
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road transport vests in the jmo Govern-
ments; information regarding their plans or
proposals to enter the field of goods
transport in the future is not availahle

SHRI 8. C. SAMANTA : 1 want to
know whether the Central Road Transport
Corporation  which operates  between
Calcutta and Assam through North Bengal
was created for some other reasons?
What are the reasons for such formation of
Central Road Transport Corporation for
West Bengal and Assam only.

SHR1 OM MEHTA : There was some
difficulty about transport of goods to these
arcas. So this corporation was formed,
keeping this in view so that goods to Assam
and other inaccessible areas could move
more casily.

SHRI S. ¢ SAMANTA : Is it mana-
ged by Centre or by Stales ? 1n the state-
ment it 15 stated that executive responsi-
bality rests with State Governments.

SITRI OM MEHTA : State Govern-
ment has nothing te do with w; its
a corporation under Central Govein-
ment.

SHRI D. BASUMATARI : In view of
the fact that Bangla Desh has been establti-
shed, may I know whether the Government
of India are thinking of reviving the shipp-
ing transport to Assam from Calcutta?
All the material of the Jayanti Shipping
Company taken over by the Government
have been destroyed. So, I want to know
whether the shipping arrangement will be
revived from Bengal to Assam now ?

MR. SPEAKER : The main question
relates to nationalisation of road transe

port.

SHRI D. BASUMATARI : The Jaya-

nti Shipping Company is also a national-
ised corporation now.
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SHRI 8. M. BANERJEE: The hom.
Member waats the nationalisation of
Seventh Fidet.

SHRI D. BASUMATARI : All the
materlal has been destroyed. The hon.
Minister knows it very well. I want to
know wheother (he service is going to be
revived now ?

MR. SPEAKER : Iam sorry that this
does not arise out of the main question.
He may table another question some time
on this.

SHRI R. S. PANDEY : With regard to
the proposal to nationalise goods traffic by
road, may I know whether this matter was
referred to the Planning Commission, and
if so, the suggestion by the Planning
Commission to the States in this regard 7

SHRI OM MEHTA : This matter was
referred to the Planning Commission and
the Planning Commission has said that at
present in view of the severe financial
stress and strain, the States can ill-afford
to find resources required for nationalisa-
tion of goods traffic which would involve
very substantial outlay, and the present
cmphasis is, therefore, on completing the
nationalisation of passenger transport
sorvices and consolidating and improving
these services,

Natrition Programme for Children

%94, SHRI C. CHITTIBABU: Wil
the MINISTER OF EDUCATION AND
SOCIAL WELFARE be pleased to state :

(a) the amount spent under the Nutri-
tion Programme for children during the last
three years; and

(b) the areas covered In this country
and the number of Balwadis in back.-ward
areas that have been given financial assist-
anoce for equipment and for maintenance
and feeding of childrea 7

MARCH 20, 972

Oval Answors N

THE DBRrUTY :MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE (SHRI K. S.
RAMASWAMY): (a) and (b) A state-
ment giving information required is placed
on the Table of the House.

SraTEMENT

There are two schemes of Nutrition
which are being implemented by the Depa-
rtment of Social Welfare at present :

(i) Special Nutrition Programme for
Children of 0-6 year and Pregnant
Women and Nursing Mothers in
tribal areas and slum areas of the
country which was started as a non-
Plan scheme in the year 1970-71.

(1) Nutrition Programme through Bal-
wadis in Day-care Centres for Pre-
school Children in the age-group
3-3 years of low income families
which was introduced as a Plan
Programme in the year 1970-71.

Information regarding the two sche-
mes arc as follows :

(i) Special Nusrition Programme

The Special Nutrition Programme for
Children of 0.6 years and Pregnant
‘Women and Nursing Mothers is implemen-
ted by the Department in the tribal arcas
and urban slum areas of the country
through all the State Governments and
Union Territory Administrations except
Meghalaya, Arunachal, Laccadiv, Minicoy
& Amindive Islands, The expenditure
incurred on the scheme during 1970-71
and 197172 is as follows :

Expenditure

1970-71
129.76 lakhs

197472

993.06 Iakhs
(anticipated)
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This scheme has been coavertad iato
Plan-progeamme from [971-T2.

There is no Balwadisprogramme under
the Special Nutrition Programme.

(i) Nuirition Programme  Throagh
Belwadis and Daycare Centres for
Pre-School Children in the Age-
Group 3-5 Years.

This programme was incluled in the
Fourth Five Year Plan. This programme
was initiated in the year 1970-71, The
expediture on the scheme is as follows :

Expeaditure
197171 1971-72
2.10 lakhs 84.50 lakhs
(anticipated)

This scheme is biing implem:nted in
20 States and 6 Union Territories with
the help of four national-level social wel-
fare organisations, namely, the Central
Social Welfare Board, Indian Council for
Child Welfare, Bharatiya Adim Jati Sevak
Sangh and Harijan Sevak Sangh. Out of
5400 Balwadis through which the progra-
mme is being implemonted 362 are located
in tribal areas.

SHRI C, CHITTIBABU : ** May I
know from the hon. Minister,. ...

The hon. Minisier comes from Tamuil
Nadu and he knows Tamil, and 30, I
want to put the question in Tamil.

MR. SPEAKER :All right, let him
keepon...

SHRI C. CHITTIBABU : ** In reply
to the main question, the hon. Minister
has furnished & statement . . .
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MR. SPEAKER: He does not waat the
other Msmbary to understand his question,
but ho waats to talk to the hon. Minister
only in Tamil 7

SHRI C. CHITTIBABU : The transla-
tion is there. So, all the Msmbars cam
show interest while I speak in my mothor-
tongue. Kindly ask the other Members to
hear what kind of question I am going to
put. This is the first tims that I am
making such a request,

** In reply to the main question, the
hon. Minister has laid a statement on the
Table of the House. The statement refers
to two schemes. The first reads as
follows :

“Special Nutrition Programme
for Children of 0-6 years and preg-
nant women and mursing mothers in
tribal areas and slum areas of the
country which was started asa non-
Plan scheme in the year 1970.71,".

May 1 know the kind of nutritions food-
stuffs supplied uwalzr these programmes,

the categories of people to whom they
wore supplied and the basis on which
their eligibility was determined ? If the
basis was income, then, may I koow which
authority determined the income ?

SHRI K. S. RAMASWAMY : The
Special nutrition programme was started
as a non-Pian scheme . . .

SHRIC. CHIFTIBABU : [am sorry
the hon. Minister is replying in English.
He knows Tamil, So, let him expiain to
me in Tamil. Iam sure all the Members
will agres. If w: both talk in Tamil, they
will hear th: tra1slatioa from Tamil into
Eaglish, Asa spacial case, [ am roquesting
the ha1. Minister to explain itto ms2 in

** Bnglish translation of question asked in Tamil.
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Tamil, because be is a Tamil Nadu Minis-
ter. .

DR. KAILAS : If I want to ask & supp-
lementary question, how am I to under-
stand the answer 7

MR. SPEAKER ; The practice that has
been followed 20 far is different. If a new
practice is going to start now, then we
Punjabis will talk to each other in Punjabi
and those from Tamil Nadu will talk in
Tamil .. ..

SHRI C. T. DHANDAPANI : Let
there be arrangement for translation from
other lar guages also. Hon. Members from
other States are alvo agitated over this
question.

SHRI C. CHITTIBABU : Once for all,
Tamil Nadu has settled the language pro-
blem. We are not wonied about that.
But he belongs to Tamil Nadu and 1 am
asking him to reply in Tamil.

MR. SPEAKER : Order, order. What
is this Tamil and Tamll Nadu all the time?
We do not hear any other word,

SHRI C, CHITTIBABU : I request the
other membess also to hear the reply in
Tamil.

SHRI C. T. DHANDAPANI: The
feelings of Tamil Nadu have to be proper-
ly understood by the Indian leaders. That
18 why we are talking about Tamil Nadu.

MR. SPEAKER : I do not think this
is the appropriate time for that. Let him
wait for some other time.

SHRI K. S. RAMASWAMY : This
special Notrition Programme was started
as long ago as 1970-71. It has been made a
Plan scheme for 1971-72, This scheme is
confided to children in the tribal areas,
children in slums in towns and big cities
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having a population of one lakh or more.
mmﬂfm costs about Iﬂllu

SHRI C. CHITTIBABU ; May I requ-
est the hon, Minister to answer the point
raised in my question 7 My question is:
what type of nutrition they are giving ?
I do not want to know whether it costs
18P or 16F or Rs. 19 lakhs.

SHRIK. S. RAMASWAMY : For chil-
dren upto 1 year, milk and food of semi-
solid consistency giving 200 calories and 12
grams of protein; for children from 1—6
years, processed /prepared food giving 300
calories and ]2 grams of protein; for expec-
tant mothers, processed/prepared food
giving 500 calories and 20—25 grams of
protein and n  additjon, folic acid and
iron daily and multi-vitamin tablets on
alternate days and; for nuising mothers,
processed/prepared food giving 500 calo-
ries and 20-25 giems of protein and MV
tablets on alternate days.

MR. SPAEKER : The question simply
was about the amount spent.

SHRI K. 5. RAMASWAMY : We have
upio now spent a litile more than Rs. 19
crores benefiting more than 20 lakh child-
ren.

SHRI C, CHITTIBABU : What is the
period during which they have spent this
amount ?

My second question is this, They are
providing money to all State Governments
and Union Territories adminstrations exce-
pt Mcghalaya Arunachal, Laccadiv, Mini-
coy and Amindive Islands. They are giv-
ing this only to big States, not to poor
people in small territories and islands like
Laccadives. Also why should mot this
amount be paid direct to State Govern-
ments instead of channelling {it through
private organisations like the Central
Social Welfare Board, the Indian Council
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for Child Welfare, Bhacatiyva Adim Jati
Sevak Sangh and the Harljan Sevak Sangh,
and why should not Government direct
the State Governments to do it themselves?
I accuse these organisations as being
bogus sanghs,

SHRIK, S. RAMASWAMY : QGovern-
ment are concerned with giving food to
the children ...

SHRIMATI V. JEYALAKSHMI: They
are all very good organisations.

MR. SPEAKER: What has gonc wrong
with the hon. member?

SHRI C. CHITTIBABU : 1 am all right.
I know what is this Balwadi. Day before
yesterday, I had seen a Balwad: organisa-
tion . ..

MR. SPEAKER : Order, order, Kindly
be patient. Do not speak at the top of
your voice. Put the question rather a
little softly. Do not be very aggressive. I
never found you like this except after you
have grown the beard.

SHRI K. S. RAMASWAMY : This
special nutrition programme is being imp-
lemented through the State machinery.
We give ithe amount and it is being admi-
nistcred by the State authorities. It is
being done through the municipalities and
local bodies, volunary agencies, etc.

Regarding the Balwadies, this is a cen-
trally sponscred scheme. Balwadies are
run by the voluntary agencies: the Indian
Council for Child Welfare, Bharatiya Adim
Jati Sevak Sangh and the Harijan Sevak
gangh. These are voluntary agencies and
they are doing it.

SHR] C. CHITTIBABU : These volun -
ta1y agencies can be bogus. 1 have got
authority which I shall produce before
this Parliament. Instead of work being
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done, political influenoe is coming there
and is being injected by the political
people. This organisation should be—
(Interruption)

MR. SPBAKER : Are you going to sit
down or not?

SHRIMATI MUKUL BANERIJI : |
oppose what the hon. Member has said.
The Ceatral Social Welfare Board, the
ICCR who are dealjng in this matter, are
doing very good work in the field. Itis a
well known fact.

MR. SPEAKER : I advise you notto
clash with him on this issue, (Interruption)
Order please.

THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (PROF.
S, NURUL HASAN): I would like
to make it clear chat the Government
deeply value the offer which is made by
various voluntary organisations and the
Government hope that in all the activities
of social weltare, the voluntary organisa-

tions will play an inireasingly imoartant
part.

MR. SPEAKER : I am not going to
allow any more question,

SHRI C. T. DHANDAPANI: Why
have the Government chosen only thess
four organisations?

PROF. S. NURUL HASAN : On the
other hand, if the hon. Member would
kindly have a look at the figures, he would
$ee......(Imterruption)

SHRI C. T. DHANDAPANI : Figures
never speak the truth,

SHRI C. CHITTIBABU : This is the
first time. I am requesting you to let me
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say that as a Memsber of the Public Ac-
ocounts Committee, while 1 was there......
(Imserruption)

MR. SPEAKER : Kindly sit down.
Order, order. This bas taken so much
time and all the other questions are left
out. I am not going to allow any more

question,

SHRI C. CHITTIBABU : Just onc
word. While I was in the Public Accounts
Committee, there was a charge [against the
Bharat Sevak Samaj .. ..

MR. SPEAKER : Iam not going to
allow it,

SHRI C. CHITTIBABU : **

MR. SPEAKER : It will notgo on
record. He is speaking without my rer-
mision. I do not like this.

SHRI C. CHITTIBABU : **

SHRI K. S. RAMASWAMY : The
Bharat Sevak Samaj is not entrusted with
this work.

MR. SPEAKER :1 am passing on to
the next question. We have taken so much

time on one question.

National Housing Policy

*»95. SHRI ARJUN SETHI: Will the
Minister of WORKS AND HOUBING be

pleased to state :

(a) whether Government are contem-
plating to evolve a National Housing

Policy; and

(b) if so, the time by which the Policy
will materialise?
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THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUS-
ING (SHRI I. K. GUJRAL) : (a) A num-
ber of social housing schemes, aimed pri-
marily at amelioratiog the living conditions
of the lower income brackets, have been iIn
operation from 1952 onwards. However,
studics are now under-way to evolve an
overall National Housing Policy, based on
physical, economic and fiscal considera-
tions. For this purpose, a seminar is also
scheduled at New Delhi the next month,
where experts of various disciplines, both
from the public and private sectors, will
have a comprehensive exchange of views.

(b} Obviously, no realistic time limit
can be prescribed for such exercises.

SHRI ARJUN SETHI: In view of the
urgency of the programme, may I know
whether the Minister has fixed any priority
for evolving a scheme immediately?

SHRI L. K. GUIRAL : The hon. Mem-
ber must have seen that the Rashtrapati, in
his Address, and the Finance Minister, in
his budget speech, have laid emphasis on
this, but I must confess that merely an al-
location of priority does not solve the pro-
blem. The shortage is so acute and the
backlog keops on increasing at such a speed
that the problem is really overwhelming us,
and I think we have to do & lot of thinking
on this to evolve any quick policy to meet
the problem.

SHRI S. M. BANERJEE: Has the Gov-
ernment chalked out any scheme to have
two roomed tenements for class Il and IV
employees in Delhi because the backlog is
more than 65,000, What amount has been
sanctioned during the Fourth Plan speci-
fically for class 111 and IV employoes?

SHRI 1. K. GUIRAL : So far as
construction for Government employees in
Delhi is concerned, in the Pian we have an

®* Not recorded,
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allocation of Rs. 24 crores for Delhi and
clsewhere but mostly it will be in Delhi,
Most of this money is spent on lower cate-
gories because we are not building any
houses in higher categories.

SHRID. N. TIWARI : Every year some
allotment is made to the State Government
for housing in rural and urban areas. The
rural areas have been neglected. On the
one hand there is shortage of accommoda-
tion in rural as well as urban areas. But
the State Governments are not able to
spend money allotted to them and most of
it lapses. What steps have the Govern-
ment taken to see that the allotment made
for housing is spent in full. Have eny
studies been made to find out how far
these stcps have improved the housing
problem?

SHRI I. K, GUJRAL : The Fourth Plan
allocations are made on the basis of block
grants and block loans and therefore it is
not earmarked. Of course studies are un-
dertaken by the working groups as to how
much should go to housing but my regret is
that ever since the idea of block grants and
block loans has come in, money spent by
the State Governments on housing is fall-
ing short of our target, both rural and
urban, and the situation is getting out of
hand; it is worse and it has not improved.

Qutside the Plan we have taken two
schemes in the Centre; one giving a provi-
sion of 100 per cent grant for house sites in
rural areas.

MR. SPEAKER : 1 have called the next
question.

Family and Child Welfare Projects

*96. SHRI1V. MAYAVAN : Will the
Minister of EDUCATION AND SOCIAL
WELFARE be pleased to state.
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(a) the number of Family and Child
Weifare Projocts that are functioning in
backward areas of the country; out of the
total 221 such projects;

(b) the amount spent so far on such
projects in the backward areas of the coun-
try, and

(c) whether the nutrition programme
for children upto 3 years of age cannot
become a part and parcel of the Family
aud Child Welfare Project in backward
areas?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE (SHRIK. S. RAMA-
SWAMY): ¢a) The number of Family &
Child Weifare Projocts that exist in the
country at present is 240. OF these 49 exist
in the backward areas;

(b) the amount spent so far on the
projects in the backward areas is Rs.
61,53,620,

(¢) The two schemes are being merged,
in respect of the nutrition part.

SHRI V. MAYAVAN : 8ir, the hon.
Minister in his reply has stated that there
are 240 family and child welfare projects
throughout the country and that 49 of them
are located in backward areas. Sir, 90% of
the population of our country live in back-
ward areas of our country but it is, indeed,
surprising that only 49 projects are located
in the backward areas. Not oaly that,
hon. Minister has also stated that a sum of
Rs. 61,53,620 has been spent so far on these
projects. Does the hon. Minister. consider
whether the amount spent is adequate for
the purpose?

SHRI K, S. RAMASWAMY : We have
started this scheme and out of 240 projects
that exist in the couatry, 49.are located in
the backward areas. It is our intention to
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expand the acheme if finance permits. It is
not that we want to start centres only in
forward areas.

SHRI V. MAYAVAN®** : S8ir, Shri
Siddhartha Shanker Ray, on an earlier
occasion had stated shat this nutrition
programme was going to be formulated on
a five-year basis, In reply to part (c) of my
question, it has been stated that the nutri-
tion scheme and the family and child wel-
fare project are being merged. I would
like to know from the hon. Minister whe-
ther the merger was thought of only on
secing my question or the matter was pro-
ceased earlier?

SHRI K. 5. RAMASWAMY : Itisa
five-year programme.

SHRI K. NARAYANA RAO: What
precisely is the nature of the activities that
have been contemplated under the family
and child welfare schemes?

SHR1 K, S. RAMASWAMY : Let me
explain the objectives of the scheme.

They are :

(1) Provision of integrated social
welfare services to children in the
villages, specially to pre-school
education;

(2) Provision of basic tiaining to
women and girls in home craft,
mother-craft, health, education,
nutrition and child care and of
the cssential health and maternity
services for women;

(3) Aussisting women m villages thro-
ugh Mahila Mandals, and speci-
ally established centres as well as
existing agencies for obtaining
supplementary work and income;
and
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(4) Promotion of cultural, educa-
tional and recreational activities
for women and children.
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**English translation of question asked in Tamil.
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% Ifeafay 1 ¥ e aff fear
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srex g featet a¢ wranfes 20 vl
aur ®@q Qg G47 ¥ T@ A R
areafyw feafr & srasrd midr «r
s

Agricultural Universities during
Fourth Plan

* 85 SHRI N. SHIVAPPA :
SHRI BIRENDER SINGH RAO :

Will the Minister of AGRICULTURE
be pleased to state

(a) whether Government propose to
set up Apricultural Umniversities in the
country during the Fourth Five Year
Plan,
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(b) if so, the names of places and
States where such Universities are likely to
be set up; and

(c) the funds
purpose ?

allocated for the

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDE): (a) to(c):
The Government of India do not them-
selves set up Agricultural Universities.
However, they assist the State Governments
through the Indian Council of Agricultural
Research m the establishment and develop-
ment of such Universities. Hundred percent
central financial assistance s provided
under the Plan for selected items subject
1o a ctiling of Rs. 2 crores per University
during the Fourth Plan period. Technical
advice and assistance are also rendered to
the State Governments concerned on draft-
ing legislation, introduction of teaching
reforms etc. So far, during the Fourth
Plan, 8 Agricultural Universities have been
established m the following States :

Name of the University Headquarters State

1 Assam Agricultural Unjversity Jorhat Assam

2. Punjabrao Krishi Vidyapeeth Akola Maharashtra

3 Haryana Agricultural University Hissar Haryana

4 Rajerdra Agricultural University Patna (Temporary) Bihar}

5 Himachal Pradesh University, Simla Himachal Pradesh
Agricultural complex.

6 Tamul Nadu Agricuitural Universiny  Coimbatore, Tamil Nadu

7. Gujarat Aguicultural University Ahmedabad (Temporary) Gujarat

8 herala Agricultural University Mannuthy Kerala

These are in addition to the 9 Agricul-
tural Universities set up earher in U. P,
Punjab, Rajasthan, Orissa,  Andhra
Pradesh, Mysore, Madhya Pradesh, West
Bengal and Maharashtra, In Delhi, Indian
Agricultura! Research Institute is a deemed
University tor the purpose of imparting
agricultural education at the post-graduate
jevel. A proposal from the State of Jammu
& Kashmur for the establishment of an
Agrlcultural University has recently been
received and is under examination.

Fall In Price of Coconut in Kerala

*87. SHRI C. M STEPHEN : Will
the Minister of AGRICULTURE be
pleased to state *

(a) whether Government are aware of
the fall in the price of Conconut in Kerala
and f so, the extent of the fall as

compared to the price in the corresponding
month in 1971;
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(b) the total production of coconut in
Kerala and the total annual loss the agri-
culturists will suffer as & result of the fall
in price and the reasons therefor; and

(c) thesteps taken by Government to
restore the price level ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDE) : (a) Yes, Sir.
An idea of the extent of fall in prices may
bo had from the statement (siatement laid
on the Table of the House) [Placed in
Library. See No. LT-1466/72] giving the
wholesale prices of coconuts during the
last four years.

(b) According to All-India Final Esti-
mate of Area and production of Coconut,
1970-71, production of coconuts in Kerala
in this year has been estimated at 3981
million nuts. The final Estimate of Area
and Production for 1971-72 is not yet
available, Inview of the fall in prices,
the sale procesds of the crop are likely to
be less this year than last year.

(c) Watch is being kept on the behavi-
our of prices. Also, ateam of officers is
being sent to Kerala to study the position.
Corrective measures will be taken after
this study has been made.

wren-arfeerm gg (1971) &

qfcarm-wreq want o gt oife

¥ ol eltwreel At &  fwarat
ot gurewm

*91. «ft gwR WX wEwTT : w7
gfe ool 7g TR o g oW
fir :

(%) af 1971 & wrear-arfesary
Iz ¥ dwedt awi & fearl A

Gaat 51 o wfy g€ @ IEw gund
¥ w1 ¥ W gefn feaml w gfw
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s A f e s aT @ @
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Rural Works Programme in Sidhl

*92. SHRI RANABAHADUR SINGH.
Will the Minister of AGRICULTURE
be pleased to state :

(a) whether the Rs. 2 crores sanctioned
for the Sidhi District under the Rural
Works Programme have not yet been
released and the execution of these works
is being delayed thereby ; and

(b) if so, the reason therefor t
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THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (PROF
SHER SINGH) (a) and (b) For the
Drought Prone Areas Programme (formerly
called Rural Works Programme), an outlay
upto Rs 2crores would be available for
each selected district during the Fourth
Plan pertod The S8tate Governments
have to draw up master plans for each
selected district and based on these plans,
ndividual works to be taken up in different
sectors dic 1o be sanctioned Pending the
finalisation of master plans for Sidh dis-
trct, schemes with an estimated cost of
Rs 87 33 lakhs were sanctioned in the
first yeir of the Programme 1tself on an
ad hoc baws Depending on the progress
of expenditure, funds are also released to
the State Government and the execution
of works s not held up for want of lunds

Jobless Doctors

*97 SHRI BHOLA MANJHI Will the
Mmister of HFALTH AND FAMILY
PLANNING be pleased to state

(4} the number of doctors who are
jobless

(b} whether the Indian Medical Assa-
ciation surveyed the position m different
States regarding jobless doctors , and

(v) tf so, their findings ?

THE MINISTER OF WORKS AND
HOUSING & HEALTH AND FAMILY
PLANNING (SHRI UMA SHANKAR
DIKSHIT) (a) We have no statistical data
showing the numbe: of jobless doctors in
the country There 15 an overall shortage
of doctors in the country particularly in
rule areas,

(b) No

(¢) Does not arise
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Litd 4
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Allotment of land to Scheduled Castes
and Scheduled Tribes

*99. SHRIB. K. DASCHOWDHURY:
Will the Minister of EDUCATION
AND SOCTAL WELFARE be pleased to
refer to reply given to the Unstarred
Question No. 1110 on the 17th November,
1970, and state ;

(a) whether information has since been
collected from thc State Governments re-
garding the allotment of lands to Scheduled
Castes and Scheduled Tribes during the

Gandhi Centenary year in the country,
and

(b) if s0, the land allotted State-wise ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE (SHRI K. S. RAMA-
SWAMY): (a) and (b). The information
has been 1eceived from all the States and
Union Territories except Assam  The
Governments of Andhra Pradesh and
Tamil Nadu have furmshed information
in respect of Scheduled Castes only. 1he
information received is given in the state-
ment 18 laid on the Table of the House.
[Placed in Ltbrary. See. no. LT-1467/
72]

Stoppage of Wheat Import under PL-480
and Self-suficiency b Wheat and Rice

*100. SHRI S. M. BANERJEE : Will
the Minister of AGRICULTURE be
pleased to state :

(a) whether import of wheat under
PL-480 from USA has been stopped
completely ;

(b) if so, whether this has been done as
a protest against the American attitude
towards India during the 14-day War with
Pakistan; and

(c) whother India has rcached a state
of self-sufficiency in the matter of wheat
and rice 7
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THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI1

ANNASAHEB P. SHINDE) : (a): Yes,
Sir,

(b) No Sir.

{c) Atthe current level of production
of wheat and rice, Government has besen
able to build adequate stocks to mest nor-
mal public distribution requirements and
also maintain an adequate buffer stock.
Concessional imports of wheat and rice
have also been stopped.

Report on Working of Mannam Sugar
Mills Cooperative Ltd. Pandalam, Kerala

640. SHRI VAYALAR RAVI : Will
the Minister of AGRICULTURE be pleas-
ed to state :

(a) whether Government have received
the Report of the Committee appointed to
go into the affairs of the Mannam Sugar
Mills Cooperative Ltd. Pandalam, Kerals;
and

(b) the steps taken or proposed to be
taken to make the working of the Mills
more efficient ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDE): (a) Yes,
Sir.

(b) The State Government have ini-
tiated action to implement some of the re-
commendations of the Committee, include
ing the setting up of a State Farming Cor-
poration, allotment of 3,000 acres of forest
land and advance of Rs, 30 lakhs to the
Corporation, for intensive development of
sugar-cane, for ensuring adequate supply to
the Mannam Sugar Mills Cooperative Ltd.
The State Government have also been
advised to create necessary infra-structural
facilities and administrative arrangements
for sugar-cane development. For improv-
ing the economic viability of the Mills, it
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bas also been suggested to them to consider
adding a distillery unit, after expert study
about its techno-economic feasibility, with
financial assistance from the National Co-
operative Development Corporation, These
suggestions are under consideration of the
State Government.

Complaints about the Quality of Seeds
supplied by National Seeds Corporation

641. SHRI BISHWANATH JHUN-
JHUNWALA : Will the Mmister of
AGRICULTURE be plcased to state :

(a) whether the number of complaints
about the deterioration in quality of seeds
supplied by the Seeds Corporation has
increased during the last three years,

(b) if so, the number of such com-
plaints received during the same period
year-wise;

(c) numbes of complaints from Govern-
ment agencies and the variety of seeds with
regard to which the complaints were mainly
received; and

(d) whether each complaint has been
inguired 1nto and if so, in how many cases
the deterioration was due to malpractice.
What punishment has been given to the
persons responsible and what steps have
been taken to improve the quality of sced
where malpractice is not involved ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDE) : (a)to (d).
Information is being collected and will be
laid on the Table of the Sabha.

Steps taken to check rise in Price of
Sugar

642 SHRI BISHWANATH JHUN-
JHUNWALA :
SHRI S. M. BANERJEE :

Will the Minister of AGRICULTURE
be pleased to state :
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(8) whether the price of sugar in open
market has recorded sharp increase during
the last two months;

(b) if so, the extent of increase in the
different States;

(c) whether Government have analysed
the causes for the rise in prices and if so,
the main features thereof;

(d) whether steps were taken to bring
down the prices during the last two months
and if so, the results thereof; and

(e) whether price rise is due to none
lifting of sugar from mills and its distribu-
tion through fair price shops ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (PROF.
SHER SINGH) : (a) and (b). A state-
ment showing wholesale prices of sugar in
the open market at important consuming
centres in various States during the last
three months as on Tth January, 1972, 4th
February, 1972 and 3rd March, 1972 is laid
on the Table of the House [Placed in
Library. See No. LT-1468/72)

(¢} The main reasons for the rise in
the prices are :~

(i) expectation of a substantial fall
in the production of sugar, asa
result of a fall in the area under
sugar-cane, and the damage to
the standing crop by excessive
rains and floods in the north
and drought in some areas in
south;

(i) sympathetic effect of rise in the
prices of gur and khandsari;

(iii) increase in the cost of produc-
tion of sugar as a result of pay-
ment of higher price for sugar-
cane by factories and other
factors;
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(iv) speculation about the lkely
increase in the tariff valuc asa
result of monthly revision,
followed by the actual increase
decided by the Government.
The tariff value was revised from
Rs. 135 per quintal to Rs. 150
per quintal on the 1st January,
1972, to Rs. 165 per quintal on
1st February and to Rs. 190
on lst March, 1972. 30 percent
an valorem duty is levied on the
basis of the tanff value on sugar
sold in the open market;

(v) speculation about increase in the
rate of excise duty on sugar in
the forth commg budget, and

(v1) temporary transport difficul-
ties.

(d) The following steps have been
taken to check the rise in price of sugar
during 1971-72 :—

(i) The quantity of sugar for sale
by sugar factories is being
regulated by monthly releases.

(ii) The period of delivery of sugar
by factories against the release
orders has been reduced from
45 to 30 days.

(i) Sugar factories have been pro-
hibited from refusing to deliver
sugar if undespatched sugar is
available with them against a
valid release order.

(iv) Sugar factories have been pro-
hibited from despatching to any
one dealer more than 2,200
quintals of sugar per week.

(v) Sugar factories are required to
despatch or deliver at least 20
per ceat of the released quota
of sugar, every week.

(vi) Quantitative restrictions have
been imposed on holding of
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stocks by dealers;the quantitative
limits being 250 quintals in the
case of dealers in towns having
population of less than 1 lakh,
500 quintals in the case of cities
with a population between 1
lakh and § lakhs, and 1,000
quintals in case of cities with a
population of over § lakhs,
except that in the case of impor-
ters in Calcutta the limit is
7,500 q“ihtﬂﬂ.

(vii) While the sugar factories are
free to sell sugar in any States,
mnter-State movement of sugar
by dealers has been banned.

(vii1) Bank advances to sugar dealers
against sugar stocks have been
restricted and bank margins
thereon have been increased
from 45 to 65 per cent.

(1x) In consultation with the sugar
industry, a scheme was intro-
duced with effect from 1st
January, 1972, under which the
sugar industry makes available
60 per cent of the released quota
of sugar every month at a fixed
price for distribution mainly to
domestic consumers through
fair price shops and the same is
beiug allotted to State Govern-
ments for arranging such distri-
bution.

(¢) Yes Sir, tosome extent in areas
where the dealers could not lift appreciable
part of the quota from factories due to
transport difficulty or other causes.

Development of Tuber Crop Research
Institute, Trivandrum

643. SHRI VAYALAR RAVI: Wil
the Minister of AGRICULTURE be
pleased to stato :



49  Written Answers

(a) stepstaken to develop the Tuber
Crop Research Institute at Trivandrum;
and

(b) the recommendations of the Achie-
vement Audit Committee which visited the
Institute in April, 1972 ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHFB P. SHINDE) : (a) The
Central Tuber Crops Rescarch Institute of
the Indian Council of Agricultural Research
wag established at Trivandrum m July,
1963. The Government of Kerala provided
52 acres of undulating land which after
terracing, levelling and bunding is being
utilised as the experimental farm. The
aims and objectives of Central Tuber Crops
Research Institute are to evolve improved
varieties of tuber crops like tapioca, sweet
potato, yam etc and lormulate practical
measures for increasing the yield and
quality of tuber crops.

In order to strengthen the research
activities of the Institute, additional staff
has been provided under the Fourth Five
Year Plan Scheme. Laboratory building
and glass house are being constructed.

(b) The Achievement Audit Commit-
tee of the Central Tuber Crops Rescaich
Institute which visited the Institute n
April, 1971 have made the following impor-
tant recommendations :—

(i) To fill up the vacant posts
sanctioned under the expansion
plan of the Institute. (The Direc-
tor, Central Tuber Crops
Research Institute has been
asked to fill up all the vacant
posts, urgently),

{1i) The necessity for early construc-
tion of the buildings of the
Institute, (Construction work
has been started by the Central
Public Works Department).
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(iin) To investigate the problems of
proper transport and storage
requirements for the Tapioca
produced which may have to be
utilised for industrial purposes.
{Action is being taken by the
Director).

(1v) To strengthen the All India
Coordinated Research Project
on Tuber Crops (other than
potato). (Action has been
taken).

(v) The [nstitution of Post-Doctoral
Research Fellowships to inten-
sify research on Tuber Crops.
(The Director has been requested
to send a detailed proposal in
this regard).

Extension of Scheme for benefit of
Marginal Farmers and Agricultural
Labours to Palamam in Bihar

644. KUMARI KAMLA KUMARI :
Will the Minister of AGRICULTURE be
pleased to state:

(a) the Dustrict 1n Bihar which has the
largest number of marginal farmers; and

(b) whether the scheme for the benefit
of marginal farmers and agricultural labour
15 proposed to be extended to Palamau
District in Bihar ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (PROF.
SHER SINGH): (a) The Dustrict of
Darbhanga in Bihar has the largest number
of marginal farmers with holdings below
2.5 acres. Out of the total number of
101876 farmers in the District, marginal
farmers number 65787 (about §5%) in this
District.

(b) No. At present there is no proposal
to extend Marginal Farmers and Agricul-

tural Labour Projects to fresh districts
like Palamau.
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Construction of Houses in Greater Katlash
Part II, New Defhi

645. SHRIN. SURYANARAYANA :

SHRI BISHWANATH JHUN-
JHUNWALA :

Will the Minister ¢f WORKS AND
HOUSING be pleased to refer to the
reply given to Unstarred Question No.
2079 on the 29th November, 1971 and
state :

(a) whether the colonisers have since
completed the provision of all the services
in Greater Kailash Part Il other than ‘E’
Block), New Delhi ;

(b) if not, by which time it is expected
to be done; and

(¢) the action  which Government
propose to take against the colonisers for
non-fulfiilment of the terms of the lay-out
plan and contract entéred into by them ?

THE MINISTER OF STATE IN
THE MINISTRY OF WORKS AND
HOUSING (SHRI L K GUJRAL):
(a) and (b) The colonisers who were
required to complete all the service by
December, 1971 as per conditions of the
approval of lay-out plan, have not comple-
ted the work. However, as an alternative,
they have paid the cost of deficiencies for
roads and storm water drains on 28th
February, 1972. They have also paid the
cost of deficiencies in respect of Water
supply and sewer lines directly to the water
Supply and Sewage Disposal Undertaking
in accordance with the resolution passed by
the Water Supply Committee on the 14th
October, 1971, which is yet to be ratified
by the Standing Committee of the Munici-
pal Corporation of Delhi. The General
Wing of the Corporation and the Water
Supply and Sewage Disposal Undertaking
would now complete the deficiencies in
sorvices, The Corporation have, however,
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not indicated the time by which the work
will be completed.

(c) In view of the above position the
question of taking action against the
colonisers does not arise at this stage.

Service Conditions of Staff employed at
all Day Milk Stalls of D.M.S. in Depart-
ments/Ministries

646. SHRI K. SURYANARAYANA :

Will the Minister of AGRICULTURE be
pleased to state :

(a) whether the staff like Managers
and Assistant Managers employed at All-
Dav Milk Stalls run by the Delhi Milk
Scheme in varrous Ministries and Govern-
ment Offices in New Delhi/Delhi are
treated as ‘ministerial’ staff or governed by
the Factory Act for the purpose of working
hours, Overtime Allowances and other
amenities ; and

(b) the relative service conditions under
the two sets of Rules relating to the
factory staff and ministerial staff ¥

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (PROF.
SHER SINGH): (a) Managers/Assistant
Managers posted in the All Day Milk
Stalls of the Delhi Milk Scheme are Non-
industrial Class 11l Government employees.
They are governed in respect of the general
conditions of service such as working
hours, overtime allowance and other
amenities by the rules and orders of the
Government of India in force from time
to time as applicable to appropriate
categories of employees in the Delhi Milk
Scheme. They are not governed by the
Factory Act for purposes of working hours,
overtime allowance and other amenities.

(b) The information is being collected
and will be laid on the Table of the House.
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Working Hours of the Staff of D.M.S.
Booth in Varions Departments/Ministries

647. SHRIK. SURYANARAYANA :
Will the Minister of AGRICULTURE be
pleased to state :

(a) whether the working hours of staff
employed at the D.M.S. Stalls i the
various Ministries and Offices of the
Government including the lunch hours
are co-terminus  with those of the
Ministries/Offices concerned in which they
are located ; and

(b) if not, the reasons for keeping
these stalls open even after the closure of
the Ministries/Offices concerned ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (PROF
SHER SINGH) : (a) No, Sir. With effect
from Ist March, 1972, the working hours
of the staff employed at the D.M.S. Stalls
m the various Mimstries and Offices of
the Governmrnt aie from 8,30 AM to
5,45 P.M. with a Junch break between
12.30 P.M. and 1 P.M.

(b) The closure time of the Minsiries
is 5,30 P.M. The revised closing times of
the Stalls is 5456 P.M. The stalis remain
open for fifteen minutes extra to enable
the staff to close the daily accounts after
the sales are over.

Dredgers for Beypore Portin Kerala

648, SHRI RAMACHANDRAN
KADANNAPPALLI: Will the Mnsier
of SHIPPING AND TRANSPORT be
pleased to state :

(a) whether sea-going dredges capable of
working in swells are necessary for dredging
t he river mouth of Beypore Port in Kerala;
and

(b) if 5o, steps taken to supply one sea-
going dredge to this Port ?
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THE MINISTER OF PARLIA-
MENTARY AFFAIRS AND SHIPPING
AND TRANSPORT (SHRI RAJ BAHA-
DUR) : (a) Yes.

(b) One of the cutter suction dredgers
belonging to the Ministry of Shipping and
Transport 1s proposed to be deployed at
Beypore during the next fair season.

Inceatives to Junior Engineers

649. SHRI § D. SOMASUNDARAM:
Will the Minister of WORKS AND
HOUSING be pleased to state :

(a) the Junior Engineers, who acquire
higher qualifications while in service, are
given any incentives and, if not, the
reasons therefor;

(b} whether ihe Engmneer-in-Chief
issued instructions to the Superintending
Engineers (Co-ordination) to recruit only
Graduates with First Division, as there is
a reported imbalance of Diploma and
Degroe holders; and

(c) whether no imbalance is main-
tained in case of promotion of Junior

Engineers in the absence of any notified
promotion rules ?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUS-
ING (SHRI 1. K. GUJRAL) : (a) The
scale of pay of Junior Engineers 18 Rs.
180-10-290-EB 15—380. The pay of a
Graduate who joins as a Junior Engineer
is fixed at Rs 240 and the pay of a Diploma
holder Junior Engineer who acquires
Degree or AMIE qualification while in
mervice 1s fixed at Rs, 240 in the scale with
effect from the date of the announcement
of the result of the examination so passed,
if his pay is less than Rs. 240 on that
date, The maximum of six increments
are given to Diploma holders asan incen-
tive for acquiring the Degree/AMIE
qualification quickly. The C.P.W.D. had
recommended that six advance increments
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should be given to such personnel regard-
less of the stage at which they are drawing
their pay in the prescribed scale, Asthe
Third Pay Commission 1s seized with the
problem of pay scales, it has been desded
to wait for their recommendations.

(b) Yes, Sir In view of the availab-
lity of a very large number of Graduate
Engineers including 1st Class Graduate
Engineers for consideration for selection as
Junior Engineers, Engineer-in-Chiel had
issued instructions for recruitment of st
Class Graduate Engincers failing which
other Graduate Engineers, in the Grade
of Junior Engineers. As there is no quota
fixed for Graduate Engineers and Diploma
holders for recruitment to the post of Juaior
Enginesrs, the question of imbalance in
the cadre does not arise

(c) The Recruitment Rules for appont-
ment to the grade of Assistant Engineers
have been notified. The quota for appoint-
ment by different methods which weie
adopted in consultation with the U.P.S C
had not, however, been notified. In accor-
dance with the adopted quota, parity was
maintained in regard to the promotion of
Graduate Junior Engineers and non-Gra-
duate Junior Engineers The Delhi High
Couit has recently held in a Writ Petition
filed by some of the Asustant Enginecers
in the C. P. W. D. that the quota for appo-
intment to the grade of Assistan' Engineers
have not been correctly determined. In
the light of this judgment, promotion to
the grade of Assistant Engineer will be
made hereafter, from a common list of eli-
gible officers consisting of both Graduate
and non-Graduates on the basis of merit-
cum-seniority.

Cases of Junior Engloeers in C.P.W D.

650. SHRI S. D, SOMASUNDARAM.
Will the Mianister of WORKS AND HOU-
SING bo pleased to refer to the reply given
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1o Unstarred Question No. 15 on the 15th
November, 1971 and state :

(a) whether the inlormation has since
been collected; and

(b) 1f s0, the gist thereof?

THE MINIS1ER OF STAIE IN THL
MINISTRY OF WORKS AND HOUSING
(SHRI'I K GUIJRALI) : (a) and (b). Yes.
Su. The position 1elating to Junior Engi-
neers 4s on 1st April, 1971 1s as follows -

Type of cases  No of cases No of cases
actially due  finalised
for
Quasi permanency 1041 634
Permanency T 317
Efficiency Bar 179 152

The number of cases which are more
than two years old as on the 1st Apnil, 1971
1s as under —

Quasi-permanency 291
Permanency 132
Efficiency Bar 7

The number of Junior Engineers who
have completed six years of service as on
315t August, 1971 and have not been decla
red permanent 1s 1400

Every year a revicw 18 made with a
view to convert B0% of all temporary posts,
which are in existence for more than 3
years and are required for work of a per-
manent nature, into permanent ones.
However, the number of posts of Junior
Engineers to be made permanent is restri-
cted to four times the number of perma-
nent posts of Assistant Eagineers and
Assistant Executive Engineersi.e. at the
rate of 4 Junior Engineers for each Assis-
tant Engineer/Assistant Executive Engineer,
The Junior Engineers are confirmed in
order of their seniority subject to the re-
servations for candidates belonging to
Scheduled Castes and Scheduled Tribes.
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Posting of Assistant Engineers in Andaman
PWD

651 SHRI S D SOMASUNDRAM
Will the Minister of WORKS AND
HOUSING be pleased to state

(a) whether the Assistant Fngineers
posted to Andimin P W D ar. not
jomming in a reasonable tyime and n a
number of cases the posts are lving vacnt
for more than two months and

(b) 1f so the reisns therefor and the
action prop ned to be tiken by Govern-
ment to fill up the vicaniies within tw)
months’

FHE MINISTFR OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
(SHR1 1 K GUIRAL) (a)and (b) The
posts of Assistant Fagineers hi vacant for
some time 1n the Andaman P W D, m
cases where the officers due for repatria-
tion are reliwved 1 anticipation of
their substitutes, jorming there At pre-
sent one such post 1s lying vacant since
May 1971 as the officer posted against this
vacancy could not be rehieved 1n the interest
of work He has since been rclieved and
18 expected to take up lis assignment in
the Andimans shortly Ffforts are made
to have such vacancies filled up expedi-
tiously

Excavations in Purana Qila in New Delln

652 SHRI H N MUKERJEE, Will
the Minister of EDUCATION AND %0
CIAL WELFARE be pleased to state the
latest progress report regarding excivation
in the Purana Qila site, New Delhi?

THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE DE
PARTMENT OF CULTURE (PROF.
8. NURUL HASAN) The excavations at
Purana Qils were resumed for the
thitrd season on the 3 rd December,
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1971, wath two fold purposes (1)
to ascertain the nature of structures of
the Mughal Period between Sher Mandal
and Qila-1-Kuhna mosque and (i) to
probe into the periods prior to circa
Sthcentury B C

As a result of these excavations, two
structural phases of the Mughal Period
were brought to hght Belonging to the
lower phase are the remains of a stone-
flagged court and a massive brick wall
with assocrated floors The structures of
the upper phase are mainly represented by
1 Hammam complex and a house with a
square cistern mnside MNotable antiquities of
the period consist ol fragment of coloured
tiles teriacotta finals with numerous des
1gns on the extertor, sherds of glazed ware,
Chinese porcelain and a papcr-thin defuxe
ware, pieces of glass bottles, and terracotta
lamp stands and figurines

In lower levels the remams of ordinary
houses of rubble, mud brick and brick
bats were also brought to hght These
belonged to the Sultanate Period, as ndi
cated by the associated coins

Deep digging at a few places confirmed
the sequence already determined during
the last two seasons However, n one of
the trenches, below the levels associated
with the Northern Black Polished Ware,
a cultural hotizon represented by a fine
and thin grey ware closely affiliated to the
Painted Grey Ware has now been located

Shipyard Project at Cochin

653  SHRI RAMACHANDRAN
KADANNAPPAI LT Wil the Minister of
BHIPPING AND TRANSPORT be pleased
to state the actuion taken or proposed to
be taken on the suggestion made by Kerala
Government for the speedy implemen
tation of the Scheme regarding Shipyard
Project at Cochin in Kerala State?
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THE MINISTER OF PARLIAMENT-
ARY AFFAIRS AND SHIPPING AND
TRANSPORT (SHRI RAJ BAHADUR):
The Kerala Government had suggested
that the formation of a company was
essential for the speedy implementation of
the Cochin Shipyard Project. The Union
Government had already initiated necess-
ary preliminary action 1n this direction on
their own and the Kerala Governmeut was
informed accordingly. Since then a for-
mal decision to form a company has also
been taken and the company is expected
to be registered shortly.

Development of Central Coconut Research
Station at Kasaragod, Kerala

654. SHRI RAMACHANDRAN
KADANNAPPALT1: Will the Minister of
AGRICULTURE be pleased to state :

(a) whether a proposal has  been
received to develup the Central Coconut
Research Station a1 Kasaragod in Kerala
State; and

(b) if so, the main features thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDE) : (a) yes.

A scheme for strengthening of the
Central Plantation Crops Rescarch [Insti-
tute at Kasaragod, has been formulated by
the Indian Council of Agricultural Res-
earch at a cost of Rs. 40 lakhs. This
proposal has been approved by the Plann-
ing Commission and is now to be cleared
by the Minsstry of Finance.

(b) The main features of the scheme
are the intensification of the current prog-
ramme of research of the institute and
provision of adequate facilities for expand-
ed programme of research activities. It
ix also proposed to start snvestigations on
oil palm, and varieties of Spices under the
above Institate
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Report of Enquiry Committee on the
Working of Lifts In Govermment
Buildings

655. SHRI S. D. SOMASUNDARAM :
Will the Minister of WORKS AND
HOUSING be pleased to state :

(a) whether Government had appointed
a Lift Enquiry Committee regaiding the
improvement in the working of the lifts in
Government buildings and if so, whether
the Committee had submitted a report;
and

(b) the action taken by Government to
implement the recommendations made by
that Committee ?

THE MINISTER OF STATE
IN THE MINISTRY OF WORKS AND
HOUSING (SHRI 1. K. GUJRAL):
{a) Yes. The Government had appoin-
ted a Committee under the chairmanship
of the Chief Engineer (Electrical), Central
Public Works Department, with represen-
tatives of the Central Public Works
Department, Ministry of Works and
Housing and the Directorate General of
Supplies and Disposals as member, in
August, 1968 and the Committee submitted
its report in May, 1969

(b) The recommendations of the
Committee were duly communicated to the
concerned authorities for implementation.
However, following a fatal accident that
took place despite the above action, a
further Committee under the Chairmanship
of Fngineer-in Chief, Central Public Works
Department, with the Chief Engineer (Ele-
ctrical Central Public Works Department
and representatives of the Directorate
General of Supplics and Disposals, Direc-
torate General of Technical Development,
Central Water and Power Commission,
as members, has been appointed to
go into this question sgain. The Commit-
tee  will report, inter-alia on whether
the recommendsations of the previous
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committee have been implemented prop-
erly and what further steps are required to
be taken and by whom. The Committee
will also make further recommendations
with a view to ensure that the lift services
in Government buildings operate with
maximum of safety and efficiency.

Lifts maintained by C P. W, D.

656. SHRI S. D. SOMASUNDARAM :
Will the Ministerof WORKS AND
HOUSING be pleased to state :

(a) the number of lifts being maintained
by the C.P.W.D, in Delhi, New Delhs
and other places throughout India; and

(b) the number of accidents which
occurred in these Lifts during the last three
years 7

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUS-
ING (SHRII. K. GUJRAL) (a) Four
hundred and twenty-one.

(b) Three.

Export of Suji and Malda

657. SHRI C. JANARDHANAN : Will
the Minister of AGRICULTURE be pleased
to state

(a) whether India propose to export
Suji and Maida to other countries; and

(b) if so, how much and to which
countries ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDE,) : (a) and (b)
The matter is being examined.
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Reclamation of Water Logged Areas of

Chambal Project Command with Assist-

ance of United Nations Development
Programme

658. SHRI N. K. SANGHI: Will the
Minister of AGRICULTURE be pleased
to state :

(a) whether as a result of pilot project
carried out with the assistantance of the
United Nations Development Programme,
about 20 per cent of the water-logged arcas
of the Chambal Project command area is
reclaimable for cultivation by consolidation
of holdings, terracing and reshapping and
that the farmers in this process are fully
co-operative;

(b) whether the Government of Raja-
sthan have formulated a scheme for deve-
lopment of 45,000 acres out of five lac
acres and have sought Ceniral assistance
for this purpose; and

(c) if so, whether Government have
considered the matier and the decision
taken in this regard ?

THF MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (PROF.
SHER SINGH) (a) to (c): A Land and
Water Use and Management Project in the
Chambal Irrigated Area, Rajasthan, was
started with the United Nations Develop-
ment Programme (Special Fund) assis-
tance in March, 1968 As a result of the
work done by this project, a system of so1l
and water management has been develop-
ed, which promises to provide a remedy to
the ills of this area. The system has been
tried over a pilot area of about 150 acres.
It has proved to be very popular with the
farmers, so much so that other farmeérs in
the vicinity are applying to the Project
authorities that similar improvements may
be carried out on their lands on cost basis,

the cost to be repaid over a period of 10
YCars.

Briefly the new approach involves a
detailed study of the soils, topography and
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layout of the area commanded by each
distributory or minor and the levelling of
land in terraces along the contours,
Lined water cources are provided along nat.
ural ridges so as to irrigate strips lying along
either side of them while drains to take-
away excess water are provided along the
natural depressions. To be successful it
requires & complete redrawing of individ-
ual field boundaries, the removal of bunds
between old fields and the reallocation of
land to farmers in the contour terraces,
It has been possible 1o achieve all this 1n
this pilot area and in the process to also
carry out a voluntary consolidation of
holdings and to save about 20% of the
total area (which was previously under
unnecessanly long and wide water resour-
ces, field bunds, etc. and to a certain extent
permauently water logged), for redistribu-
tion ameng land owners

The Rajasthan Government have forme
ulated a scheme for the development of
45,000 acres during 1971-76 The agri-
cultural Refinance Corporation and the
Agricultural Finance Corporation have
agreed in principle to adsance long-term
loans to finance 1t. The Rajasthan
Government have also sanctioned the nece-
ssary staff for the execution of the scheme

While the State Government would
provide the necessary funds, apart from the
loan assistance to be made available to the
cultivators by the A. R, C. and A. F. C,,
the Government of India have agreed to
finance on a 100%, basis the present pilot
projyect for Land and water-use and Man-
agement, with U N.D P  assistance,
which was hitherto being financed by the
State Government. Under this pilot pro-
ject, apart from other activities. demonst-
rations will be laid on the fields of cultiv-
ators in such areas as are taken up for land
development under the A R C. and A.F.C,
schemes.

It may also be mentioned that it has
been decided to include the Chambal Irri-

gation Command in Rajasthan in the
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Central Sector Area Development Prog-
ramme under which Central assistance to
the extent of Rs. | crore would be avallable
to the State Government during the remain-
ing period of the Fourth Plan for streng-
thening of infrastructure [(acilities with
regard to communications and marketing
centres, subject to the State agrecing to meet
the other services and facilities necessary
for an integrated developmental approach.

Decline in Growth of Tobacco

659 SHRI NIHAR LASKAR: Will
the Minister of AGRICULTURE be
pleased 1o state °

{a) whether Government have recently
studied the problems ol tobaczo growers in
the country;

(k) if so, the outcome of the study;
and

(c) whether the growth of tobacco in
the country has declined considerably, and
il s0, the causes thereof ?

THE MINISTER OF STATE IN THFE
MINISTRY OF AGRICULTURF (SHRI
ANNASAHEB P. SHINDE) ' (a) and (b).
No such specific study has been made in
the recent past. However, the problems of
tobacco growers are reviewed from time to
time and suitable remedial measures are
taken

(¢) There have been fluctuations in
arca and production of tobacco during the
last five years as evident from the
following :—

Area : Thousand Hectares
Producrion + Thousand Tonnes

Year Area Production
1966-67* 423.5 3534
1967-68* 421 5 368.7
1968-69* 439.8 361.0
1969-70* 4379 337.1
1970-71£ 440.7 349.9

*Partially rovised estimates,

£Final estimates.
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These fluctuations have been due to
normal weather and other related condi-
tions.

Proposal for Research Institute for
Cashew Nat Shell Liguid at
Quilon, Kerala

650, SHRI A. K. GOPALAN : Will
the Minister of AGRICULTURE be
pleased to state :

(a) whether Government have received
any proposal to establish a Research
Institute in Kerala exclusively for Cashew,
where intensive research on processes for
new uses and application of cashew nut
shell liquid could be undertaken;

{(b) ifso, whether the Knrala Govern-
ment have requested the Central Govern-
ment to agrec to meet S0 percent of the
expenditure for the establishment of the
Research Institute; and

(c) the reaction of Government there-
to?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHER P SHINDE) : (a) Yes, Sir.

(b) Yes, Sir.

(c) The proposal has bcen received in
the Ministry of Foreign Trade, They have
intimated that it is not feasible to agree to
the proposal at present. Indian Council of
Agricultural Research is, however, taking
steps to strengthen the research programme
in respect of these crops under its All-India
Co-ordinated Project on Cashew and
Spices.

Import of Tractors during 1970-71

661. SHRI N.K.SANGHI: Will the
Minister of AGRICULTURE be pleased to
state :
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(a) whether during 1970-71, Govern-
ment had taken a deeision to import 35,000
tractors, as one of the tractor manufacturers
in the country closed down their plant and
the biggest manufacturer reduced produc-
tion by 50 per cent:

(b) the number of Imported tractors
still lying vnsold with the Agro-Industrics
Corpuoration;

{¢) whether Government have made
any enquiry to find out the basis for
determining the quantum of imports and
the reasons why indiganous manufacturers
closed down their factory or curtailed
production; and

() if so, the findings theireof ?

THI- MINISIER OF STATF IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHERB P, SHINDE) : (4) No, Sir.

(b) The required information is being
collected from the various State Agro-
Industries Corporations and will be laid on
the Table of the Sabha after 1t 15 received,

(¢) and (d): The factorv of Mjs.
Hindustan Tractors Ltd, Baroda for the
manufacture of Hindustan 50 and 35 h. p.
tractors was not closed down but the
production has practically come to stand
still since March, 1971. This unit had
slowed down thc production due to
financial difficulties experienced by them
but have now commenced normal produc-
tion as the sale price of indigenous tractors
has been revised with effect from 11th
February, 1972, 1t is expected that this
unit as well as other units would further
increase the production of tractors.

M/s. Escorts Ltd., Faridabad, were
allotted 7,350 nos. of Ursus-328/335 and
Ford-3000 tractors for assembly out of
35,000 tractors and also 3,000 Ford
tractors under their manufacturing pro-
gramme. The unit has been busy in
astembly of imported packs of tractors and
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consquently the normal production of
Escorts tractors had slowed down

The Government has entrusted to the
National Council of Apphed I conomic
Research the assessment of the demand for
tractors based on a detailed and scientific
market survey conducted on suentific
lines The repori 1s awaited
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Plan for Delkias an Ideal City

663 SHRIJAGANNATH MISHRA :
SHRI BIRENDER SINGH RAO :

Will the Minister of WORKS AND
HOUSING be ploasod 1o state :
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(a) whether Union Government have
4any proposal to take over adjoining
Ghaziabad and Fandabad towns of neigh-
bouring States to make Delh: an ideal eity;
and

(b) so the expected time by which
the decision 1s to be taken ?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUS-
ING (SHRII K GUJRAI): (a) No

(b) Does not anse

laclusion of Scheme from Kerala under
Crash Programme for Rural
Employmest in Fourth Plan

664 SHR1 C JANARDHANAN
Wil the Mimister of AGRICULTURE
be pleased Lo state .

(a) whether Kerala Government have
submitted a scheme as part of the crash
piogramme against unemployment to be
included m the next year of the 4th plan,

by If so, the main features thereof, and

{c) the decisions taken thercon ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (PROF
SHER SINGH) * (a) No, Sir

(b) and (c) Do not arise
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Representations against former Managing
Director of Central Warehousing
Corporation

667. SHRI K P UNNIKRISHNAN
Will the Minister of AGRICULTURE be
pleased to state

(a) whether Government have received
representations against the former Managing
Drrector of the Central Warehousing Cor-
poration; and
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(b) if so, the action taken m the
matter?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P SHINDE) * (a) Yes, Sir.

{b) Am investigation i1s being held into
the allegations

Labour-Intensive Schemes

668 SHRIMATI JYOTSNA CHANDA
Will the Minister of AGRICULTURE be
pleased to state

(a) whether Government propose to
execute a scheme to provide employment to
the ncedy members of the community
through labour intensive works in all the
Dustricts of the country, and

(b) ifso, the duration of the scheme
and amount allotted for this purpose?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (PROF.
SHER SINGH) (a) The Crash Scheme
for Rural Employment was taken up for
implementation from April 1971 with the
basic objective of providing employment to
those labourers who belong to families
where no other aduit member is employed
or the labourers remained unemployed or
under-employed for a major part of the
year The scheme proposed to cover all
the districts of the country through the
execution of progects which are essentially
labour iniensive.

(b) The scheme was started as a Non-
Plan scheme during the year 1971 72 with
an outlay of Rs 50 crores. It is now |n-
cluded as a Central Sector Scheme for the
romalning two years of the Fourth Plan
with an outiay of Ra. 50 crores per annum.
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Strike by Government workers in Tuticorin
Harbour Project, Tamilaada

669. SHRI 8. A. MERUGAUAN-
THAM : Will the Minister "of SHIPPING
AND TRANSPORT be pleased to state :

(a) whether Government workers of
“Tutcorin Harbour Project in Tamilnadu
went on a strike on 20th January, 1972,

(b) if so, the reasons thereof; and

(c) thesteps taken to reach a settle-
ment?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND SHIPPING AND
TRANSPORT (SHRI RAJ] BAHADUR):
{a) No.

(b) and (c) Do not arise.

Utilisation of funds by States under Crash
Programme for rural ecmployment

670 SHRI M. K. KRISHNAN : Wiil
the Minister of AGRICULTURE be plea-
sed to state :

(a) whether funds allocated by the
Centre to the States for implementation of
Crash Programme for rural employment
have not been fully utilised;

(b) 1f so, the reasons therefor; and

(c) State-wise utilisation of funds
during 19717

THE MINISTER OF 8TATE IN THE
MINISTRY OF AGRICULTURE (PROF.
SHER SINGH) : (a) to (c) A statement
showing the State-wise utilisation of funds
during 1971-72 s placed on the Table of the
House. [Placed in Library. See No, LT-
1469/72]. 1his being the first year of the
implemeéntation of the programme, the
State and Union Territory Governments
took some time in formulating satisfactory

PHALGUNA 30, 1893 (SAKA)

Written Ansvers 74

proposals and in making the necessary
technical, financial and organjzational
arrangements, Further, the works under
the Scheme had to be durable and could
not be taken up during rains which began
rather early and continued till October or
80 1n several areas of the country.

Ty fadr § arsirorege & T
areit & fielr ¥ qark wrd
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war § faa® qra gt #vd fieat o
wqr ;e

(%) @ ay ¥ ¥l oo T
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Prices of Fertilizer in India and Abroad

672. SHRI R R SINGH DLO

SHRI HARI SINGH

Will the Minister of AGRICULTURE

be pleased to state

(a) the consumption prices of fertilisers

ftem wise,

(b) how do these prices compare
with prices 1n  various developing and
developed countries, country-wise, and

(b) efforts being made to

1educe

prices of fertilisers so that the same may
be within the reach of all farmers *

THE MINISTFR OF STATE IN THI

MINISTRY OF AGRICULTURY

ANNASAHEB P SHINDIY)

(SHRI

(a) The

retail prices of important imported fertilr
sers for the farmers as on 16-3-72 arc as

under —
Name of fertsliscr Ry per M T
1 Ammonium Sulphate »29
2 Urea (46% N) 923
3 (alcium Ammonium Nitrate 575

The maximum retal prices of the
fertilisers mentioned above are statutorily
fixed, for both the imported and indi-
genously produced fertilisers Regarding
the other fertilisers, both imported nd
Statement

Fertiliser prices paid by Farmers (1967 65}
Rs per M T of Plant Nutrient content in the mateial)

ndigenously manutactured, like Am-
momum Phosphate, Ammonium Nitro
Phosphate, Super Phosphate NPK
complex fertilisers etc, there 18 no
statutory price control, but their prices
prevail more or less at the levels of
prices of nitrogen, phosphate and potash
nutrients  of  fertilisers 1mported by
Government

(b) and (c) The prices of fertthsers
prevathing 1n variaus countries vis 4 vis
India as available in the latest available
FAO publications are shown in the
attached  statement It will be seen
therefrom that the prices «f fertilisers n
India are relainely high But its also
1o be noted that the prices of agricultural
produce m India ar. comparatively
more remuneritive thin in several other
countriecs  Scientific use of fertilisers,
despite their 1elatively high price, brings
in reasonable profits for the farmers

The price of wnported leriilisers
depend upon the cost of procurement
from Jbroad Every eflfoit i made by
Government to import fertiliseis at the
lowest possible cost Government conti-
nuously review the prices of these fertilisers
and reduce the prices whenever possible.
In fact, the prices of certain varweties of
Ammomium Sulpbate weie reduced by
Rs 100 per tonne in 1969 70 nd Urea
by Rs 20 per torne 1n March 1971

a Muriate of (b

Country m::m Urea suﬂnlk( )lute g ))

N N (p2°5) -
India (71 72) 2520 2001 2000 872
Australia 1987 1950 847 585 60%
Belgium 2047 1770 1455 607 609,
France 2070 - 1785 607 60%(Bulk)
West Germany 2055 1935 1702 600 50%
Netherlands 2100 — 1770 697 0%
Japan 1920 1687 1792 7271 45%
USA 2160 1800 1740 735 45%
U.A R (1966-67) 2242 2280 1380 _—
Canada 2220 1747 1732 650

(a) Below 25% P2°5
(b) Above 45% K2°
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Notes : Prices are those paid by farmers
at the farm gate and relate to the
period July-June. They are shown
with subsidies deducted where-
ever possible. Exceptions to these
general features are given below :—

Australia ; Prices of fertilisers at nearest
railway station. Prices are for
20 ton lots. Nitrogenous
fertilisers are unsubsidized.

Belgium . No subsidies

West Germany : Prices at nearest railway
station. No subsidies Prices 2
for 20 tons lot.

Netherlands : No subsidies.

U.A.R. : Prices at retail stores. No

subsidies

Canada Prices nearest railway station.
No subsidies.

USA. . No subsidies, TI'rices at retail
stores,

India . Prices at retail stores.

T fore so W Af feeeht ¥ weateon
war fogrash et w1 wiew

673. ¥Mo FAFHIATTRW T :
=it wito WY Wi

v fawfer it wrore 59 og aad
Y g1 w3 i :

(%) fafamr rordfeos ooi wr o
feelt % wafag aur fgraw & fag
wrifes fafww St & wrarel W
st s & i ¥ e o ¥ anfer
fir nt § ;

(w) it ¥ yew w7 firorar fwenr
t i vl ool o g fead
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o A e % g fead wacfeat
frg; ux
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ey gt r 1470[72] wodfas
qifedt §  FqEreAw qEl #1 waiea/
fgraii sfw ¥ fed w3 weEw &
ATEHE B AHIE T 9T AT @
2 1 gaz Y vadfaw ofed} & W
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I g9 woiEg F wEarten W
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Z19% ¥ fqu 7% 918 ¥ e B
I AT o7 W § N duY ageq)
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famfa # & domT wraffay & ot
W

(@) afx gt, @t 3w 9 fraar wg-
wifa & wrde

(m) 3% &% ¥ af fees aw
qifast st ¥ qewre &1 feaar-
fgerar fgear 3 7 W%

(%) = %1 fantw w7 a5 Q1 &
strat ?

formfrr Witz WA aa eveeT WY
qfeare Frdvom st (st SwmeeR
ffirx) : (%) 9, &

(@) =gdet art F N FE
Wi GFEIAT gATE HE 9 qT MAT
foor aarx #y qfedior &Y ga o
1 g 23 9@ 41 gAT7 597 ¢ |

(m) v af@ar & fag &=w
qpTT grar A% fewst A arfawr w1
wer sifereney s fear s @R

(%) Az e fawr w1 fAakw Frd
1973 & wea a% QXU & A &
gare &)

Enquiry into Pilferage of Milk Powder in
Delbl Milk Scheme

676. SHRI N. SHIVAPPA :
SHRI SHASHI BHUSHAN :

Will the Minister of AGRICULTURE
be pleased to state:

(a) whether the enquiry into the
pilferage of milk powder wotth Rs. 35
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Iakhs in Delhi Milk Scheme has been com-
pleted; and

(b) if so, the findings thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE
{(PROF SHER SINGH) : (a)
and (b) There was no case of pilfe-
rage of milk powder worth Rs 35 lakhs in
Delhi Milk Scheme, However, there was
a casc of alleged misappropriation of about
13830 Kgs of skim milk powder which was
referred to Central Bureau of Investi-
gation on 2-5-70 Subsequently, another
case of alleged misappropriation of
27,500 Kgs. of skim milk powder came
to nolice which was also referred for
investigation to Central Bureau of In-
vestigation  The value of the milk powder
involved was reported to be Rs 85,000/-

2, The report of the Central Buicau of
Tnvestigation has been received, They
have recommended prosecution of two
Stores officials on account of ther mis-
conduct of musappropriating smp by
fraudulant action. Sanction for therr
prosecution s being issued. They have
also found the Controller of Stores guilty
of slackness in supervision and recom-
mended such action as may be deemed
fit against him. This 15 being examined
by Government.

School Children Killed in  Bus
Accldent in Delhi

677. SHRI N. SHIVAPPA :
SHRI K. MALLANNA :

Will the Minister of EDUCATION
AND SOCIAL WELFARE be pleased to
state :

(a) whether a number of school
children were killed and injured in New
Delhi in & bus accident on the 21st Feb-
ruary, 1972;
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(b) if 8o, the number of children killed
and injured ; and

(c) whether may inquiry has been
instituted and if so, the findings thereof ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (SHRI
D.P. YADAY): (a) Yes,Sir.

(b) 2 Children killed and 64 injured.

(c) Detailed enquiry is being conducted.

Offer For Manufacture of Cargo Vessels
By German Democratic Republic

678 SHRI N. SHIVAPPA :
SHRI K. MALLANNA :

Will the Minister of SHIPPING AND
TRANSPORT be pleased to state :

(a) whether German Democratic Re-
public offcred their services to India for the
manufacture of Cargo vessels by the Shipp-
ing Corporation of India ;

(b) 1f so, whether the offer has since
been examine:d by government and agree-
ment signed ; and

(c) if so, the main features of the

agreement ?

THE MINISTER OF PARLIAMENT-
ARY AFFAIRS AND SHIPPING AND
TRANSPORT (SHRI RAJ BAHADUR):
(a) No offer has bean made by Geiman
Democratic Republic for the manufacture
of cargo vessels by Shipping Corporation of
India.

(b) and {¢) Do not arise.
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Grant of Funds To All-ladis Federation
of Deafl and Domb

679. SHRIN. SHIVAPPA :
SHRI K. MALLANA :

Will the Minister of EDUCATION
AND SOCIAL WELFARE be pleased to
state

(a) whether Goverpment has since
granted any fund to the All India Federa-
tion of Deafl and Dumb who is facing the
problem of raising enough funds for build-
ing a multipurpose Centre; and

{b) 1l not, the time by which it will be
granied ?

THE DCPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAl WFLTARE (SHRI K S. RAMA.-
SWAMY) - (a) No, Sir.

(b) The application will bhe considered
when received

Post-Graduate Course in the Dental
College, Trivandrum.

680. SHRI M K. KRISHNAN : Will
the Minister of HEALTH AND FAMILY
PLANNING be pleased to state :

(a) whether Government propose to
approve the continuance of the Post-
Graduate Course in the Dental College,
Trivandrum under the Centrally sponsored
Scheme under the Fourth Five Year Plan;
and

(b) if so, when ?

THE MINISTER OF WORKS AND
HOUSING AND HEALTH AND FAMILY
PLANNING (SHRI UMA SHANKAR
DIKSHIT): (a) and (b) The Central Govern-
ment approved the upgradation of Depart-
ment of Orthodentia in 1969-70 and of the
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Department of Periodentia 1 1970-71 at
the Dental College, Trivandrum under the
Scheme for upgradation/establishment of
Post-graduate Departments 1n  Medical/
Dental Colleges Central assistance to
these departments will be continued durning
the entire perod of the Fourth Plan tn
accordance with the prescribed pattern of
assisiance

Scheme uader Employment Plan for
Soil Conservation In Kerala

681 SHRIM K KRISHNAN Will the
Minister of AGRICULTURE be pleased

to state

(a) whether 1 scheme under Fmploy-
ment Plan for So1l Conservation in Tribal
areas has been forwarded to the Central
Government fo1 pproval by Kerila
Government

{b) ifso when 1t was forwarded , and

(c) whether Government have not gtven
approval ,and if so the reasons for the
delay ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (PROF
SHER SINGH) () to (c) The State
Government had in  November, 1971,
forwarded a detailed scheme nvolving an
outlay of Rs 9 39 lakhs Subsequentiv in
the State Annual Plan document for 1972-
73, Kerala Government proposed an outlay
of Rs 13 lakhs for So1l Conservation Sche
mes under Employment Plan for 1972 73
This outlay has been approved by the Plan
ning Commussion

Scheduled Castes and Scheduled Tribes
Stadents sent Abroad on Scholarshipe

652, KUMARI KAMLA KUMARI
will the Minuister of EDUCATION AND
SOCIAL WELFARE be pleased to state :
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(a) the number, name and addresses of
students belonging to Scheduled Castes
and Scheduled Tribes who were sent
abroad on scholarships during the last
three years, yearwise,

(b) the names of countries to which they
were sent and the subjects and duration
of their studies abroad, and

(c) the number, names and addresses
of boys/girls from Bihar in general and
Palamau district in particular among them ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE (SHRIK § RAMA-
SWAMY) (a) and (b) Information 1s
given 1n the statement laid on the Table of
the House [Placed m [ibrary See No
L1 14714721

(v) Nl

Fxpenditure on National Highways
and Link Roads in Bihar

683 KUMARI KAMLA KUMARI
Will the Minister of SHIPPING AND
TRANSPORT be pleased to state

(a) the amount spent on WNational
Highways in Bihar during the year 1969,
and

(b) whether Government have any pro-
posal to provide funds for the link roads
there and 1if so0, how much ?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND SHIPPING AND
TRANSPORT (SHRI RAJ BAHADUR) :
(a) Rs 27338 lakhs (during 1969-70)

(b) No, Sir  The construction of link
roads 15 easentially the responsibility of
1he State Governments concerned
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Scheduled Castes and Scheduled Tribes
Graduates in Bibar

684 KUMARI KAMLA KUMARI
Will the Miriister of EDUCATION AND
SOCIAL WELFARE be pleased to state

(a) the total number of persons belong-
g to the Scheduled Castes and Scheduled
Tribes in whole of Bjhar with special
reference to Palamau, who were qualified
as Graduates and Post Graduates during
the vears 1969 and 1970

(b) how many of them have got employ-
ment upiill now ,

(c) whether there 1 any proposal to
cmploy the unemploved persons mentioned
above, and

(d) if so, the broad outhines of the
proposil ?

THL DEPUTY MINISTER IN THL
MINISTRY OF I[IDUCATION AND
SOCIAI WELFARE (SHRTK S RAMA-
SWAMY) (a)to(d) The required infor-
mation 1 not available Efloits will be
made (o collect 1t

Central Scheme for Provision of Hous-
ing Sites for the Landless in the
Countrv Side

685 SHRI PRABHUDAS PATEL
SHRIP M MEHTA

Will the Minister of WORKS AND
HOUSING be pleased to state

(a) whether Union Mimistry had im-
pressed on the State Governments the
urgency of implementing the Central
Scheme for the provision of housing sites
for the landless in the country sde, and

(b) if so, whether none of the States
have so far sent any project proposal 7
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THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
(SHRIT K GUJRAL) (a) Yes, the need
to implement the new Scheme for provi-
sion of House sites to Landless Workers in
Rural Areas has been impressed upon the
State Governments

(b) So far project proposals from five
States have been received and these are
under scrutiny

fasw geaw aJmt
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“qral & fag grw (g wIT
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wegr frar or fred & 10 wve wf-
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vy warfae gl fwar oy
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Adivasi huts burnt by Forest Department
Staff in Sidhi and Sargujs districts

688, SHRIRANABAHADUR SINGH:
Wiil the Minister of EDUCATION AND
SOCIAL WELFARE be pleased to state;
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(a) number of Adivasi huts burat by
the Forest Department Staff in Sidhi and
Sarguja Districts during the last 6 months
in execution of the Forest Nationalisation
Laws; and

(b) the steps taken to check such victie
misation of the Adivasis?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE (SHRIK. S. RAMA-
SWAMY : (a) and (b) The requisite infor-
maticn is being collected from the Govern-
ment of the Madhya Pradesh and will be
laid on the Table of the Sabha in due
course.

Paymeat of premium by Adivasis of Sarguja

689. SHRI RANABAHADUR SINGH :
Will the Minister of EDUCATION AND
SOCIAL WELFARE be pleased to state :

(a) whether the Adivasis of Sarguja
are required to pay a premium before any
settlement of the Government land is done
in their favour;

(b) if so, the quantum of premium; and

(c) whether their extr-eme poverty and
inability to pay and also the possibility of
their incurring unpayable dues to mest this
payment arc taken into account while rea-
lising premium?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE (SHRIK. S. RAMA-
SWAMY) : (a) to (c) The details are being
collected from the State Government and
will be laid on the Table of the Sabha as
soon as available.

Cases prosecuted against S.C.and S. T,
by Forest Department of Madhys Pradesh
in Sidhi and Sarguja District :

690. SHRI RANABAHADUR SINGH :
Will the Minister of EDUCATION AND
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SOCIAL WELFARE be pieased to state
the percentage of Scheduled Tribes and
Scheduled Castes amongst the cases being
prosecuted by the Forest Department of
Madhya Pradesh in Sidhi and Sargujs
Districts in the enforcement of the Forest
Nationalisation Laws?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE (SHRIK. S. RAMA-
SWAMY): The information is being
collected from the State Government and
will be laid on the Table of the Sabha when
received.

Mock Parllament Programmes

691. SHRI S. C. SAMANTA : Will
the Minister of PARLIAMENTARY
AFFAIRS be pleased to state :

(a) the reaction of the various State
Governments for putting into operation the
scheme of mock Parliament in their juris-
diction; and

(b) the actual proposals m thus behalf
and financial incidents involved by the
Centre and the States.

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND SHIPPING AND
TRANSPORT (SHRI RAJ BAHADUR) :
(a) and (b) Reaction of the 12 States
and 3 Union Territories who have so far
sent their replies, is indicated in the state-
ment laid on the Table of the House [Placed
ju Library See No. LT-1472/72]. It appe-
ars from the statement that these States
and Union Territories have accepted the
scheme in principle.

The scheme is being financed by the
States from their own resources and no
assistance is being given by the Centre.
The details of the financial expenditure in-
curred by the States on this scheras are not
available.
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Acquisition of India office Library, London

692. SHRI S C SAMANTA : Will
the Minister of EDUCATION AND SO-
CIAT. WELFARE be pleased to state:

{a) the progress made in the direction
of acquisition of India Office Library in
London; and

(bY whether the claims of Pakistan in
this connection shall be affected as a result
of Bangla Desh having come into existence?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE DE-
PARTMENT OF CULTURE (SHRI D.
P. YADAV) : (a) Dralt Agreement for ar-
bitration received from the Government of
U. K, 13 still under examination

(b) The matter will be conuidered m
due course.

Setting up of Model Schools for Men-
tally Retarded and Handicapped
Children

693. SHRI C. CHITTIBABU : Will the
Minister of EDUCATION AND SOCIAIL
WELFARE be pleased to siate

(a) whether Government have any pro-
posal to set up & Model School for Men-
tally Retarded Children in each of the
capitals of all States, as has been done in
New Delhi!

(b) whether a small workshop for
grown up children is proposed to be set up
in the capitals of States as has been plan n-
ed for New Delhi Centre; and

(c) if not, whether any comprehensive
plan for setting up such National Centres
for various categories of handicapped
children and aduits in all the capitals of
States is proposed to be drawn ?

THE DEPUTY MINISTER IN THE
MINISTRY QF EDUCATION AND
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SOCIAL WELFARE (SHR] K. 8. RAMA-
SWAMY): (a) and (b) No, Sir.

(c) The Government of India have
already set up a comprehensive National
Centre for the Blind at Dehra Dun., Nuc-
Jei of National Centres for the deaf and the
Mentally Retarded have come into being
at Hyderabad and New Delhi. A Commi-
ttee is at work to suggest the blue print of
the comprehensive National Centre for the
Orthopaedically Handicapped. The esta-

blishnzt of similar Centres in the various
State capitals 1s the responsibility of the
State Governments.

National Centre for Orthopaedicaliy
Handicapped

694 SHRI C. CHITTIBABU . Will the
Minister of EDUCATION AND SOCIAL
WELFARE be ploased to state *

(a) whether the Committec appointed
by a Government Resolution to suggest
the blue-print of a National Centre for
Orthopaedically Handicapped has submi-
ted its report; and

(b) if so, the salient features of this
Report and the action taken by Govern-
ment ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE (SHRI K. S. RAMA-
SWAMY) : (a) and (b) The Committee is
expected to meet soon to finalise its report
for submission to Goxernment, Further
action will be taken after the report is
rectived,

Implementation of Special Natrition
Programme

695. SHRI C. CHITTIBABU :
SHRI BANAMALIT PATNAIK :

Will the Minister of EDUCATION
AND SOCIAL WELFARE be pleased to
state :
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(a) the conclusions arrived ; at the Con-
ference of Secretaries and Directors con-
vened to review the implementation of the
“Special Nutrition Programme” on the
11th and 12th February, 1971; and

(b) the action taken by Government on
these conclusions 7

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE (SHRI K, S. RAMA-
SWAMY): (a) and (b) A statment of the
conclusions of the Conference and the
action taken thereon is placed the table of
the Lok Sabha. [Pleased in Library. See
No. LT 1473 1/72]

Committee on Reforming Examination
System

698, SHRI ARJUN SETHI :

BHRI CHINTAMANI
RAHI :

PANIG-

Will the Mmister of EDUCATION
AND SOCIAL WELFARE be pleased to
state :

(a) whether the high-powered commi-
ttee which has been examming the propo-
sals of reforming the present cxamination
system has submitted its report to Govern-
ment;

(b) if so, the recommendations made;
and

(c) the decision taken thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE
(PROF, S. NURUL HASAN): (a) A
Committee on FExamination Reforms.
appointed by the Central Advisory Board
of Education sometime ago, has sub-
mitted its reports to Government.
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(b) A statement is laid on the table of
the House, [ Pleased in Library. See No. LT
1474 1/72)

(¢) The prososal are under active consi-
deration.

Implementation of Scheme for Welfare
of the Destitute Women

697. SHRI V. MAYAVAN : Will the
Minister of EDUCATION AND SOCIAL
WELFARE be pleased to state :

(a) whether the scheme for welfare of
the destitute women comprising destitute
women between the age of 18—44 years
and those between the age of 45 and 65
years has been implemented;

(b) the amount spent under this scheme
during the last three years; and

(c) the number of Homes established
under this scheme?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE (SHRI K., S. RAMA-
SWAMY) * (a) No, Sir. Implementation is
just bemng taken up.

(b) Does not arise.

{c) Does not arise.

Institations for Blind Childrea rus by
Volantary Agencies

693. SHRI V. MAYAVAN : Will the
Minister of EDUCATION AND SOCIAL
WELFARE be pleased to state :

(a) whether Government have made any
survey of how the blind children are being
treated in the institutions run by voluntary
agencics with the financial assistance from
Government ;

(b) if not, whether Government proposc
to set up a Committee to enquire iato the
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conditions of living of blind children in
such institutions ; and

(c) the action taken by Government on
the complaints, if any. received so far ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAI. WELFARE (SHRI K. S.
RAMASWAMY) : (a) No, Sir.

(b) This is the concern of State
Governments which provide maintenance
assistance. The Government of India only
provide financial assistance of non-recur-
ring nature for developmental purposes
like construction of building, purchase of
equipment, books, braille appliances,
furniture, etc, under their Scheme on the
recommendations of concerned State
Government.

(¢) No complaint has been received in
the last 3 years.

Cultivable Land in the Country

699. SHRI B, V. NAIK: Wil the
Minister of AGRICULTURE be pleased to
Slate :

(a) the extent of irrigated and un-
irrigated cultivable land in Mysore and in
other States and Umnion Territories and the
percentage of the former to the total
acreage of cultivable land in each case ;
and

(b) the steps being taken to bring more
land under irmgation and the targets to be
achieved in this respect by the end of the
4th Five Year Plan ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (PROF.
SHER SINGH): (a) A statement giving
the requisite information is laid on the
Table of the House. [Placed iu Library
See No. LT-1475[72)

(b) Steps taken to bring more area
under frrigation Incl ude :
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(i) Developing irrigation through all
types of feasible schemes (major
medium and minor) and tapping
both surface and grourdwater
resources ;

(ii) giving priority to lirigation pro-
grammes in allccating funds under
the State Plans ;

(iii) Mobilising additional fipancial
resources from the institutional
agencies for minor irrigation and
command area development to the
maximum extent possible ;

(tv) introducing modern methods for
fast drilling tubewells, bore wells
and boring of dugwells and for lift-
ing of water n order 1o step up
ground water development ;

(v) extending 1ural electrification pro
gramme for energising well/tube
wells ,

(vi) encouraging conjunctive wuse of
surface and groundwater for pro-
viding more assured irrigation and
encouraging multiple cropping ;

(v1i) undertaking command area deve-
Jopment programmes for more
efficient and tmely utilisation of
the available irrigation water ;

(vii1) Strengthening organisational arrange-
ments at the Centre as well
as in States to handle expanded

programme.

The targets envisaged for major,
medium and minor irrigation during the
Fourth Plan are :

M/Hectares
(additional)
Major & Medium
Irrigation Potential 471
Utilization 389
Minor
Irrigation 1.2
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Comparative Price of Ballocks and
Agriculture Products

700. SHRI B. V. NAIK: Will the
Minister of AGRICULTURE be pleased to
state :

(a) the price of a pair of average Indian
bullocks in the years 1951, 1961 and 1971 ;
and

(b) whether this price rise and the cost
of agricultural productions generally has
been steeper than the price rise of cereals
and other agricultural products ?

THE MINISTER OF STATE IN THF
MINISTRY OF AGRICULTURE (SHRIL
ANNASAHFB P. SHINDL) - (a)and (b)
Comparable data on the price of a pair of
average Indian Bullocks and on the cost of
production of agricultural commodities for
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the years 1951, 1961 and 1971 are not
available, However, the limited data ava-
Iable for the years 1954, 1961 and 1971 are
given in the attached statement for (i) the
price of a pair of bullocks in a few centres;
(it) the index numbers of wholesale prices
of selected inputs used in agriculture ; and
(1ii) the index numbers of wholesale prices
of cereals, pulses, and industrial raw
materials which are mostly of agricultural
origin. It will be secen that between 1954
and 1971, the price of & pair of bullocks
has increased by 100 to 186 per cent 1n the
different centres. The prices of sclected
inputs, as measured by their index num-
bers, went up by 48 to 88 per cent over
this period  As against these trends n the
prices of bullochs and other agricultural
inputs, the prices of agriculiural products,
tuch as cereals, pulses and industrial raw
matenals, have shown a rise of between
161 and 415 per cent.

STATEMENT
I—Piicc of a Pair of Bullocks
(in Rupees)
State Centre 1954 1961 1971 Percentage ncrease
mn 1971 over 1954
Assam Kanpur 2¢0 3o | 520 1C0 0
Haiyana Bal s durgath 700 10 2000 185.7
Gu jarat Abmcdabad 550 800 1500 1727
Andhra Pradesh Kanduhut 13c0* N A. 2725 109.6 (1970 over

N. A.— Not available.

1954)

*Prices relate to the month of May for
1954 and 1970

11—Index Numbery of Wholesale Prices of Selecred lipurs used m Agriculture

(Base period 1961-62—100

Input item 1954 1961 ]_9‘7—1 Percentage increase
m 1971 over 1954 )
Fertilisers 923 101.1 136.3 47.7
Diesel Oil 78.7 98.5 126 4 60 6
Electricity 8l.1 100.8 152 8 88.4
11l—Index Numbers of Wholesale Prices of Cereals, Pulses and
Industrial Raw Matersals.
(Base period 1961-62—100)
Commodity G 1954 1961 1971 Percentage increase
S in 1971 over 1954
Cereals N4 93.5 199.6 179.6
Pulses , | s5.5 1017 2858 4149
Ipdustrial Raw Materials 708 95.8 184.8 161.0
(Mostly of agricultural origin)

Nets ; Data relate to the month of December for the concermed years.
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Labour Colonies constructed under
Industrial Houslug Scheme

702. SHRI S.M, BANBRJIEE : Will the
Minister of WORKS AND HOUSING be
pleased to state :

(a) whether a final decision has since
been taken regarding the regularisation of
occupancy of Central Goverament emp-
loyees in Kanpur stayiog in various Labour
colonies constructed under Industrial Hous-
ing Scheme;

(b) ifnot, the reason [for the same; and

(c) whether the U.P, Government has
asked the Centre to change the rules and if
so, the reaction of the Centre?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUSING
(SHRI 1. K. GUJRAL) :(a) to (c). The
matter is being finalised expenditiously.

Strike in Food Corporation of India

703. SHRI S.M. BANERJEE: will the
Minister of AGRICULTURE be pleased to

state :

(a) whether strike in Food Corpora-
tion of India was banned u-der Defence
of India Rules in February, 1972 ;

(b) if so, the demands of the cmplo-
yoes; and

(c) the steps taken to redress their
grievances ?

THE MINISTR OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDE) : (a) Strike in
Food Corporation of India was banned
under Defence of Indis Rules on the 10th
February, 1972, in West Bengal, Bihar
and Assam. :

(b) A statement listing the domands of
the employees is laid on the Table of the
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House, [Pleaced in Library. Ses No. LT-
1476/72)

() The dispute was scttied on
15.2.1972 as a result of nogotiations between
the management and the Labour Union,

Complaints against workiog of Delhi
Transport Corporation

704. SHRIB.S. BHAURA : Will the
Minister of SHIPPING AND TRANS-
PORT be pleased to state :

(a) whether there are still a lot of com-
plaints regarding the running of the Delhi
Transport Corporation; and

(b) if so, the steps Government would
take up to improve the working of the
Corporation ?

THE MINISTER OF PARLIAMENT-
ARY AFFAIRS AND SHIPPING AND
TRANSPORT (SHRI RAJ BAHADUR) :
(a) There are complaints about the services
of the Delhi Transport Corporation.

(b) A number of steps have been taken
since 3-11-1971, when the DTC was form-
ed, to streamline the working of the city
transport service. Some of the important
steps arc as under :(—

(1) Orders have been placed for 294
additional buses (including 30 mini
buses) which will start coming by
May, 1972,

(2) Twentynine buses have been hired
from the U.P. Government Road-
ways,

(3) The average daily number of buses
on road rosc from 1089 in Septem-
ber, 1971 to 1287 in January, 1978,
The vehicle utilisation has also
increased from 65% to 74%.

(4) Schedules have besa readjustad 0



101 Written Answers

the existing fleet. The total kilo~
metrage operated was 73.01 lakhs
in January, 1972 as against 58.95
lakhs in September, 1971,

(5) The number of missing trips has
been reduced from 34.7% in
September, 1971 to 19% currently.

(8) Special squads have been formed to
detect cases of ticketless travel and
other irregularities.

(7) Strict measures have been adopted
to ensure stopping of buses at
regular bus stops.

(8) Special arrangements have been
made to clean buses at important
termini/changeover points.

(9) A Public Relations Officer has been
appointed for handling public
complaints expeditiously.

(10) Proper display of destinations in
front of the buses and route
numbers on the sides has been

arranged.

Ex-MPs living in North and South Avenues
and in other flats

705. SHRI SHASHI BHUSHAN :
SHR] AMAR NATH CHAWLA :

Will the Minister of WORKS AND
HOUSING be pleased to state :

(a) the number and names of ex-Mcm-
bers of Parliament who are siill living in
Fiats in North Avenue and South Avenue
and other arcas which were allotted to
them, when they were Members of Parlia-
ment;

(b) the reasons for which they are still
in occupation of these flats when they are
not entitled to it;

(c) whether there is any such provision
in rujes that ex-M.Ps. can rétain the posse-
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ssion of flats, which were aliotted to them
in the capacity of their being Members of
Parliament; and

(d) if not, the specific steps taken to
get vacated those unathorisedly occupied
flats and the time by which all such flats
are likely to be got vacated?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUS-
ING (SHRI I. K, GUJIRAL): (a) Threc
statemenis showing the details are laid on
the Table of the House. [Placed in Library
See No. LT-1477/72],

(b) They are in unathorised occupation
of the accommodation.

() Yes Sir, but, normally, for one
month from the date they cease to be Mem-
bers of Parliament.

(d) Action under the Public Premises
(Eviction of Unauthorised Occupants) Act
1971 bas been imitiated in all these cases
except in the case of Ch Randhir Singh
and Shr1 Aml K. Chanda for reasons indi-
cated in the attached statement. No spe-
cific time by which the accommodation
would be vacated can be indicated as the
legal process is likely to take time

Provision of Basic facllities in Sector ‘D’
of D.I.Z. aren, New Delhi

706. SHRI SHASHI BHUSHAN :
SHRI AMAR NATH CHAWLA :

Will the Minister of WORKS AND
HOUSING be pleased to state :

(a) the total number of Type III and
Type I quarters constructed and allotted to
Government employees in Sector ‘D’,
D.LZ, Area, New Delhi;

(b) whether the roads, brick pavements,
rainy water nullahs and street lighting have
been provided there and if not, the time by
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which these basic facilities are likely to be
provided there; and

(c) whether the general complaints of
the occupants of quarters in Sector ‘D’
D.1.Z. Area are not promptly attended to
and 1if so, the action proposed in the
matter?

THE MINISTER OF STATE /N THE
MINISTRY OF WORKS AND HOUS-
ING (SHRI 1. K. GUJRAL) : (a) 360
such newly ‘constructed houses were allotted
to Government employees recently

(b) Most of the work on the provision
of roads, brick pavements and rain water
nullahs has been done, the remaining work
is expected to be comple'ed by the end of
this month Street lighting 15 to be pro-
vided by the New Delhi Municipal Com-
mittes It 1s expacted that this work would
be completed by them in about 3 to 4
months.

(c) Complaints regarding defects which
can be a'tended to by the C.P.W D. on
their own are normally attended to within
24 hours, However, in the case of certain
items, which have to be attended to by the
contractor 1n terms of the guarantee fur-
nished by him, it may, take a few days to
get them executed by the contractor at his
cost, depending on the natute of the defect.
Every effort will bz mide to reduce the
delays to the mimimum possible.

Opening of a D.M.S booth in Sector ‘D"’
D1Z. area, New Delhi

707. SHRI SHASHI BHUSHAN: Will
ths Minister of AGRICULTURE be
pleased to state :

{a) whother thero is no D.M.8. Milk
Depot in Sector ‘D' D.LZ. Area, New
Dethi and the oocupants of these quarters
have to face a greatidifficulty in obtaining
standard miik; and
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(b) whether some representations were
also made in this regard and if so, the
action taken thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (PROF.
SHER SINGH): (a) and (b). No. There are
however, six milk booths in the neighbour-
hood of Sector ‘D’ D.1.Z. area from which
mulk 1s being obtained by the residents,

No specific representations have been
received. [t 1s, however, proposed to open
two new booths in that arca Two sies
have been selected and various formilities
have been completed

Damaged Foodgrafns sold to Breweries
during 1971

708 SHRI SHASHI BHUSHAN: Wil
the Minister of AGRICULTURE be plea-
sed to state :

(a) the quantity of foodgrains damaged
in the godowns of the Food Corporation
of India during the year 1971;

(b) the machinery responsible for jud-
ging whether the foodgrain 15 damaged and
if damaged, to what extent;

(c) the quantity of the damaged food-
grains sold to various breweries in the cou-
atry along with the quantity of such food-
grains sold to cach brewery during the year
1971; and

(d) the quantity of damaged barley
sold to Mohan Meakin Brewerles. Ghazia-
bad during the year 19717

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P, SHINDB) : {2)The quan-
tity of foodgrains damaged in the godowns
of the Food Corporation of Iadia from
1.4.4971 to 31121971 is 2843761 tonmes.
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(® A comnittee of throg officers oon-
ducts, on the spat examination; samples
are also examined in the laboratory for de-
termining the extent of damage.

(c) No stocks of damaged foodgrains
have been sold to any brewery during
1971 by the Food Cotporation of India.

(d) Does not arise.

Report on Buildinz a Shipyard at Haldia

709. SHRI MUKHTIAR SINGH
MALIK

SHRI HARI KISHORE SINGH :

Will the Minister of SHIPPING &
TRANSPORT be pleased to state -

(a) whether the Study Team appointed
by Government to examine the feasibility
of building a shipyard at Haldia has since
submitted its report;

(b) ifnot, the reasons for the delay;
and

(c) the time by which the report is ex-
pected to be submitted?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND SHIPPING AND
TRANSPORT (SHRI RAJ BAHADUR) :
(a) No, Sir.

(b) Some of the studies required to be
made for the purposes of the final report
have not yet besn completed.

{c) Itis not possible to indicate the
period at this stage.

Fosslls found ia Ravises nleng
Teibutery of Gedavarl

710, SHRI MUKHTIAR SINGH
MALIK : Will the Mialster of EDUCA-
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TION AND SOCIAL WELFARE be
pleased to state :

(a) whether a “mine” of fossils, pro-
bably 1,50,000 years old, has come to light
in the deep ravines along a tributary of the
Godavari in the Marathwada region of
Maharashtra; and

(b) if 50, the revelation therefrom ?

THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARITMENT OF CULTURE (PROF.
5. NURUL HASAN) : (a) and (b). The
information 13 b2ing collected and will be
laid on the Table of the House.

Proposal from Government of Bihar
for River Transport Service

711. SHRI HARI KISHORE SINGH:
Will the Mnister of SHIPPING AND
TRANSPORT be pleased to state :

(a) whether the State Governmeant of
Bihar has submitted any proposal for
River Transport Service during the Fourth
Plan period; and

(b) if so, whether Government of India
have sinoe examined it aad with what
results ?

THE MINISTER OF PARLIAMENT-
ARY AFFAIRS AND SHIPPING AND
TRANSPORT (SHRI RAJ BAHADUR) :
(a) and (b) The Governmsent of Bihar had
submitted in August, 1958 tw> schemas for
operating the inland water transport
services on two stretches of the river
Ganga : (i) between Patna and Buxar, and
(ii) Bhagalpur and Karogola. These
schemes, inter alia, were considered by the
Bhagavati Committee, who recommended
that well-organised sorvices batween Buxar
and Famkka on the Ganga should be
started as a foreruniner to a8 direct service
batwsen Butar and Caloatta ’after compie-
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tion of the Farakka Project. This 1ecom-
mendation was examined by the Govemn-
ment of India in consultation with the
concerned State Governments. A river
service between Patna and Ghazipur has
been started with effect from 10-11-1971 on
an experimental-cum-promotional  basis.
The question of extending this service will
be examined in due course in the light of
its working on this stretch.

Fducation of Children of Persons
died in Indo Pak War

712, SHRI P. M. MEHTA :
SHR1 C T. DHANDAPANI -

Will the Minister of EDUCATION
AND SOCIAL WELFARE be pleased  to
state :

(a) whether lus Mimstry hds prepared
any list of the children of those who died
or were disabled in the Indo-Pak War and
who are getting educauon m  different
colleges, schools and abroad ;

(b) whether State Government’s and
Defence Ministry's cooperation has been
sought for providing special arrangements
for educaticn of those children ; and

(¢) the nature of arrangements so
made ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE
(SHRI D. P. YADAV) : (a) to (c).
1t is not proposed at present to
prepare any list of the children of
the military, or pa;a military personnel
killed or disabled dusing the recent hostili-
ties. It is, however, proposed to issue
Entitlement Cards to the Children of such
personnel through the Record Offices con-
cerned. Arrangements have been made by
the Ministry of Defence for this purpose.
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The Ministry of Education and Social
Welfare has issued orders for the grant of
the following concessions to the children of
the above categories studying in or who
get admitted to educational institutions
under its control :—

(i) Complete exemption from tuition
and other fees levied by the educa-
tional mstitutions concerned ;

(i) Grants to meet hostel charges in
tull for those studying 1n boarding
schools and colleges :

(111) Full cost of books and  stationery ;
and

(n) Full cost of umform whee this is
necessary.

These concessions will be available uple the
end of the first degree course However,
for children who are already studying m
J4ny post-graduate course the concessions
would be extended for the completion of
the present course,

The State Governments have been
requested to 1ssue similar orders concer ning
the educational institutions under therr
control. The following State Governments
and Union Territories have ssued orders
extending the above concessions to the
children concerned :—

Andhra Pradesh;

Guyjarat ;

Madhya Pradesh ;

Maharashtra ;

Mysore ;

Pondicherry ;

Tamil Nadu ; and

West Bengal.

The matter is being pursued with other

State Governments. The intention, how-
ever, is that the children would receive the

concessions either from the State or the
Central Government.
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An Implementation Committee consists
ing of officers of the various Ministries
concerned has been set up to ensure speedy
implementation of the scheme of granting
educational concessions.

Ships for Bangla Desh

7i3. SHRI P. M. MEHTA :
SHRI SOMNATH CHATTERJEE:

Will the Mwmnnster of SHIPPING AND
TRANSPORT be pleased to state :

{a) whether India has agreed to provide
Bania Desh with Ocean going ships lo
facilitate foreign trade; and

(b} if sv, the main features thereol ?

THE MINISTER OF PARLIA-
MENTARY AFFAIRS AND SHIPPING
AND  TRANSPORT  (SHRI RAJ
BAHADUR): (2) Yes, Sir. The Guovern-
ment has agreed to give 1o Bangla Desh
two Ocean going ships.

(b) Ihe terms and conditions on which
the ships will be given are being finalised.

Rehubilitation of Orthopaedically Handi-
capped Jawans

714. SHRI P. M. MEHTA :
SHRI C.T. DITANDAPANI :

Will the Munister of EDUCATION
AND SOCIAL WELFARE be pleased to
state :

(a) whether Government is considering
a proposal to set up two Centres for the
rehabilitation of orthopaedically handicap-
ped Jawans; and

(b) if so, how many Jawans will be
accommodated in these centres ?
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THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE (SHRI K. S.
RAMASWAMY) : (a) Yes, Sir,

(b) The two schemes provide for accom=
modation of 400 persons each, If neccs-
sily darises this could be increased.

Education for Blind Children

715. SHRI T.S. LAKSHMANAN : Will
the Minister of EDUCATION AND
SOCIAL WELFARE be pleased to state :

(a) whether the Consultant provided by
the Amencan Founddation for Overseas
Blind for starting a  Demonstration
Project on Integraled Education of Bhind
Children has submitted his interim report
regarding the feasibility of this type of
education for the blind in the Indian
conditions;

(b} 1t so, the findings of this report
and the action taken by Government;
and

(c) [ not, when the studv is likely to
be completed ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE (SHRI K. S.
RAMASWAMY) : (a) The Consuitant has
submitted the final report.

{b) In her opinion, integrated educa-
tion 1 appropriate for India. The
Demonstration Project with 5§ blind
children started by the Consultant in an
ordinary school for normal children is
enntinuing

(c) Does not arse.

Scholarships to Indian Bilnd Students by
Royal Commonwealth Society for the
Blind

716. SHRI T.S, LAKSHVANAN : will
the Minister of EDUCATION AND
SOCIAL WELFARE be pleased to state:
(a) the number of Indian blind
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Students, who have bcen awarded schotar-
ships to study Blind Welfare Administia-
tion, Education of tte Blind and Heme
Teaching of the Blind by the Royal
Commonwealth Society for the Blind,
London during the past three years; and

(b) the regiunwise break-up «f such
scholarships 1

THE DEPU1Y MINISTER INTHE
MINISTRY OF EDUCATION AND
SOCIAL WELFARL (SHRI K.S.
RAMASWAMY) : (a) None.

(b) Does not arise.

Production of Foodgrains During 1971

717. SHRI CHINTAMAN! PANI-
GRAHI : Will the Minister of
AGRICULTURE be pleased to state:

(a) the total production of fuodgrains
during the year 1971, and

{b) how dors it compare with the pro-
duction of last year ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P. SHINDE):
(n) and (b). Total foodgrains produc-
tion during 1970-71 was estimated at
107.8 million tonnes as compared to 99.5
million tonnes during 1969-70 showing
an increase of 8.4%,. Production figures
for the year 1971-72 have not yet become
available. However, according 10 present
expectations, overall production of food-
grains during 1971-72 wonld exceed last
year's record level.

Acreage under Sugarcane Cultivation and
Sugar Production during 1971

718. SHRI CHINTAMANI PANI-
GRAHI :
BHRI VARKEY GEORGE:

Will the Minister of AGRICULTURE
be pleased to state :
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(a) what was the acreage under sugar-
cane cultivation in the year 1971;

(b) how does it compare with the arca
of last year;

(c) what was the production of sugar in
different States during 1971; and

(d) what steps are being taken lo in-
crease sugar production 1

THL MINISTER OF STATE |IN
THE MINISIRY OF AGRICULTURE
(PROF. SHLR SINGH) : (a) and
(b). The arca under  sugaicane
cultivation during tle year 1970.71 was
26.57 lakh heclaies as against 27.49 lakh
hectaies during 1969-70, showing a decrease
of 0.%2 lahh Lectaics o1 3.3 per cent,

(¢) The production of sugar during the
year 1970-71 (Ist October, 1970 to 30th
September, 1971) was 37.4 lakh tonnes. A
statement showing the State-wise eak-up
of sugnr production is attached.

(d) The fullowing steps have been taken
to jnciease production of sugar during
1971-72.

(1) Sugar factorics were asked to pay
higher price for sugarcane, in oider to
attract larger supplics to maximise sugar
production during the current year and to
encourage sugarcanc growers to bring
larger area under sugarcane for the next
year 1972-73.

(2) A rebate in excise duty on sugar has
been allowed as under :—

(i) On sugar produced by a factory
during the period 1st October,
1971 to 30th November 1971,
In excess of 80 per cent of the
production of the factory con-
cerned in the corresponding
period during 1970-71 ———
Rs. 171/ per quintal.

(i) On sugar produced during the
period 1st December, 1971 to
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30th September, 1972 in excess
of 80 per cent of the produc-
tion of that factory during the
corresponding period in 1970-
71 —— Rs. 16/- per quinal.

(3) State Governments were requested
to consider the desirability of
banning the establishment of new
power crushers and khandsari units
in sugar factory areas within a
radius of 10 miles and also to
restrict the working of existing
power crushers and kbandsari units
in these areas.

(4) Forward trading in gur was sus-
pended with cffect from the 18th
October, 1971, with a view to
checking speculative rise in price of
gur leading to undue diversion
of sugarcane from sugarto gur

production,
STATEMENT
.._... (Figures 1 '000 tonnes)
Stater 1970-71
Uttar Pradesh 1299
Bihar 293
West Bengal 8
Assam 7
Haryana 83
Punjab 48
Rajasthan 13
Madhya Pradesh ig
Orissa 7
Maharashtra 1055
Gujarat 84
Mysore 205
Kerala 16
Andhra Pradesh 267
Tamil Nadu 599
Pondichery 18
All India 3740
Fioancial Sanction for Coastruction
of Second Hooghly Bridge
719. SHRI INDRAIJIT GUPTA :
DR. RANEN SEN:
Will the Minister of SHIPPING

AND TRANSPORT be pleased to state :
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(a) whether the West Bengal Govern-
ment has urged the Centre to immediately
sanction Rs. 28 crores for the construction
of the proposed 3,300 feet long second
Hooghly bridge near Calcutta; and

(b) 1f s0, the action taken thereon?

THE MINISTER OF PARLIAMENT-
ARY AFFAIRS AND SHIPPING AND
TRANSPORT (SHRI RAJ BAIHADUR) :
(a) and (b) No formal rejusst has
come from the Government of West
Bengal for the sanclion of Rs 28
crores for the construction of the
second Hooghly bridge. However, some-
time back the State Chief Secretary indi-
cated in a demi-official letter that the cost
of the project would go up to Rs. 28 crores
as agawnst the nntional allocation of Rs, 18
crores for this bridge and wanted a dscision
about the provision of funds The State
Chief Secretary was jnformzd thit i the
absence of any estimate or detatls t was
not possible to give any opimion on the
revised cost, The State Gorverimsant have
made no further reference in the matter as
yet.

Rep! acement of Private Buses by
Delhl Transport Corporation

720. SHRI SARJOO PANDEY : Will
the Minister of SHIPPING AND TRANS-
PORT be pleased to state

(a) whether the newly constituted Delhi
Transport Corporation has decided to do
away with the private buses; and

(b) if so, how are they going to replace
the private buses?

THE MINISTER OF PARLIAMENT-
ARY AFFAIRS AND SHIPPING AND
TRANSPORT (SHRI RAJ BAHADUR):
(a) and (b). The general policy of the Delh i
Transport Corporation is to replace private
buses by its own buses. The programme
of replacement depends however on the
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extent to which funds for additions to the
fleet are made available by Govt. to the
Corporation every year.

Banning of Ioter-State Movement of
Sugar

721. SHRI SARJOO PANDEY :
SHRI P. VENKATASUBBAIAH :

Will the Minister of AGRICULTURE
be pleased to state:

(a) whether lot of confusion has been
created by an order issued by Govern-
ment banning the Inter-State movement
of sugar;

(b) whether hundreds of trucks carry-
ing sugar had been stopped at the borders
of many States; and

(c) if so, the rcasons thereof and the
steps taken to overcome this confusion,

THF MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (PROF.
SHER SINGH) (a) and (b). Whatever con-
fusion was created ceased to exist conse-
quent on the issue of a Press Note within
threc days of the ban order clarifying the
position. Information received so far
from the various State Governments/Union
Territories reveals that there has been no
complaint in this regard,

(c) Does not arise.

Deepening of Mangalore Harbour

722. SHRI P, R SHENOY : Will the
Minister of SHIPPING AND TRANS-
PORT be pleased to state:

(a) whether there is great pressure on
the Government of India o deepen the
draft of Mangalore Harbour to 49 feet in
the firs1 stage itself .

(b) whether the iron ore from Kudre-
muk can be exported from Mangalore
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Harbour only if the draft is deepened to
49 feet; and

(c) whether it is pot advantageous in
the long run, in the interest of the country
in general and Mysore State in particular,
to export ore in the form of slurry ignor-
ing the Mangalore Harbour nearby?

THE MINISTER OF PARLIAMENT-
ARY AFFAIRS AND SHIPPING AND
TRANSPORT (SHRI RAJ BAHADUR):
(a) There have been suggestions from
some quarters to deepen the draft of Man-
galore harbour to at least 40 feet as against
30 fect provided at present.

(b) No, Sir. The requirement of draft
will depend upon the manner in which the
iron ore is shipped. If it is exported in
shurry form through pepelines from an
offshore terminal, the draft in the port
will have no rclevance for this purpose.
However, if the ore is to be exported in
the form of pellets in bulk carriers requir-
ing to be berthed in the port, higher draft
than 30 feet would be necessary, the actual
requirement depending upon the size of the
bulk carriers to be used.

(c) The studies so far made show that
the export of iron ore in the form of slurry
would be more economical than export in
the form of pellets. However, no final
decision has so far been taken in this
matter.

Fertiliser Promotion Council

723. SHRI R. P. YADAV: Will the
Minister of AGRICULTURE be pleased
1o state :

(a) whether the proposed Fertiliser
Promotion Council bas been formed; and

(b) if s0, the main features thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHESB P. SHINDE) : (a) and (b).
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Fertiliser Promotion Council as such has
not been formed. However, a Fertiliser
Promotion Cell has been created in the
Agriculture Ministry headed by a Commi-
ssioner for Fertiliser Promotion, A Cen-
trally sponsored Scheme for promoting
scientific use of fertiliser envisaging inten-
sive demonstration, training and exten-
sion programmes, with a strengthened
organisation at State and District levels, is
under consideration.

Universitics in India

724. SHRI R. P. YADAV : Will the
Minister of EDUCATION AND SOCIAL
WELFARE be pleased to state :

(a) the total number of Universities in
India State-wise;

(b) the total grants given by Umiversity
Grants Commission to the each University
during 1971-72 and whether ever any cont-
rol has been exercised regarding its proper
usages; and

(c) whether there 1s any proposal to
open some more faculties in Patna Univer-
sity and whether any such proposal is pend-
ing before University Grants Com mission ?

THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (PROF.
S.NURUL HASAN) : (a) A statement
showing the number of Universities and
Institutions deemed to be universities (State-
wise) is laid on the Table of the House.
[Placed in Library. See No. LT-1478/72]

(b) A statement indicating the grants
paid to universities and Institutions during
1971-72 (upto 10th March 1972) s laid on
the Table of the House. [Placed in Library.
See No. LT-1478/72]. As for exercise
of control regarding proper use of grants,
the grantee institutions are required to sub-

PHALGUNA 30, 1893 (SAKA)

Written Answers 118

mit audit accounts and utilisation certifi-
cates duly certified by the statutory audit-
ors to the effect that the grant has been
utilised for the purpose for which it is
sanctioned,

(¢) No such proposal is under consider-
ation of the University Grants Commission.

Rules for Admission to the Nursing Homes
in Delhi's Hospitals

725. SHRIR. P. YADAV :
SHRI MD. JAMILURRAHMAN :

Will the Minister of HEALTH AND
FAMILY PLANNING be pleased to state :

(a) the number of rooms in Nursing
Homes is Willingdon Hospital and other
Hospitals in Delhi,

(b) whether persons drawing less than
Rs. 620 as pay cannot get admission in
the Nursing Ward of Willingdon Hospital
despite the patients' readiness to pay extra
rental charges; and

(c) if so, the nature of proposal under
Government's consideration to amend the
rules in this regard ?

THE MINISTER OF WORKS AND
HOUSING AND HEALTH AND FAMILY
PLANNING (SHRI UMA SHANKAR
DIKSHIT) : (a) The number of rooms in
Nursing Homes in Willingdon and G. B.
Pant Hospitals, New Delhi, is as follows :

Willingdon Hospital : 61 rooms

G. B. Pant Hospital :

All India Instituts of 60
Medical Sciences :
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There is no Nursing Home in Safdarjang
Hospital, Kalavati Saran Children's Hospi-
tal, Lady Hardinge Medical College and
Hospital and Hospitals under Delhi Muni-
cipal Corporation and New Delhi Munici-
pal Committee. [Information regarding
other Hospitals in Delhi is not available.

(b) According to the exist ng rules, per-
sons with monthly income/pay (inclusive
of Dearness pay) over Rs. 620/- are only
eligible for admission 1o the Nurving Home
of Willingdon Hospital. However, except-
ions are made and such facilities are exten-
ded to those C. G. H. S. beneficiaries
whose monthly income is upto Rs. 620)-
subject to the recovery of diet charges and
room rent.

(¢) The Government of India do not
have any proposal under consideration to
amend the rules in this regard.

Falling Standard of Education in
Universities

726. SHRI R P. YADAV: Will the
Minister of EDUCATION AND SOCIAL
WELFARE be pleased to state :

(a) whether Government are awars that
the standard of education 15 falling 1n all
the Universities 1n general and Bhagalpur
and Ranchi Universities in particular; and

(b) if so, what concrete steps are being
contemplated to tone up the standard of
education in all the Universities ?

THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE
(PROF. S. NURUL HASAN): (1) There
is o way of judging whether objectively
standards are falling in our Universities.
In fact in many of the subjects in some of
Universities at least, the standards have
considerably risen as compared to the
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sarlier period. However, as observed by the
Education Commission (1964-66), over a
large area of education, the content and
quality are inadequate for our present needs
and future requirements and compare un-
favourably with the average standards in
other educationally advanced countries.
Similar concern has been expressed by the
University Grants Commission also.

No study has been made in respect of
Bhagalpur and Ranchi Universities which
would indicate whether standards are
falling in Bhagalpur and Ranchi Universi-
ties

(b) The University Grants Commission,
within the limited resources available with
it has been making earnest efforts to
improve the quality and content of higher
education in accordance with its statutory
responsibility. Some of the important
Programmes undertaken by the Commi-
ssion in this regard are given below :

(i) Development of libraries, labora-
tories and teaching and research
facilitics in universities ;

(2) Centres of Advanced Study;

(3) Summer Institutes, Seminars, etc;
(4) Modernisation of syllabii;

(5) Examination reform;

(6) Development of affiliated colleges;
(7 Scholarships and Fellowships;

(8) Travel grants to teachers and

scholars;

(9) Utilisation of the services of retired
teachers;

(10) Construction of hostels and staff
quariers;

(11) Student Welfare Programmes like
student-aid-fund, student homes,
provision of text-books, improve-
ment of hostels, improvemeant/deve-
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lopment of canteens, provision of
games and sports, health centres,
etc.

Wheat and Rice Storage

727. SHRIR.P. YADAY : Will the
Mipister of AGRICULTURE be pleased
to state:

(a) the total capacity of wheat and rice
storages all over India, State-wise, owned
by Food Corporation of India and Central
Warchousing Corporation;

(b) the period which the present stock
can cover up and feed; and

(¢) what further number of storage
depots are likely to be opened in recent
future ?

THF MINISTER QF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHFB P. SHINDE) : (a) A
statcrnent 1s laid on the Table of the
House. [Placed in Library. See No. LT-
1479/72}

(b) The present stock of foodgrains
with the Government of India and the
State Governments is about 7.4 million
tonnes. It is adequate to meet public
distribution requirements at the current
level for about a year. The stocks are
continuously being replenished through
procurement of foodgrains.

(¢) The Food Corporation of India
and the Central Warchousing Corporation
plan to construct about 14 lakh tonnes
capacity during 1972-73. Besides, it is
proposed to put up about 2 million tonnes
open storage (on plinths, under covers) in
the rabi States for the ensuing rabi pro-
curement season.

Damage to Ship at Bombay dwe to Fire

728. SHRI [ISHAQ SAMBHALI :
Will the Mimster of SHIPPING AND
TRANSPORT be pleased to stats :
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(a) whether a ship ‘State of Gujarat’
belonging to the Shipping Corporation of
India bad besn badly damaged at Bombay
due to fire;

(by ifso, the reasons for fire in the
ship; and

(c) the approximate loss the Shipping
Corporation of India had suffered due to
this fire 7

THE MINISTER OF  PARLIA-
MENTARY AFFAIRS AND SHIPPING
AND  TRANSPORT (SHRI RAJ
BAHADUR) : (a) A firc broke out
on m.v. ‘State of Gujarat’ while she was
lying at Indira Dock, Bombay on Tth
February, 1972. The vessel did not suffer
any structural damage. However, all the
wooden panelling, ceilings and furniture in
the portside-accommodation were gutted
and electrical ipstallations were badly
damaged.

(b) The fire was apparently due to
electrical short circuit in the Petty
Officers’ Mess Room.

(c) The loss suffered is still to be
assessed by the Shipping Corporation of
India.

Strike in Tibbla College

729. SHRI 1SHAQ SAMBHALI:
SHRI VEKARIA :

Will the Minister of HEALTH AND
FAMILY PLANNING be pleased to
state :

(a) whether the students of Tibbia
College, Delhi went on a strike on account
of communal activities of the management;
if so, the demands of the students;

(b) whether the Colloge was closed
down for some time; and

(¢) whether any enguiry has been
made about the grievances aganst the
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management; and if so, the findings

thereof ?

THE MINISTER OF WORKS AND
HOUSING & HEALTH AND FAMILY
PLANNING (SHRI UMA SHANKAR
DIKSHIT) : (a) There has been no
sttike by the students on account of
communal activities of the management.
However, there have been several demon-
strations by the students and a section
of the staff since 24.1.1972. Various
groups have been making allegations
against each other. The main demands
contained in the representation and memo-
randa etc. received were, removal of
Principal, affiliation of the college to
Delhi University, taking over of the
college by Central Government and
improvement in the teaching and other
facilities available in the college

(b) Yes.

{c) An Additional District Magistrate
has been appointed by the Delhi Admi-
nistration to enquire into the affairs of
the Tibbia College and the report s
expected to be submitted by him by the
3lst March, 1972,

Survey regarding School going children
in Delhi

730. SHRI ISHAQ SAMBHALI : Will
the Minister of EDUCATION AND
SOCIAL WELFARE be pleased to state :

(a) whether any survey was done in
Delhi to find out the number of school
going children who are not going to
School;

(b) if so, the names of persons de-
puted to do the survey; and

(c) the fudings of the survey?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THB
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DEPARTMENT OF CULTURE (SHRI
D, P. YADAYV) : (a) Yes, Sir. Such survey
work was done by the New Delhi
Municipal Committee and Delhi Muni-
cipal Corporation only during the years
1970 and 1972, respectively.

(® In the New Delhi Municipal
Committee area the Assistant Teachers
of the N. D. M. C. Primary Schools were
deputed to conduct the survey, while in the
Delhi Municipal Corporation area nearly
11,000 teachers of all Corporation
Schools attended to this work.

(c) In the New Delhi Municipal
Committee area, practically all the
school going children were found attend-
ing one or the other school, while in the
Delhi Municipal Corporation area 76,922
children in the age group of 6—I11
were found not attending the schools.

Land Reclamation during Fourth Plan

731. SHRI Y. ESWARA REDDY :
Will the Minister of AGRICULTURE be
pleased to state :

(a) thetarget fixed for land reclama-
tion duriog the Fourth Plan;

(b) how far this target has been reali-
sed so far ; and

(¢) the extent of additional employ-
ment created so far as a result of the
land reclamation programme and whether
the target is likely to be attained fully at
the end of the Fourth Plan?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (PROF.
SHER SINGH) : (a) The target fixed for
Land Reclamation, during the Fourth
Plan, is one million hectares.

(b) and (c). The information is being
collected and will be placed on the
Table of the Sabha,
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Enquiry into death of an Officer's wife

in External Affalrs Ministry’s Hostsl
New Delhi

732. SHRI 8. N, MISRA :
SHRI RAMAVATAR SHASTRI:

Will the Minister of WORKS AND
HOUSING be pleased to state :

(a) whether any enquiry has been
conducted into the circumstances leading
to the death of an Officer’s wife owing to
the faulty functioning of a lift in the BEx-
ternal Affairs Minisiry’s hostel in Feb-
ruary last;

(b if so, the outcome thereof; and

(c) the action taken or proposed to be
taken by Government to prevent the recu-
rrence of such incidents in Government
of India buildings in Delhi/New Delhi?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUS-
ING (SHRI I. K. GUIRAL) : (a) and (b).
A Committee consisting ol officials of
the Central Public Works Department,
Directorate General of Supplies and Dis-
posals, Directorate General, Technical
Development and the Central Water and
Power Commission has been set up to
enquire as to how the accident occurred
and to suggest remedial measures.

(c) Necessary action will be taken on
receipt of the report of the atoresaid
Committes. In the meanwhile all Lifts
have been checked for safe operation and
landing doors of lifts, which are defective
are being physically locked.

Change in Administrative Structure of
Delbi University

733. SHRI S. N. MISRA :
SHRI AMAR NATH CHAWLA :

Will the Minister of EDUCATION
AND SOCIAL WELFARE be pleased to
state :
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(a) whether the administrative struc.
ture of Delhi University is likely to under-
$0 & major change, if so, the main
features of the changes likely to be in-
troduced;

(b) whether the Central Government
have rejected a proposal for two Univer-
sities in Delhi; and

(¢) if so, the reasons therefor and the
manner in which itis proposed to meet
the needs of the growing student popula-
tion in Delhi ?

THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (PROF.
S. NURUL HASAN): (a) to (c), The Mini-
stry of Education and Social Welfare is pro-
posing to amend the Delhi University Act
in the light of the recommendations of
the Gajendragadkar Commitiee which
have been accepted by Government in
priuciple.

Sometime ago the Vice-Chancellor of
Delhi University suggested that another
University might be established in Delhi
which should take over all the colleges
located in South and West Delhi. The
Government were unable to accept this
recommendation because there are already
two Central Universities in Delhi.

The University Grants Commission
has appointed a Commuttee under the
Chairmanship of the Vice-Chancellor,
Delhi University to examine the adminise
trative and organisational difficulties of
the University in view of large increase in
enrolment. The Committes will also take
into account the educational/research neods
of the University for the next 10 years or
so0 and suggest changes which would enable
the University to discharge its functions
and responsibilities adequately. The
report of the Committee is awaited.
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Ressarch on moth-contaminated R lee
a8 cante of Liver Cancer

734. DR. KARNI SINGH : Will the
Minister of AGRICULTURE be pleased
1o state

(a) whether Government's attention
has been drawn to the statement made by
a Japanese Scicntist Prof. S, Shibata of
Tokyo University, that moth-contami-
nated rice cause liver cancer; and

(b) if so, whether Government proposs
to introduce testing of rice as he suspec-
ted that rice here could easily be contami-
pated by the moth?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE SHRI
ANNASAHEB P. SHINDE)' (a) Yes .

(b) The Government s aware of the
tonic effects of mycotoxins in rice, other
foodgrains, ollseeds etc. Research on
this subject is being carried out by a num-
ber of institutions in the country. Speci-
fications for standard of foodgrains have
already been laid dowa under Prevention
of Food Adulteration Rules.

Creation of Separate Department of
Scieace and Humanities in Delhi
Polytechules

736. SHRI VEKARIA : Will the
Minister of EDUCATION AND SOCIAL
WELFARE be pleased to state :

(a) whethre bis Ministty has given its
approval for the creation of a separate
section or Department of Science and
Humanities in Delhi Polytechnics ;

() ifso, the reasons for the same
and whether such Departments exist in
Delhi College of Engineering ; and

@ It »o, the namesand status of
such Departments?
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THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE
(PROF. S. NURUL HASAN) :(a)to
{c). According to the general pattern
laid down by the All India Council for
Technical Education for all polytechnics in
the country, no separate Section or De-
partment of Science and Humanities has
been sanctioned for polytechnics in Delhi.
The All India Council, however, has app-
ointed an expert committee to re-examine
the staffing pattern of polytechnics. The
question of setting up separate Section or
Department of Science and Humanities in
polytechnics in Delhi will be decided in
the light of the recommendations of the
Expert Committee snd All India Council
for Technical Education.

The Delhi College of Engineering has
the following Departments

(a) Department of Physics.
(b) Department of Chemustry.
(c) Department of Mathematics.

(d) Department of Humanities.

All these Departments are on & par
with the Bogineering Departments in the
College, in status.

Revision of Pay Scales of Lecturers
in Delki Polytechaics

787. SHRI VEKARIA Will the
Minister of EDUCATION AND SOCIAL
WELFARE be pleased to state :

(a) whether the pay scales of teachers
working in the Delhi Polytechnics have not
been revised along with the latest revisions
of pay scales of Delbi teachers;

(b) if so, the reasons thereof ;

(c) whether the Delhi Administration
proposed to revise pay scales of various
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categories of Polytechnic and Technical
School teachers specially the Lecturers and
Heads of the Departments; and

(d) whether these proposals were re-
ceived by his Ministry and cleared ?

THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (PROF.
S. NURUL HASAN) : (a) and (b). In
January, 1971 the pay scales of lecturers
in non-engineering subjects were 1evised
and made equal 10 those of lecturers in
engineering subjects. The pay scales of
certain other lower categories of teaching
and non-teaching technical staff were also
revised as a sequel to the revision of the
pay scales of Delhi School teachers.

When the pay scales of Delh: School
teachers were further revised in November,
1971, the Staff Association of Delhi Poly-
technics represented that similar revisions
should be made in their pay scales, The
matter is under consideration.

{(c) and (d). Yes, Sir. Bince the
Gazetted StafT Association of Delhi Poly-
technics has also submitted a representation
to the Third Pay Commission and the
matter is under the consideration of the
Comnussion, the recommendations of the
Commission are awaited.

Jawaharial Nehru Homoeopathic
Medical College, New Delhi

738. SHRI VEKARIA : Will the
Minister of HEALTH AND FAMILY
PLANNING be pleased to state:

(a) whether the students of Jawaharlal
Nehru Homoeopathic Medical College, New
Delhi, have stated that they have lost faith
in the College board; and

(b) whether Government propose to
take over Jawaharlal Nehru Homoeopathic
Medical College, New Delhi?
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THE MINISTER OF WORKS AND
HOUSING AND HEALTH AND
FAMILY PLANNING (SHRI UMA
SHANKAR DIKSHIT : (a) A deputation
of students’ Union of the Jawaharlal
Nehra  Homoeopathic Medical College
picsented a memoranduin to the Minister
for Health and Familv Planning on 22-2-1972
wherein they enpressed dissatisfaction with
the present management and existing facilit -
ies available ai the College and inter-alia
demanded that the College be taken over by
Government; and

(by The lwelhi Admumnistration have
sirce decided to take over the College with
effect from 1972 73.

Availability of Tractors

739. SHRI PAMPAN GOWDA : Will
the Minister of AGRICULTURE be
pleased to state :

(a) whether tractors are not available
in the country according to the needs of
the farmers;

(a) whether Government have ptoposed
to import more tractors from foreign
countryes; and

(¢) if so, the main features thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICUTLURE (SHRI
ANNASAHEB P. SHINDE):(a) The demand
15 much higher than the supply.

(b) Yes,

{c) Government have decided to im-
port 20,000 Nos. of tractors in the horse-
power ranges of 20-25 and F0-85.

Opening of Vedas Recliation Centres

740. SHRI PAMPAN GOWDA : Will
the Minister of EDUCATION AND
SOCIAL WELFARE be pleased to state:
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(a) whetler Union Government have
gtaanted a sum of Rs 25200 to preserve
Vedas by opening recitation Centres in
the Maharashtra State, and

(b) 1f so, the names and number of
Yedas at present that are lying with the
State and also names and placss of the
Centres ?

THE DLPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAI WELFARC AND IN THE
DEPARTMENT OF CULTURE (SHRI1
D P. YADAY) (a) Yes Sic

(bi fhe names of the fne Centret
opaned by the Sate Governm:it end
the Vedas buing preserved therein are as
follows

Name of the € catre Branchof bela

() Mumbadevi Sunshrit Shubla Yaju-
Mahavidy alaya, veda Kanva
Bombay Shakha

(n) Parthan Sinskeit  Shukla Yajur-
P ithashala, Paunhan, veda Madhva-
Marathwada ndina Shakha+

(m) Bhonsaln Vedashis  Shuklt Yy
tra Mahavidsalaya vuedi Madhya
Nagpur ndina Yhakha

() Bhaty Mihiryy Knshna Yajue
Math, Satart veda

(v) Di*k  Maha ashira Rigvedn

v idyapeetha, Poona

Misuses ot Cooperitive Viachinery n
States and Development of
Cooperative Movement

741 SHRI BIRENDER SINGH RAO
Will the Minster of AGRICULTURE be
pleased to state

(a) whether Government have received
complaints regarding 1nisuse of Cooperative
machinery for political purposes in various
States of the country,
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(b) 1f so, the details thersofl , and

(c) the steps taken or proposed tobe
tahen by the Government to stop such
misuse and encourage the developmeat
of Cooperative movement in the country?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE (SHRI
JAGANNATH PAHADIA) (a) No, Sir.

(b)and (¢) Do not aise

Resumption of Inland Water Transport
Between Assam and Calcutta
via Bangla Desh

74.  SHRI SAMAR MUKHFRIJLE
SHRIMATI JYOLISNA
CHANDA

Will the Minister of SHIPPING AND
IRANSPORT be pluised to state

(1) whethet Government propose to
1.5u e nland  water  transport  service
butween Assim ind Cilcitta g Bangla
Deshan the inn fiate futwre, a1d

(b)Y f so,
resumed ?

when at 1s hhsly to be

THi MINISTER OF PARLIAMFNT-
ARY AFFAIRS AND S [IPPING AND
1RANSPORT (SHRIRAT BAHADUR) ¢
(1 Yo Suo the Governn*it p oporw to
iesume nlind  witer trinpat  servive
betwwn Asvym and Caleutta wia Bingla
Desh.

(b) It 15 not possible to say at this
stage when the service 15 likely to be
resumed.

Takinz over of Tibbia College

743 SHRI MUHAMMED SHERIFF
Will the Mmster of HEALTH AND
FAMILY PLANNING be pleased to
state .
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(a) whether Government have taken any
decision to take over Tibbia College and
any enquiry had been held in the institu-
tion’s affairs; and

(b) if so, the details thereof !

THE MINISTER OF WORKS AND
HOUSING AND HEALTH AND FAMI-
LY PLANNING (SHR!I UMA SHAN-
KAR DIKSHIT): (a) and (b). As the Ayur-
vedic and Unani Tibbia Collegr, Delh, is
managed by a Board constituted by the
Delhi Administration under the Tibbia
College Act, 1952, there is no intention at
present to take over the institution by
Government. An  Additional  District
Magistrate has been appointed by the 1 t.
Governor of Dellu on the 22-2-19721t0
enquire into the aflans of the Tibbia
College and the report is expected to be
submitted by him by the 31st March 1972.

PDecision to Levy Currency Adjustment
Surcharge in Japan Conference

744. SHRI MUHAMMED SHERIFF .
Will the Minister of SHIPPING AND
TRANSPORT be pleased to state :

(a) whether India Shipping Council had
conveyed its concern over the unilatcral
decisjon of the Japan Conference to levy
currency adjustm ent surcharges of B.57 per
cent from Ist Januan, 1972, and

(b) if so, the particulars thereol and
the reaction of Government theieto ?

THE MINISTER OF PARLIAMFN-
TARY AFFAIRS AND SHIPPING AND
TRANSPORT (SHRI RAJ BAHADUR):
(a) and (b). Yes, Bir. The All India
Shippers’ Council had expressed its concern
at the decision of these Conferences to
impose the surcharge unilaterally, without
any advance notice and  without consulta-
tion with the Council.

The Freight Investigation Bureau of the
Government also lodged a protest with the
Conferences and resquested them to discuss
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the proposul wih 1le Council on the
busis of properly audited accounts analy-
sing full impact of currency surcharge on
freight earnings of the Conference. The
discussions were held between lie represen-
tatnes of the Conlerence and the Shippers’
Courcit on 12th Cebruary, 1972, The Con-
fererce repiccentatives agreed to refer the
maricr to then principals to flurnish state-
menis of accoun's of typicul voyages to
Justfy  then case. [urther discussions
have yet to take place.

I'xpansion of Medical aid to Villages

745, SHRI MU ITAMMED SHERIFF :
SHRI BANAMALI PATNAIK :

Will the Minister of HEALTH AND
FAMILY PLANNING be picased to state:

(a) whether Government have taken
any decision for the expansion of medical
aid to the villages in the country ; and

(b) if sv, the State-wisc figures there-
of ?

THE MINISTER OF WORKS AND
HOUSING AND HEALTH AND FAMI-
LY PLANNING (SHRI UMA SIIAN-
KAR DIKSHIT : (a) and (b). The medical
and health care facilities in the rural
areas of the country are primatily being
provided through the Primary Healih
Centres. The existing position of Primary
Health Centres in differcnt States is given
in statement-1 laid on the Table of the
House. [Placed in Library. See No. LT-
1480/72]

The Government have also prepared a
Master Plan for expansion of Health,
Medical and Family Planning Services in
rural areas.

The Master Plan includes the following
schemes @

(i) Revised pattern of sub-ceatres
attached to Primary Health Cen-
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tres —Provision of ANMs and Basic
Health Workers :

(ii) Establishment of Primary Health
Centres in Blocks which are with-
out them and addition of Family
Planning Wings to cach of the
Primary Health Centres~comple-
tion of buildings of Primary Health
centres and staff quarters—Aug-
mentation of staff and provision of
drugs and equipment;

(iii) Development of Referral Services—
Upgradation of Primary Health
Centres/Dispensaries to 25 bed
Hospitals ;

(iv) Mobile Training-cum  service
Hospitals and Dispensaries on
contribution basis;

(v) Involvement of Hospitals and Dis-
pensaries in preventive and promo-

tional care;

(vi) Role of Voluntary Organisations
in running Medical Institutions;

(vii) Special camps; and

(viii) Village Sanitation,

Action for implementation of these
schemes has already been initiated and
the present position is given in the state-
ment-11 laid on the Table of the
House. [Placed in Library. See Wo. LT-
1480/72)

Community Blocks without Health
Centres

746. SHRI MUHAMMED SHERIFF :
Will the Minister of HEALTH AND
FAMILY PLANNING be pleased to
state :

(a) whether about 260 Community
Development Blocks in the country are
without any Health Centres ;
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(b) ifso, the particulars thereof and
the reasons therefor; and

(c) the steps taken by Government in
providing the centres for the Community
Development Blocks at the earliest.

THE MINISTER OF WORKS AND
HOUSING AND HEALTH AND FAMI-
LY PLANNING (SHRI UMA SHAN-
KAR DIKSHIT): (a) Yes. 260 blocks
were without any health cenires as on
30-9-1971,

(b) and {c). Th: necsessary particulars
arc given in the attached statement.

It was orignally planned that all the
Com numty Developm:nt Blocks n the
country would be provided with at least
one primary health centre by th: end of
Third Five Year Plan. This, however,
could not be achieved. The schem: of esta-
blishment of primary health centres has been
a Centrally arded program ne from the Grst
plan uplo 1968-69. During the Fourth Five
Year Plan the establishnant of new pri-
mry haalth centres, crastrastion of bul-
dings for the existing primary haoalth cen-
tres, and s'alf quarters and augmentation
of staff, equipment, drugs, maintenance of
vehicles etc. are included in the State
sector for which the State Goveraments
are respansible. The State Goveraments
are, ho vever, boing given bloc grants for
the Statec Plan during the Fourth Five
Yoar Plan,

1t is proposed to complete the establish-
ment of Primacy Haalth Coatees in all the
remiining Comuiity Davelopmant
blocks during the Fourth Plan period
priority being given to Blocks which have
entered  into  malaria maiptenance
phase.

Central assistance is baing provided to
the State Governments for strengthening
the basic health service staff at the pri-
mary heaith centres.
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STATEMENT
S.No. Nameof State  No. of Blocks
without Pri-
mary Health
Centres
1.  Andhra Pradesh 4
2. Assam 48
3. Himachal Pradesh 3
4. Jammu & Kashmir 1
5. Madhya Pradesh 16
6. Meghalaya 15
7.  Nagaland 2
8. Orissa 1
9. Punjab 1
10. Tamil Nadu 2
11 Uttar Pradesh 62
12 West Bengal 97
13. Delhi 1
14. Manipur 2
15. Andaman & Nicobar
Islands 4
16. Chandigarh 1
TorAL: 260

Potable Water Supply in Rural Areas

747. SHRI JYOTIRMOY BOSU :
Will the Minister of HEALTH AND
FAMILY PLANNING be pleased to
state .

(a) the number of villages in each
State as per 1971 census; and

(b) the number of villages in each
State without potable water supply ?

THE MINISTER OF WORKS AND
HOUSING AND HEALTH AND FAMILY
PLANNING (SHRI UMA SHANKAR
DIKSHIT): (a) Information about the
numnber of villages in each State as par 1971

PHALGUNA 30, 1893 (S4KA)

Written Answers 138

census has yet to be compiled by the Office
of the Registrar General, India. A state-
ment showing the number of villages in
cach State as per 1961 census is, however,
laid on the Table of the House, [Placed in
Library. See No. LT-1481/72]

(b} The latest information has besn
called for from all the State Governments
and will be laid on the Table of the Sabha
as and when collected.

Rural Credit Cooperative Societies

748. SHRI JYOTIRMOY BOSU :
Will the Minister of AGRICULTURE
be pleased to state :

(a) total number of rural credit coope-
ratives state-wise al present;

(b) the percentage of villages and
farmers covered by the rural credit coopera-
tives in each State;

(c) the total amount of rural credit
advanced through credit cooperatives in
1968-69, 1969-70 and 1970-71;

(d) credit advanced to each member of
the cooperatives State-wise and ycar-wise
from 1968-69 to 1970-71; and

(e) the mumber of cultivators in each
State covered by rural credit year-wise from
1968-69 to 1970-717

THE DEPUTY MINISTER IN THE
MINISIRY OF AURICULTURE (SHRI
JAGANNATH PAHADIA) : (a) to (e)
Statemient giving th: available information
is laid on the Table of the House, [Placed
in Libyary. See No. LT-1482/72]

Findings of National Institute of
Communicable Diseases

749, SHRI JYOTIRMOQY BOSU
Will the Minister of HEALTH AND
FAMILY PLANNING be pleased to state :
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{a) whether as per findings of the
National Institute of Communicable
Diseases, 50 to 60 per cent of the morbidity
and 40 per cent of deaths in the country
are due to water borne diseases due to
organic contamination;

(b) if so, the particulars of such findings
and

(c) what preventive measures, if any,
have been or are being taken to meet this
challenge ?

THE MINISTER OF WORKS AND
HOUSING AND HEALTH AND
FAMILY PLANNING (SHRI UMA
SHANKAR DIKSHIT): (a)and(b). Ina
paper presented by the Director, National
Institute of Communicable Discases toa
Conference in August 197]. it was
estimated that 50 to 60 per cent of the
morbidity and 30 10 40 per cent deaths in
India were due to communicable diseases
and the major part was attributed to water-
borne diseases due to organic contami-
nation.

(c) Upto 31s1t March 1971, out of 2,452
towns in the country, 1,281 towns have
been provided with piped water supply
while in the rural areas about 20,000
villages have been provided with piped
water supply. It is expected that the State
Governments will take up schemcs relating
to water supply on a priority basis in areas
having public health problems. These
measures are intended to eliminate, to some
extent, water-borne diseases in the country.

Allocation of Funds for Rural Housing
Scheme in States

750, SHRI JYOTIRMOY BOSU : Will
the Minister of WORKS AND HOUSING
be pleased to state :

(a) total amount of money sanctioned
by the Centre, State-wise, on sccount of
Rural Housing Scheme wear.wise from
1969-70 to 1971-72 and the total amount
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actually disbursed by the Centre to ench
Slate year-wise;

(b) total arrount actally utilised by
each Stite fiom 1969.70 to 1971-72 year-
wise, and

{c) total number of houses planned to
be constructed by each State during the
years 1969-70 to 1973-72 and number of
houses actually constructed by each State
during this period vear-wise 7

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND
HOUSING (SHRI 1, K GUJARAL) :
(a) to (c). The Village Housing Projects
Scheme introduced by the Ministry of
Works and Heusing is in the State Sector.
During the Fourth Pleu period, beginning
from 1969-70, Central financial assistance
to State Governments is being given in the
shape of ‘block loans' and ‘block grants®
for all the State Scctor Schemes taken
together (including Housing). No amount
of this block assistance is relatable to any
specific Scheme/Head of development. The
State Governments are free to utilise the
block Central assistance under wvarious
schemes and projects included in their
Plan on the basis of their own requirements
and priorities. Funds fo the Union
Territories (without legislature) released by
the Ministry of Works and Housing year-

wise under the Scheme are indicated
below :
1969-70 1970 71 1971-72
Rupees in lakhs
1. A.&N.
Islands 0.20
2. Delhi 4.67 525 10,00
3. Laccadives ... 0.05

A statement showing the Yyear-wise
expenditure as reported by the State
Qovernments under the Village Housing
Projects Scheme is laid on the Table of the
House, [Placed in Library. Ses No,LT-
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1483/72], Another statement showing the
number of houses sanctioned and comple=
ted during 1969.70, 1970-71 and 1971-72 as
reporied by the State Governments iy also
1aid on the Table of the House. [Placed in
Library. See No. LT-1483/72].

Another Scheme known as the Scheme
for provision of house-sites to landless
workers in rural areas has been introduced
in the Central Sector in October, 1971
only. Financial assistance thereunder to
States 15 expecled to be released fiom
1972-73 only.

Export of Wheat and Rice

751. SHRIR. S PANDEY :

SHRI CHINTAMANI
GRAITL .

PANI-

Will the Minister of AGRICULTURE
be pleased to siate :

(a) whether Government have held
negotlations with certain  foreign countries/
paitics lor the eapoit of wheat and rice;

(b) whether any agreement for lheir
export has since been signed; and

(¢) if so, the main features thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHLEB P. SHINDE) : (a) No
negotiations have been held by the
Governnient of India for export of wheat
or rnice except fur certain  supplies to
Bangla Desh and Nepal which fall ina
special category.

{b) and (¢). Do not arise,

Transport in Delhi

752. SHRIR. S. PANDEY :
DR. SANKATA PRASAD :
Will the Minister of SHIPPING AND
TRANSPORT be pleased to state :

(a) the steps takhen to improve bus
seivice in Delhi after the creation of the
Delhi Transport Corporation recently;
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(b) to what extent those measures
have solved the bus transport service in
the Capital;

{c) whether the present flest of buses
with the Delhi Transport Corporation is
still not able to cope with the rush of
passengers in the Capital; and

(d) if so, further steps contemplated
to provide an efficient bus service in the
Capital in the near future ?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND SHIPPING AND
TRANSPORT (SHRI RAJ BAHADUR) :
(a) to (d). A number of steps have been
taken since 3rd November, 1971, when the
Delhs Transport Corporation was formed,
1o streamline the working of the city
transport service. Some of the important
steps are as under ;—

(1) The average daily number of buses
on road rose from 1089 in
September 1971 to 1237 in January
1972,

(2) Schedules have Lezn readjusted to
extract increased kilometrage from
the existing Acet. The total kilo-
metrage operated was 73.01 Jakhs
in January 1972 as against 58.95
Iakhs in September 1971.

(3) The number of missing trips has
been reduced from 34.7% in
September 1971 to 199 currently.

(4) Twentynine buses have been hired
from the U.P. Government
Roadways.

(5) Orders have already been placed
for 294 adduzonal buses (including
30 mim1 buses) which will start
coming by May 1972,

(6) Special squads have been formed to
detect cases  of ticktless travel and
other irregularities,

(7) Strict measures hava been adopted
to ensure stopping of buscs at
regular bus stops.
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(8) Special arrangements have been
made to clean buses at important

termini/changeover points.

(9) A Public Relations Officer has been
appointed for handling public
complaints expeditiously.

(10) Proper display of destinations in
front of the buses and route
numbers on the sides has been

arranged,

Asa result, considerable improvement
has been achieved. The present fleet of
buses is not adequate to meet the require-
ments fully but with the availability of
buses already ordered and as a result of the
measures mentioned above, the service is
expected to improve further,

Expansion of Shipping Industry

753, SHRI M. M. JOSEPH : Will the
Minister of SHIPPING AND TRANS-
PORT be pleased to state :

(a) whether Government have taken
any steps for the expansion of Shipping
Industry in the country; and

(b) if so, the main features thereof?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND SHIPPING AND
TRANSPORT (SHR1 RA) BAHADUR) :
(a) Yes, Sir.

(b) Following steps have been taken
by Government for development of shipp-
ing industry ;

1. reservation of coastal trade to
national shipping,

2. setting up of Shipping Corpora-
tion in the public sector,

3, development of shipbuilding indu-
stry in the public sector,

4. grant of preference to Indian
ships in the allotment of govern.
ment controlled cargoes,
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5. grant of loans on concessional
terms to Indian shipping compan-«
ies for the acquisition of addi-
tional tonnage,

6. making available foreign credit
for the acquisition of tonnage,

7. grant of development rcbate of 40
per cent.

8. introduction of bilateral shipping
services with countries like U. S.
8. R. Poland, U. A. R. and
G.D.R.,

9. Enbhancement of the limit of
foreign participation n the
shipping industry from 25 to 40
per cent with effect from 1963,

10. revision and consolidation of the
Merchunt Shipping Law,

11. establishment of training institu-
tions for personnel,

12. improvement of the system of
recrujtment of seamen and the
establishment of the Seamen’s
Employment Offices,

i3. BEstablishment of advisory bodies
like the National Shipping Board,
the Merchant Navy Training
Board and the National Welfare
Board.

Charges against B. H. U. Administration
by Students’ Action Committee

754. SHR1 M. M. JOSEPH : Will the
Minister of EDUCATION AND SOCIAL
WELFARE be pleased to state :

(a) whether any memorandum contain-
ing charges against the University Adminis~
tration was submitted by the deputation
of Banars Hindu University Students
Action Committee to the Central authori-
tics; and

{(b) If so the facts thereof and the
action taken by Government in this
regard 7
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THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE DE-
PARTMENT OF CULTURE PROF. 5.

NURUL HASAN) (a) An unsigned
memorandum  purpurting to be on
behalf of an “Action Commit-

tee’” was submiited by a deputation of
B.H.U. students claiming to represent
the student community containing cerlain
charges against the University authorities.

(b) In the aforementioncd memorandum
there were allegations of irregulaity n
appoininments made {0 various posts;
lavouritism in promotions; diserimination
in dealing with complainit against the
teaching stafl; violation of rules; irregular
admissjon to varjous classes and to hostels;
disecrimination in awarding punrshments
to certain studonts; 1inancial e gularities
elc. A copy of the Memorandum sub=
mitted by the so- called B, H, ), Siudents
Action Committee has been sent to the
Banaras Hindu University authorities, so
as to ascertain the facts.

Seminar on Family Planning in New Delhi

755. SHRIM.M JOSEPH : Will the
Minister of HEALTH AND FAMILY
PLANNING bc pleased to state :

(a) whether any seminar was orga-
nised in New Delhi during the month of
Febiuary, 1972 by the Department of
Famity Planning; and

(b) if so, the main features discussed
and decisions arrived at?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING (SHRI A.K. KISKU): (a)
yes. A Seminar of Demographers was
held in New Delhi, on the 16th and 17th
February, 1972,

(b) The current demographic situation
in the country, relationship between the
socio-economic changes and demographic
variables, review of the progress of the
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FTamily planning programme with special
reference to its impact on demographic
situation and priority areas of researeh were
the main topics discussed in the Seminar.
A note containing the recommendations of
the Seminar 1s laild on the Table of the
House. [Placed in the Library. See No, LT-
1484/72]

Criterion for Defrayal of cost by Govern-
ment for National Highways

756 SHRI C. M. STEPIIEN : Will
the Minister of SHIPPING AND TRANS-
PORT be pleased to state @

(a) whether in the matter of portions of
National Highways running through Muni-
cipal towns, bye passes 1o such towns or
cttun, any criterion diffeient from the rest
of the Nauonal Highways 15 being adopted
in the mater of the delrayal of cost by
Governmenr of India for the construction
and mamtenennce thereof, and

(b) f so, the gist thereof and the rea-
sons for such different criteria?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND SHIPPING AND
TRANSPORT (SHRI RA) BAHADUR) :
(a) Yes, Sir.

(b) Nalional Highway Links

In terms of the National ilighways Act,
1956, such parts of National Highways as
are situated within any municjpal areca,
which under that Act means an arca with a
population of 20,000 or more, the control
or management of which is entrusted to a
Municipal Committee, a Town Arca Com-
mittee, a Town Committee or any autho-
rity, are not regarded as National High-
ways, However, in terms of Section 8 of
the N.H. Act, 1956, the Government of
India can provide for the development and
maintenance of portions passing through
such municipal areas also after entering into
an agreement with the State Government
concerned. The Government of India fol-
low the criteria mentioned below in regard
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1o the development and mamtenance of
these poriions or for constructing alterna-
tive hinks for taking through traffic on
National Highways

(1) f the portions within the mum-
cipal area have 4 minimum road land width
of not less than 100 ft (50 ft for National
Highway and 25 ft on either side of the
National Highway hok lor service roads)
and arc also free from encroachmenty or
leased stiuciures, such hinks could be deve-
loped 4% permanent WNational Highway
links with Cential Government meeting the
full cost mcluding the cost of provision of
service ruads but excluding the cost of acqu-
1sition ol uny butlt up property. In regard
10 subsequent manienance the Central
Government s shaie will be hmited 1o the
Ndtional Highway link portion only and
that too upto a sum calculated at the rate
ot Rs 5,000 per mtlc or the actual expendi-
ture incurred, whichever 1s less  The mamn
tenance of the service roads ou either side
of the Nationda! Highway link will be the
responsibality of the concerned State Gov
ernment

(11) In the case of portions of the high-
ways within the municipal arcas not sui-
tdble lor developnsent as peimanent Natios
nal Alighway hinks, the Central Government
will undertake to conmstiuct and maintain
the byepass at their cost  Unul such a bye-
pass 1s constiucted, the Central Government
will also be prepared Lo delray the mamn
tenance expenditure ol the portions ol the
road witiun the muniipdi drea, subject to
a hmut of Rs 5,000 per mule or the actual
expenditure, wiichever 1s less

The reason for adopting the aforesaid
criteria for National Highway links passing
through municipal areas having a popula-
tion of 20,000 or more was manly that the
Government of India's policy has been to
byepdss such municipal limits and to pro-
vide uninterrupted and congestion free
faciliues for through trafic which would
not be possible normally through a muni-
c1pal area. However, with a view to utilie
exisung links which are either suitable or
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rendered so by the State Government at jts
cost to enable segregation of local traffic for
facilnating uninturrupted flow of through
traffic by constructing parallel service roads,
financial assistance for the development of
the link v available as indicated above

National Highwar byepasves

Inthetase of a National Highway
byepass, the 5State Government is requi-
1ed to consiruct parallel scrvice roads at
1ts cost before permitting building activities
alongside that byepass However, 1f the
bycpass hes witlhun the municipal  hmuts
fur any reason, the State Governnent 1s
vequired 10 ddditlon, to bear the cost of
dacquisition of wleast 35 Nt ol land on
erither side at the time the land 1» being
acyuired for the byepass 119 Il

The season tor adopting these diflering
citteria s that the construction ol byepa-
vses within munwipal limits leads to app-
reuation ¢f land prices  considerable
butiding activities and other developments
necessitating immediate construction of
service roads for free and unminterrupted
flow of traffic It s, theretore, considered
appropriate that the State Government at
least meets 1n addition the cost of the land
required for the service roads in the case
of such bvepasse

Project Report from Kerala for Deep Sea
Fishing with Foreign Collaboration

757 SHRI YAYALAR RAVI Wili
the Mimster of AGRICULTURE be
pleased to refer to the reply given to the
USQ No 5684 on the 22nd July, 1971
regarding plan for fishing with Soviet
assistance in Kerala and state the decision
taken thereon ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDE). The pro-
posal for the State Government to establish
a deep-sea fishing project mvolves import
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of some vessels. The policy relating to
import of deep-sea fishing vessels is under
consideration. A decision will be taken
on the proposal in the light of the policy
adopted.

Setting up of All India Tnstitute of
Indian Medicine and Ayurveda

758. SHRI C. T. DHANDAPANI:
SHRI P. GANGADESB :

Will the Minister of HEALTH AND
FAMILY PLANNING be pleased to state :

(a) whether Government are consi-
dering to set up an All India Institute of
Indian Medicines; and

(b) if so. whether Government have
also flnally decided to set up an All India
Institute of Ayurveda ?

THE MINISTER OF WORKS AND
HOUSING AND HEALTH AND
FAMILY PLANNING (SHRI UMA
SHANKAR DIKSHIT) : (a) No.

(b) It has been agreed in principle to
establish an All India Institute of
Avyurveda.

Report of Expert Committee on
National Co-operative Develop-
ment Corporation

759. SHRI C. T. DHANDAPANI :
SHRI P. GANGADEB :

Will the Minister of AGRICULTURE
be plea_s_.ed 10 slate :

(a) whether an Expert Committee,
appointed by the Centre to ascertain
whether the National Cooperative Deve-
lopment Corporation should be allowed
to continue, has submitted its report; and

(b) ifso, ‘the main recommendation
thereof ?
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THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDE) : (a) Yes, Sir.

(b} The main recommendations of the
Expert Cominittee on the National Co-
operative Corporation
relate lo the need for continuance of the
Corporation and expansion of the scope
of its activities in the new context of agri-
cultural development in

Development

the country,
broadbasing of its constitution, streng-
thening of its finances and administrative
arrangements, as well as legislative measures
necessary for fulfilling these objectives.

A summary of the main conclusions
and recommendations of the Expert
Committee is placed on the Table of the
House. [Placed in Library. See No.LT-
1485/72].

Allotment of D.D.A. Tenements in
Middle Income Group to Ex-
Servicemen in New Delhi

760. SHRI K. SURYANARAYANA :
Will the Minister of WORKS AND
HOUSING be pleascd to refer to the reply
given to Starred Question No. 161 dated
the 31st May, 1971 and stated :

(a) whether intending purchasers of
Tenements in the middle Income Group
who had given preference for allotment in
New Delhi colonies like East of Kailash
and Safdarjang have now been asked to
apply for allotment in Wazirpur/Pankha
Road Residential Scheme;

(b) ifso, whether no further Tene-
ments in the colonies like East of Kailash
and Safdarjung are proposed to the cons-
tructed or allotted;

(¢) thereasons for not giving prefe-
rence to these applicants in the matter of
allotment of flats in Munirka area; and

(d) whether any preference to the
allotment of Tenements in the New Delhi
colonies like East of Kailash, Safdarjung
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and Munirka is being given to the ex-
Servicemen ?

THE MINISTER OF STATE IN THE
MINISTERY OF WORKS AND HOU-
SING (SHRI L. K. GUJRAL): (a) Yes,
Ll

(b) There is no proposal at present.

(c) These applicants are in the first
registration scheme and no flats under this
scheme were constructed in Munirka area.

(d) Certain percentage of flats of the
Delhi Development Authority are reserved
for allotment, among others, to ex-service-
men.

Primary Health Centres in C. D. Blocks

761. SHRI D. P. JADEJA : Will the
Minister of HEALTH AND FAMILY
PLANNING be pleased to state :

(a) the number of Community Deve-
lopment Blocks:where no Primary Health
Centres have been set up State-wise; and

(b) the number and names of Primary
Health Centres in Community Develop-
ment Blocks which have no doctors and
the reasons therefor ?

THE MINISTER OF WORKS AND
HOUSING AND HEALTH AND
FAMILY PLANNING (SHRI UMA
SHANKAR DIKSHIT): (a) and (b). A
Statement showing the number of Com-
munity Development Blocks where no
Primary Health Centres could be set up
and the number of Primary Health Centres
which have no doctor, is laid on the Table
of the House. [Placea in Library. See
No. LT-1486/72]

There isa certain amount of reluctance
on the part of the dcctors to go to the
rural areas for reasons like bad communi-
cations, lack of education facilities, and
absence of suitable accommodation with
minimum basic amenities e.g. safe water,
sanitary latrines, electricity etc. There is
also a fear of social isolation and profes-
sional void.
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Inter-State Visits by Farmers

762. SHRID. P. JADEJA : Will the
Minister of AGRICULTURE be pleased
to state :

(a) whether there is a programme to
send farmers from one State to other
States to study the agricultural advances
in those States;

(b) the name of States which are
included in the programme and the name
of States to be visited; and

(c) whether;this programme is spon-
sored by the State Governments or by
Centre ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDE) : (a) Yes, Sir.

(b) No specific State has been
mentioned in the scheme. The States to
be visited depend on the requirements of

_the participants.

(¢) It is sponsored by the Central
Government and is being operated through
the recognized National Level Farmers
Voluntary organisations.

Closure of Kashi Vidyapith Varanasi

763. SHRID.P. JADEJA : Will the
Minister of EDUCATION AND SOCIAL
WELFARE be pleased to state :

(a) the circumstances under which the
Kashi Vidyapith, Varanasi has been closed;
and

(b) the steps Government are taking
to reopen it ?

THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (PROF.
S. NURUL HASAN): (a) According to
the informaticn furnished by the Vidyapith,
some cases of violent clashes between
students were reported on February 10 and
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11, 1972. In view of the prevailing
tension in the Campus hetween two groups
of hostile students, which could have led
to severe clashes, the authorities of the
Vidyapith decided to close the institution
sine die.

(b) The Vidyapith has started func-
tioning with effect from March 2, 1972.

Formation of South East Asia Medical
and Health Organisation

764. SHRI D. P. JADEJA : Will the
Minister of HEALTH AND FAMILY
PLANNING be pleased be state :

(a) whether an organisation called
South East Asia Medical and Health Orga-
nisation has been formed recently;

(b) whether India is not a member of
the Organisation; and

(c) if so, the reasons therefor?

TEE MINISTER OF WORKS AND
HOUSING AND HEALTH AND FAMI-
LY PLANNING (SHRI UMA SHANKAR
DIKSHIT) (a) Goverrment of India
is not aware of the formation of such
an organisation.

(b) and (c). Do not arise.

Conservation Arrangements in Konarak,
A janta-Ellora and Mahabalipuram

765. SHRI H. N. MUKERIJEE : Will
the Minister of EDUCATION AND
SOCIAL WELFARE be pleased to state:

(a) whether his attention has been
drawn to deliberations in Asia Pacific Con-
f crerce cn Censervation of Cultural Proper-
ty (New Delhi, February, 1972) indicating
seriously inadequate conservation arrange-
ments in Konarak, Ajanta-Ellora and
Mahatalipuram; and

(b) what steps are being taken in that
regard?
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THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE DE-
PARTMENT OF CULTURE (PROF. 8.
NURUL HASAN): (a) and (b). The parti-
cipants of the Asia Pacific Conference
discussed several academic issues relating
to the preservation of Konarak. Mahabali-
puram and Ajanta. Ellora did not feature
in the discussion.

One of the suggestions made by experts
related to the effect of vegetation on the
leakege pattern into Ajanta Caves, The
general consensus of the experts, however.
was that deforestation of the area
over the caves was not desirable, a view
also held by the Survey. It was also bro-
ught to the notice of the experts that the

Burvay had succeeded in substantially
stopping the leakage of water in the
Caves.

The temples at Konarak and Mahaba-
lipuram, being sitvated on the sea-shore,
were naturally exposed to the action of
salt-laden sea-breezes. However, they are
regularly treated by application of preser-
vatives to minimise the effect of salt action
on the age-old fabric of the monument.
The Survey is alive to the problem of con-
servation and there are adequate arrange-
ments at each of these places to tackle
with the peculiar problems of each place.

Central Assistance to States for
Survey of underground waiter in
Famine affected areas

766. SHRI K. MALLANNA :
DR. SARADISH FOY :

Will the Minister of AGRICULTURE
be pleased to state:

(a) whether any Financial assistance has
been given by the Central Government
to some State Governments during the
last two years to start survey of under-
ground water in the famine-affected areas;
and
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(b) if so, the names of such Siate and
the amount of assistance given during the
last two years?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (PROF.
SHER SINGH) : (a) Yes.

(b) So far assistance of the order of
Rs. 4 lakh for the four selected Drought
Pron Areas Programme districts in Madhya
Pradesh has been approved for the Fourth
Plan period. Out of this, the outlay sanc-
tioned since the beginning of the Progra-
mme from 1970-71 is Rs. 0.80 lakhs.

gitataa & fag ww
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Prices of Foodgrains and its effect on
Family Budget

769. SHRI RAMKANWAR : Will the
Minister of AGRICULTURE be pleased
to state :

(a) the prices of wheat and other food-
grains during the last thiee months;

(b) whether the prices have increased
or decreased and how these prices have
affected the family budget of middle class
and lower middle elass income groups
of people; and

(c) what efforts have been made by
the Food Corporation of India to keep
down prices of wheat and other food-
grains 1

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDE) (a) A state-
ment is attached.

(b) No reliable data are available to
evaluate the impact of prices on the
family budget of the middle class and
lower middle class income group during
this period. However, as a major part
of the requirements of these classes are
being through fair-price ration shops at
fixed prices, there is not likely to be
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any significant impact on their family
budget.

(c) The Corporation is ensuring that
the supplies against allotments of wheat
and nee made by the Government of
India to the States for the public distri-
bution system are made to the full ex-
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tent, and in time. Further. to improve
the availability of wheat and thercby
bring down the wholesale prices, the
Corporation launched a programme of
open market sales of wheat throughout
the country from 24-1.72. In addition,
the Corporation has been selling maize
and bajra in the open market.

Statement

Month-end All India Index Numbers of Wholesale Prices of Noodgrains

(Base 1961-62==100)
Extent of rise { +)/Fall (—) between
29th 26th 11th Mar.

Food- Year 11th 26th Dec.

grains Dec. Dec. Jan. Feb. (Provisio- and

nal) 11th

Mar.
Wheat 1971-72 209.8 2136 220.0 218.1 2199 (+) 4.8
Rice 1971.72 196.8 195.8 201 2 201.4 203.2 (+) 33
Jowar 1971-72 22311 220.7 218.3 217.4 218.2 (=) 2.2
Bajra 1971.72 159.6 164.2 172.0 172.2 179 4 (+)12.6
Maize 1471.72 184.2 187.3 3139 218.6 223.2 (+)21.2
Cereals 197172 199.8 200.3 206.2 206.2 208.2 (+) 4.2
Gram 1971.72 2455 260.4 262.1 264.5 266.0 (+) B4

Views of State Governments On the Recom-
mendations of Central Land Reforms
Committee

770. SHR1 RAMKANWAR : Will the
Minister of AGRICULTURE be pleased
to reler to the reply given to Started
Question No. 14 on the 15th November
1971 regarding Report of the Central
Land Reforms Committes and state :

(a) the reaction of the State Govern-
ments on the recommendations of the
Central Land Reforms Committee; and

(b) the action, if any, proposed by
Government in this regard 7

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDE) (a)and (b)
The Government of India has accepted
as & national policy the recommendation

of the Central Land Reforms Committee
on ceiling on agricultural holdings. The
Minister of Agriculture has already
written to the State Governments to give
effect to the recommendation of the
Committee by making necessary amend-
ments in the existing laws, wherever
necessary. Ceiling laws of Kerala and
West Bengal are in accordance with the
recommendations of the Committee. The

remaining States arc being reminded to
amend their laws suitably.

Preservation of Wild Life in Eastern
Regiom

771. SHRIMATI JYOTSNA CHANDA:
Will the Minister of AGRICUL-
TURE be pleased to state ©

{a) whether there is wanton destruc-
tion of wild life in Esstern and North-
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Eastern States and Union
the country and

Terntories of

(b) if so, the steps proposed to ensure
eflective reservation and conservation of
wild life in those areas ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICUL I'URF (PROF
SHER SINGH) (a) and (b) No Sir, How-
ever to cnsure effective preservation and
conservation of Wild 1ife in the country
the following steps have been taken or
are being taken —

(1) establishment of Nationa! Parks
and Sanctuaries,

(n) restrictions on the export of wild
anmmals and birds dead o
alive, or products thuieof

(i) protection of rare and vanishing
birds and amimals

() enactment of suitable wild lite
legslation,

(v) setting up of “Wild Life Preser-
vation” wings under the Forest
Departments of State Gowvern-
ments and Union Territories,
and

(vi) educating the genmeral public
through wide publicity in order
to 1nculcate interest 1n Wild
Life

Regional Engineering College Siichar

772 SHRIMATI JYOTSNA CHHANDA
Will the Mimster of EDUCATION
AND SOCIAL WELFARE be pleased
to state

(a) the progress made to start the
Regional Engineering College at Silchar,

(b) whether a  Prncipal and few
Lecturers have been appointed for the
last three or four years, though the
College has not started yet and they are
sitting at Shillong for all these years and
having the office at Shilleng; and
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(c) whether Government are consider-
mg to shift the office of the said college
at Silchar immediately and start the
College ?

THE MINISTER OF STATE IN THE
MINISTRY CF EDUCATION AND
SOCIAL WELFARF AND IN THE
DEPARTMENT OF CULTURE (PROF
8 NURUL HASAN) ,4a) The develop
ment of the College site for aipproach
roads and electric supply has  been
completed and arrangements for water
supply are in progress The plans and
estimates for the first phase of buildings
have been prepared and these are being
scrutinised by the Stite PW D

(b} and (c) Onlv a Principal and two
Protessors were appointed nttwally but
the latter have since left the College
The Office of the Primmcipal 1s tunction-
g at Silchar and only a camp office
has been set wp at Shillong for hiasnn
work with the State P W. D and for
procurement of cement steel and other
bwlding materials The Principal s
attending to the work of both offies and
the College will start as soon as the
necossary buildings and other instruc
tional facilities are ready

Utilisation of kands for Housing Scheme
by States

773 SHRIMATIJYOTSNA CHANDA
Will the Mimister of WORKS AND
HOUSING be pleased to state whether
amount allotted to each and every State
for Housing Scheme has been utihsed by
those States during the years from 1969-
1971, State wise ?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUS-
ING (SHRI 1. K GUJRAL). The Sub-
snidised Housing Scheme for Plantation
Workers is the only Central Sector Housing
Scheme for which funds are allocated and
released to States by the Ministry of
Works and Fousing, This Scheme which
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was [n the State Sector has been transfer-
red to the Contral Sector with effect from
the Ist April, 1970, and is implemented by
the Governments of Assam, Kerala.
Mysore, Tamil Nadu, Tripura and West
Bengal. During 1969-70, Central assistance
to States for State Plan Schemes, including
“Housing”, was given in the shape of
block loan and block grant being
tied to any particular Scheme or Head
of Development. Allocation of funds for
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the afore-said Central Sector Scheme s
made to the State Governments on a year
to year basis, having regard to the require-
ments of houses to be built in the different
States for plantation workers, the utilisa~
tion capacity of the States, etc, The
amounts utilised under the Central Sector
Scheme out of block assistance during
1969-70, and the allocations made to and
drawn during 1970-71, by the concerned
States are as under —

(Rupees in lakhs)

1969.70 1970 71
Amounts Amounts
utilised =
out of Allocated Drawn
block
assistance.
1 Aswam - 30.% 30,30
2 Kerala 0.03 Net Required.
3. Mysore _— 5.00 500
4. Tamil Nadu -_ 0.50 0.50
5. Tripura - 0.20 -
6, West wl 1.83 6.00 ﬁ.m
Total 186 42.00 41.80
Couversion of Eagineering Colleges in SOCIAL WELFARE AND |IN THE
Madhya Pradesh into Institute for DEPARTMENT OF CULTURE
Higher Technological Studies (PROF. S. NURUL HASAN) : (a)
and (b). Four of the mne engmeei-
774. SHRI ARVIND NETAM: Will mg colleges n Madhya Pradesh

the Minister of EDUCATION AND
SOCIAL WELFARE be pleased to state :

(a) whether Government are aware that
there are nine Engineering Colleges in
Madhya Pradesh and that none of these
has been developed for higher engineering
and technological education ; and

(b) considering the vast potential for
development in Madhya Pradesh, whether
Government would consider the cenversion
of the oldest and the best equipped
amongst these into an Institute for higher
technological studies ?

THE MINISTER OF STATE IN THE
MINIRTRY OF EDUCATION AND

have been developed for conducting post-
graduate courses in engincering and techno-
logy with an annual admission capacity of
about 135 students for the Masters’ Degrec
courses, As and when the Masters’ Degice
courses «re consolidated the question of
providing researeh facilities at these
colleges will be examined.

Manufacture of Vaccine to protect Cattle
from Therleria and Anaplasms

775, SHRL ARVIND NETAM : Wil

the Mumster of AGRICULTURE be
pleased to state
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(a) whether vaccines for protection of
exotic cattle and their cross-bred progeny
against Therleria and Anaplasms are being
manufactured i1n Indra , and

(b) 1f not, what arrangements are made
for their procurement especially for
Madhya Pradesh Government, and if no
arrangements have yet been made, the
reasons thereof and when dre they expecied
to be made ?

THI MINISTFR Ol STATIL IN LHF
MINISTRY OF AGRICUI TURF (PROF,
SHER SINGH) (a) No, Si

(b) Imported vaccines aganst Iheileria-
sis and Anaplasmosis have nol given
encouraging results under Indian condi-
tions  As such, research work for develop-
ment of effcctive vaccines against these
diveases has  heen  intensifd 10 cur
Louniry

Eftective vaccines when evolved will be
made available to the States ncluding
Madhya Pradesh

wisfaw fafwmar v @y
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Delay in construction of Second Hooghly

Bndge

778 DR RANEN SEN
SHRI VARKEY GEORGF

Will the Minister of SHIPPING AND
TRANSPORT be pleased to state

(a) whether construction of Second
Hooghly Bridge has been delayed due to
the differences between the Bridge Com-
mussioners and the Government of West
Bengal, and

(b) if so, steps taken to 1esolve the
differences and get the woik started ?

THE MINISTER OF PARIIAMFN
TARY AFFAIRS AND SHIPPING AND
TRANSPORT (SHRI RAI BAHADUR)
(a) and (b) The State Government s
primarily concerned 1n the matter It has
been ascertained from 1t that there had
been delay to a certain extent on account
of the difiurences between Bridge C(om
mustoners ind the State Govermment  but
since then an agreement has been reached
and decision about the award of the woik
has heen taken
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Recommendation of Central Committes
for Food Standards

779, SHRI 9 A MURUGANAN-
THAM Wil the Minister of HEALTH
AND FAMILY PLANNING be pleased
to state

(1) whether the recommendation madc
by the Central Committee for Food
Standards that all food dves should carry
I'ST mark has been implemented and

tb) 1if not, the rcasons theiefor ?

ITHE MINISTLR O WORKS AND
HOUSING AND HFALTH AND T AMII Y
PLANNING (SHRI UMA SIIANKAR
DIKSHIT)  (4) and (b)  The proposal
has been weepted in prinaple and  the
presention of lood Aduolteration Rules
ue hoing unended for the purpose

Food \dulterition

780 SHRI 5. A MURUGANAN-
THAM Will the Minister of HFALTH
AND FAMIT Y PI ANNING be pleased to
state

{a) whether (sovernment are aware
that food adulteration has assumed
menacing dimension 1 our vountry and

(b) the steps Government contemplate
tor curbing this ?

THE MINISTER OF WORKS AND
HOUSING  AND  HLAITH AND
I AMILY PLANNING (SHRI UMA
SHANKAR DIKSHIT) (a) Government
1s aware ol the problem ol Food wnit
ration 1n the counin

(b) The provisions of the Prevention
of Food Adulteration Act have alieady
been made moie siningent and the States
asked to ensuie proper enforcement of the
Act

A Central Unit has been set up to check
th: menace of food adulteration alongwiih
the State Health Authorities concerned
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The Unit is mainly concerned with the
functions presctibed in Rule 9 of the Pre-
vention of Food Adulteration Rules in
respect of Inter-State offences and helps
in giving technical guidance to State
Governments.

A new Food Rescarch and Standard:
sation Laboratory is being established
in Ghaziabad.

The traming of Food Analysis has been
started at the Central Food Laboratory,
Calcutta. The Food Inspectors are being
trained at the Directorates of Health
Services in the respective States,

Establishment of Zomal Offices and
development of Food Analvsis Labo-
ratories are under contemplation.

Sapru House Labrary, New Delhi

781, SHRI N. K. SANGHI : Will the
Minister of EDUCATION AND SOCIAL
WELFARE be pleased to state :

(a) whether the Sapru House Library
is sought to be divided among the Jawa-
harlal Nehru University, the Indian
Council of World Affairs and the School
of International Studies;

(b) whether the wiwvisection of the
Library is likely to increase the difficulties
of research scholars; and

(c) whether any final decision in this
regard has been taken; and if so, the
facts thereof andthe reasons for the
division ?

THE MINISTER OF STATE IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURF (PROF.
S. NURUL HASAN) : (a) and (c). Dis-
cussions between the representatives of
the Jawaharlal Nehru Umiversity (of which
the School of International Studies is now
an integral part) and the Indian Coun-
cil of World Affairs regarding division of
their Joint Tibrary are in progress and
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have reached an advanced stage. The
Division has been necessitated by the
shifting of the School to its own premises.

(b) No, Sir. The Faculty and research
scholars of the Jawaharlal Nehru Univer-
sity, who constituted a large segment of
the regular users of the Joint Library will
benefit by the location of holdings owned
by the University in the premises of the
University itself. The bonafide members
of the Council will be accorded access to
the University Library’s holdings in Inter-
national affairs. The Library would be
available to visiting research scholars from
other universities. Inter-Library Loan
will also be initiated. Government are
contemplating strengthening the library
facilities of the Indian Council of World
Affairs after Jawaharlal Nehru University
decides to shift 1ts collection to the new
premises of the University.

Managing Director of National Seeds
Corporation.

782. SHRI N. K. SANGHI: Will the
Minister of AGRICULTURE be pleased
to state :

(a) whether the post of the Managing
Director of the National Seeds Corpora-
tion is lying vacant ;

(b) if so, since when the post has been
vacant and the reasons for the delay in
finding a technocrat for this post ;

(c) whether the absence of the Mana-
giog Director is adversely affecting the
efficient functioning of the Corporation ;
and

(d) if so, the steps taken to fill up the
post ?

THE MINISTFR OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDE) : (a) and (b).
The post of Managing Director, National
Seeds Corporation has been vacant since
Ist July, 1971, This post is required to be
manned by an officer having an agriculture
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background with specralised knowledge
and experience

(¢} No, Sir

(d) Steps have ailready been taken to
locate an officer suitable for the assign
ment Recently the Department of Person-
nel have sent & proposal in thiy behall to
the Minustry of Finance

Construction of four storeved Quarters
in Sector 'D* D 1 Z Area New Delln

7834 SHRISAT PAL KAPUR Wil
the Minsster of WORKS AND HOUSING
bt pleased to stue

(4} whethar Gover im=nt hive recened
many comp Lamnts in rezard to the construe
tion of four storeved quarters (Tvp 111
and Tvpe 1) m Swtor D D L Z A
New Delhn

(b} whether the material used in the
construction has been ot verv poot quality
and there has been careless supervision
and the workmanslup 1 very po> , and

(¢) thesteps (Fwvurnm ol propne  to
take 10 remove such complints as uneven
flosring of roym, provision of magic
eyes polishing of flooring and wall portion
m kitehen, latrines and  bithrooms made
of chips and the ume by which thesw
things arc hkely () bu completed ?

[HE MINISTLR OF S1ATC IN [HE
MINISTRY OF WORKS AND HOUS
ING (SHRI I. K. GUIRAI) (a) No
Some complaints were, however, regivtered
n the Enguiry Office about uneven siopes
in bath rooms ind dzfects in polishing etc

(b) No The material used for cons
truction was of good quality and the work
was properly supervised The workman
ship was on the whole satisfactory

(c) The complaints about irregular
slopes in bath rooms have already been
attended to and the defects removed The
defects 1n polishing, wherever reported, are
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being nttended 1o and src eapected to be
1emoved within this month  “Magic eyes”
have not been provided in these quarters

Supph of Drinkmg Water i newly
Constructed D I Z Area, New Delln

785 SHRI SATPAL KAPUR Wil
the Minister of HFAI TH AND FAMILY
PI ANNING be pleased to state

{a} » hether drinkmg water 1s suj phed
1o the oucupants if newly constructed
Sector 12 DD I / Arey, New Delhy,
after stonng i an underground ank

(b) whether the s ud twik 15 not cleaned
pruodically and corsequently  the water
becomes polluted and harmful for human
tonsumptie n and

() the measures adop ed by Giverne
ment (o ensire s penodical cuanimg and
the period ol wreerval  thier wheh the
water tank would be v edaed el unly ?

T MINISIER  OF  WORKS
AND HOUSING AND HLAI 1H AND
FAMILY PLANNING (SHRL UMA
SHANKAR DIKSHIL  (a) Yo

(h) and (¢) This » not correct The
tank s wedned at an miaval of 6 monins
It was just ckeaned i Much, 1971 and
then n Sepiember 1971 Ihe water
samples were abw gol lusted from the
Municipal  Corporwion of Delhy befoie
allowing 1ts use

Specral Scheme m CH S for Lady
Doctors

786 SHRI SAT PAL KAPUR  Will
the Minister of HEALTH AND FAMILY
PLANNING be pleased to state

(a) whether there 15 a special scheme in
Central Health Service n which Lady
Doctors are appointed on a fixed salary,

(b) the salary and allowance and other
facihties provided to these Lady Doctors
and the number of such Lady Doctors,
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(c) whether these Lady Doctors havejto
take leave without pay: if so. the justifica-
tion thereof, and

(d) whether the jobs of these Lady
Doctors are non-transferable ?

THE MINISTER OF WORKS AND

HHOUSING AND HEALTH AND
FAMILY PLANNING (SHRI UMA
SHANKAR DIKSHID) : (4) Yes. But

no new appointments are made (o posts
falling vacant, the intention being that
gradually all these posts become iegular
General Duty Medical Officer 11 posts.

(b) (1)} The lady Doctors appeinted
under this Scheme receve remuneration as
indicated below :—

(1) Fixed remwnecation of Rs, 500/-
( consolidated ) per complete
calendar month,

(i) Fixed non-pracusing alluwunce
of Rs. 75/- per month.

(1ii) Conhveparice allowance . At the
rate of Rs. 2/~ per domiciary
visit subject to a maximum of
Rs. 200/- tor a period of three
months

v)  Post-graduare yualifications allow-
ance: An allowance of Rs. 50/-
per month for post-graduate
degree holders uand Rs. 25/- per
month fur post-graduate diploma
holders. The allowance will be
admissible in respect of only one
post-graduate qualificatiop either
for a degree or for a diploma.

(2) Leave : The Lady Doctors appointed
under the Special Scheme are cntitled to
casual leave on the same terms and condi-
tions as aro applicable to full-time medical
officers in the Central Government Health
Scheme, New Delhi, No ecarned leave,
ball pay leave or maternity leave is
admissible to part-time medical officers.

(3) The Lady Doctors under the Special
Scheme are entithed to the Contributory
Provident Pund benefits in accordance with
the rules andfor orders of the Government
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of India on the subject on the same terms
and conditions as are applicable to similar
employees on contract basis.

At piesent the number of Lady Doctors
working under the Special Schemc 13 30,

(c) Yes, if they require leave other than
casual leave, they haveto take it without
pay. This is according to the conditions
of service prescribed for this Scheme.

(d) Yes.

C. H. S. Dispensaries in the Rented
Bulldings in Delhi/New Delbi

787. SHRI SAT PAL KAPUR: Will
the Minister of HEALTH AND FAMILY
PLANNING be pleased to state:

{a) the number and names of Central
Health Service Dispensaries, which are
still functioning in rented buwildings in
Delhi and New Delhi;

(b) the efforts made to construct their
own buildings;

(c) whether the plots for the construc-
tion of these buildings have since been
acgquired; and if so, the particulars thereof;
and

(d) the tirue by which these dispensaries
are expected 10 be shifted to their own
buildings?

THE MINISTER OF WORKS AND
HOUSING AND HEALTH AND
FAMILY PLANNING (SHRI UMA
SHANKAR DIKSHIT) : (a) The following
18 dispensaries under the Central Govern=
ment Health Scheme are functioning in
rented buildings :-

1. Tilak Nagar

2. Moti Nagar

3, Malviya Nagar

4. Patel Nagar I

5. Patel Nagar IT

6. New Rajinder Nagar
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7. Karol Bagh

8. Hari Nagar

9. Shahdara

10. Hauz Khas

11, Shakurbast:

12, Rajour: Garden
13 Pul Bangash
14 Shakti Nagar

15, Inderpuri-Naraina
No. I

16 Inderpuni-Naraina
No. 11

17 G. K G. Shahdara
18 WNangal Raya

Complex

Complex

ib) It has been deuided to comstruct
dispensary buildings for all C. G. H, S.
dispensaries juncuioning in 1ented build-
ngs The following  dispensaries
which werc ecarhier located in rented
buildings have been shifted to buildings
constructed by Government :—

1 Lajpat Nagar
2, Chandni Chewk
3 Kalkap

The construction of one more dispen-
sary building im New Rajinder Nagar 1s
in progress.

(c) The Deth1 Development  Authority
have agreed to aliot land for CGHS dis
pensaries m Hari Nagar, Tilak Nagar,
Hauz Khas, Naraina and Nangal Raya.
Negotiations for allotment of land for the
remaining dispensaries are in progress.

(d) It is likely to take time as construc-
tion of dispensary buildings 18 undertaken
each year depending on availability of
funds and suitable sites,

Revised Pay Scales of Delhl Schoel
Teachers

788. SHRI K. M. MADHUKAR : Will
the Minister of EDUCATION AND
SOCIAL WELFARE be pleased to state

(a) whether Government have received
any memorandum/deputation from Tesch-
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ers of Delhy demanding revision of pay
scales, as approved by the Delln Adminis-
tration,

(b) if so, the main points raised in the
memorandum, and

(v) the action taken thereon,

TFHE DEPUIY MINISTER [N THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN [HE DE-
PARTMENT OF CULTURE (SHRI D. P.
YADAY) (s)to (c) Several memoranda
were received trom the various representa-
tives of Teachers’ Organisations demand-
ing the revision of pay sclaes approved and
sanctioned by Government of India with
effect from 27th May, 1970. Several depu-
tation of teachers of Dellu had also met
the Education Minister. All these were
examined and revised pay scales were
announced on Sth September, 1971, Steps
are also being taken to effect payment
during 1972-73

Production and lmport of the Wheat and
Rice

789, SHRI MD. JAMILURRAHMAN:
Will the Mimister of AGRICULTURE be
pleased to state .

(a) the quantity of wheat and rice
imported for the last three years from
foreign countries and under PL-480;

{b) the comparative quantum of our
own production for the last three years in
both wheat and rice: and

(c) whether report of any Expert Com-
mittee has been obtained regading self-
sufficiency in food ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDE) : (a) and (b).
Two statements arc laid on the Tabk of
the House. [Placed in Library. Ses No.
LT-1488/72]
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(¢) No, Sir. The production and require-
ments of foodgrains, however, are cons-
tantlv being assessed by experts,

Cultural and Educational Delegations te
Bangla Desh

790. SHRI MD. JAMILURRAHMAN,
Will the Minister of EDUCATION &
SOCIAL WELFARE be pleased to state :

(a) whether Governmen! are contemp-
lating to send 4 high-powered cultural and
educational delegation to Bangla Desh to
enlighten them with our deep sympathy
and national approach to various problems
confronting them; and

(b) whether thera 15 any proposal to
send a delegation ol students and teachers
to Bangla Idesh 1o further deepen our
national stand n the various Univerwutres
of that couniry °

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND [IN THE
DEPARTMENT OF CULTURE (SHRI
D. P. YADAV): (a) and (b) No, Sir, not
for the present.

Vacation of Kapurthala Plot at New Delhi

791. SHRI A K GOPALAN : Will
the Minister of WORKS AND HOUSING
be pleased to state :

(a) whether one portion of Kapurthala
Plot at New Delhi belonging to Kerala
Govt. has not been vacated by the Police/
Protection Force in spite of repeated
requests made by Kerala Government;

(b) if so, the reasons thereof; and

(c) when it is hikely to be handed over
to Kerala Government ?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND
HOUSING (SHRI I. K. GUIRAL) : (a)
Yes.
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(b) and (c). The Dellii Administration
has not been able to secure suitable accom-
modation for the Security Police presently
housed in the Kapurthala plot, The land
will be handed over 1o the Kerala Govern-
ment as soon as it 1s vacated by the Admi-
nistration

Preject Report on Fishing Harbour at
Neendakara, Kerala

792 SHRI A, K. GOPALAN:
SHRIMATI BHARGAVI THAN-

KAPPAN :
Will the Minster of  AGRICUL-
TURFE be pleased to stale
(a) whether the Project Report on

Fishung Harbour at Neendakara in Keiala
has been sent by the UND.P Survey
Project for coamderation of the Ceontral
Governnient ;

(b) f s>, waether any teaction rom
the U. N. D P. Survey Project has also
been received ; and

(¢) the main features thereol?

FHL MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P. SHINDE) : (a)
to (c). The U.NDP. Project under-
took engineering and cconomic inves-
tigations at Neendakara during November
and December, 1971 The detailed project
report is under preparation,  The U.N.
D.P. authorities have, however, expresssd
the view that additional fishing harbour
facilites at Neendakara are necessary.
The possibility of providing facilities for
afleet of 400 mechanised boats and 80
vessels up to 16 metres length 13 being
considered. 1t is proposed 10 design the
harbour structures so as to allow of deep-
eniog of the harbour in future for use of
deep-draught vessels. In drawing up the
layout plans, the requirements of a boat-
yard and slipway are being taken into
consideration,
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Housing and Colonisation Scheme for
Fishermen in Kerala

793. SHRI A. K GOPALAN : Wil
the Mimister of AGRIGULTURE be
pleased to refer to the reply miven to (nsta-
rred Question No. 7052 on 'he 5th August,
1972 regarding Cential grant for cons-
truct:on of fishermen's colony n Kerala
and state

(a) whether a final decision has been
taken in the matter, ind

(b) f so, the mam featuies thereof®

THE MINISIFR OF STATE IN 1IE
MINISTRY OF AGRICULTURF
(SHRT ANNASAHEB P. SIIINDL) " (a)
and (b). The Government of Keirala were
mformed i September, 1971, that n
accordance with existing arrangerments,
funds for housing are included in the
block giants made available to  State
Governments for their State Plans. It
was sugzeted to the State Goveirnmont
that a4 sunable proportion of the State
Rural Housing Plan might be earmarked
for fishermen’s requircments

Sanction for Mopla Bay Fishing
Harbour at Canmanorc

794, SHRI A. K. GOPALAN :

SHRI RAMACHANDRAN
KADANNAPPLLI:

Will the Minuster of AGRICULTURE
be pleased to state *

(a) whether the request from Kerala
Government for carly sanction of Rs. 6
lakhs for providing *T" additions to the
Mopla Bay fishing harbour at Cannanore
is still pending with Central Government;

(b) ifso, when it is likely
considered for early sanction; and

to be

{c¢) the reason, il any, for the delay?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P, SHINDE): (a) Sanc-
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tion of Rs 6.00 lakhs for *I" addiions
at Mopla Bay fishing harbowmtr has not
been issued.

(b) and (¢) The Government ol Kerala
has furnushed 4 1evised estimate of Rs.
40.44 lakhs against the original estimate
ot Rs 17 30 lakhs for a break-water and
dpproach road toi the fislhing harbour.
As the total cost of the work, inclusive ot
Rs. 600 [lakhs requested fn ‘T addi-
tions, and  Rs 23.55 lakhs for other
ttems alreadv separately sunctioned raises
the cost of the fishing harbour to over
R+ 59,00 lakhs, the U N. D). . Project
tor surves  of fislung haibour has been
iequested to undertahe an assessment of
the projp’  Fhe Mty of Transport
1t also being  consulted, Sanction for
addiional work will be 1ssued on the
hasw of 1eviex of the vanious items of
woth «n aconsolidated basis.

Success of Family Planning Programme

795 SHRI AMAR NATH CHAWLA :
SHRI NIHAR LASKAR :

Will the Minster of HEALTH AND
FAMILY PLANNING be pleased to
state :

(a) whether the Natwonal Famuly Plan-
ning Programme has shown uneven results
in dufferent parts of the country and its
implementation on the whole has not
justified the large sums of mouney spent
onit;

(b) the measures adopted to streamline
the administrative set-up of the Family
Planning Department and broadbase its
strategy, making birth control part of a
family welfare programme including social
security ; and

{c) what other measures are proposed
to be adopted to make popular family
planning measures and revamp family
planning slogans ?
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THE MINISTER OF STATE IN
THE MINISTRY OF HEALTH AND
FAMILY PLANNING (PROF. D, P,
CHATTOPADHYAYA): (a) The per-
formance under the Family Planming
Programme has  bheen uneven in  various
States and Union Jerritories of the
country mainly due 1o differences in infra-
structure, communication, educational aml
sociv econumic characteristics of popula-
tion and local leadership. ‘The acheve-
ments of the ntensified programme since
1965 in creating wide-spread awarencss,
actual acceptance and setting up of muachi-
nery for continuing motination and provi
sion of supplies and senvjces have bheen
considerable. Alreadv as a result of the
wuork done under 1he programme it 1970-
71, 74 lakh births are vstimated (o have
been presented and it 1s estimated that
eventually as a result thereof 260 lakh
births will be mevented. ‘The cconomic
value thercol would be much moie than the
expenditure incurred on the programime

(b) and (c). T'he various measures
taken in this direction mclude the follow-
ing :—

(1) Efforts are being made 10 put the
infra-structure approved under the
programme, in position quickly,

(ii} Special programme like the Post-
Partum Programme and Intensive
District Programme are being given
high priority. The methods which
are showing increusing degree of
acceptance like Tubectomy and
Nirodh are being given all out
support.

(iii) Integration of Maternal and Child
Health, Family Planning and
Health Programmes is being done
at all levels, Schemes of immunisa-
tion and prophylaxis and nutrition
are being strengthened further with
a view to providing better health
for children.

(v} A new motivational strategy includ-
ing new slogans has been evolved
which has as its approach the
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health of the mother and welfare
of the child and is being directed
more and more to individuals and
special groups.

(v) Gicater stress is heing laid on evol-
ving improved contraceptive fechno-
Ingy including the use of indigen-
ously cvolved methods and devices.

(vi) Special attention is bejng paid to
family planning work m States like
Uttar Pradesh, Bihar, Rajasthan,
J&K and Madhya Pradesh where
progress has been slower.

(vi) TULC.D. and Sterflization  services
arc being improved by heiter selec-
tion, improved  after-care and
allaving the publiv fears and appre-
hensions about these methods,

(viii} Intensive approach through large
scale camps for mass aceeptance of
Vasectomy is being tried out.

(ix) Efforts are, for some time, being
concentrited on  thuse couples who
approve of family planning methods
but have not adopicd them.

(x) More  intensive  and  improved
training of wvaripus categories of
personnel working in the Family
Planming Programme is  being
organised.

Selection of Physicians for the C.H.S.
Specialist Grade :

796. SHRI AMAR NATH CHAWLA :
Wwill the Minister of HEALTH
AND FAMILY PLANNING be pleased
to slate :

(a) whether some Doctors have recent-
ly been selected as Physicians in the Central
Health Service Bpecialist Grade through
Union Public Service Commission ; if so,
the number and names thereof ;

(b) the places where they have been
posted ;
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(¢) whether the postings hive been
made according {o the choice of the candi-
dates, 1f not, the reasons thetefor , and

(d) whether it 1s the poliy of Govern-
ment to post 4 person at the place of the
posting of his wife when the job of the wife
1 non transferable *

THI MINISTFR OF STATE IN THI
MINISTRY OI HFAI TH AND
FAMILY PLANNING (PROF D.P
CHATIOPADHYAYA) (a) and (b)
Recently, the follwwing can 'dites were
recommended by the U PS C for appoint-
ment to the posts of Physiain i the
Specialists” Grade of the CH S
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S N> Nime Place of posting

1 Dr Bharwant Singh Cle IS Delhy

K inw u

2 Di. DD Sengupta CGHS D
3 Dro1 Chatterp CGHS Delln
4 Dr AP Agaiwal Central Hospi-
tal, Karma

5 D 5. .C Gupta NLEA

6 I» (Kum ) Kunla Kak Agarialy

7. D M Chmdhn Crangtoh

B. Dr K ¢ Guig Manipur

(¢) The mitial postings ot the candldates
are made on the recommendation of the
UPSC However, the wandudates ae
hable to serve anvwheie 1n India according
to the requirements ol the service

+d) Therc s no such rule or regulation.

Sale of 1dol of [ ord Nataraj in New York

797 SHRI AMAR NATH CHAWLA
Will the Minister of FDUCATION AND
SOCIAL WELFARFE be pleased to refer
to the replv given to Starred Question
No 122 on the 20th November, 1971
regaiding sale of idol of Lord Natara) in
New York and state

(4) whether the Central Bureau of
Investigation has since completed the
investigation;
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(h) 1l so, the vutcome thereot, and

(¢) the efforts made to bring buch the
ol to India and when the idol 1s
expected 1o be repatriated ?

THE MINISTCR OF STATI IN THE
MINISIRY  OF FDUCATION AND
SOCIAI  WILTARI  AND [N THr
DIPARIMENT OF CUL TURE (PROT
S NURUI ITASAN) (1) to (¢) The
Centtal Buteau «f  Invesugations has
taken up the mattae through  the  Inte
national Coimunal  Police  Organisation
Intapol ind  wnquiies are sull in pro-
ErLSs

Ihe question of bunging  baeh the idol
to Indig, therctome  does not ance ar the
present moment

Acute Shortage ol Houses in Delln and
Chanpdigarh

798. SHRI TAGANNATIL MISHRA
Wil the Munetar ol WORKS AND
ITOU SING be pleased to state

) whother Cunernmen! ae awdre
ol the problem of aonte shortaee ol houses
n Dedln and € handipwah and

(hy at so, how much s hikely 1y be
spent cach year on the above two oties
tespectivey moand after 1972-/3 up to a
pertod ol 3 vears and «he number of houses
to be constru ed ?

THL MINISITR OF >TAIL IN T1HE
MINISTRY a1 WORKS5  AND
HOUSING (SHRI 1 K (' IRAL)Y  (a)
Yes, Sn

(b) The likely « xpenditure and houses
to be constructed by the Delln and
Chandigarh Adnumistration during 1972-73
under the vanious sncial houwung  schemes
[ormulated by the Ministuv ol Waorks and
Housing 15 gnven helow

Eapenditure Physical Taiget

(Rs 1n lakhs) (No of houses)

Dellu 250 00(Plan) 3,671
Chandigarh 40 00(Non- Not available
Plan)
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As regards the subsequent years e,
1973 74 and 1974-75, no estimates are at
present available since the amount (o be
spent’houses to  be constructed under
different housing schemes 15 determined
from the vear to year in consuliation with
the Planmng Comm ssion

Apart trom above, Delhy  Development
Authouity 1s also lthely to incur an expen-
diture ol Rs 22 48 crotes during 1972-73
and Rs 2653 crores duning 1973-74
outside the Plan on construction of about
10,000 houses cach vear

Advance Increments to pefsons helding
Ph D Degree

799 SHRI JAGANNATH MISHRA
Will the Muuster of [ DUCATION AND
SOCIAL WELFARF be pleased 1o state

ta) whether Government are aware
that many Universities have abolished the
Scheme of giving advance increments to
persons holding Ph. D. Degree;

(b) whether Untversiyy Grants Com-
MISSI0N arc consideringasgny proposal to
issue dnective to various Universities 1o
grant few advance mncrements to persons
holding Ph D , and

{c) if not, the reasons therefor ?

4
THE MINISTER OF ST:‘TE: IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DEPARTMENT OF CULTURE (PROF.
S. NURUL HASAN): (a) The position
18 being ascertained from the Universities

(b) No, Sir.

() The University Grants Commis-
sion are of the view that due to successive
revision of the salary scales of college and
university teachers, itis not necessary to
grant such mncrements,
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Mithlla University

800. SHRIJAGANNATH MISHRA :
SHRI BHOGFNDRA JHA -

Will the Mister of EDUCATION
ANDSOCIAL WFLFARL be pleased to
state:

(a) whether Government have given
consent 1o open “Mithila Unneisny” at
Darbhanga in Bihar, and

(b) 1f s0, since when it starts function-
ing ?

THE MINISTFR OF STATE IN IHE
MINISTRY OF LDUCATION AND
SOCIAL WEITARF AND IN THF
DEPARTMENT OF CUI TURL (PROF.
S NURUI HASAN) (a) and (b) The
matter i under cxamination by the
Unnersity Grants Commission

Pilot Projects for Rural Devclopment
during Fourth Plan

80f. SHRI NIHAR LASKAR - Will
the Minister of AGRICUI TURE be plea-
sed to state -

(a) whether the Centre has launched
some pilot schemes such as the Small Far-
mers Development Agency, the Rural
Works Programme in the chronically drou-
ght affected areas and also the Crash Pro-
gramme for rural employment;

(b) 1f so, the particulars thereof, and

(c) whether the targets aimed at under
these pilot schemes are likely to be fulfilled
during the Fourth Plan period?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (PROF.
SHER SINGH) : (a) Yes

(b) A statement Is attached,

(c) As all these schemes made a begin-~
ning very recently, it is too early to say that
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the targets laid down for these schemes in
physical and financial terms would be achi-
eved during the Fourth Plan period.

Statement

(i) DPAP: A Central Sector scheme
of Drought Prone Area [Programme
tformerly known as Rural Works Pro-
gramme) for the chronicully drought affec-
ted areas of the country was siaried
in the financial year 1970.71, with a
total outlay of Rs. 100 crores during the
Fourth Plan period. Under this programme
54 districts have been selected for taking up
labour-intensive and production-orented
schemes like medwm/minor rrigation, soil
conservation, afforestation and rural roads
etc. Each district is expected to get a total
assistance of Rs. 2 crores for the approved
schemes during the Fourth Plan period.
Although the exact employment potential
of the scheme cannot be stated at this stage
bur it is likely that a total expenditure of
Rs. 1 crore would generate employment for
25,000 to 30,000 persons in the relevant
working season.

(in  SFDA : The scheme for setting up
of SFDA is primarily designed to provide
benefit 1o the potentially viable small far-
mers having holdings generally between 2.5
to 5.0 acres. Each Agency is expected to
get a tolal assistance of Rs. 1.50 crores for
strengthening co-operative and other infra-
structure and also to provide subsidy to the
beneficiaries to meet the gap in security to
obtain adequate term loans for animal hus-
bandry, minor irrigation and poultry etc,
It is likely that each Agency would provide
benefit to 50,000 such farmers,

(iii) CRASH PROGRAMME : This
scheme has the basic objectives of provi-
ding direct generation of employmeut in all
the rural districts of the country through
the execution of labour-intensive projects
and to create assets of durable nature in
consonance with the local development
plans. This scheme made a beginning in the
current financial year with a total outlay of
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Rs. 50 crores per annum 75% of the total
financial resources are provided for payment
of wages and the remaining 307 for the
materials and equipments for the execution
of the project, This would also provide emp-
loyment on an average to 1000 persuns be-
longing to the more needy families in every
district for verying periods in a year, the
maximum being 10 months

Problem of the *Mildly Retarded’

802. SHRI NIHAR LASKAR :
SHRI MUHAMMED SHERIFF :

Will the Minister of EDUCATION
AND SOCIAL WELFARE be pleased to
state ;!

(a) the steps taken to place ‘mildly re-
tarded’ “people in the open job markel on a
limited scale; and

(b) steps taken to cope with the pro-
blem lacing the myldly retarded adolescent
in India?

THF DEPUTY MINISTER IN THE
MINISTRY COF EDUCATION AND
SOCIAL WELFARE (SHRI K. 5. RAMA-
SWAMY) : (a) The nine Special Employ-
ment Exchanges for the physically handi-
capped do not place mentally retarded
persons,

(b) The Government of India is endea-
vouring to develop a comprehensive Natio.
nal Centre for the Mentally Retarded in
New Delhi. The Centre will provide some
services for mentally retarded adolescent.

Panchayati Raj Elections and Review of
Panchayati Ra} Institutions

803. SHRI NIHAR LASKAR: Wil
the Minister of AGRICULTURE be plea-
sed to state :

(a) whether All-India Panchayat Pari-
shad has urged the Centre and State Gov-
ernments to hold Panchayati Raj Elections
a8 early as possible in the country;
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(b) whcther the Centre has not fulfilled
1ts yroomse to set up a hugh powered com-
mission to review the working of the Pan
chayat Raj insututions  and

(L) 1l so the reasoe s therefor and when
the Panchayat: Ray Flections are hikely to
be heid?

IHF MINISTER OF STATF IN THE
MINISIRY OF AGRICUL TURE (PROT
SHER SINGH) (a) The All India Pancha
sat Panishad has not written t the Cenual
Government on the subject  The matter
was however aaised durimg the course of
discussions in t1e st meeting of the Con
sultattve Council on Communily Develop
ment and Panchayatt R 1y held on Jinuan
28 1972

(b) The inform ition has been {urnished
1 reply to Sarred Question Do 90 duc
for reply on 20th March, 197

(c) The ruisons for delay in seqting up
High Powered Cominuiss on have buen ox

plaincd i reply to Starred Question No 90
referred to ahove

Dates lor Panchayat: Raj Flections are
fixed by the State Governnents i accor
dance with the local laws  They huve bun
advised that elections to Panchayati Ra)
botlies should not be unnectssanly dilayed

Lady Teachers affected by distamce of
Schools from Places of Residence

804 SHRI NIHAR | ASKAR Wil
the Minnter of FDUCATION AND
SOCIAI WFIFARFE be pleased 10 state

(a) whether Government uwie aware
that thete has been considerable mcreise
n the number of lady teachers working
Govanment schools in Delln who have
their schools buyond 40 kilometres from
their places of residence and

(b) if so, the steps proposed to be
taken 1o transfer such teachers to
schools nenar their places of residence ?

THE DEPUTY MINISTER IN THLC
MINISTRY OF EDUCATION AND
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SOCIAl WEFLFARE AND IN THE
DI PARTMENT OF (ULTURF (SHRI
D P YADAY) (a) and (b) Under the
existing orders ol DNedhy Admmistiation
relating to the transfer of wachers  the
teachers are posted as near s posaible to
the their places of reside nee

afcare e 97 wigw & mest
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Wit afcare fratem walt ag @ 77
Far 737 fr

(%) #at 817 avHre grr AT A
fafws vsat 7 g7 77 3w wfarrd
grdt #@T 7 gl fgwa 97
AT T A ardET MET 7 oAw Fr
wR AT

(=) afrer, a1 3 f@m FIR 7
gfaa ({r & wixa rafer qarae 2 7

saTeer W afvary fagtsm Aam@a
& Trem wAt (Yo Fro e wgtqreara)
(%) = Adtar ® Sard W OFA
ara afare fagida @wiqIe 9 W
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TG GCHIT & F15 SEAIT q1eq A
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IaTE & fad gew

806. st g fag : war gl At
g «atA *Y Far w4 ¥
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g Wt
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(@) & arg=g T |THEIX T EAT
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¢fd meamw ¥ vw wed) (s
wratlge dte faek) . (F) WT
(@), femeav, 1971 & w=r & =i
qest 7T 1972 §1 FT7aArel 9T q¥r
g 6T YIS ORAW: FAS AAAA
56,000 mx 20,000 o =T 9r)
g h wEAIT T g FETaOg K
A7 i feqd weq woerem et ¥ @
g ¥ wmw a1 sl avt & fag
FETA § | AT FH HF GAT T KA
grasgy AT ¥ d9 ¥W acATA WaR
FY sagEar 41 91 IF 30

Price Support Policy for Rabi Crop

S0 SHRI HARI SINGIT Wil the
Minister of AGRICUL TURE be pleased
to state

(a) whether some modihcations
prive support pohcy for foodgrains are
expected betore Rabi Crop purchases; and

(by il su, what arc those modifica-
tions ?

IHE MINISTER OF STATL IN THE
MINISTRY OF AGRICULTURE
(SHR1 ANNASAHEB P. SHINDE): (a)
and (b) It 15 the policy of the
Govcinment to provide price support to
the cultivators al the procurement prices
announced before the commencement of
cach harvest season. Price policy for the
Rubi marketing scason 1972-73 will be
formulated as usual i1n consultation with
the Chief Ministers of the States early next
month.

Statement by Minister of State regarding
Unsatisfactory Progress of Crash Pro-
gramme for Rural Employment

809. SHRIC. K. CHANDRAPPAN :
Wwill the Minister of AGRICULTURE be
pleased to state :
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(a} whether the Minister of State in
the Ministiy of Agriculture, Shii Sher
Singh, had recently complained publicly
about the ‘‘unsatisfactory progress” of
the Central Government’s crash pro-
gramme for rwal employment ; and

(b) 1t so, the rcasons thercfor 7

THE MINISTLR OF STATE IN THE
MINISTRY OF AGRICULTURLE
(PROF. SHER SINGID : (a) and (b) A
Seminai-cum--Workshop 1  regard to
implementation of the Crash  Scheme
for Rural Employment was held during
February 17-19, 1972. While inaugura-
ting the Scminar-cum Workshop,  the
Minister had drawn  attention of
the repicsentatives  of the  State
and Union Territory Governments
to the progress made so far. This being
the fiist year of the programme, the State
and Union Territory Governments took
some time in formulating satisfactory
proposals and in making the necessary
technical, financial and  organisational
arrangements. Further, the rains this
year started carly and continued till late
October. The effecive working period
for the implementation of the Scheme was,
therefore, reduced to six months. The
Minister had impressed upon the State
Governments the desirability of achieving
the targets set for the full year,

Iniplementation of Centrally Sponsored
Schemes for Welfare of Tribals in
Kerala

810. SHRI C. K CHANDRAPPAN :
Will the Minister of EDUCATION AND
SOCIAL WELFARE be pleased to state :

(a) names of the centrally sponsord
schemes being implemented for the welfare
of the tribal people in Kerala ; and

(b) whether Government proposs to
copsider setting up « few more colonics
and residential schools for the tribals in

Wynad ares in Kerala ?
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THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE (SERI K. S. RAMA-
SWAMY) : (a) Post Matric Scholarships.

Girls Hostels.

Tribal Development Blocks.
Cooperation.

Research and Training

(b) Nu, Sir,

Study Group on Welfare of Pre-Scheol
Children

811. SHRIC. K. CHANDRAPPAN :
Wil the Mimister of EDUCATION AND
SOCIAl WF1 FARE be pleased to stale:

(a) whether a Study Group set up by
Government on the Welfare of pre-School
Children had submitted its report; and

(b) i so, the salient features of the
report ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WEIFARE AND IN THE
DEPARTMENT OF CUITURE (SHRI
D. P. YADAV): (a) Yes, Sir. The report
was submitted on 7th February, 1972,

(b) The salient features of the Report
are as follows :

(i) The provision of an integrated
service covering cducation, health,
nutrition and welfare to the pre-
school child is a very important
programme in crealing equality of
educational opportunity.

(ii) Such services which now cover
about one million children should
be rapidly expanded to cover two
million children by the end of the
Fourth Plan and five million chil-
dren or 10 per cent of the age-group
3.5 by 1981,

(iiiy A variety of oporational models
should be developed to suit local
conditions.
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(iv) Workers of different categories
required for the programme should
be trained.

{v) Teaching materials and equipment
necessary should be manufactured
on an adequate scale and the
needed guidance and supervisory
services should be created.

(vl) The iesources of local communi-
ties in personnel, materials and
funds should be fully harnessed.

Development of Hybrid Variety of
Taploca

812. SHRI C. K. CHANDRAPPAN :
Will the Minister of AGRICULTUKRE be
pleased to state :

{a) whether the Central Tuber Cot-
poration Research Institute in Trivandrum
has developed three hybrid varieties of
Tapioca;

(b) if so, the particulars thereof; and

(c) whether thesc varieties are available
for cultivation ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P, SHINDE): (a) Yes, Sir.

(b) The three hybrid vuarieties of tap-
ioca developed are H-97, H 165 and H-226.
These hybrids have consistently recorded
much higher yields than those of local
varieties and M-4, at different locations.
The average yields ranged from 35 tonnes
in case of H-97 to 40 tonnes per hectare in
case of H-165, as compared to 18 to 20
tonnes given by M-4.

(c) The plant material of these varieties
is available for cultivation and will be
distributed by the State Department of
Agriculture,
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Loss due to Fire Explosion on Freighter
(Viswa Kusum) near Chittagong.

813. SHRI CHANDRA SHEKHAR
SINGH: Will the Minister of SHIPPING
AND TRANSPORT bhe pleased to state :

(a) whether an Indian freighter ““Viswa
Kusum® had been abandoned near Chitta-
gong as a result of sudden explosion and
fire on board;

(b) if so, the reasons for the explosion
and fire: and

(c) the approximate loss to the Shipp-
ing Corporation of India to whom the ship
belonged ?

THE MINISTER OF PARLIA-
MENTARY AFFAIRS AND SHIPPING
AND  TRANSPORI" (SHRI RAJ
BAHADUR) (a)and (L) An Indian frei-
ghter M. V. *Viswa Kusuni’® belonging to
to Shipping Corporation of India which
had gone to Chitiagong carryving fertilizers
for Hangla Desh experienced an explosion
in her No. 2 hatch while she was in the
approach channel on her retuin journcy
to Calcutta. As a result of the explosion,
the vessel took a very heavy list to star-
board. In view of the above, the ship was
abandoned by master and crew who luckily
are all safe. The most probable cause of
the explosion isa drifting mine which
having parted her mooring wire, had
drifted into the swept channel.

(c) The loss due (o this accident is still
being assessed by the Shipping Corporation
of India.

Criteria For Giving Grants to Universities
By U.G.C.

815. SHRI RAMAVATAR SHASTRI :
Will the Minister of EDUCATION AND
SOCIAL WELFARE be pleased to state
the criteria adopted by University Grants
Commission for giving grants to
Universities 7
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THL MINISTER OF STATE IN THF
MINISTRY OF FDUCATION AND
SOCIAl WELFARE AND IN 1HE
DFPARTMENT OF CUl TURL
(PROF S NURUI HASAN) Uni-
versity  Grants  Commission gives
maintenanw and development grants to
the Central Universities and development
grants to the State Umiversities Maiuten-
ance giants to Central Umivusilies are
determined on the bas s of their require
ments Devilopment granty 1
Central 2 wtll as to State Universit es are
all ucated generally for 4 plan peniod after
the requirements of the Universities have
bzen assessed by the Visiting Commuttees,
appointed by the Commmsion  In alivcat
ing derelopment grants to Unmiversitivs the
Commission takes ato  atwount such
lactors as (1) standing the University (i)
stig. of ity development (i) student
enrolment (iv) development needs (v)
plans drawn for 11y development and
(v1) tunds availible with the Commussion

The Comunision  alo  provides
assistance to Ulniversithics for sponsored
development programmes like scholarships
and fellowships, summer inshitutes,
semunars and conferences, progiammes of
student welfaic hke student aid fund,
student study homes and 1mprovem nt of
physical facilities et

Reorganisation of Umversity Grants
Commission

8l6 SHRI RAMAVATAR SHASTRI
Wil the Mimster of EDUCATION AND
SOCIAL WELFARE be pleased to refer to
the reply given to Unstarred Question No.
1319 on the 4th June, 1971 regarding the
reorgansation of the Umiversity Grants
Commission and state .

(a) whether the reorganisation of the
Commission has since been completed,
and

(b) if s0, the main features thereof t
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THE MINISTER OF STATF IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE AND IN THE
DLPARTMENT OF CUITURE (PROF
S NURUL HASAN) (a)and(b) Th~
matter 15 still under consideration of the
Goveinment
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Allotment of Land to House Building
Secieties under Group Housing
Scheme In Delhi

818. SHRI1 RAJIDEO SINGH: Wil
the Minister of WORKS AND HOUSING
be pleased state :

(a) the reasons for nol allotting any
Jand to 47 House Building Socleties regis-
{ered under Group Housing Scheme in
Delhi since 1969;

{b) the progress made so far in process-
ing the cases of these Societies for allotment
of land; and

(c) the probable time these will be
allotted land ?

THE MINISTER OF STATF IN THE
MINISTRY OF WORKS AND HOUS-
ING (BHRI 1. K. GUJRAL): (a) to (c.
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It was only in February, 1970 that it was
decided to register new coopwative house
building societies on ‘group housing’ basis
and to give aption to societies which were
registered earlier to come on ‘group
housing' basis  The question regaiding the
allotment of land to the socicties on ‘group
housmg® basis was under discussion and
a policy deeiston regarding the allotment of
land to the house building societies on
‘group housing” basis was taken in Januaiy,
1972. The case of each society 15 1o be
examined hefore allotment of land 1s made
tw them n  pursuance of the policy
It is not leasible to specify the
tre hmit by which the land would be
nllotted to the societies

decivion

Allotment of Land to House Building
Cooperative Societies in Delhi

819. SHRI RAJDIO SINGH; Wil
the Mimster of WORKS AND HOUSING
be pleased to 1efer to the reply given ta
Unstaried Question No 5202 on the [9th
July, 1971 and stare :

(4) whether the cases of 32 House
Building Cooperative Societies, registered
prior 1o 1961 in Deltn for allotment of
land, have been proctssed; and

tb) if g0, the main featuies thercof and
the approximzte time when they will by
allotted land in Delhi ?

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUS-
ING (SHRI I K. GUJRAL): (a) and (b).
29 of the 32 Societies were rcquested
to intimate whether they would be
iaterested in the allotment of land on
*Group lousing' basis Replies from 17
Societics have boen received. On reccipt
of replies from the remaining Societies,
specific areas will be earmarked for
alloiment to them

The case of one of the three Societies is
sub judice, The cases of the remaining
2 Soaieties are being processed.
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Intermational Conference on Family
Planning

820. SHRI RAJDEOQ SINGH : Will
the Minister of HEALTH AND FAMILY
PI ANNING be pleased to state :

(a) whether a five-day International
Conterence on Family Planning is being
sponsored by the Indian Medical Associa-
tion in Delhi next month; and

(b) whether the Conference will
discuss for bioad basing the educative side
of the movement instead of confining
itself to persuasive way ?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND
FAMILY PLANNING (PROF. D. P.
CHATTOPADHYAYA) : (a) An Interna-
tional Conference on Family Planming
sponsored by the Indian Medical Associa-
tion, New Delhi was held in New Delhi
from the 12th to the [6th March, 1972.

(b) The following subjects were
discussed ac the Conference :—
1, Medical Profession and Family

Welfare Planning.

2. Methods and Genetic Aspects of
Family Planning.

3, Educational, Demographic, Social,
Economic, Cultural, Legal and
Psychological aspects of Family
Welfare Planning.

4. Administration and Organization of
Family Planning Services.

5. Termination of Pregnancy.

“Cap Storage” System and Increase
in Buffer Stock

821. SHRI RAJDEOQ SINGH : Wijll
the Minister of AGRICULTURE be
pleased to state :

(a) whether the experiment of the
“Cap Storage™ system proved lasting or
not; and
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(b) whether Government are consi-
dering to increase the volume of Buffer
Stock from year to vear ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDE) : (a) “CAP”
storage has been introduced during the
last rabi procurement season. So far, this

new method of fvodgrains storage has been
successful.

(b) The Fourth Five-Year Plan target
for creation of 5 milljon tonnes buffer
stock of foodgrains has already been
achieved., Whether the target should be
rajsed further 1s under consideration.

Sanction for Crash Programme for Rural
Employment in Baharaich,
Uttar Prades

822, SHRIB. R. SHUKLA : Will the
Minister of AGRICULTURE be pleased
to state :

(a) amount sanctioned under the crash
programme to 1emave rural unemployment
for the District of Bahraich in Uttar
Pradesh ;

(b) amount ectually spent so far; and

(c) the total number of persons benefi-
ted under that scheme ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (PROF,
SHER SINGH): (a) Rs. 1250 lakhs for
the year 1971-72.

(b) An expenditure of Rs. 3,89,664 was
incurred up to 31-1-72 on payment of wages
to labourers. (The expenditure on material
and equipment is not known.)

(¢) The employment generated umder
the scheme upto 31-1-.72 was 1,27,247
mandays.

Regular Cargo Service from India to
East Coast of South America

§23. SHRI RAJDEO SINGH : Will the
Minister of SHIPPING AND TRANS.
PORT be pleasad to state :
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(a) whether the Shipping Corporation
of India is exploring the possibilities of
introducing a regular cargo service from
India to the East Coast of South
America;

(b) whether in view of the ever.increa-
sing international trade, the Government
are considering to increase the tonnage of
merchant shipping; and

(c) which ports in the 5 Continents are
being fed by the Indian Merchant ships 7

THE MINISTER OF PARIIAMEN-
TARY AFFAIRS AND SHIPPING AND
TRANSPORT (SHRI RAJ BAHADUR) :
(a) and (b). Yes, Sir.

(c) Important Ports in the five Conti-
nents served by Indian ships are :

Anierica : (1) New York (2) ~Philadel-
phia (3) Baltimore (4) Norfolk (5) Char-
leston (6) Savannah (7) New Orleans (8)
Houston (9) Galveston (10) Vera Cruz
(11) Boston (12) Halifax (13) St. John (14)
Detroit {15) Chicago (16) Milwaukee (17)
Duluth (18) Montreal (19) Sitka (20)
Ketchikan (21) Vancouver (22) Seattle (23)
Tacoma (24) Portland (25) Sanfrancisco
(26) San-Diego (27) Los Angeles.

Europe : (1) London (2) Hull (3) Midd-
les Brough (4) New Castle (5) Dundee (6)
Glasgow (7) Liverpool (8) Portsmouth (9)
Gdynia (10) Gdansk (11) Szczecion (12)
Rostock (13) Hamburg (14) Bremen. (15)
Rotter Dam (16) Antwerp (17) Dunkirk
(18) Genoa (19) Marseilies (20) Venice (21)
Rijeka (22) Constanza (23) Istambul (24)
Odessa (25) Novorossisk (26) Tuapse.

Asia : (1) Beirut (2) Jeddah (3) Aden
(4) Abudhal (5) Bahrain (6) Kuwait (7)
Basrah (8) Khorramshar (9) Dubai (10)
Rangoon (11) Penang (12) Port Swettenham
{13) Singapore (14) Djakarta (15) Surabaya
(16) Bangkok (17) Hongkong (18) Kao-
shiung (19) Keelung (20) Osska (21)
Nagoya (22) Kobe (23) Yokohama (24)
Colombo (25) Chalaa (26) Chittagong (27)
Part Louis,
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Australia : (1) Fremantle (2) Adelaide
(3) Sydney (4) Melbourne (5) ' Brisbane
(6) Hobart

Africa: (1) Alexandria (2) Port Said
(3) Port Sudan (4) Assab (5) Djibouti (b)
Mombasa (7) Zanzibar (8) Dar-Es-Salaam
(9) Accra (10) Free Town.
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Printing of Tibetan-Eoglish Dictionary

826 SHRI NAWAL KISHORE
SHARMA Wil the Minister of EDUCA-
TION AND SOCIAL WELFARE be
pleased to state -
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{a) whether a Tibetan-Enghsh Diction-
ary 1s pioposed to be punted in India
shortly,

(b) 1I so, the nature of assistance pro-
vided bv the Government of Indwa  for
prinung of the Dectionary ,

(¢) where there 1s any proposal under
the consideration of Government of bring
oul a Hindi-Tibetan Dictionary and

(d) 1f so, the broad outlines thereof?

IHF MINISIT R OF S1ATL IN THE
MINISTRY OF LDUCATION AND
S0CIAI WELFARE AND IN THF DL-
PARIMLI AT Ol CULTURE (PROF S.
NURUL HASAN) (1) The Mmstry of
Lducation and Y0 1al Wellan have no
proposdl to bring out a libetan [ nglish
Dictionary

(b) The guestion dous not arise
(€) Na, Sir.

(4) The question does not atise

Mueting of States Housing Ministers

827 SHRI NAWAL KISHORF
SHARMA Wil the Ministet of WORKS
AND HOUSING be pleascd to stale

(a) whether a4 meeting of State Hous-
ing Ministers 1s going to be held in the
month of Apul, 1972, if o, the subject
matters 10 be discussed at the meeting,

(b) whether schemes have also been
sent by wvarious State Governments for
improvement of conditions of rural and
urban areas, and

(c) 1f so, how the amount will be shar-
ed by the Centre and the State Govern-
ments for implementing the schemes’

THE MINISTER OF STATE IN THE
MINISTRY OF WORKS AND HOUS-
ING (SHRI1 K. GUJRAL) (a) A meet-
ing of States Housing Ministess 18 Dkely
to be called soon to disouss rural housing ,
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slum clearance and urban improvement

schemes and their expeditious impleinen-
tation.

(b) and (c). No scheme as such has
becn received from any State Government
for improvement of rural or urban area
conditions.

Projects have, however, been received
under the Central Sector Scheme for pre-
vision of House-sites to Landless Workers
in Rural Areas from Andhra Pradesh,
Tamil Nadu, Uttar Pradesh, Kerala and
Mysore, The Scheme provides for 100%,
grant to State Governments subject to
certain conditions.

Projects have also been received from
Mysore. Andhra Pradesh, Muharashtra,

Tamil Nadu and Uitar Pradesh under the
proposed Scheme for improvement of

slums in metropolitan cities having a popu-
lation ol over one million. It iy proposcd
to grant 100 assistance to States under
this Schieme,

Sailing Vessel missing between Colombo
and Tuticorin  daring January, 1972

828. SHRI NAWAL KISHORE
SHARMA : Will the Minister of SHIPP.
ING AND TRANSPORT be pleased to
slate:

(a) whother a sailing wvessel which
left Colombo for Tuticorin on 7th January,
1972, is still missing ;

(b) if so, the detail of crew of the
vessel;

(c) the efforts made by
Navy to locale the vessel: and

the Indian

(d) whether an Bnquiry Committee
has been set up by the Government to
investigate into the matter?

THE MINISTER OF PARLIAMEN.
TARY AFFAIRS AND SHIPPING AND
TRANSPORT (SHRI RAJ BAHADURY):
(a) and (b). No, Sir. A sailing vessel
No, TTN-89, registered at the port of
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Tuticorin, with 12 members of crew on
board, left Colombo on the 7th January,
1972 for Tuticorin. It drifted away to-
wards the Minicoy Island and was repor-
ted missing. It later on arrived at
Calicut on the 2ist February, 1972. All
the 12 members of the crew on board
were found safe.

of Mercantile
Indian Navy
search of the

(¢} On the request
Murine Department, the
made arrangements for
vessel by air.

{d) No Enguirey Commitiee has been
set up by the Government. However, a
preliminary inquiry under the Merchant
Shipping Act, 1958, is being vonducted
by the Port Officer, Calicut.

Stock of Sugar at the end of 1971

829. SHRIMATI SAVITRI SHYAM:
Will the Minister ot AGRICULTURE
be pleased to state :

(a} whether stock of sugar in fac-
tories at the close of the year 1971 is
much less than the requirements of the
country;

(b) if so, the reasons for keeping

less stock; and

{t) the steps which Government are
considering to take to meet the require-
ments of the country’s consumption of
sugar?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (PROF.
SHER SINGH): (a)to (c). The require-
ments of sugar for internal consumption
in any year are met both from the
closing stocks of the previous season and
the current year's production. The
closing stocks of sugar at the ead of
the sugar year 1970-71 (ending 30-9-1971)
was less than that of 1969-70 by about
6.8 lakh tonnes as the production du-
ring 1970-71 was less than that of the
record production of the previous year
by about 5.2 lakh tonnes and consump-
tion had also increased.
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The Government have taken the follow-
ing steps to maximise production of
sugar during 1971-72 ;

(1) Sugar industry was asked to pay
higher price for sugarcane so
as not only to attract larger
supplies of sugarcane during the
current crushing season, but also
to encourage SUgArcane growers
to bring larger area under sugar-
cane during the next season.

(2) A 1ebate in excise duty on sugar
has been allowed as under :

(i) Oo  sugar produced by a
factory during the period Ist
October, 1971 to 30th Novem-
ber, 1971, in excess of 80%
of the production of the
factory concerned in the
corresponding periad  during
1970-71 - Rs 17/~ per quintal.

(ii) On sugar produced during the
period 1st December, 1971 to
30th September, 1972, 1n excess
of 80% of the production of
that factory during the corres-
ponding period n 1970-71—
Rs. 16/- per quintal.

(3) State Governments were regues-
ted to consider the demirability
of banning the establishment of
new power crushers and khand-
sari units in sugar factory areas
within a radus of 10 miles and
also to restrict the working of
existing power crushers and khand-
sari units i these areas.

(4) Forward trading in gur was
suspended with effect from 18th
October, 1971, with a view to
curbing speculative rise in price
of gur,

(5) Inter-State movement of khand-
sari has been banned.

The last two steps were taken to
reduce  diversion of sugarcane from
sugar production.
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Assistance to Libraries run by Kerala
Grandhassls Sangham

830. SHRIMATI BHARGAVI THAN-
KAPPAN : Will the Minister of EDUCA-
TION AND SOCIAL WELFARE be
pleased to state :

(a) whether there is any proposal under
consideration of Government to give
financial assistance to the seventy two
Harijans and Nursery Sections attached to
Libraries in the State of Kerala being run
by the Kerala Grandhasala Sangham ;

(b) if so, the broad outhines thereof and
if not, the reasons therefur ;

(c) whether Government have received
any representations fiom the Kerala
Grandhasala Sangham in this 1egard ;
and

(d) 1f so, the action taken thereon ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
SOCIAL WELFARE (SHRI K. S&.
RAMASWAMY) : (a) to (c). Kerala
Grandhasala Sangham, Trivandrum has
taken over from the Harijan Welfare
Department of Kerala Government, 72
libraries being run in Harijan colonfes The
Sangham has requested for a grant-in-aid
of Rs. 9,89,080 (spreading over a period of
5 years) for the maintenance and improve-
ment of the libraries, and training of libra-
rians, etc. The estimates are as given
below :—

Rs.

1. Buildings, turniture

and books 7,34,400(N.R.)
2. Training of libra-

rians, addl. allow-

ance to them, news-

papers and periodi-

oals etc. 2,54,680(R)

9,89,080
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Requests for grants-in-aid from Volun-
tary organisations of all-India character
only are considered. The Sangham being of
local status, is not entitled to Central
Government grant.

Financial Assistance to Kerala
Grandhasala Sangham

831. SHRIMATI BHARGAVI THAN-
KAPPAN * Will the Minister of EDUCA-
TION AND SOCIAL WELFARE be
pleased to state :

(a) whether Government have received
any representation from the Kerala
Grandhasala Sangham, Trivandrum recent-
lv for financial assistance : and

(b) if so, the gist tlcicef; and the
action iaken by Government thereon ?

THE DFPUTY MINISTFR IN THE
MINISTRY OF FDUCATION AND
SOCIAL WELFARE (SHRI K. S,
RAMASWAMY) : (a) Yes, Sir.

(b) Kerala Grandhasala Sangham,
Trivandrum has taken over from tle
Harijan Welfare Department of Kerala
Government, 72 hbraries being 1un in
Harijan colonies. The Sangham has
requested for a grant-in-aid of Rs. 9,809,080
(spreading over a period of 5§ years) for the
maintenance and improvement of the
libraries, and ftraining of librarians, etc.
The estimates are as given below :—

1. Buildings, furnjture

and books 7,34,400(N.R.)
2. Training of libra-
rians, addl, allow-
ance to them, news
papers and periodi-
cals etc. 2,54,680 (R),
9,89,080

Request for grants-in-aid from volun-
tary organizations of all-India character
only are considered. The Sangham being
of local status, is not entitled to Central
Government grant.
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Proposal from Kerala Goveroment for
Devclopment of Alleppey Port making
Subsidiary Port of Cochin

832. SHRIMATI BITARGAVI THAN-
KAPPAN : will the Minister of SHIPP-
ING AND TRANSPORT be pleased to
state :

(a) whether Government have received
any proposal from the State Government
of Kerala for the development of Alleppey
Port making a subsidiary port of Cochin in
the State; and

ib) if so, the proposal made by them
and the action taken by Centirul Govern-
ment thereon?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND SHIPPING AND
TRANSPORT (SHRI RAJ BAHADUR):
ta) und (b). A proposal has been received
from the State Government that the minor
port of Alleppey may be developed as a
subsidiary port of Cochin whereby it would
be possible to divert traffic to Alleppey
whenever there 15 congestion at Cochin
during the fair weather season. However,
there is at present no congestion at Cochin
Port duriog the fair weather season. It 18
enlirely open to the traders to use either
Cochin or Alleppey. The Central Govern-
ment or the Cochin Port Trust cannot com-
pel any trader to use Alleppey. It may also
be noted that Cochin Port provides employ-
ment to a very large number of workers
and a large amount of capital has been in-
vested in developing Cochin Port.

Growth of Yolustary Agencles for
Medical Relief

833. SHRI BANAMALI PATNAIK :
Will the Minister of HEALTH AND
FAMILY PLANNING be pleased to state :

(2) whether a vigorous growth of volun-
tary agencies was needed for medical relief
work in the country;
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(b ths namber of such agencies work-
1ng in the country and the nature of assis-
tance provided to them by the Government,
and

(¢) the steps envisaged to help such
agencies to expand their services?

THE MINISTER OF WORKS AND

HOUSING AND HEALTH AND
FAMILY PLANNING (SHRI UMA
SHANKAR DIKSHIT) (a) Yes, Sir

(b) Exact number of voluntary medical
agencies working in the country 1s not avai-
lable Howcver the number of hospitals
run by private agencies known to the Gov-
ernment 15 774

Suitable grants under the Scheme of
Grants in-ayd to Voluotary, T. B, Cancer
and other medical instituttons are given for
non-recurring expenditure for the following

purposes -

(A) for the purchase of essential hos-
pital equipment for the treatment of ail
ments, (but excluding fixtures furnitures
and consumable stores) & g, X ray plant,
sterthzer, operation theatre equipment, hos-
pital cots bedside lockers, ambulances,
surgical instruments, and laboratory equip
ment provided this does not involve any
foreign exchange expsnditure =100

(B) for additional constiuction for ex-
pansion of hospital lauilities for the indi
gent construction of operation theatre,
X ray and or Laboratory Bloeks and Wards
for the poor—>507; of the estimated cost

(1) Financial assistance 1s a'sy given
to voluntary nstitutions in Union Territo-
ries towards 50% of the deficit in recurring
expenditure of non-administrative nature

(i) Payment of recwurmg and non-
recurring grants to voluntary institutions/
organisations for undertaking sorvey and
domiciliary treatment of leprosy patients in
and around their institutions on prescribad
terms and conditions
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(c) A scheme for grant-insaid to volun-
tary mstitutions/organisations for setting up
new hospitals 1a remote or rural areas on
1/3¢d basis 1s being finalised  According to
this scheme expenditure on such projects
will be shared equally by the Central Gov-
crnment, State Government and the Insti-
tution concerned

Nationalisation of Health Services

834 SHRI BANAMALI PA1NAIK
Will the Minister of HEALTH AND
FAMILY PLANNING be plaased to
stale

(a) whether nationalisation of HHzalth
Services in the country to solve unemploy
ment among Medical Graduates has been
considered, and

(b) .f so, with what results ?

THE MINI>STER OF WORKS AND
IIOUSING AND HEALTH AND

FAMILY PLANNING (SHRI UMA
SHANKAR DIKSHIT) . (a) No
(b) Does not aryse
Preservation of Forests i1n Mysore

and Tripura

835 SHRI B V NAIK Wil the
Minister of AGRICULTURE be pleased
{o state

(a) the policy at present pursued to
regulate the preservation of forests as aga-
inst the claims of the landless peasants in
forest regions like that in Mysore (N W )
and Tripura, and

(b) the number of landless peasants in
each forest arca 1n the country and the
steps taken to provide them with land 7

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (PROF.

SHER SINGH) (a) and (b) Necessary
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information is being obtained from the
State Governments and will be placed on
the Table of the Sabha in due course.

Use of Nuclear Technology to evolve
A Mutant of Cotton

836. SHRI VARKEY GEORGE : Will
the Minister of AGRICULTURE be
pleased to state :

(a) whether the Scientists at the Indian
Agriculimal Research [Institute have
successfully used nuclear technology to
evolve a mutant of Cotton that could end
the present colton crisis in the country;

tb) whether the evolution of this
mutant would help the country to reduce
its dependence on the import of long
staple cotton; and

(c} il so, to what cxtent ?

THE MINISTER OF S8TATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHER P. SHINDE) : (a) lt1s
tiue that the scientists at 1.A.R.l. have
successfully used nuclear technology for
evolving a mutant of fine quality cotton.
Improvement 1n cotton production however
is needed in the short and medium staple
calegories as well as in the long staple
types.

(b) If the mutant becomes suitable for
release, it would make a contribution
towards import substitution. 7.14 lakh
bales are being imported annually at
present in the long staple category (3.21
lakh bales of extra-long staple 1-3/16 inch
staple Iength and above) and 3.93 lakh
bales of superior long (34-37/32") and long
(31-33/32") staple lengths. A variety
known as MCU-5 evolved by the Tamil
Nadu Agricultural University, Coimbatore
has long staple length and good spinning
quality, However, the wvariety can be
gtown only in the South, since it needs a
long photo period for maturing. Hence it
is unsuitable for cultivation in the cotton
fracts of the North, To overcome this
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difficulty, scientists at the I.A.R.I. irradicated
the seeds of MCU-5 and evolved a mutant
which possess the long staple length of the
parent (MCU-5) but is capable of Aowering
in 45-50 days and maturing in 150 days.
The seeds of the mutant are being
multiplied lor testing.

(¢) It will be premature to venturea
guess.

Self-Sufficiency in Insecticidcs

837. SHRI NAGESHWARA RAO :
Will the Minister of AGRICULTURE
be pleased to state :

(a) the States and the Union Ter-
tories which are self-sufficient in respect of
insecticides used for agriculture and
horticulture; and

(b) thesteps taken by Government o
make all States and Union Territories
self-<ufficient ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P. SHINDF.): (a) The States
and Union Territories keep sufficient
stocks of insecticides for their plant
protection programme and replenish them
frequently, The supply of pesticides to the
farmer is either done directly by the State
agencies or through the cooperatives and
private trade channels. Excepting Tamil
Nadu where over 90 per cent of the trading
in pesticides is in the State sector, in other
States and Union Territories all the three
agencies are in operation. During the
year 1971.72, the availability and supply
position of pesticides throughout the
country remained satisfactory barring
occasional shortages of a few selected
imported pesticides like endrin, carbaryl
and endosuifan.

(b) Manufacturing and formulating
units are located in different States. All
that is required to be ensured is that
pesticides are  available in sufficient
quantities and in time in State/Union
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Territory. The State Goverameats usual by
estimate their requirements in advance and
arrange supplies through various agencies
including private trade. The insocticides
have been considered as essential inputs
for increasing the agricultural and horti-
cultural production and the industry
engaged in the production of insecticides
of which currently 38 different kinds are
being produced has been considered asa
priority and key industry and all Govern-
ment support and encouragement is being
given to increase production so that
adequate supply of pesticides is maintained
in the country. The pesticides which aie
not yet manufactured in the country, are
being imported in sufficient quantities.

Pulses Developmeat Council

838. SHRI NAGESHWARA RAO :
Will the Minister of AGRICULTURE be
pleased to state :

() when the Government ssued a
Press Note announcing its intention to set
up a Pulses Development Council;

{b) when this Council was actually
constituted; and

(c) the composiiion and functions of
the Council ?

THE MINISTER OF STATE IN THR
MINISTRY OF AGRICULTURE (SHRI
ANNASAHEB P, SHINDE): (a) and (b).
A Resolution constiluting the Pulses
Development Council was notified on
15-1-1970.

(c) A statement showing the composi-
tion and fuaciions of the Council 1s laid
on the Table of the House. [Placed in
Library, See No. LT-1489(72]

Replacement of All India Council of
Sports

839. SHRIH. N, MUKERJBE: Wil
tha Minister of EDUCATION AND
SOCIAL WELFARE be pleasad to state :
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Re. alleged murder of 2t6
Bikar MLA
(a) since when the All India Council of
Sports has ceased to exist;

(b) whether any replacement of it as
an Advisory Body to Governmeat is
contemplated; and

(c) ifso, when such body is going to
be set up and what are to bs the principles
of its composition ?

THE DEPUTY MINISTER IN THB
MINISTRY OF EDUCATION AND
SOCIAL WELFARE (SHRI K. S.
RAMASWAMY) : (a) 14-11-1970.

(b) The All India Sports Council is
going to b: reconstituted.

() It will be set up soon and principles
of Composition are under consideration.

12.02 hrs,

Re: ALLEGED MURDER OF A
MEMBER OF BIHAR LEGISLATIVE
ASSEMBLY

SOME HON, MEMBERS : Rose —

SHRI S. M, BANERJEE (Kanpur):
A CPI Membar of Bihar Assembly has
been shot in Patna in his own fat by
seven persons, [ would nor have raised this
issue hid there bzen an Asszmbly there.
Not even the Council of the Ministers has
bsen appointed there, Tais geatleman
was clected from Raimgarh, defeating the
Congress candidate, bscause in this seat
there was no compromise. He belongs to
the minority community. He was shot
dead in hisflat. The Centre should insti-
tute a CBI enquiry. (Interruption)

MR. SPEAKER : You mustbe aware
that the Mumistries have now started
fuactioning in the States. President's
rule is not continuing  there. 1 quite agree
that it is very gruesome tragedy, but the
proper forum for raisiag this matter is the
State Assembly, In future, when you
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Bihay MLA
raiso such matters, you should consult the
rules. They are your own rules, framed
by the House it self. When the Speaker
does not allow, do not get up in spite of
that.

SHRI B. P. MAURYA (Hapur): It is
not an ordinary murder. Itisa political
murder, It should be given proper
importance.

SHRI INDRAJIT GUPTA (Alipore) :
You are perfectly right that this matter
comes within the purview of the State
Assembly, but when an elected legislator is
killed in broad daylight on the morrow of
the election, we felt that it was an extra-
ordinary matter and that the Minister must
acquaint himsell with the details of the
incident and let us have the facts.

MR. SPEAKER : Whatever be the
reasons, questions of law and order of the
State should be raised there. There is no
President’s rule there now.

SHRIS. M. BANERJEE : [ sezk your
guidance. Our request is that the Central
agency must investigate the matter, because
in our opinion it is a political murder.
We may be wrong. Shri Jyoti Basu was
hitby a bullet and there was a Central
{nvestigation.

SHRI INDRAJIT GUPTA : That also
happened in Patna. He was only wounded
this man has been killed.

SHRI S. M. BANERIJEE : The Home
Minister should make a statement.

MR. SPEAKER : l am not going to
ask the Home Minister to make a state-
ment here, If any information comes to
‘him from the State, he is at liberty to place
it before the House on his own. There is
10 question of may directing him to do so.

ot CrTATT mret (9ZAT) W
wPeT, it wt fewr w3 W fog omdy
@ Wik gfws weufedt w afide
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I have every right to say something.

MR. SPEAKER : Everything that
hippens in your constituency does not
entitle you to raise it hare,

it TrRATT wied ;- wifa ag W
vz W qzar § g€ o 7 wzar
qear ¥ g€ (sgaar) o Tgwd
fag @ & =wrf. N waEd s
AT |ee e

MR. SPEAKER : Papers to be laid.

12.06 hrs.
PAPERS LAID ON THE TABLE

FiNAL ReporT or DIRECT TAXES
ENqUIRY CoMMITTEE

THE MINISTER OF FINANCE
(SHRI YESHWANTRAO CHAVAN): I
beg to lay on the Table:—

(1)' A copy of the Final Report of the
Direct Taxes Enquiry Committee.

(2) A statement explaining the reasons
for not laying the Hindi version of
the above Report simultaneously.

[Placed in Library, See No. LT 1456/72)

Dersit Moros VemicLes (Firri Amor.)
RouLes

THEMINISTER OF PARLIAMENT-
ARY AFFAIRS AND SHIPPING AND
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TRANSPORT (SHRI RA) BAHADUR):
I beg to lay on the Tablea copy of the
Dethi Motor Vehicles (Fifth Amendment)
Rules, 1971 (Hind! and English Versions)
published in Notification No* F. 8(54'/71-
TPT in Delhi Gazette dated the 30th
November, 1971, under sub-section (3) of
section 133 of the Motor Vehicles Act,
1939,

[Placed sn Library. See No. LT-1457,72)

ANNUAL REPORT oF NATIONAL CoOPERA-
TIVE DEVELOPMENT CORPORATION,
Mvysork Cu.0PERAIINL  SoLICriES

(Amdt.) AcT AND PArl RS UNDER
CoMPANIES AcT

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURL (5SHR1
ANNASAHEB P, SHINDE) : T beg to lay
on the Table—

(1) A copy of the Anbual Report
(Hindi and Cnglish versions) of
the National Cooperative Deve-
lopment Corporation, New Delhi,
for the year 1970-7], under sub-
section (3) of section 14 of the
National Cooperative Develop-
ment Corporation Act, 1962.

[Placed in Library. See No. LT-145872]

(2) A Copy of the Mysore Co-opera-
tive Socicties (Amendment) Act,
1972 (Hind: and English versions)
(President’s Act No. I of 1972)
published in Gazette of India
dated the 1ith January, 1972,
under sub section (3) of section
3 of the Mysore State Legislature
(Delegation of Powers) Act, 1971,

{Placed in Library. See No.LT-1459/72)

(3) A copy ecach of the following
papers (Hindi and English vers-
jons) under sub-section (1) of
section 618A of the Companies
M‘l lns'&—
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(i) (a) Review by the Government
on the working of the Moderh
Bakeries (India) Limited, for
the year 1965-87.

(b) Annual Report of the
Modern  Bakeries  (India)
Limited, for the ysar 1965-67
along with the Audited
Accounts and the comments
of the Comptioller and Audi-
tor General thereon.

(i) (a) Review by the Government on the
working of the Modern Bakeries
(India) Limited, for the year
1967 68.

(b) Annual Repoit of the Modern
Bakeries (India) Limited, for the
year 1967-68 along with the Audit-
ed Accounts and the commenis
of the Comptroller and Auditor
General thercon

(1) (a) Review by the Government on the
working of the Modern Bakeries
(Indra) Limited, for the year
1968-69.

(b) Apnual Report of the Modern
Bakerwes (India) Limited, for the
vear 1968-69 along with the Audit-
ed Accounts and the comments
of the Comptroller and Auditor
General thereon.

(iv) (a) Review by the Government on the
working of the Modern Bakeries
(India) Limited, for the year
1969-70,

(b) Annual Report of the Modern
Bakeries (India) Limited, for the
year 1969-70 along with the Audit-
ed Accounts and the comments
of the Comptroller and Auditor
Geperal thereon,

[Placed in Library. See No. LT-1460[72]

(4) A statement (Hindi and English
versions) showing reasons for delay in
laying the papers mentioned st item (3)
above, .
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mation re. Bihar

NOTIFICATIONS UNDER MYSORE VILLAGE
PANCnavaTs AND LoocaL BoArpas Aot

THE MINISTER OF STATE IN THE
MINISTRY OF  AGRICULTURE
(PROF. SHER SINGH) : I beg to lay on
the Table—

(1) A copy each of the following Mysore
Government  Notifications  under
section 246 of the Mysore Village Pan-
chayats and Local Boards Act, 1959,
1ead with clause (c) (iv) of the Pro-
clamation dated the 27th March; 1971,
issucd by the President in relation to
the State of Mysore :--

(i) The Mysore Panchayats and Taluk
Boards Employees (Recruitment
and Conditions of Service) Amend-
ment) Rules, 1971, published in
Notification No. G. 8. R. 76 in
Mysore Gazette dated the 24th
March, 1971,

(ii) The Mysore Panchayats and Taluk
Boards Employees (Recruitment
and Couditions of Service) Amend-
ment) Rules, 1971, published in
Notification No. G. §. R. 141
in Mysore Gacsette dated the 4th
June, 1971.

(iii) Explanatory Notes about the above

Notifications. [Placed in Library.
See No. LT—1461/72]

(2) A statement explaining the rcasons for
not laying the Hindi versions of the
Nolifications mentioned at (1) above.

| Placed in Library. See No. LT-1461//2)

(3) A statement showing reasons for delay
in laying the Notifications mentioned
at (1) above, |Placed in Library. See
No. LT—M61(72)

12,05 hrs.

REVOCATION OF PROCLAMATION
IN RELATION TO BIHAR

_ 'THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
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(SHRI K. C. PANT) : On bshalf of Shri

Ram Niwas Mirdha, I beg to lay on the
Table a copy of the Proclamation (Hindi
and English versions) dated the 19th March,
1972 issued by the President under clause
(2) of article 356 of the Constitution revok-
ing the Proclamation issued by him on the
9th March, 1972 in relation to the State of
Bihar, published in Notification No. G. §.
R. 197 (E) in Gazette of India dated the

19th March, 1972, under article 356 (3)of
the Consitution. [Placed in Library. See
No. LT--1462/72.]

12.06 hrs.

MESSAGES FROM RAJYA SABHA

SECRETARY : Sir, I have to report
the following messages received from the
Secretary of Rajya Sabha :—

(i) **In accordance with the provisions of
sub-rule (6) of rule 185 of the Rules
of Procedurec and Conduct of Business
in the Rajya S8abha, I am directed to
return herewith the Appropristin
Bill, 1972, which was passed by the
Lok Sabha at its sitting held on the
15th March, 1972, and transmitted
to the Rajya Sabha for its recommsn-
dations and to state that this Houss
has no recommendations to make to
the Lok Sabha in regard to the
said Bill.”

(ii) **In accordance with the provisions of
sub-rule (6) of rule 186 of the Rules of
Procedure and Conduct of Business
in the Rajya Sabha, I am directed to
return herewith the Appropriation
(No. 2) Bill, 1972, which was passed
by the Lok Sabha at its sitting held
on the 15th March, 1972, and trans-
mitted to the Rajya Sabha for its
recommendations and to state that
this House has no rocommenda-
tions to make to the Lok Sabha in
regard to the said Bill."’
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COMMITTEE ON TRE WELFARF OF
SCEHEDULED CASTES AND BCHE-
DULED TRIBES

SixTH REPORT

SHR] BUTA SINGH (Rupar) : I beg
to present the Sixth Report (Hindi and
English versions) of the Commutter on
the Welfare of Schcduled Castes and
Scheduled Tubes on action taken by
Government on the recommendations
contained in their Twelfth Report (Fourth
Lok Sabha) on the erstwhile Ministry of
Petroleum and Chemicals and Mines and
Metals (Department of Petrolenm)——
Resenation for Scheduled Castes and
Scheduled Tribes m Gauhati cil Refinery.

MR. SPEAKER : The Prime Minster
will make a statement necar about 1 o'clock

today.

SHRI S. M., BANERJFE (Kanpur) °
On Bangla Desh?

MR. SPFAKFR : That 15 our guess !

— —

Re. STATUTORY RESOLUTION ON
PROCLAMATION ABOUT MANIPUR

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRI K. C. PANT) : I hed given notice
of my intention to move a Statutory
Resolution fabout Mainpur, but now it is
no longer necessary, because a ministry
has been sworn in Mainipur.

SHRI S. M. BANERJEE (Kanpur) :
He s not moving it 7

MR. SPEAKER ; He is not moving it.
This was deleted from the Agenda.

12.09 brs.

RAILWAY BUDGET 1972-73 GENERAL
DISCUSSION- Contd.

MR. SPEAKER : We shall now resume
the general discussion on the milway
budget. ANl my apprehensions about
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Salurday evening proved to be true. The
House had to be adjourned for lack of
quorum and we had lost so many hours.
What to do now and how to make up that
time? Doyou want to sit on another
Saturday also, if there will be no quorum ?

We fixed sittings on Saturdays because
we were short of ime. But those hon
Members who had given their names just
left on Saturday evening, there was no
quorum in the House and the House had
to be adjourned by the Chanman The
next Saturday would be thelast day by
which we have to conclude the discussion
and vouing on the Vote on Account because
after that there are a few holhidays and only
two days are left for Rajya Sabha to dis-
cuss them. We have 1o make up for the lost
time either by sitting late in the might or
by sitting on Saturday. 1 would request
hon. Members not to allow a recurrence
of what happened last Saturday. Because,
when 1t comes out n the newspapers that
the 1ok Sabha had to adjourn for want
of quorum, that does not look nice

SHR1 INDRAJIT GUPTA (Alipore) :
The making up for lost time should not be
at the expense of Private Members' Busi-
ness on Friday. Shni Raj Bahadur and
his friends have to Ssee to it that on Satur-
day there will be quorum,

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND SHIPPING AND
TRANSPORT (SHRI RAJ BAHADUR):
Sir, you are aware of the circumstances in
which I had to be assent on Saturday.
I am sorry for the lack of quorum on that
day. 1 have already written to my friends
inmy party to make it a point to ensure
quorum. I hope my friends opposite will
also co-Operate.

SHRI RAMAVATAR  SHASTRI
(Patna) : Ensuring quorum fs your respon-
sibility.

SHRI RAJ BAHADUR : T do not
deny it. Iam only requesting for thelr co-
operation because they raised the question
of quorum.
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MR. SPEAKER : Should I take away
the time lost for want of quorum from the
time allotted for this discussion ?

SOME HON. MEMBERS : No, no.

MR. SPEAKER : At least those hon.
Members who gave their names on that
day and were absent do nol deserve any
time now.

SHRI B. K. DAS CHOWDHURY
(Cooch-Behar) : Those who  were
present on that day should get more time.

MR. SPEAKER : Those hon. Members
who were absent preferred weck-end enjoy-
ment to the session. Anyway, let us make
up for it. Wc will have another half an
hour sitting.

8hri C. T. Dhandapani was on his legs.
He 15 absent,

SHRI ). B. PATNAIK (Cuttack) : Mr.
Speaker, Sir, the hon. Railway Muni-
ster, while presenting a dificit budget
last year, more than compensated it by
giving a rosy picture of the vast possibili-
tics of employment in Indian Railways
and the steps which he had taken in that
direction, This year he has not only
presented a surplus budget but has held out
the possibility of much bigger surplus for
the coming year. Whether this was possi-
ble because of windflall or window dressing
is altogether a different matter. Even for a
windfall one¢ has to assiduously work and
pray, and the Railway Miunister was never
lacking in his effort. The Railway Conven-
tion Committee has justlv rewarded him
for his effort.

However, he would have presented a
still better and a much more convincing
financial picture had he taken into account
the corruption and crimes and the opera-
tional defects of the Indian Railways. On
his own admission, the raifways are losing
Rs. 71 crores annually on these accounts.
Ticketless travel accounts for Rs, 25 crores
to Ra. 30 crores and the loss duc to pilfe.
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Tage comes to Rs. 14 crores and it is in-
creasing every year, whereas there is a
railway protection foree, the cost of which
is also increasing cvery year. In the last
five years the loss on account of pilferage
has doubled but the cost on account of
the protection force has increased sixs
times. Oneis tempted to say that crimes
and corruplion, on the one hand, and
protcction measures, on the other, are
running on parallel lines.

Then, there are, according to an esti-
mate, 77 uneconomic lines which cost the
railways Rs. 40 crores annually, Should
not the Railway Minister do something
drastic about them ? This largest commer=
cial undertaking should set an example in
economy and efficiency. Its administra-
tion is getting more top-heavy. During
the last decade the number of Class [ and
Class 11 officers has increased by 266 per
cent whereas the number of Class 111 and
Class IV emplovees has only increased by
25 per cent.  The disproportionate super-
visory stalf is not a help but & hindrance
to the tunctioning of the railways and the
railways could afford 1t only to their own
detriment,

Having made thess ohservations, | nows
come to the disuppointing picture this
Budgel presents in 1egund to the nalicies
and the bro.al perspectives of this country.
The Government is committed to socual-
istic policies which in broad terms mean
full employment, removal of vast disparity
of incomes and reduction of regional
disparity. While these are to be reflected
more in the General Budget, the Railway
Hudget cannot just be a traditional
mathemetical formula, ignoring the aspira-
tions of the people of this country.

The railways are the biggest commercial
and industrial undertaking in this counfry.
It is Acia's largest and the world's fourth
largest railway system. Interms of pass-
enger traffic, it is the world's third largest
next only to the USSR and Japan. Tt has
a capital investment of Rs. 4,000 crores.
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But what does its record show regarding
the employment facilities which it has
offered during the last decade ? The figures
show that it offers employment possi-
bilities only to 3,000 people a year. This
is certainly a very discouraging and dismal
picture, When the Railway Minister last
year held out vast employment possibilities
there was a hope of change. But this
year in his Budget speech he keeps mum
over this matter and over the performance
of the current year in this respect.

Last year the Railway Minister legiti-
mately complained about the reduction of
Rs. 250 crores in the Plan outlay. Tius
year is happy that a sum of Rs. 150 crores
has been restored and in view of the rail-
ways’ role in the country’s development,
the other haif would, no doubt, be restored
to him, So, there is no complaint of
money now. The Railway Convention
Committee and the Planning Commission
have been helpful all along. The Railway
Minister has also been ahle 10 fleece
further his customers in passenge: and
goods traffics. So, he should have been
able to present a broad picture of the
rallways’ role in the country’s
development.

In a developing country’s economy
the railways are not to reap a profit. they
should be looked upon as an instrument
and tool of economic progress. Unfortu-
nately the bureaucracy in the railways has
not recovered from the hang-over of the
colonial days. Nor the dynamic Railway
Minister has been able to project a new
image.

Some of the areas did not figure in
the railway map of colonial India and
Orissa was one of them. A railway line
passed through the State only to connect
Calcutta with Madras. I would like to give
some figures. In the British regime,
Orissa had one mile of railway per 32 sq
miles of territory whereas the average
railway mileage in the country was 1 to
16 sq. miles. Now, after 25 years of in-
dependence, the same ratio rethains,
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Orissa has 1 km, of railway per 96 sq.
km. of territorv whereas the country has
1 km. of railway per 55 sq, km. of
lesritory.

1 have been following the last two
Budget speeches of the hon. Rajlway
Minister to find out if the has got some
scheme for Orissa But unfortunately I
have heen disappointed, not only last-
year but this year also. He is after conn-
ecting Cape Comorin to Delhi by the
shorest route, He is certainly inspired
by a scheme of another Ministry to bring
the Ganges water to the Kaveri. This is
certainly inspiring. But while vast tracis
of land are waiting for a railway line, let
him be a Bhagirath bringing a railway
line to them while this luxury could wait
for another day.

In respect of construction of new lines,
renewal of tracks and conversion of metre
gauge into broad-gauge, Orissa has been
completely neglected. So far as this Budget
is concerned, 1t has got only two overbri-
dges, one at Cuttack and another at Bhograi.
The over-bridge proposed at Cuttack s a
wrong site and it will not solve the problem
at all. All the southern States and many
northern States figure in his scheme but
not Orissa.

I am reminded here of a Sanskrit say-
ing about the grammarian Panini. It runs
as follows :

sragraaniy Avgy
waarfa ga: afgaen Ny
fatrafa aifafriegs

w1 gaArd AEAAAG N

If an ignorant person puts on the same
thread the gluss, the gold and the pearl
to make a garland of them, he is not to
blame. But if a specialist like Panini has
brought under one formula the dog, the
youth and Indira, he cannot be spared.
The hon. Raiiway Minister applies the
san e yardstick T do not know if he has
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any yardstick at all top-the developed,
developing and under-developed aieas.

As far as Orissa is concerned, there had
already been proposals for two railway
lines, onc from Jakhpura to Banspani and
another from Talchar to Bimlagrah. These
two railway lines connect the rich mineral
areas of Malantoli, Rourkcla and the port
at Paradip. One of the two railways
lines will oper the richest iron ore beating
areas of India in Cuttack, Konjhar and
Sundergarh districts of Orissu. An official
mineral survey of the area arrives at the
figure of 8000 million tonnes of iron ore
deposits. This area, if properly developed
would not only feed several new steel plant
but will also boost the country’s export
trade. We have a big potential customer
in Japan. If we could meet 20-30 per cent
of their requirements, our annual earning
in this respect would be Rs. 550 crores.
This is not my figure. This is the outcome
of the study of a studv-group of the
Planning Commission. I plead with all
the emphasis at mv command that the hon
Minister should give 1t the top priority
1t deserves and [ would request himn to say
something in this regard in his reply.

Then, there are 1WO narrow-gauge
railway lines, one Rupsa - Talbund and
another WNuapara-Gunupur. A traffic
survey team of the Railways has reco-
mended that Rupsa - Talbund line should
be converted into broad-gauge linc and
Nuapara-Gunupur line to be immediately
rehabilitated. And these rcports are still
in the archives of the Railway Ministry.
Besides the D.V.K. Railways, this
railway line 1s covering three States-Orissa,
Andhra Pradesh and Madhya Pradesh.
Except for movement of iron ores, this
rallway line is not yet open to passenger
traffic. A few months back, the hon.
Railway Minister promised that it would
be open for passenger traffic, but 1 have
Just got a reply a few days ago that opening
of thw railway line to passenger traffic
would not be possible this year.
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THE MINISTER OF RAILWAYS
(SHRI K. HANUMANTHAIYA): This
year.

SHKI J. B. PATNAIK : I do not know
il 1t would be pmssible next year, because in
regard to Paradeep, the Railway Minister
said that the railway line connecting
Puaradeep to Cuttack would be opened by
1971, and 1t cou'd not be done at that
time Then a promise was made that it
would be completed by 1972. It could not
be done in 1972 also. And this year a
promise has again been made that it would
be completed by 1973. I hope, the hon.
Railway Minister would look into the
particular problems of Orissa. It is not
that 1 am saying this from provincial
angle This country would not develop
if the under-developed regions are not
given top priority in the map of this
country’s development,

With these words, 1 support the Budget
presented by the hon. Railway Minister.

MR. SPEAKER: lHow much time
would the Minister take for his reply?

SHRI K. HANUMANTHAIYA : If
you su kindly agree, the Deputy Minister
may also be given a chance to speak for
about half an hour 1 will take belween
half an hour and one hour. 1 say this be-
cause s many points have been made and
I do not want to be misunderstond for not
replying to them properly. So far as the
Ministers are concerned, we would take
about 14 hours.

MR, SPEAKER : We ahall try to finish
the speachies by the Members by 4.30 p. m.
At 4,30 p m. the Minister or his Deputy
may reply and the rest of the time may be
taken by him. Then the voting will take
place. We shall finish this debate today.

SHRI K. HANUMANTHAIYA : If
you want to finish today, T would speak
and the Deputy Minister will not be able
to

MR. SPEAKER : The time is available
today
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SHRI K. HANUMANTHAIYA: At
4,30 pm I will reply .

MR. SPEAKER * Aftor that , his De-
puty will reply or in between?

SHRI K. HANUMANTHAIYA . You
can give him half an hour at any time
after 2.00 p m.

MR. SPEAKER . Then, 1n that case—,
if the Deputy Mimister has to take half an

hour—, the Minister may speak at 5 00 p m.

Is it allright?

SHRI K, HANUMANTHAILIYA  Ye,

Sir

1o mifarx o Fegrfear (awd)
geqsr wgIEg, 9 X 1 @wg far
g% fau & wraTT SquT ST g 1
WOk g WA AAN, l@e yaad
wit &% sfamifay qur adofar 51
gqarg s g & fan awg qifs-
T A WG 9 gIF 9197 9T I
ang IR W & W & fag wyE-
qF *r fFar 1 @k ag § & vy
o wgea w gg Nt @z faarar
aigar g fs smag s @ 9 @A
A€t faar f§ =@ ar< s usdla goEwmT
fa¥r 2 I ToF wAIET ¥ HFE 41
& s gq &, safs & Tar amar ¢
fe gard ¥ar & w9 fFeE1 7 g
Hra ¥ gugAlg &0 fwor § O &
IAY FETAT wYA @A FAAE HIW
wfasr(t § 1 wfeg I7% adaw
o @y & foy W Il srearfgs
O % fody Yorw wdl FY gW @@ AT
& oy waar gy W gasr gy
s e fs oY W ¥@ A &
stearga fas 37 ® 7 &1 A e@wA
T AT
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WY §AT wgET A wow T ¥
A ¥ seurfea) & ards s ¢ ar
%! Wreqrg fearar &1 Afww 17
Treargd wifs o ¥ Y Fraw vgar
ifed 1 % 4 gg-ww ¥ W FwW
a7 9 a1 A Y W FAFH I oA
ar, feFT gk a2 W E faaim @
at v faary & fodr ot g7 Aar
IAR A FEAF IAX FHATY &1 AFGA
Hr aF §owaw @, W faa
WY H vy ¥ 57 49 o N
wrazasar & & vy AT g R ag
fedY it g% A 5%, 39T aQwr
g W g, AfFa IR @z Fa@r
arfed fr Faad ) T@7 ad=r 2 a0
At T & ATHT A1 TWE Ag ATHl-
ZIT §, AYAT qEEEIZ & wATAT | AT
A ITE AT F T H F 2 Ay
fadt ST afd & 7, Hfaa g ad
& 9T wAAIT AT wigw AAr Al
fe afg ag &5 aw & sm w0
sfadre & 20 & famter & aeww @
A1 IJAFT GGT AT qRenT F =7 A
JLAGA & AW F &9 F, qUF AT H
oerar |

T A ¥gmaray ¥ ¥ uw
w7 g A wgar g wAeRAr &
A1 WA SUWT WTE g H5T
sarad g a1, #fsq ag % @qar
oF fadw sqw # Av @ af @
fatrg At & Fgr gA A 8, fr g
AFTFT F AAIL T FHIAATE  aF
qg=aT wigy 1 forr &AT R Yo
w7 mfew @F § Ak Ay ¥ 4
W% AT 9T FUMT ¥ 547 gfvadq
A T @ ¢ & W g A
7 fades woar wrgar § s < fedh
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w43 w fazar w3 o fedt ok ol
Fag @ AT W 9Ar Wy fv ogw
g a0k § ¥ faqrr & oF a@
qi F WY su=rieAi 1 gwreT ¥
arRlETT a1 A% & aif T oam &
5 arfedt &1 Newgs sa7 | A%
7g a8 A9 % 5 @a 2ard § A%
gW 5O FW 4T W § arAr w7 FY
tfraa & ad afer @ & arfiRR
§) gfgaa & |

ehaiid §degmmagarg &
Y wERT A wOA Wrqw A1 AY
YSTAA @ Y@ & IAH § ALy A 41
g 7 ufas olv gow cam faar g A
ot TE TS F HT T @A F FILQ AT
¥ wave fA9T W sawifa & sfa
RIATT S&faa Fvar g aar ITNT q9rg
gar g 1 afba & woft wgigg $1 q@wn
g argar § fF wmamaw & asdle
ag @1z WY |5q WY wAAT weATd H
Nfeq 2 ag wemrg ag 2 f& a9 =53
grqd Y gra Wy 2, Afry 3Eer
BIREET OF ATF FI¥ 9T A F
qer 8 | wigE) qar & f5 agi & wis-
Fif@i #1 wiw a4 § feaar qur
J¥%T wAr qzar ¢ faad wrog STH
e T HITAR A @ far )
wal & gwrt gt ¥ ww @ Pr¥wa
frar ar fip wvad & F9T A 9T @
IR ¥ FIF & o2 73 agT arAww
% fe o WY & FwwriT W ey
@ sy earreafia fear sy &
faswre Rer & fis wre wea wma &
PErariT w whit § o1d ogt gy
@ wage @A § ol wwt uw fedl-
w1 gywarde N B wwt t@ &
Qg st of Sueew #, vt ofe Wi
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1 5t oft wra A wEwawAr g qt
qBT FY ATTIIAFT qgT TEd AR 9T
& 7d & o oA 2 TwE B wER
wigfesa gmsr Wy & faad & -
e avgs 7 § ITH! AT IH HNE HT
A% &R B ¥ Ry wrE A/rG o &
a1qF! sawr fawerw 2ar § o @
FW ¥ UTTST AT §Y g 0 afr g
F1 awe ¥ wgfawr @1 A sar g
TS % gEEq A W FET AT 54 &
qET W SHA B A FT AT I
wWa A o wry B oorfews & fAi
%19 wirfy w1 Aafor st =577 20
A a@ & o @@ wafeer wisr A
T W AT eAAET A A gAY
T F147 et a7 I8%) W19 X w7
®1 FIT FT

s Ay & wrok A v
TH gara A aear g e ww
A AN ®T a%q § A fowdy ey
SN #T GIgEr g1 oAFAr R 1 SIIE
Ara gaagA Wt fzedft & arre wwd
A AT 7 A @A 2 wfz
IAGT WIT WA { A FU KA A%
& g &1 wif o qarafas ar w@w
#Y sgfaar a8 St 1 wgug & g
gga ¥ At groft sivar B &, W
AT CFEIH F) TARTT FT qEX F o
OTT AT UFASH FY WAL A% qUr T
o 587 A are® A | ATT  IAET
gt ¥ g A% qg W UMT ¥ 2@
T TOF A | g ANH & w9 IH
s § O ¥ fesy Wl wTRT A
TARSE BT SYTET FRANTT KT T L 1
HEAT XA ITHWAT FEIEHIT FACT
# 07 &) gegwar ¥ TH gET w1
a w7 g%t § fe Wil & wrafaa
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[wre wifarz 2 frenfiar]

w A frewd g ST M A & AR
#og faare wT ) Aty owate ®)
et aF agr £ :

wUAS ¥, W AT ARW F U~
ot §, w1 W £ wrad a% A wAr
&7t § ) cafed § go o S
g fr wows § ov ¥ mdt o s
¥ 9% gu ava€ as & ord | IO W
& wra wegy awf WA & fAg atwA
W § ) W fas @ W feer
& o wror Af @A § 3T mfad W
¥ & fad ) & wgde sxar §
"I OF ¥ AT gea Swar 53
s ¥ a aw A & fod ) @
g ¥ Ky sear § fs owe ¥
wifaeye a% o g w1 |
wEE ¥ wEEl & wgA 9T @ w9w
o weasg Za @ awmrd &
frdga wear wgar g fo Wit @
WITAwYT A% TF QFEHE A TR F
off Migur 31 afe amak q@ saEr
TATEH 7 & A AT TR QIFAGA T
{ i e wrd & IwE) W9 sy
¥ mifrwge oW wgra #) wrar & | W
wresn wga gfaer @ W@ oW
W Wt s Of wgfear @ @
fraftdfwa ThE 9% A ow
Fa w gree it v § @ arfeal
%Y gfwar forer wwdl 8 )

weft ooy & wrow! wrew & o ow
Aw oy § o ¥ feeet aw ) aad
¥ widft T IawY Frore ¥ werar Ay
forar ey o @, fred et wgfis
el H A R K wgw
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ve'm e Ign! fuw w@r o §
widr § fasdlt a% sy o

& wrer aifenY & wraew § wrqw
fafly = & Fgar amgar g w1 fs
gAY AR W ATeT &) A A R
W ¥ wIw AW Y aga wrer
IIAT qxar § 1 ¥@ gy § A &)
i gww ¥ ooF @ agfe aiw
mifeat & g dw w7 D WY | wEy
wigw ggar @af, g, WY W
nifeat & fesd wror adf ¥ o7 wA R
at faasr amm swad ¥ ¥+ aar
T gifvz carz av @ wge ¥ aw
% 7 @ A | WX wwE g ar
FETH TIRT 497 §T WY IAH! AeET @
wed)l w0 { ;AT 9 qrfe e A
Tmw oA ¥ ¥Q swEr A,
iy N+ fawrdedd wgmm s
& ) IE) duwr ) AT agd e &
Iu%) qff & ITg W wgsr s
wifgd | ufes dnwr sar ¥ Wk
fasidada &1 gaw Igdew & % qq
uRET @l wwa &1 °g ¥ mow
g1y fAdga &

wod arfed ) gy gfamad 3
% gYyaw A &1 A g & fw Alge
T w1 uw W feswr dar Agr v
wifgd oY afirgl & feoft ¥ o & aiix
o famr o & et & ¥ gEiEd
N @5 ¥ N Alea A we
Tfgd

e whaT av o wre & Fest
¥ uddey W11 gl wwvwfay @
s w3 § 1 Wy wR-R-ww od
e & el & o @R h W
Tuw FT fawz W arar A af we
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R o aifay o) o glear gefty
TAY WG AW T WY 9% §w
& gariet Wt ag waga &30 s wioA
Iy gfaer sarT A o

"I FRTEATY § FVHL aF A1
A WX AT ¥ F1 Gawr fwav
vaw & aatra war § 1 afFw SEw
|q-ATe W FEET W A 19 f§
TG & T8 ¢ ogt av W F @A
A w w AdE A@ gy S
&9 # T wgwT fady sary wrAr
Fifgd | =7 Avama A F @F gwE T8
@y 9rgat ¢ f+ wfeaqe & disang,
AFwIz ¥ HAGT, GAGT T GAUE
) fos srawr oF aga aar—gfeee a3
t agi ¥ g7 aw, AT & Nar 9%
gk dar d TEgrETT A% oF Ted
qrET AT T TAR QI /T W9 !
wrad gt # f& safage § faw gwa
TIST ®T UTT 9T FGT 9T I R N
ArsA 4 9T TE ATET 9T 1 KW FT
@ ¢ foad sroa a2t wgfaar
2 1 IEH WIT FEY A7ET N AGEIA F
&\ ey F@r 1 g AT 31 g
W q ot wrawr wEg e w17 a8
& IEH T F A wT v

wIgy qwgw ¥ fooelt ow AW
argA wT & § 1 ¥ a@r ghawr g
ty Auwgar ag § & w9 wqu ¥
quad aF W &7 ored fagr % 1 gAY
Iq AVE & W &7 faen Wy ¥

gfwr ghit

] ¥ werah a% Iy s g
ng § Afww wafan @ @ @ i
& wrgar § s waw forg W qw fafe
Fafewer we & ol Nvay w2 d e q®
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af ¥ a1 A @ w7 g7 faferr ST
IR WET W BTN FT ®T QU
gT @raar

WA T N QAT o ) @
IAAfEr A I FY arat &1 W
Y w7y I AT & A & fao gt
#1 wmar fesfr § wre a® ghear ga
%7 2 fr agr 9T weR qderd fg=h
qgur 730 | gg e wgw gar @ f
g ofwm W fgdr ¥ g @ sAF
famr searfaay & fgedt @ maw ¥uv fag
9 FART AT AEY ¥ M, FAR gHAA
@ fear war | & @rgar g 6 vawy o
oig 3 9 fg=Y & @iq 91 gaw
gregrd, s sywifa! & ofa st
fe=t widt § &1 wewra & <@y 4, AN
gTHT |

Wi aga ag1 Iy w7 Fefaome
gramizI § AET AT N HEwd & AE
[rar 48T § AT Wt A @y /N
w37 & fo sg@r W7 Q1 3T 7Y
& arfe s1s7 99 7 qued arsl wfeat
ot Afawr g1 et arfaar &1 S
qlanr 21 &%

Wit & fefagaw dewarzt 13 gu
@ |17 7gt 9T wagd 1 q@
gt gl go WY ¥ W weware ¥
gfwar & fag R &1 AT gwE 2
fr 1 d9 weet WA & 9
qAIT, G T WET H FAF FT L |
Wy AX A owogT W FQ@ §
I gfar geft )

ot & W & g gqrard
¢ f w98 waw famn

B —
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STATEMENT RF TREATY OF
FRIENDSHIP, CO-OPERATION
AND PEACF WITH BANGLA.
DESH AND JOINT DECLARA-
TION OF THE PRIME MINIS-
TERS OF INDIA AND
BANGLADESH

THE PRIME MINISTER, MINISTER
OF ATOMIC ENLRGY, MINISTER OF
ELECTRONICS, MINISTER OF HOMF
AFFAIRS AND MINISTER OF INFOR-
MATION AND  BROADCASTING
(SHRIMATI INDIRA GANDHI) I
have the honourto lav on the Table
of the House texts of the Treaty of Friend-
ship, Cooperation and Peace and of the
joint Declaration which Sheikh Mujibur
Rahman, Pnime Minster of the People's
Republic of Bangladesh and I signed at
Dacca on March 19, 1972

1 should like to emphasise that the Tre-
aty embodies the will of the two Govern-
ments to pursue common policies in matters
of nterest to both countries and solemnises
the close ties friendship between our two
countries and peoples cemented through
blood and sacrifice. I[he Treaty and the
Declaration will guide us on our journcy into
the future in quest of peace, good neigh=
bourliness and the wellbeing of our two

peoples.

The Jont Declaration emphasises the
importance of close coordination and ¢o-
operation between the two countries in
trade and payments, economic development
and transit. I should like to invite the
attention of Honourable Members to that
portion of the Declaration which deals with
the exciting prospect of harnessing the
waters of Brahmaputra Meghna and Ganga
to the benefit of the two peoples.

It 15 our earnest hope that the Treaty
which affirms our common goals and 1deals
and reiterates our firm adherence to the
policy of non-ashignment and peaceful co-
existence, will lead to lasting peace and co-
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operation not only between India and Bang-

ladesh but in the sub-continent and the

region as a whole.

TREATY Oor Frienpaute, COOPRRATION AND
Pracr BerweEN THF PEOPLE's REPURI IC
0F BANGLADESH AND REPUBLIC OF INDIA

Inspired by common 1deals of peace,
secularism, democracy, socialism and na-
tion.lism,

Having struggled toge'her for the real-
sation of these 1deals and cemented ties of
friendship through blood and sacrifices
which led to the triumphant emergence of «
free, sovereign and independent B ingladesh

Determined to mamtam frat rnal and
good neighbourly 1elations and transform
their border into a bordir of eternal peace
and friendship,

Adhering firmly to the basic tenets ot
non-alignment, peaceful co-existence, mu-
tual cooperation, non-interference in inter-
nal affairs and resj ect fui territorial integ-
rity and sovereignty,

Determined to safeguard peace, stability
and security and to promote progress of
then respective couniries through all posss
bie avenues of mutual cooperation,

Determined further to expand and stren-
gthen the existing i1elations of friendship
buiveen them, convinced that the further
development of friendship and cooperation
meets the national interests of both States
as well as the nterests of lasting peace 1n
Asia and the world,

Resolved to contribute to strengtheming
world peace and security and to make
eflorts to bring about a relaxation of inter-
national tension and the final elymination
of vestiges of colomalism, raciahsm and
imperialism,

Convinced that m the present-day world
international problems can be solved only
through cooperation and not through con-
flict or confrontation,
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Reaffirming their determination to
follow the aims and principles of the United
Nations Charter, the Republic of India, on
the one hund, and the People’s Republic of
Bangladesh, on the other, have decided to
conclude the present Treaty.

Article ]

The high contracting parties, inspired by
the ideals for which their respective peoples
struggled and made sacrifices together, sol-
emnly declare that there shull be lasting
peace and friendship between their two
couniries and their peoples, cach side shall
respect the independence, sovereignty and
territorial integrity of the other and refrain
from intecfering in the internal affairs of
the other side.

The high contracling parties shall
further develop and strengthen the relations
of friendship, good-neighbourliness and all-
round cooperation existing between them,
on the basis of the above-mentioned
principles as well as the principles of
eqyuality and mutual benefit.

Article 2

Being guided by their devotion to the
principles of equality of all peoples and
states, irrespective of race or creed, the
high  contracting  parties condemn
¢olonialism and racialism in all forms and
manifestations and are determined to strive
for their final and complete elimination.

The high contracting parties shall
cooperate with other states in achieving
these aims and support the just aspirations
of peoples in their struggle against
colonialism and racial discrimination and
for their national liberation.

Article 3

The high contracting parties reaTiom
their faith in the policy of non-alignment
and peaceful co-existence as important
factors for easing tension in the world,
maintaining international peace and secu-
rity, and strengthening national soversignty
and {ndependence.
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Article 4

The high contracting parties shall
maintain regular contacts with each other
on major international problems affecting
the interests of both Siates, through
meetings and exchanges of views at all
levels

Article 5

The high contracting parties shall
continue to strengthen and widen their
mutually advantageous and all-round
coopertaion in the cconomic, ascientific and
technical fields. The two countries shall
develop mutual cooperation in the fields
of trade, transport and communications
between them on the basis of the principles
of equality, mutual benefit and the most-
favoured nation principle.

Article &

The high contracting parties further
agree to make joint studies and take joint
action in the field of fluvod control, river
basin development and the development
of hydro-electric power and irrigation.

Article 7

The high contracting parties shall
promote relstions in the fields of art, litera-
ture, education, culture, sports and health.

Article 8

In accordance with the ties of friendship
existing between the two countries each
of the high contracting parties solemnly
declares that it shall not enter intoor
participate in any militray alliance directed
against the other party.

Each of the high contracting parties
shall refrain from any aggression against
the other party and shall not allow the
use of its territory for committing any act
that may cause military damage to or
constitute a threat to the security of the
other high contrecting party.

Article 9

Bach of the high contracting parties
shall refrain from giving any assistance
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to any third party taking part in an
armed conflict against the other party.
In case either party is attacked or threa-
tened with attack, the high contracting
parties shall immediately enter into
mutual consultations n order to take
appropriate cffective measures to elimi-
nate the threat and thus ensure the peace
and security of their countries,

Article 10

Each of the high contracting partjes
solemnly declares that it shall not
undertake any commitment, secret or
open, toward one or more States which
may bc incompatible with the present
Treaty.

Article 11

The present [reaty is signed for a
term of twenty-five years and shall be
subject to renewal by mutual agreement
of the high contracting parties.

The Treaty shall come into force
with 1mmediate effect from the date of
its signature.

Article 12

Any differences in interpreting any
article or articles of the present Treaty
that may arise between the high cont-
racting parties shall be setiled on a
bilateral basis by peaceful means in a
spirit of mutual respect and undecstand-
ing.

DONE IN DACCA ON THE NINE-
TEENTH DAY OF MARCH NINE-
TEEN HUNDRED AND SEVENTYTWO

Sd. (Smt.) INDIRA GANDHI
Prime Minister
For the Republic of India

Sd. SHEIKH MUJIBUR RAHMAN
Prime Minjster

For the People's Republic of
Bangladesh

MARCH 20, 1972

with Bangla Desh (S1.) 244

JUINT DEGLARATION ©F THE PRIME
MINISTERS 0F INDIA AND BANGLA
DxsH on 191H Magrci, 1972, AT
Dacca

At the invitation of his Exccllency the
Piime  Minister of Bangladesh,
Bangabandhu Sheikh Mujibur Rahman,
the Prime Minsster of India, Shrimati
Indira Gandhs, visited Dacca from the 17th
to 19th March, 1972. The Indian Prime
Minister was accompanied by the Foreign
Minister, Sardar Swaran Singh, Profossor
S. Chakravarty, Member of the Planning
Commission, Mr. P. N, Haksar, Principal
Secretary to the Prime Minister, Mr. T. N.
Kaul, Foreign Secretary, Mr. P. N, Dhar,
Secretary to Prime Mimister and other
officials. During her stay i IDacca
the Prime  Mnister  addressed a
mammoth public meeting and was accorded
a Cwic Reception. The affection and
warmth shown by the prople of Bangla-
desh on these occasions towards the Indian
Prime Minister were symbolic of the close
friendship and frateinal  feelings that
characterise the relations between the
peoples of India and Bangladesh.

The two Prime Ministern discussed
matters of mutual interest at length on
several occasions dvuring this visit. The
Indian Foreign Minisier, Surdar Swaran
Singh, also held separate talks with the
Foreign Minister of Bangladesh, Mr.
Abdus Samad Azad, on bilateral relations
and on the international situation.

The opportunity of this visit was wutili-
sed to have substantive discussions at the
officials, level on all aspects of relations
between the two countries and also to
review the international situation with
special reference to the problems that
Bangladesh and India face in the context
of recent developments in Asia. On the
official level talks on political matters the
Bangladesh side was represented by Mr.
Ruhul Quddus, Principal Secretary to the
Prime Minister, Mr. 8. A. Karim, Foreign
gecretary, Mr. 8. A M. S, Kibrla,
Secretary, Mininry of Foreign Affains,
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Bangladesh Ambassador to India, Dr. A.R.
Mallick, Mr. Justice Munim, Law Secre-
tary, and Nurul [slam of the Tlome
Ministry.

At the talks on economic matters the
Bangladesh side was represented by Dr,
Nurul Islam, Deputy Chairman of the
Planning Commission, Dr, Musharraf
Husain, Member, Planning Commission,
Professor Rehman Sobhan, Member, Plann-
ing Commission, Mr. Matiul Islam,
Finance Secretary, Mr. B. M. Abbas,
Adviser to the Prime Minister on Irrigation
and Flood Control, Mr. Nur Mohammad,
Commerce Secretary, Mr. A, Samad,
Transport Secretarv, Mr. Al-lHussainy,
Secictary, Power and Irrigation and other
oflicitls.

Ihe Pume Minster of  Bangladesh
expressed admiration for the valiant armed
forces of India who made supreme sucri-
fices in fighting shoulder to shoulder with
all sections of the brave Mukti Bahmi to
¢end the tyrannical colonial rulo of Pakistan
in the sacred soil of Bangladesh. He
mentioned with appreciation the impecc-
able behaviour of the Indian troops during
their brief stay in Bangladesh. Having
accomplished their mission, the last units of
the Indian armed forces had withdrawn
earlier than the deadline agreed upon.

Reviewing the international situation
with particular reference to recent develop-
ments in Asia, the two Prime Ministers
took note of the forces threatening the
security, stability and territorial integrity
of countries of the region. They affirm
their solidarity in resisting these forces.
Both the Prime Ministers express the
confidence that the close and firm bonds
of friendship between the peoples of India
and Bangladesh would effectively counter
efforts by interested countries to reverse
the course of history.

In this context the two Prime Ministers
declare their determination to continue to
adhere to the policy of non-alignment
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which has played a positive and construc-
tive role in strengthening national sovereig-
nty and independence and the forces of
peace, stability and prosperity in interna-
tional relations.

To give concrete expression o the
similarity of views, ideals and interests
between India and Bangladesh, the two
Prime Ministers decided to sign a treaty
of [riendship and cooperation and peace,

The two Piime Ministers further
decided that in order to strengthen coop-
eration between the two countries regular
consultations shall be held between the
officialsy of the Mnistries of Foreign
Affairs, Defence, Planning Commussions
and the Ministries and Depaitments
dealing with economic, commercial, cult-
ural and techmical affaits of the two  Gov-
ernments. Such consultations will take
place periodically, at least once every six
months

Fhe Prime  Mimister  of Hangladesh
drew the atiention of the Pnme Minister
of India to the phght of the Bengalece
population in Pakistan and emphasized the
imperatinve need for their early repatriation.
The Prime Minister of India assures the
Government of Bangludesh of all assistance
facilitating the precess particularly n
giving transist in facilities for such
repatriation.

The Prime Minister of Bangladesh
apprised thc Prime Mmister of India of
the steps taken by the Government of
Bangladesh to expedite the trials of mem-
bers of Pakistani armed forces and civil
servants who are guilty of committing war
crimes, genocide and crimes againsi huma-
nity in Bangladesh, in accordance with
international law. Both the Prime Ministers
express the hope that these trials will
bring the guilty persons to justice and
also bring home te the world at large the
enormity of the sufferings of the people of
Bangladesh. The Prime Minister of India
assures the Prime Minister of Bangladesh
that the Government of India will fully
cooperate with the Government of Bangla.
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desh in bringing those guilty persons to
justice who are responsible for the worst
getioide 1n recent times

At the same time the two Pume Mini
sters agree that seriously sick and wounded
prisoners of war, who are oot guilty of war
crimes, will be repatriated to Pakistan as
a matter of priority by mutual consent

In the o ntext of the declared adherence
of the Government and the people of
Bangladesh to the 1deals and objectives of
the United Nations Charter the Prime
Mnister of India assures the Government
of Bangladesh of the Government of
Indis"s full support and wooperation for
the admission of Ringladesh to the Unuted
Nations and other U N agencies Both
the Prime Minssters sgree that the Rangh
dish s jnming the U N would be a sizm
ficant step forward in promoting world
peace and ensurning stability in South Asia

Fhe two Prime Minmiters declare that
the Indian Ocean sita should be kept (ree
of pgreat powu rivalries and military
vompetiizons  They express thur opposi-
tion to the creation of land air and naval
bases in the area It 15 their conviction
that this 1s the only waiy of ensunng the
freedom of navigation and safety of the
sea lanes in the Indian ocean for uade and
commer ce which 15 vital to the develop
ment and stability ol the httoral States
The two Prime Ministers further (xpress
their determimnation to endeavour to make
the Indian Ocean area a nuclear free zone

Consistent with the decisions taken at
the meetings of the Foreign Ministers of
Bangladesh and Inda in January, 1972,
and of the Prime Ministers early 1n
February, 1972, to strengthen economic
and developmental cooperation, the two
Prime Minusters decide

(a) To establish a Joint Rivers Commis-
s10n comprising of experts of both count-
1165 on & permanent basis to carry out s
comprehensive survey of the river systems
shared by the two countries, formulate
projects concerning both the countries in
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the fitlds of flood control and to 1mplement
them

Fxptris of the (wo countries are
dirccted to formulate detalled proposals
on advance flood warnings flood foreeast
ing study ol flood contrel and 1rrigation
projcts on the major river systems and
examine the fcas bility of hinking the power
grids « f Bangladesh with the adyoining
areas of India, so that the water resources
of the region can be utlhsed on an equit-
able basts for the mutual benefit of the
pioples of the two countries

(6) The Prime Minister of Bangladesh
expressed his giatitude to the Prime Mim-
sterof India lor the economic issistance
extended so far and for assurance ol future
asstslance according to the requuement of
Bangladesh The two Prime  Ministers
reviewed tl e progress of deliverics of supp-
lits ol foodgrain and othur commodities
under the economic 4ssistance programme
and recopmsed the need to accelerate deli-
veries under this programme in \iew of
the urgent economic need of the rehabili-
tation programme 1n Bangladesh

(c) Both the Pume Ministeis approved
the principles of the revival of transit trade
and the agreement on border trade

They directed that these agreements as
well as the general trade and payments
agreements should be smigned by the
end of March, 1972

Keeping in view the important role that
science and technology plays in accelerating
economic and social development, the two
Prime Ministers direct that experts and
officials of the Governmeats of Bangladesh
and India shall have consuitations and
exchange information on

(I) Peaceful uses of nuclear energy,

(I1) Technological and sclentific
research for industrial develop-
ment

(II1) Utilisation of future space research
for communication purposes,
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Conscious of the close historical and
cultural affinities belween the pcoples of
India and Bangladesh, the two Prime
Ministers decide that concrete steps should
be taken by the appropriate agencies of
the two Govenmenis to strengthen cultural
relations between the two countries, The
two Prime Minisiers direct that the concer-
ned authorities of the two Governments
should undertake immediate discussions
for the signing of a bilateral agreement
on cultural, scientific and technological
cooperation.

The two Prime Ministers are  fully
satistied at the progress made and the
concrete results achieved during their talks
at Dacca and express the hope that these
understandings and agreements would
constitute a sound and durable basis for
cooperation between India Bangladesh for
the mutuval benefit and prosperity of the
1wo countries.

The Prime Minister of India thanks the
Minister of Bangladesh for the hospitality,
affection and kindness shown to her and
her collcagues by the Prime Minister and
Begum Mujibur Rahman, the Government
and the peoplc of Bangladesh during her
visit to Dacca. The Prime Minister of
Bangladesh expressed satisfaction that the
Prime Minister of India found timein
spite of her many preoccupations to visit
Bangladesh.

The two Prime Ministers express the
conviction that the bonds of fraternity and
friendship forged during the freedom
struggle of Bangladesh and cemented by
the sacrifices made by the peoples of both
the countries, shall continue to grow and
became a vital factor in strengthening the
foroes of peace and progress in Asia and
the world.

Sd-SMT. INDIRA GANDHI
For tha Republic of India

$4-SHEIKH MUJIBUR REFHMAN
For the Peaple's Republic of Bangladesh
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DR. RANEN SEN (Barasat): We are
not satisfied, She should narrate a little
bit of her experience in Bangla Desh. We
are crying for it.

MR. SPEAKER : Every thing has
appearcd m the radio, T V and so on.

SHRI 8. M. BANERIJEE (Kanpur) :
The newspaper reports are something; but
her narration is some thing different,

SHRI PILOO MODY (Godhra) :
personal experience,

Her

MR. SPEAKER : We will have to
request her to come to the Central Hall
some lime.

Dr. RANEN SEN:  Agreed.

SHRI S. M. BANERJEE : That may
done in the Central Hall. But Sardar
Swaran Singh can narrate his experience
here.

MR. SPEAKER : For the present, we
confine our elves to the Railway Budget.

12.47 hours.

RAILWAY BUDGET, 1972-73—GENERAL
DISCUSSION—Conmd.

SHRI K. RAMAKRISHNA REDDY
{Nalgonda) : At the outset, I heartily
congratulate Shri Hanumanthaiya, the
Railway Minister, on presenting us a
surplus budget this year, and I expect that
in future he will be able to achieve a profit
also. 1 also copgratulate the railwaymen
and the officers who have worked hard
and whose performance in the recent Indo-
Pak war was exceilent. But for their hatd
work and sacrifices, we could not come out
so victorious.

As regards punctuality, the railways
have worked very hard and have given a
good account of themselves for which also
they deserve the congratulations of the
House.
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The Railway Adminisiration is now
divided into nine zones, Central, Eastern,
Southern, Western, South Central, North-
Eastern, North-Frontier, Northern and
South-Eastern. The budget proposals
presenied by the Hon. Minister clearly
state that major importance has been given
to the conversion of metie-gauge into
broad gauges rather than to opening new
lines Years ago, the Mackay Committee
had recommended nearly a thousand
miles new lines a year. But since 25 years
age not a single inch has been laid 1n the
unfortunate Andhia Pradesh. There has
been a big demand for laying a line fiom
Nadikudi 10 Secunderabad. A survey
had been ordeied long ago. The ieport
has been received 1n the Railwey Board., It
is the cheapest hne, but still it has not been
implemented. It connecis the headguariers
ol the district of Nalgonda and the mighty
Project of Nagarjunasagar which after
completion help mm  producing more
than Rs 100 crores wurth of rice and sugar
which will have 10 be marketid,
But no transpoit facilities are provided
for the project. Ten years back some
metre gauge ratiways were opened, and now
you want to convert them into broad gauge
It is, I think, a criminal waste alL this
juncture. The first preference should be
given to the opening of new lines where the
people are demanding a new line and where
therc is no line at all. Without giving
preference to this, where there is already
a line you want to convert and standardise
it into broad gauge. 1 think it weuld be
proper that the hon. Minister should con-
sider this issue very carefully and modify
the programme in his budget by providing
for new lines rather than for conversion of
old lines.

About the Rajdhani Express. Only air
conditioned coaches are attached, and there
is no provision for oidinary 111 class
coaches, 1 am told that if more coaches are
attached, the spced of 120 }m. per hour
will have to be shorlened. By this only
rich people are getting these facilities, and
you are thinking that for every State
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capital, one more Rajdhani Express should
be introduced. When there is no provi-
sion for the poor and the needy, I do not
think importance need be given to the Raj-
dhani Expresses, If by reducing the speed
by 10 km. per hour, nine more coaches
could be attached, it would be better, and
s0 special atiention should be given to this
aspect of the matter,

1 find that in long-distance express
trains, there are as many as 14 coaches
consisting of air conditioned 1 Class, AC-111
Chair Cars, I class, I1 class, 11] class (Three
tict) and I Class ( II tier ), etc. But all
the person who tiavel in the night from 9
p.m. to 6 am. should be automatically
provided with sleeper coaches. Instead ol
pioviding large funds for air-conditioned
I Class and AC Chair Cars, in Raydhani
Express, preference should be given for
third class passengers who travel in the
night by providing every one of them with
sleeper accommodation. [ hope the hon,
Minster will consider this issuc very care-
fully and provide for it in this budget, even
by cutting the high spred of the express
tiains

One more thing  That s about misman-
agement. The Kottavalasa-Kirandul hne
was completed four vyears back Rut
within four years, it has become unservice-
able and the hon, Minister has asked for
a renewal of the track to the extent of Rs.
4 crores or so, The average age of a railway
line is about 30 to 35 years While that is
so, isthis not mismanagement? Who is
reponsible for the situation where within
a period of four years, the sleepers have
gone bad, and what action have you taken
against the persons concerned? Who is
responsible for this? Again you have come
before the House for & grant, If the hon.
Minister wants to take up a line, he imme-
diately, straightway, orders one, and if he
does not want a line, it just lies there,
Surveys have been made for hundreds of
new lines and yet no action has been taken
and they are gathering dust. Why should
the engineering section in the rallways
continue if you bave pot taken up any
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work at all on the report of new surveys ?

The Minister should think about it very

carefully.

Then, there 1s so much of duplication
in the railway organisation, There is lot
of propaganda done about family planning,
publicity work and other things which are
being undertaken in the Northern Railway
headquarters at Delhi. The same thing is
being done in other railways also. When
jt is done in the Ministry or at the head-
quarters of other rajlways, there s no
reason, why it should be duplicated in the

Ministry or in other departments of the
railways.

In the same way, 1 am told that for
supplying the materials, there are organisa-
tions in the Unjted Kingdom, the USA,
Germany and Japan. But when the materials
are not coming at all, where is the question
of retaining such organisations and incurr-
mg a burden of expenditure on them ?
The hon. Minister has taken up the
Bangalore-Guntakal line; 1 do not think it
is viable, and to make it viable he has
enhanced the rates and fares,

But 1 want to know on what date the
approval of this august House has been
taken. Ifit has not been taken, are you
competent to do st ? 1 think the hon, Mini-
ster should clearly mention in his reply the
date on which the House approved Gunta-
kal-Bangalore enhansed frefght and fairs
proposal, If it has not been taken, why ?
1 want to point out that not a single
inch—I am not saying, not a mile, but not
an inch—of new railway line had been laid
in Andhra Pradesh in 25 years of Indepen-
dence. In the recent zonal committee meet-
ing in Parliament House Members from
Andhra Pradesh reguested him to give
some new lines and to give first preference
to Nadikudy Bibinagar line. The hon.
Minister was kind enough to say that after
the Bangla Desh issue was solved he would
look into it. But in this budget also we
are not going to get this new line,
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In the matter ol electrification also, the
Central Railway gets 606 km. Eastern geis
1208 km. Western 60 km. Northern 352
but South Central gets nil. There is also
no dieselisation in South Central. Only
Dukshin  Express is there. In  Mysore,
Brindavan and sume others are given diesel.
When he camc to Hyderabad he promised
to do something but when we see the
budget we are surprised that not a single
inch has been provided for in Andhra.
You are nol looking after a person who
has not one meal a day but you are looking
after persons who live luxuriously; similarly
you ure not thinking of new lines but of
conversion of mctre-gauge to broad-gauge.
Babu Jagjivan Ram 1s here. This line was
promiscd, when he was the Railway Minis-
ter. When he camne to Tipparthi of Nal-
gonda district, he said he would order a
survey. But Hanumanthaiyaji has not done
anytlung with regard to the above line.
This project has nol even been approved.
1ie should stop the conversion from metre-
gauge to broad-gauge and use those funds
for new lines as per the unanimous opinion
of the Informal Zonal Committee of the
South Central Railway. 1 hope and trust
the hon. Minister will pay special atien-
tion towards the points that | have raised
and will not give any opportunity to comp-
lain in future.

MR. SPEAKER : At what time would
the hon. Minister like to reply?

SHR1I HANUMANTHAIYA ; At 4.30
or 5.

MR. SPEAKER : Congress (O) has got
14 minutes, unattached Members have got
15 minutes.

ft T wx faww (wew)
weqw wEEq, & WIOET WTATT wEe
war § WA gR R W W e
wwa ¥ arer & £
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Bihar MLA
LU e
AW | & a1y qrd WY

13 brs
The Lok Sabha adjourned for
Lunch till Fourteen af the Clock

LEi]

The I ok Sabha re-assembled after Lunch
at five munutes past Fourteen of the Cloch

[MR. Derury-Seeaxen n the Charr]

REVOCATION OF PROCLAMATIONS
IN RFLATION TO MANIPUR AND
WEST BENGALI

THE MINISTER OF STATE IN THE
MINISTRY OF HOMF AFFAIRS (SHRI
K C PANT) 5ir, 1 beg to lay on the Table
& copy each of the following papers (Hind:
and English versions) under article 356(3)
of the Constitution

(1) Proclamation dated the 20th Maich
1972 1ssued by the President under
clauste (2) of article 356 of the
Constitution revoking the Procla-
mation 1ssued by him on the 2lst
January, 1972 in relation to the
State of Manipur, published n
Notification No GSR 198(F) mn
Gazette of India dated the 20th
March, 1972. [Placed in Library
See No. LT-1464/72]

(2) Proclamation dated the 20th March
1972 1ssued by the President under
clause (2) of artigle 356 of the
Constitution revoking the Procla-
mation 1ssued by him on the 29th
June, 1971 in relation to the State
of West Bengal, published 1n Not-
fication No GSR 199(E) in Gazette
of India dated the 20th March,
1972 [Placed in Library See No
LT-1465/72]

14 07 hrs.

RE ALLEGED MURDER OF A MEM-
BER OF BIHAR LEGISLATIVE
ASSEMBLY—Conid.

it TwteATC WYet (qTAT) o9
sqw g, w9 & weardd ¥ ogr g
far wor qzar A dYe Yo wrke & el
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MRy drae A AL gaT W A
g-a gz A A omwe & wE oW
R ga Mt § o faafedr ¥
STiE & IetRaTT gan faars @8 ¥
aYT g A, ITHT T { fregare
w2 fegr war § ) gw oD W A2y
t s o ewd 731w §OET
A% § A wU ;N

MR DEPUTY-SPEAKIR What does
he want to say on this 7 This relates to
law and order

ol THTEATT SreAt A wt S
arq qar W@y

MR DrPUTY SPEAKER [ think he
raised this question in the torenvon also
It relates to the guestion of law and oider
in the State of Balar 1t has already gone
on 1ecord when he raised it earlier

st TATEATT mrEat : o § F§
TP g W I g AIfay ) qg faz-
ndl s7 A 1 g &, GiE Agr ¥
aws  afgfmres saw  firgarc
T TET AEY ) MG AY [
sraw & IrAlEaArT of WA AR
¥ o ago AAfma § W AtEA-
At M 2 ey w2e i fv ew
A% 7 prEd 7@ Y, cafad gn
gy & fr 1w fafaed wod afdr o
o dro wrfe & wied ar et gat
Rqw ¥ WA veRmEd wNY arfe
oY wfewe § 3T ®Y awer 97 %, ¥Af
wfee® 7§ g1, WYX qg gww der
@ € § i gm0 WY Wy W A
A% g - ——

14 08 hes,
RAILWAY BUDGET, 1972-73—GENERAL
DISCUSSION—Contd.
st T wex feww (wqa) s
o HHEm, W wwz gy wf 9N ¥
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et o ana-faarz €1 wET § 0 Y @
mafta mrert & fawre g 1 @A)
aew 7 ag Wi T s fs 74 oF-
S§ ¢ = qaré ora av VA oIHIA
amrE w3 an faeely wY fafwss v
grfidt & frard & P azg qer @)
TR qmf orr) wfer g @ &
arg wAr T Tgr & 5 faet & aga
FudiF, w1 AW AR AT F, IW AT W
nE SRIU-AFIAGT W FAAT 9T,
IR 7T F0 O% I H TR E
T 21 uF AN\ 3Fa a§E 97 @md
go &% & woft v fadzm Grar qr
fe w7 miq wggwr A AgrTAT ¥
f@ig 7 aF g7 ®1 a9g T T q8r Fv
FAAT &Y of51777 41 ¥ & R IGF
a1z 98 &aAl ®¢ fr g gem A 3|
afr wadt Fifgy, AT & ww Y s
Y ara gary afesw @ oA A oA
T AN q IH THIH WA AT FAES
&7 wez A3t Frar « A% gg o fagaa
forar a1 f ;g g3 &Y vomA T iiT
THEY gAT w7 05 T2 & foo g oA
¥ W T & gm Yrear |\ oo
fEaar gFat ga% &= 817 7 71
¢ afsy 3@ 981 = W g8 Fanr
4 Y F A 75 garm qwar

aF garer 100 @Y w1 TaATH 2,
781 97 uF 100 aq qerdY s 7
W awdt @ gk wF HF qA
BfE @UATT R TSI T
Iq TIA A TA TAR ATIA 1 W
i frar T gaH A wIS 37 wrfaw
Y | UF ZAY WU I W g1 qeAr
A ¥ A guown W Ay g7
T gAY F | % 35 ATW TOF W
3T X@AT AT W) I W fow,

PHALGUNA 20, 1898 (SA4K4)
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W g i A Wk
A H A K awd guoarar ® @

R 5w wrvd § gy gavwr wAry
FY stfarar &1

gh M F UG TR 9T @I -
Feqr A % AFT X QrT AF o7 IAEA
AT o F™E 7 WY A=y goer
o a, gzr § AmM A ggafrar ¥
ATAT T TATH A H/Or @ 1T J=31
ot ¥ egg w9 A gE wET qr fr
AT FEAA TN aAxdr A & \g-
Tfra & wart qv IR Y wifm
WEAT | IAGI AZ ATTATAT AT AW
A wgr ANz ¥ oEy oSw@ A
wifew 78 T vAT N3AW @IATT &
qry Am) A paaafs fard =€ are
fam g6 717 fafareT ), w914 Ash
HAFE 0 ¥a 57 07 ¥ =y
TITIT YO FAN FALT WX AR
wez 34 & fqr dme 20 & wmm
HEr aw qmrr f3 AT e @It
A gl fgear v weedr @ ogaa
7% F FATE W AZ Y 9r &
FTHIT ¥4 GH FIEA O TH IAA T
U AT 7A@ e g gt
gl e @y A% oy g7 s
agA TgY ArAy W g E 1 WY AN
& I FUTIT  TATHT FATET AT 78T &
F7AT AT Az WY AIGT FEIAT N F9r
gFar o1 1 3w wifea a7 A & 39T
il a% aga-ar AT ATEIC W O
afer 7 ag aTodl A Iwar  AsHEr
3 qme AwAT WTEEY 2, 7 wEwifrar
# mrgre 97 & ST AN A7 AR
galta g . A9FW & wgnm A
& zagwy @A =rEdt g oFm
wigat # fe T et ot &1 At gave
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[ 5t Trrex Fawa)
AT £ avs & W wf qx fafew s
{ wgr nar, wrA W wgr o1 W g fx
OUT HIHTL & q7F g7 FY W § @
e feemr & ¥ afwaa & w7 ¥
A wAar sqar WK g darT o
afvr W @ gdw A
WA AT T E TW XA W AGH
% fag | oY ok a@Y, F@rAgT §
#HT gge T a%, i@ wfear § A
INE gfr &1 BT FEWA 9 UH-OE
wrorer qar gor @ wgt & fraredt wx
weaTas qrandy & wed fax ge @
g1 amd A N A fee At wrw
¥ sfE %) agr @A & fag wwE
alY frer qrar a1 A N WA AW A
¥ fawha &1 GTAAT FIAT 95 @r g |
IAR WIwr @@ ar dwdr §y fEyan
SqIEr AT QAT &) T@ qW@ @ AB_T
¥ q7aT 1 HAT @ ¥ FLT IJIA
qg @ &1 % gg Wt sy ar fw
aney &m & waied 9T 99 S$UT
a1 A9 WIT @Y F@ § Al FAR
AT 9T WIT Aq ArE sqar oA
w1 Afwm | gad " fear 99 safem
¥ frad Ta {@ ®1 FWIEA F SHT
fagr alx 3T Y G AT W AA
ot 1 foaet & | IAT ARG AT
% geaw wigsrr ) o ¥o fag &
grar @ fafaeet ®twrgar @ af
qang & it Fo dlo Tiy WY TET G
AT & IAW) 57 @ aHEAT F qeq7T
s& & fag swA A=N Nt 7 w@
sk iy N s§ whA  aga
wifew & f& fow asg ¥ 2@ W
qw &% Afer ¥ afl wws quar fa
WIWGE TE 3@ S A YA & T
w17 &1 oY Jurey wer sfe
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3§ 9z 60 ;1A &1 Wy wir a1
afer atz & 397 30 A W W@
@ W qwd ¥ fag Wt 9og
WY fordde ¥ w9 av St A
¥ 78 o At f5 st fow avE
¥ gaa) wwA ¥ fag darv g A
F1 AT THE!  FEHICAT ¥ WIEIC qT
WY w93 & fRg Farv § ol T R
T AT §AY QU wgEIv X ¥ fog
Aa g fec o gR gm & &y weAr
9T § f5 g aefi awear o) aga
7 ®9 ¥ foar wreg g -
(swawra) - - &) ¥ ag fadga & fw
W Rt ot §@ wHEAT FY AT @
| A TWTHI §F gg ¥ IoavET AT
WA aga farw we A wgar
w1gar g & 3wl ot w5-¥-v vw
£ AT BIET B AI4T @ A QI
Ia¥ arx ¥1¢ frddg &1 a1 o< w2
5 fafrzr &1 gawx @i fr
fog axg ¥ & waz 3 3 fag dare
g1 ok W wEE w1 ogoar @1 @
9% aTg & 3919 Frwrdr o awy § )

a9 gAY wY fagrd =Y a9
48T 9T wEr wE, §, WFET wgew WA
Faré a1 @ g, *€ AN W awrk
ar @ ¢ afeq guil o ¥ @A
ATEA AT I@rd ar @ § g arg e
qAEAT T GWWA & DAk g g
g5dl | (AN UF Aga A48T BF AT
AAr § 9% g WA § fr wrg garr
B JrET wY o A werd Ty wwgA
TR qE AT I wg @Y fr oad
A F aA QA AeT Wy
b @ fawre ¥ wgww @ v Oy
rae e gl @} Wi At Terf
o @ g @ % ag fadew wonw
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wrgar g fo v A oft 91 Qar 9
frre Wi 99T AW & W5 fafaes,
BT GTHEIT WIT o1 Ko Hlo G
faegit & WF g7 %1 yeaga fear
§ g% faret T@ wrgdz FF9AT & A1
TAF FAET A & AgANT ®T O
fedl a7z ¥ %@ THF &1 ITEA F
AT |

aF = g W e wTAr
WA & AWEA FT wEIAT, F1wA
WA 1€ & YW W gy war
Fay & gwar § | IT% 9T TAFK WI9q
¥ qar wwer qr & A wAar wfEq
fam atg & T AT I IART A
#1 %12 fegr mar IWAY ST WIHAR
adf g€ fs fraa ®1E0 a1 qar g AY
AT AFAT  qMY T FTHar
T FAT SHHI  HRIAT  AATAT
gieFa gt &1 wroas  IWH 7S
graradt agi gé ) & af wwar &
3Fr ang 41 geA w1 v AF afea
fasr avg & A0 ®@ T WX qghT
ar @ # aft guwar f& 1€ wg-
maw s & s wifng it ad
ar #Y =14 IAS AIG AT A BF
guT 1

# us frdes st sx g s afea
WY F g R e wrwr feedr W
arg 7l faar | #F gaus WY fwar)
wry afee gt <&, gad wed @
wfer regarer § W Rwew & am
w wfge vivEr W@ A e
g ar wgad W A eww 2
gt g gt & aw s @
gfra ¥AF ¥ fglr w1 o d09
I Y A ¥ T g wifge e
(sawara) - © - xgh #T FTAr W TRE

PHALGUNA 30, 1898 (SAKA)
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wt g wrar < Ao fg ¥ A
€ T qe AU fAwm Y- -

SHRI K. HANUMANTHAIYA : Every
language is a natiooal language. Tamil
is not a foreign language; Kannada is not a
foreign language. You should treat all
languages alike.

st T wer fawet @ o feelt ot
AT ¥ Y, g et o wrer ¥ dw
7§t afpT afgem ¥ gma N o wra
wrt g€ & fgrd), saw @t wawm o
fel Y g aT rezaTar FT WAwA
agt grar wifge ) - - (wwEew)
gy fedt wror & qor e adi g
w5t W faw wrar #Y qm fga aud
gast eq AfEx Arg § wsg e ¥
Wt @ar arfge

SHRI C. T. DHANDAPANI (Dhara-
puram) : Hindi is a foreign language for
Tamilians. (Jmierruption)

SHRI M. C. DAGA (Pali): Ttisnota
foregign language.

SHRI C. T. DHANDAPANI : As 1ar
as Tamil Nadu is concerned, Hindi is
foreign language. (Imrerruption)

MR. DEPUTY-SPEAKER : Oider,
order. Let us talk about railways, not
languages.

st uw ww feew : Sareaw
wglEn, 74T w7 FAIx WA &L
M ¥ ag wEr & whw i
® 3 ¥ eqr7 aff fawar, TE @
iy £ & g wrd weav
ATYTT O AG g, Wy w § W
# @z v fead wedlwedr g
ardt § Afe gart agt ¥ WA wrelt
a8t Y § 1 grag wsh wfegl &)
arg g Afex ¥ @ argat w arA
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[#Y wraex fawer)

T g 1 agr 9T wfeay §1 Y §
stz mfenr aga v & s=dr 1A
71 fadza g fs mfear swrar srd
TF W17 gy aen W ey arfs e
wAar &Y gy glaar fasr 7% 70 A
1 ga@ aa & q0 wfog A
rfgn )

A AT FHT AHA T IqATH
aAtx Bt S a@ @ IAwr K oA
FLATE | WA & AR A K A0GA
9T FE® w¥ Tz & I avg H gard
agt W Yor Y 9z ¥ Tuv-IAT A
oé g§ e & pfa & o 7 @A
F1 @AY gora wAr o & faar &A@ oF
Jearlt gwig 1 IAA T AW WY
Forarc a3 s s @t o g 2
gawr Ifaq gedlw § g¥M =A@
et F rg & W AN v A fraza
w37 g 5 32 qrd Ay afeargar 1
wW 61T 9gT 97 W IwE & wife
FET F)

=it T A wwl (971)  IIng4
HEIRA, T A1 AT A2 @ AAT IAA
gfra sy & faerg & gfg af gf an
qreqa ¥ gavg Aq & arfaar w1 g
fasht i F@A S T @@ A avg
it cafed gadtg Aot & q¥eag &t
fradt arfge @7 §, 37 wafadiw
F1 74y faar @var | qox A I A
7Y a1 78 w27 EAN R IF WA =
9zg faq agw & feodwa 7@ a
wTAfAEy 71 9T 919 F F34 1 A7
& A feerfy (AT wTAE & W wAY
ughew ¥ w1 § 39y srdar s ar {5
¥T® qF e & | wa arfaar &Y
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weT 93 @ 8, =y ®Y dar faer @
g g dat s & feedt A Fear
%91 7# ard & ? fawsd), qift enfx
7Y agfaq sgacar w1 A9 FWAE?
oI §1 ored g oz wE &7 fF
taw dr & & wrar g mfa gRemT A,
Fg At WA 97 & fagzr gwr 2
v gAaw s waa fager ew faer
grer 2, AASIT ¥ &g AF 4V
FTARM ) Faaar g f& A 7
VAT 97 QA AFT vgar) wet & e
o OROAl 7 QAT &1 megaFar §
i I w2, @ w A
TN AR L WY FT GOIRT AT F
F=ARE A grEl wee - f5d 2 faw
fugiz g & 517 w9 £ A= Avg A
HTFA AT AT | g% 40 q2r @ R R
W qr@ a1 afa 1 oHe &
AT @1 702, AA A FAXA, TR
g% &1 ag AqAr g ¥ Arsareg 3%
¥ gRaas # @iy N wlv Far owr
TR TT Qv awz ¥ A fx Y
w4t wZIza A var ? g @A ¥ grae
FAiE A9 g 31 A1 3 amem,
1§ AT fas & ) A oy D
2w wer g A fr gRwwe &
fog & 1 getmee & sx fad go e
& 2, qral gy, W st aret
§g ma a & 3 i faw ga d
39 fast 3Y 5@ atg & wadear 7 &
wdr arfgd + f 9N afer ¢ o &
wregn 4 fa¥rT swoar fd gw fogR
ATk 9X AfaF A ) 3@ AN
TR ZH 41 AU & W wiaw
quE ® arfs ag it Mar, qagr &t §1
oI & AT Wy, We v s weyr
@ | I9F ;7 W9 mawdr dde
aft §ar Tifgy -
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£g AR AN N I ¥ W aN
AEET FT 417 W9 ¥ AEAW A
femtar argmr 1 welt & amr 100
i &1 fexda ¢ 1 wd-arfaeg R o6
g agdl &, W@ F wd & W7 f@w
1o & arer @ w1 100 Hiw
T oEEwI 6% YW H g 27 A%
FA 21 FF a7 qAar w7 a9 9fq-
fafad & am 9 2 Hig AR A A
grdar 4 & fr Wl & gATATATG AT
AR Y W 0F UIGNT T AW A
Fard @ "q741 ¢ Aifwd aqar s
q W 0T AT § gAY T4 W)
9z« A%, Wifd grawaz 1 wfAea
apit 2 oFly zodrcemEiaie 2 an
a1 A QX qgfaga & fan or tada
A IAd AAT FgT WIAWF § | w0l
RIfAFTT & 7 917 & AF 99 G {1
i @it § gear gz wfuw 2

fa=ge o% nAT FarT g @ § fans
Q1% 7 B/Y ’ROF W J9F] g AV A
qat 7o are fesz um &1 qma am
fauaz & w17 g aw7 HqlEd ¢ 617
1 ATY & &g wAEd FT e &)
QFEAT 71 T JIT W ARTH AT HW
w3, Wlv agEd &7 F &1 AT
¥oig &1 graad Ay @ wFAT A0
faxu ¥ mwrg®  IA FqA 47 FEA R
foag oy @ oY fraa awaar & WY
9T & | T W qWA-ART q7 A} T4t
# f& mrg mw srwa frrz &1 a7 3
&Y, |rr gwi gruw, 1 0 &
THHT Y, T IR T A9 F wwWETw
¥ wran 3y frar gdt St B w1, 55
siaTd ww 9w @ 2 1 Afew §®
e ht aw e gfrew AR AA
T |

PHALGUNA 30, 1893 (S4X 4
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TEC TE wH ¥ AW, wsl
Teardt gl 1 Foaww W o o
WA §IEIT X @gr ov o aEr
famar gwat afrz @t gAamr 30
A% A UF qfzq &7 ¥eF g1 qFAT ¢,
AT IAR TA A A& AT AFAT Y
BITT-AT GIAAT 2 SATEr 94T @F WY
A8t Zr, 2T mre A wrREAy S adn
21T 3§ whE crd & o gwfg
A AT | ¥ frvmr | o wrEr
T @A {3 ag mEr gwart @ oad
Fm o eafar famgz fagr =g
T QIT TIATGT K1 AR 47 ggew
frar ara |

frmdt a graer TAe DFT ¢
T A E Wl wmR FoxvR FF
Frat WAl 2 &% 17 g Wt W
it froar @Y asad avht S 9
arfawgr 7wl arfawgr @@ go
ara€ 71 ¥v fagr s vk T %))
Al f6T 9T A G #H w &
TATZI(AE A 70 gIATI OF 2 A Y
a5 faar g zag o T ==
Wt agr 8, 9k =07 qre Faslt 7 saar
T §F FAT WIATAAA ¥ RNAT 7 FT
#, 39 & gEEEE & mmT faw
Fr Wi weE A £ frw ardt
fsq & wAaT & A7 ¥F @97 FnEA

1947 % g7 Fifgay 71 F w7
FIT A% & WA T &1 war oY g
gatey #Y A @ f o ww @Ew g
a7 ¥ 99 9 7S sarA Ay fzar gy
I ASH 9T FTA W GWr g1, Ay A
&R 7% ¥, I9z qewA g war ar AfFR
EYET % qE ¥ IW WA OWITA A
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Eikwhse |
%@ ®E Arifre A ¥ g
aw W fazdt wf A w1 fedt
qIR IAL ARTIRAS Ar4T & &7 A
RN HNE N aff oM F oEY
otgg F= a7 {6 wod g wrome ¥
Tg WTE Mg § @ I AW IAw
yavq I Wy ared &1 faw AW
sifis  a@r 9T AT gEr W, W
gy St gara & fe oarg @t wn
a1 | &Y IAH §F W WO gAS
f& arag & 3@ 4 W@ ar A
Tda oA w1 vrga frad 41 7w
AZA A WIT TF AT T FY QAT
Ll

uF i 5T @A ¥ N w2
T8 & ATEAY ¥ wgr 9% AT A1
WET AR &TA B, FATA! B WG A
gra &1, afFT arar QAT gATEr 3
fe star a7 fedt qas & faszdt ol
w19t % 781 ¥ fRdr F oY ¢ Amge
¥ gz w1 foar smAr 3 wiT ¥ oo
6 PR & UET FA-A-FF K +eA
g ge 3 7@ 9T NA N 9T A
Y &7 guq gl g a7 wwF faww
ary WAl wed § | gar A8 o A+
Uy we oy F fod frar @rar 2 32
FEAT AT | T X FT AT T1AY
&1 y&=q ar waww & it wifeg, wg
gre TAdsy TArd ar Ama 7w,
A Dt | 9T @A arfze
a1 & fawrn ¥ oy wmdw @ e
ur & gug § Qued & orw, ar T
WALH T TA AR | W AT
oY wifee e e wx wary & fadr
Wt & Fear ot § ag gt wrer &
A W F Uy AT W B
a7 et Y o
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T H AR Y Y W 9w AW A
T wmEedr § ) ow, € wwa ®
I F B AN N feer B
AW & qw wh A wug §
fr suwwe g% aog & o 05
gewauE X g ¥ O Qe , W enm
7 R O FA-F-H O FY aglaa
sqazar gl anfga 1

SHRI B K DASCHOWDHURY
(Cooch Behar) Sn, while the country 1s
agog with horior about the spualling of
prices of  almost all the essential commo-
dites, the Ranlway  Minister sce ns to be
very much  complacent and sati fied with
the presentation of the Ralway Budget
with a tinge of increase of laiés in some
places and freights 1n almost all sections,
except toodstuffs and ores for expor
This year's surplus budget 1s for a
hittle over a sum of Ry 2 croie Whether
1t s actually & surplus budget 1s @ thing
that should be conudoied by all of us first
of all We have 10 20 Into the details of
the Railwav Budger  Sir, T remember, last
tinie . when the hon  Raidwayv Minister
presented the Rarlw.y Budpar  theie was
wn upvoverrd gap ol Rs 7 crores and he
gave an assurance to the House that he
would set that efhiciency s increased to et
down the adming trative cost in the Rail
wave  In the 197273 budpct we sce that
there has been improvement in some cases
mn respect of the railway movement, in
spite of heavy pressures imposed on us, due
to the 14 dav war with Pakistan and the
movement of Bangla Desh T vacuees.

Secondly T must thank the Railwav
emplovees who have done so much, who
have worked so hard, for the overall de-
fence strategy of the country

Thirdly, any increase in the freight rate
structure is bound to increase a spiralling
rise in the prices of essentlal commodities.
Sir, if we find the position from the year
1999.60 to 1969.70. we will find that
over the period, uptn the ycar 1970, the
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freight charges heve gone up upto 23 per
cen tfor every 500 k.m. per coal. The freight
charges for cement which is nowadays con=
sidered one of the essential commodites for
construction of houses. etc. have gone up
during the period of 1970 upto 30 percent
for every 580 k. m. and in respect of iron
and steel, per kilometre tonnage has gone
up by Rs. 3.40 paise, a little less than Rs.
1.50 for 500 k., m, The hon. Minister has
proposed further increase on freight charges
What will be the impact, Sir ? The impact
will be the coal prices will go up; the co-
king coal prices will go up; iren and stecl
prices will go up; cement prices will go up.
In this way, 1t will lead to another spirall-
ing of the prices of essential commadities
because, as you hnow, Sir, one is rclated
to to the other, The only method taken
up by the Railway Mircter to incease
the Railway's finances is to incicase the
fares and freights and not resorting (o -
crease 1n the volume of trade and traffic
and also cutiing down the adminis-
trative costs, I you go through the zonal
svstems' working in the Railways, you
will find that the administrative cost in
some of the Rarlwav systems v 1Y, 85
to 90 per cent iy the lowest and highest
s 140 per cert. s it not possible for the
Raslway  Minister 10 see that this high
administratine cost is brought down, and to
that extent, to sce that it is not run ona
deficiency basts ? T think, Sir, that is quite
possible. But 1 don't see such  serious
thinking in the minds of the Railway
Ministry official. 1 do not know wether the
Railway officets have that from of nund
not even of the Railwway Minister. 1 don't
find this.

We have seen from the Budget of the
hen. Minister that he proposes to link wp
Keanyakumari witih Kashmir: he has
totally neglected the eastern India. Sir, it 18
said that the N, Railway cost is too much
about 1379,. So it is in read for some
years. Thers are various reasons. But,
has he considered the proper utilisation of
the railway tracks, those that are there in
the NF rajflway 7 How many rallway
trains are moving the railway track 7 Is
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it not possible to ‘ncrease this rail move-
ment either in respect of goods or of
passengers or hoth in this region fourfold ?
This is possible. Most of the railway
track running from Gauhati to Upper
Assam remains unutilised to & great extent.
There are hardly one or two trains or three
trains runuing for the whole day That
being the case, if we look into the
cconomies  of railway, we find that
the tracks have nmot been fully and
properly utilised in order to give proper
finances to the railways, not withstand-
ing the fact that there is a heavy rush of
passengers in both directions in the eastern
sector.  Yet, the hon. Minister has not
considered the question of improving the
service here. Tt has been said in the Lok-
Sibha many times before that the eantire
track from new Bongaigaon to Dibrugarh
viz Gauhati should be converted into a
Broad gauge ine, But no such scheme is
to be seen in the budget in this regard.
On the other hand, we find that the
fabulous and fantashic schemc of linking
up Kanva humari with Kashmir is going
to be taken up 1 appreciate the idea that
Kanva Kumart should be Yinked up with
Kashmir.,  But  what i~
bostern India® Fastern Endia s

wrong  with
gZving
about 38 per cemt of the tata!l exporis ot
the country. If we inclide Bihar, Oris<a,
West Bengal, Assam  and other  small
States on the border, the area which s
growing and developing fus1, we find that
this area 18 rich in tea, jute and large
deposits of iron wre, coal ete,, and this area
gives about 62.7 per cent o1 about 63 per
ceat of the total wealth geneiated in the
country. And yvet, the hon “imister has
not considered the question of improving
the functioning of the railways in the
eastern patt of India.

What will be the ultimate result of
this 7 The result will be that the area
from which we get about 63 per cent of the
total wealth gencrated in the whole of
Indis would be neglected, and the move-
ment of traffic will be neglected, and
therefore, this area will not find adequate
traffic potential and obviously, it will not
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make the
region.

railways profitable in this

As a matter of fact, in the five year plan,
as the hon. Minister has said, more than a
thousand crores of rupees are to be invested
on the railways. I appreciate it, but I find,
that most of these amounts ar¢ going to be
invested on the development of the south-
ern railways. 1 appreciate this attempt.
too. ButI feel that the southern region
must not be developed at the cost of the
railways in [Eastern India, which has
been totally neglected in this budget as
well as in the last year’s budget. So far
as Calcutta is concerned, we have only been
hearing for the last few years about the
suburban railway, dispersal line and so on,
but nothing has materialised so far.

As regards the zonal railways, during the
great October floods in 1968, two branches
of the NF Railway, namely the Haldibari-
Jalpaiguri section, which is a distance of
about 15to 16 miles, and the Latuguri-
Changrabandha section, were totally
damaged and devastated, In 1969, [
pressed the then hon. Minister of Railways
to see that these branches were restored
to operation once again. The hon. Minister
and the railways agreed that this should be
done. Subsequently, they said that certain
techno-economic feasibility studies would
be nedeed to give strength to the railway
lines because they were susceptible to devas-
tation by floods which were of a recurring
nature. The feasibility report was there,
and after that, they sent a note to the zonal
manager asking him to send the estimate
of the amounts that wolud be needed, and
the zonal manager has sent all that infor-
mation. From 1969 up 1971, I have been
trying and arguing with the Railway
Minister, and every time 1 have only got
the answer that it would be done. In may,
1971, when 1 put a question about the
restoration of these branch lines, the hon.
Minister replied very promptly that he had
received the techno-economic feasibility
report and all the reports needed from
the technical experts, and he had said
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that final decision would be taken
within a month. I had written a letter
to him and he has also written to me,
and I would like to quote from his letter . .

MR. DEPUTY-SPEAKER: If the hon.
Minister has written to the hon. Member,
then he knows about it already, Therefore,
he need not quote from it. He should try
to conclude now.

SHRI B. K. DASCHOWDHARY: In
his letter dated the 5th June, 1971 in the
matter of the restoration of the Julpaiguri-
Haldibari ond Latuguri-Changrabandha
branch line of the NF Raiiway, the hon.
Minister has written,

*‘On receipt of your letter dated 25.8.71,

I have had the matter examirned.
The question of restoration of these
two branch lines is complicated on
account of important techno-economic
ccnsiderations. I fiend that necessary
investigations have been completed to
arrive at a decision on this suject, and I
expect a decision will be taken within
a month. Necessary work would be
taken up next cold weather, that is,
from November, 1971."

He said in November last that necessary
work would be taken up. Now November
is gone. We have crossed the cold weather
and are now having summer. Then there
will be the rainy season. Again there will
be cold weather. How many cold weathers
have we to pass before the hon. Minister
comes to a final decision to restore to
normal condition the goods and passenger
traffic in those flood-damaged railway lines?

Also in the NF Railway Administration,
there are irregularities committed. T men-
tioned this matter in 1970 when Shri Nanda
was the Railway Minister. This matter is
very serious. There was one candidate
from my constituency. I do not wish to
mention the same.

MR. DEPUTY-SPEAKER: There are
small details. Why should the time of the
House be taken on these ? He has alreadv
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referred to the matter. Why not
remind the hon, Minister by another letter?

SHRI B. K. DASCHOWDHURY: I
would just give the reference number.

MR. DEPUTY-SPEAKER: These arc
small details.

SHRI B. K, DASCHOWDHURY: Tt is
very interesting. She was selected for
recruitment. The nccessary Intter was issued.
When she approached the concerned
railway officials, they said ‘Do not join
duty.’

MR. DEPUTY-SPEAKER: The House
is not the forum to go into such individual
grievances, He should discuss issues and
policies.

SHRI B.K. DASCHOWDHURY When
she went for joining duty, they said no.
The appointment was cancelled. I re‘erred:
the entire matcer to the hon. Minister.

There arc many such serious allegations
aguinst the NF Railway administration.
I would also 1equest the hon, Minister to
see to the adequate representation in
services of Schedulee Casts and Scheduled
Tribes in the railways. The figures tell a
sorry tale. To ensure adequate repesen-
tation, T would suggest to the Minister that
they make ed hoc appeintments for Schedul-
ed Cast and Scheduled Trnbes in all the
zonal railways.

SHRI TARUN GOGOI (Jorhat) : I
offer hearty congratulations to the hon.
Railway Minister on presenting us with a
surpius Budget, 1 also congratulate the
railways on the great service they rendered
during and after the Indo.Pakistan war
after the emergence of Bungla Desh for
restoring disrupted Communications. During
the war, nearly 2000 special trains had (o be
run 1o transport troops and equipment.
80 0 special trains wete 1un to transport re-
fugees back to Bangla Desh. The railway
employees did ycoman secvice in rising to
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the occasion and coping with thic problem.
They have earned the appreciation of the
people of India in discharging their duties.
In the course of their duties, many rallwny
employces had to sacrifice their lives. Let
us all pray and pav homage to those patri-
ots. 1 hope the Minister will see that due
compensation 1s paid to the members of
their bereaved families.

The railways are a pubhc utility under-
taking. They are not a profit making
organisation. The railways are one of the
biggest and oldest undertakings in India.
Though guite a long time has passed the
rallways have not beeun able to  develop
as«much as they should They have not
been able to provide the requisite fucilities
and conveniences (o the travelling public.
The railways are the principal means of
comnmuinication  for  the poor  people.
Freights and fawes have been enhanced
lrom time 1o time but the facthties afforded
have not improved.  This s specially so in
the case of people travelling in third class.
Very often trans  carrying  overcroaded
passengors  appear ke trams
animals, not human beings.

carrying

Another featne of our railwaiys 15 the
existence of the multi-gauge system.  The
Rarlway Minister bas referred 10 o as a
Jegacy  of the Briush rule  Fo mtroduce
uniformuy ot gauge, lie has put forward
certan  proposals.  Thee awc  three
conversion covering  oser A
Then  there is the
proposal to convert the metre-gauge line
from Barabanki to Samastipur, a big
moject covering 572 hm. and costing Rs,
46.80 crores. 1here is also a proposal for
linking Delhi with Kanyakumari by broad
gauge.

projecls
thousand kilometges.

But 1t is a matter of greal rasentment
that the railway administration has
completely ignored the pressing and urgent
needs of the whole eastern region compris-
ing Assani, Nagaland, Meghalaya, Mizo
Hills,and Manipur, Tripura, and Arunachal.
We do not find any proposal in regard lo
the cast and north-eastern regions, There
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15 no proposal even for an inch of railway
for conversion from metre gruge to broad
gauge Nor is theie a pioposal even fr an
meh of new raillway to be constructed
Nothing 1s being done

The whole are1, both cast and the north
tist  las  been neghcted duning the
British time 1t was neglected even after
Independente  1ven today the Mmuster
has not taken 1t seriously, 13 a result of
which the area 15 lagging far far behind.
One of the objectines ¢f the Government
15 to remove the disparitv, ind 1s1n the
way the Government ¢t India o1 the
Railway Munister 15 gomng to remove the
dispanty? Instead of removing disparity
1t will widen 1he gult ol disparitly between
the developed ind the under devel yped
alLas

For wxampl in Assim during the
British 1egimie  during the British 1ul
something had been done in tle tea areds to
cater to the needs of the Brinsh buviness
the British planters  Most of those arcas
n Assam are not hinked up by any railway,
and we have been demanding for a long
time that there should be another ratlway
line Iinking all the towns to cater to the
needs of the passenger and the movement
of goods also

Then we find alwavs 1n Assam and gene=
rally in the edastern region there s shortage
of wagons as a result of which we are being
put to a lot of difficulties We are paying
the maximum price {cr the essentals of
daily life The other day, one of the hon.
Members referred to the price of salt  You
cannot imagmine that we have been paying
Rs 2 per kilo of salt We are paying very
high 1ates for all the essentials of daily hife
So 18 the case with cement  The other day,
the Minsier of Industmal Development
told us there has been an allotment made
for cement, but that there 1s & shortage of
wagons Whyis 1t always 80 1n the case,
Assam and in the eastern wing 7 It 15 an
area which 1 rich in materal, mineral
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resources, and which 18 rich 1n natural
resources We produce most of the tea
and o1l in the wholc country, and these are
foreign eachange carners In spite of all
these things, we have not been ieceving
due attention from the Goveram*il s 1
result of which the area 1s lagging far, far
behind aud the lack of attentuion stands in
the way ol our mdustrial devilopment also.

Ihen, there ate schools run by the rail-
way department but there 1s not a single
swhool where the medium of instruction 1s
Assamese Where  there are  Bengili
schools, 1n those schopls 1lso there 15 no
instructin given through the medum of
Assumese | request the hon M mster of
Railwavs 1 look into 1t s that the Assam-
ese speaking people will not be deprived of
reting cducation through their mother
tongue

Beswides there 15 Tack ol employment
the loeil people hive been deprived of
petting due employment 1n our area which
causes resentment tmong the vouth also.
That 1s why there has been 1lot of armty
tion m Assam The Government of Inlia
has also realised this and that 1s why the
whele area has been reorganised  But
mere reorgamisation, the mere setting up 4
North-Eastern Council will not satisfy us
All the (1me, we have been given assurances
that thee will be a broad gauge line from
Bongaigaon to Tinsukia How long shall
we have to wait 7 Why does the Mimster
wive us assurances ?  He should tell
us frankly that they are not going to do 1t
When the ¢ ssurance has been given, how
long are we to wait? | hope the hon
Minister will look into this matter also
Otherwise, the eastern area will continue
to remain backward

With these few words, [ hope the
hon Minister will take note of what
1 have said

*SHR1 C T. DHANDAPANI
(Dharapuram) Mr. Deputy Speaker Sir,
1 am very happy to point out at the outset
that for the first ume a Railway Minister

The original speech was delivered m Tamil,
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of the Union Government has paid atten-
tion to the problems and requirements of
the people of South so far as railway lines
are voncerned. 1 would unhesitatingly
commend these proposals to the acceptance
of the House and would like to say a few
words on the Railway Budget,

During the past six years, 151284 kms
of railway hine has been laid throughout
the country. If you look at the length of
the railway lines laid during this period in
southern India, you will find that only
147.90 kms. of railway line has been
put there. You will surely appreciate the
fact that all these vears the interests of the
South have been neglected and there has
been no  railway development at all in
South India during the past six vears. In
these circumstances, if the Railway
Minister comes forward with proposals for
having railway line in two particular areas
in Tamil Nadu, naturally we are duty
bound to welcome those proposals and
we wholehenrtedly welcome the initiative
taken bv the Railway Minister in the
matter of rail development in Tamil Nadu.

1 would take this opportunity to remind
him that there are many more lines which
are urgently needed by the people in South
India. For examples a survey of Tirupur
to Palam via Dharapuram rail link was
carried out during British regime. We
have not heard anything about this rail
link so far even after 25 years of indepen-
dence. W is regtettable that no active
siep has been taken by the Railway
Ministry to start construction of this rail
link. Similarly, if Ootacamund is
connected by rail with Mysore via
Gudalore, the income from the tourist
traffic alone will be substantial, The
Railway Minister will not, I hope, find it
difficult to have a survey done of this
Qotacamund-Gudalur-Mysore  rail  link,
For decades we have been hearing about
Satyamangalam-Chamarajanagaram  rail
link. But nothing langible has so far been
done about this rail link. 1 would request
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the hon. Railway Minister to start action
on the survey of this rail link which had
been completed so many years before.

For the purpose of constructing tube
railwavs in the metropolitan cities like
Madias, Bombay, and Calcutia, the
Railway Minster has proposed a study of
mass transit in these cities. 1 reguest him
to expedite this survey so that the much-
talked about tube railways can become a
reality.

It s seen tn the Railway Budget papers
that under the head **‘Open Line Works™,
the Railways have cffected a saving of Rs.
2crores. | would lihe to know whether
any woths undertaken have not been
completed resuliing m  this ~aving or
whether there is something wiong in the
alloctions made under this head, T request
the hon. Radway Minisier to clanfy tlus
point.

The railway employees throughout the
countty are facing the problem of housing.
For example, in Delbi, even after 20, 25§
years ol service, a rarllwav eniployee 1s not
getting Government accommondation. We
find that in this budget a paluv sum of
Ks. 4498 lakhs has been provided for
housing for the ravway employees. This
15 absolutely nsufficient for mecting the
housing nceds of Railway employees. In
adduion to this, they do not get even the
house rent allowance though the Railway
Board has passed specific orders regarding
this In Pondanur, Palam, Tambaram,
Villupuram, Udumulapettal, Pollachi and
in so many other places m Tamil Nadu,
the railway employces do not get the house
rent eallowance. The State Government
is giving house rent allowance and the city
compensatory allowance to its employees,
but the Railways do not do that.

The Railway Board's letter No. PC-65/
HRA/1{3 dated 22.7,.65 stipulates that the
Railway servants working within a distance
of 8 kms. Irom the municipal limits of a
qualified city should be allowed House Rent
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allowance and city compensatory allowance
at the rates admissible at that city even
though they may not be residing within
those Municipal limits provided that there
1» no other suburban municipality withm
the Bkms. and that itis certified by the
Collector having jurisdiction over the area
that the place s generally dependent
for s essential supplies, eg. loodgrams,
milk, vegetables fuel etc. on the qualified
city. In the case of Podanur, the nearest
quahfied city 15 Coimbatore and Sin-
ganallur Municipalitics which s classified
us B.2 and Podanur 1s within 8 KMs from
Coimbatore. Tho Collector has recommen-
ded that the railway employees in Podanur
and Singanallur ghould be given the Cuty
Compensatory Allowance und the House
Rent allowance. I appeal to  the hon.
Railway Mimwster that he should bear in
mind the hardships of these emplovees and
expediie the payment of C.C A and H.R.A
to them The Rarway Board has alieady
passed the ordei and 1t 1s only a quesuon
of expeditious implementation.

Last yeai on the Railway Budget, when
you were in the Choir, I pointed out the
water problem in Podanw area. I would
like to quote here what the hon. Railway
Minister said in his reply to the dabate :

“The same hon.
me, Sir—

Member— this 18

mentioned that 1o the absence of
water supply arrangements at Podanur
and Coimbatore, waler tank specials
should be run from Mettuapalayam daily
even at a high cost. He suggested thata
water supply works would be set up
thete, This proposal is under considera-
tion of the Railways already. It is
proposed to oblain water from the river
Bhavani at Mettupalayam and pump
it to Coimbatore, Directions have been
issued by the Railways as to scope and
details of the scheme. The work will
be taken up for implementation after
detailed scheme has been drawn up.”
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But, so far no action has been taken on
this proposal and the water continues to be
in scarcity in this area. 1 would appeal
to the hon. Ministor that he should use
his good offices for implementing this
scheme by which the water problem will be
solved once and for all in this area.

I would like to point out here that
though the wagon manulacturers were
ashed to go up to 40,000 wagons per
annum, the Railways—I do not underand
this  spectacle~ huve cut down their
1equitement of 26,000 wagons to 10,000
wagons. What 1s going to happen to the
wagons manufuctured by the wagon manu-
factwrers 7 Is there no need for wagons ?
In Cioimbatote, on  account of non-
avalability of wagons, the potatoes are
getting damaged and their s no  quick
transportation of potatoes from Coim-
batore. In the Pumab, the shoitage of
wagons hay affected the mosement of food-
grains to different corners 1 the country.
The producers are greath  handicapped for
want of wagons in time, Whoen this s the
position, I am unable to appreciate Lhe
reduction of wagon requurements by the
Railways.

In this Budget, the Railway Minister
has shown a surplus of half a crore
of rupces with a total revenue of
Rs. 34.68 crores anticipated from the
new proposals in this Budget. While the
Railways in gencral have been losing every
year, the Southern Railways have been
showing profit and in this year the
Southern Railways have shown an improve-
ment of Rs.2.27 crores. In fact, the
Southern Railways would show greater
profit if it could avoid the transportation
cearges of coal from North to South to
the extent of Rs, 6 crores, Every year the
Southern Railways are to meet this amount
of Rs. 6 crores on transportation of coal.
1 would appeal to the hon. Rallway
Minister to arrange for the supply of coal
to Southern Rallways at a cheaper rate
which will help the Southern Railways to
swell thelr profit. Varanasi Works
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alonc should be made the centre of pro-
duction of diesel engines to mcet the
entire requirement of diesel engines in the
country. A diesel engine manufacturing
unit should be set up n an industrial
locailty like Colmbatore in the South, so
that diese] engines can replace the engines
driven on coal which c¢osts sp much to
Southern Railways.

Before, | conclude, [ would ounly
refer to this Out of total amount of
Rs 9311 lakhs worth goods «tolen

on the Railways, the Rajlways could recover
only gnods wotth Rs. 40,000/, This paints
4 bleak picture ol the efforts of the
Railways Some more encrgetic measures
arc immediately cilled for. Simularly,
there 15 not adequate representdtion of the
Scheduled Castes and Scheduled Tribes
on the Rarlwavs Out of 2474 people
recrurted about 1370 people belonging to
S C and S. I. were taken under Cldss 1V
categrty as if they are fit only to be the
meanials In the Gazetted ranks 12
belonging to S. C. and 5 belonging o S.T,
were selected during 1970-71. 1 would plead
with the hon. Minister that there should
be greater ippresentation of 8. C. and S T.
candidales on the mammoth railway
organisation which has its tentacles through-
out the length and breadth of the country.
With these words, T conclude.

oft fasaary T (Rafar) : gurens
Wy, Aw ¥ g9 § AR ST ¥ o
§ gwan W 9 @9 ¥ @i S
e femEn wam @, Iak fag &
95t wglew W wway § asgrg v
wreaT § 1 frgd fadt o gk qw o
WIFT gwT, @ 99 Ry AW &
wHwrfet & aga @t o ¥ wrw fiwam)
% gt g9 we oty af on W
WI? &7 a%Z 3 AT W, TEH! W@
T ITC qOHE a0 qwy fear war
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2 g arar § 5 wiass ¥ A &
Fza A ¥ safa g

zan ®1¢ ws 78 § fs onfar &
Fm 7 aga-ar qfeat §, fow o aaf
AT GREAT A 4Y &1 H aram ¥
e % avf & gg Faarg <or w1 <@r
2 fF am WY A AN @A A
wIAAFAT § 41 TEH

A gew s v (gt)
IIeuE  AEIRE, §ad W @ #Y
gmembl & a1 7 fa=ve & @ g,
afea 17w 78T &1

MR DEPUTY-SPEAKLR : Ihe bell
is being rung. . . Wow there is quorum.
The hon. Member may continue.

o T & ogwwal g 5
Y warad & Arfa il qgY @y
arfed fr gfaa el ga 4) a7 d
9§ qigF T Idq@ @, 98w
gomAr @1 A § g, afer say
gg unfefeE AN afgg 6k
garigare Igq ofeada giar wifeg
g g fs Wy @ N asw @
A€t &1 w7 A {39 ar s
wigia g wrEl FHAQ FIN FA
3 A fox ag ol adt & frareg
g ar@  TASIfEl w1 GNET 69
¥ fan Wy S ® @O Aq
gaw d frqgelt @1F AT & gug &
& w3AF AT qeEal F A ¥ owgr
arar @t & fr W@ a9 w1 "o T
7 arfgn w@lv A W umag
gy & Y gwwnr a1 fv e
Iraifoar it ) Afew K e wr g o
q% o) UF W wer W @
N N oo o s W wErd
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Fawdhe 70 F7 afgg @ A O
F AAAA A EAGRE I AT
FHATA § S WG WHAL A 2
A 3E IAFT AN FQ § | ITA
Afy graell W FEEH FEEeE)
ARATRIL AT T3 § ag ¢ AT Arfgd
Wit § wawrr § & gifag wet
Ag1zg w1 faldy Wz IIAT 93T, TEE
far wew wEw 37 9 | IaH AT
grar wrfge 5 qwr & wgER sad
Afg dgwar @ 1 WE A FuEl
g% & qEF G KT AAC AAT 4T |
g w1 wrar 41 ? FqfE FAT Ar
FE-UTHT A @y o7 ) W AN
o 7 ¥y AR Aw & a9 afa-
ghgar adt 1+ Ig WF 7 Fw &l
n€ AT AT J AT I B AT
g fF e g o J9d F1 ag a7
g Wl ag nw @rq Frvw & fe faad
WY1 QAT 9T | Y FH! U @rer AEv
TAFATN Y IA GG Wh Ak A
g & wai et g fe ot e
TR qgEA S aa s arar g ar
qHET & ad Y A, KN e
Wk IEE g AR P U W@
& FITW BT WM GIEr IS T o7
W@ E AR A F gg-ATd A TH
T, 3FAIT JQFT § IaFT & @
&1 ga ¥ 5% 37 q1gT A A7 qHAT
ot, ¥% A8 T qreht § | feedlt g aw
A0 T F AT qAE XF G AT
2 s g ¥@aAr ¢ e form aolt &Y
Torg ¥, faawisr ar av ¥ ww oA
o Fwg ¥ WET Par § o i e
g forad srew e sqaardl oo ¥ &
e RN a@  ar Y § IAN g
sty aBrg faad ag w4 7 @
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waad fag & fpe aer€ ol
gy gar fs oF Qe wor ey
qget 1% w9 & gwg A I 41 fw
oo &Y AT A, 37 A, a0F o w1
FTENWIAGAE A A ®
qF ag ¥l @ET §), I9F gEew ¥
U% WG FIW ¥AA Ageg N IImar
¥ @rE A ¥ arwas ¥ Aaneedge
qex Ay AT AT A AT AT FEA
aT W@ § vaw fag & swgr sen
ag ow 0dl w1z ¢ fr fow § 7 Faw
arfaat wy gfaar @it afew feda &
formy Y 3u¥Y aga &<t gyaifaar i)
%q Araey o fas gaar € fdga & fs
g7 #AW UF @WIW A I I, qed
e gE frat s | I9d diar &y
wr & faw ag us fa@w Sgai
#rgq g1 | gad foo & fadw w7 &
qFTE {WAT ¢ |

AEZA H AL § FE FIW A WU
fear f& &1 gar@ o faeslt #1
frmrs A1 a@ @ <@ 3, Sfew Mg
wix faagfaar 1 fasd & @a 48
@ W wieg mgd ek
fragfear wiza ® frery & fag &
a7t wgew & srdar war §osafs
AR AT ) WA § ML NG ¥
ATEA @it g st

fewzara fiﬁr‘[lﬂ'{ mo.lﬂ'e THo
& oftg & 1O iar «g e« @ @
§ fe ot vz ot @ & W
£+ wfoy s& wxw wsw W)
yew Fafs w NN QY ¥ AN,
aw e Y wRwd ot A
afeafoy QY € ag o Y & | W@
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frg wrm & s Wiy fade sar
&

Aea qrwe At & frama seg W)
ag ¥ Wyt fgatd e F AR §
AFT AL AT 7% F1 artg A @ §
agt St w1ET WG A qwg ¥ g g
@1 IAH ek WUWA ®U & g0
AT 9N 1 ate g T e
arfge | $&| Tar gar aar o 5 gt
argt g@t g @ gEwm ge foar
AT WY FqT AL A% f 97 Wy
arew siraft ) gg wgfam arg 1 ag
Tl ANE A AGH W FET § IR Sw
wx ¥ wrr fgaidl ow 8w & S
UL

st uw wgw ol (TeERat) ¢
Iqieds wged, oR gY ¢ fw =l
EEE A WX WA AN A el
s foar &fs7 7 @y a9l 39
aqf AW TSy G

=it T ag of¥ ; ag wafag 5 &
e @ g, Wy gy TAw wfrde, @
W FEX T W I s
der s g yote F W asy NG &
o § wid, ¥fEA OF € anw W
ot gud ¢t sifgma foar Har ot &
o 2wz @ 5w, e A
w7 | @A wgt 9% wawwarg ™
N, Wy W w2y  Owmdanie
wilgw }, qfgwr ey & sgrar fe
W e fagw awet ®) 2wd gy,
foreem Wit xoult srpfirw weer )
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qF gu, agl ¥ A W1 SEH e
FT g|y gu, @A WWIfAs owar B
2@y gy afz gaw! amw g fag
aArEY @) ag Tga I8 v ag grin
w8 mw & fag) agr wd fagw
aFqEr g1 gU A gW 9§ 994N &
s Agfes H ®E 1 W TH
argq qrA€ § FOv 4T IFAE &
feeet o &% agt 7 g & %
AT ST &% qgA qgi AT fARy
o W AT 97 WA EW A wE
grRle § orET  grEled ST 3% @
FAGT AN o4FAE AG TG A
1T q¥ag a1 I7 9HH qry fawet T8y
qgs Iy wWifs wer W ¥ qrE gu
far aY§ g writ 7f g awn
ar #r wX@ § fe sad) fage qear
g Zu SIT @A AT 9 S0 &Y
qrIrd w1 2@ T g T A AH
U & warar 1§ @y T8 & ?
UF ave o} favg § @1 g@d AT
gy o aegv ) a@T w1 wifgardr
& 21 Wi are-are x¥@¥ 3 fwoaw
598 qfear 71 3389 &3 | w1F AN
gfmy & wfte wlx arn & gy 3 &
ve1AIfRE efie Wi gRledd g 2
oI W2A ¥ W I@F @il 5 gfees
82w wia oifaw g @
Wram w1 @7 ar ar fgmag §
gATT AW Frar a1 99w EHY ¥ fw
¥ gonr gy engT fagrar, R §,
afies ogh @t gfaer ¢, @@ gsrc
gfa & agt O s fF a
o argr A TR § 7 O fev s
us oo wret § fe g 9@ v agl
§ ZWR ow QO gEm A § qena
¥ wafor ¥2X & w9 Igwr IO faar
a1 W A Fure fewr oy s og
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ATEA SET ¥ TET A%, TAAT ATEAT W
w1 gur, ag & 3re ¢, fwT o e
%%, g4 1 &' §, gAfqC 7g WY
AT EW WET T A% | wa gR wIge
T fesega sy A Arg ? S ar @Y
aifgs & faer mFar & ar onfan
sfew & & @ry § 1 cmifan oA
¥¥F W ag 2w E s N wifaww
a%z €33 { TG 197 97 I9W w1 &
T Wk g7 150 ®E syAT fAen
frdt o1 gedll & 9qWrH o7 a7 ag 2
& st wga @wrfan sHwT 9 g
guT IuRY ag F1T A7 § WD 9
@2 arant Feamerz ? @
&1 A1 g% fag azar qifgn o S
aifgswa 300 ar 250 ¥z 1 fwar
uh dur Y ga¥ ¥ FeA AT FAr
a1fgd 1 sfaT gw wg faalad &7
¥ @ B, dE9da AT 417 F@ P,
WA am @R, wAfa &1 aw
sy aray e weRT g1 avar g !
WM uF q14 wg & fx cwrfaw
wHlmT & Toar Agr famn, &% 7 Fu
¢, onfar wdew war A @ @
B WIHT AgT AT HE 7 BH AT TV AT
g fs cnfar sigs & woar A
feearr gaferg <ot oft & a7 &g fzar f®
WY AIET AL AT qHF, 91 I8 W
1T AT T I ? 48 AW F@
w1 wreT A gawy agt A fadom ?

wx Fx ¥ oyl awag § fr qF
femtar amer @ nfeat ¥ fwgdh o
g1 fedads va aw 78 8 omar
T ¥ YT uw AT ey §
FJaa! Ay ¥ ¥ fag € qve
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T, g T gET | TERTOAEY F ATk
q EAY R YEATT TAT 97T | 48T 4N
featen wix wad Seared ¥ graw @
f& agr & O gowrd Sar § Frerd
AT &1 | RIIEAT AT AHHIGE, HAIA
HIT, RITAT G241 FAT ¢, TEH qrHfas
qredl #1 3@y go wA-ar wrefar
g, fora® s o9 gt 93 7 81
arfagl &Y glagoit & am a1 35 @,
afwq safqas qga & oy dar ¥9d
3 fegx grer 1100 <17 w90 ¥
sargr Wi ¥1 4% 3 (e A faer 3,
dgere i fe wraer glaare 2@ geAdt
g zafav gam gt Far 2, afEa
afz oy A=gAT FT a1 &Y adaaT g
STAY #, W TH AT AT WMGT ATHAF
femrar & 1 aga =mewr sw fewr @
afer & gowr @ard A g,
gfefrdz gm f& w93 gwgr s
foar &1

wit frgn gma ¥ ogRrd swra
el & gwid agt arva fwar, gard
gg ¥ fawa mar fe 28 gt &
& qer fogzr gwr 2 ) 9@ v A
geAT M ¥ w@r % 7 gL} qa, -
&ty are W e " Iaegrare & R
gfaw ¥ wfas o < gy, @A
faawa feanew, gt fage awafer &
21 go A w9k wT § Haar o ww
aft @ arfgg fr ag foegr gar
a2 & | q1X AT A5 oY, TETA TAAT HY
& 3w @t wgr, Afww org & gEA A
wrr g ol gait Aed A aw ged
sy § Iwl ggt o% vaar § o
FATR Aefte) & AwTOes gvre fawar
o vy s qard adiv g &
oy W ¥ ATRC W R 7
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gHA oF wxgrg ar 91 fF fees-
UFY & FqAGT 1 AT AFAGATT
famr gifsg 1 st Wil sREWT 87
9Y &, AFST &, FIATF, 7 g AR
afs mg tar G a1 zEE FiE
FgrarEl AZT FLA | W AAT A F
giz Tgrar qg &< fF v fewme
AWM FY Far 34, gy s F fow Gar
/i, ga fHT =9 qeAT FrEEAT agt
781 @gra &1 3z gwra Fwfwad
gfassra 2, fash & ¥ us N@
gieifas  gfgsera 2, faad aEi
gt FIH FW@ E 1 F 71 fawaa
A8 AT =rgar § afes § aigar g
& wer ga & faq w9 oF @ae aF
FaaA dar difag #iT qg 89 F1F
qq Fr Fary fFsmwax § FAgl
dzA 1 srafagar A Sifgd

qar A1X azqy F AT F1 36 T
w dar ww g, w4 oo & g A
FIZT T AF-AIF AT AT FT W1 2,
AT F A A I qF Ag) 2@
f& 4 §9 #Y qedr 9T 3 £y Fod 2
og 21 aqrzx fF w1 oA qurd
g | fyue & =fay, fedl off ziene &
At =fa?, aifs = ar |gi g Ad),
daF @1q A5 § A9 JEgL F LT 9
agFn | zw e @ afefesfaat §
BRI Wey WIS AAT g, dST A=GT
g_F 2, FST TwT I<qraA 2, AfHA A
§ra F4f fa=rs & @ma ¥ g7 6
qge & 2, 919 f dsrg e arfaaanrg
# 30-40 =tz 50 g3dz § 1 afaq &
qAAT F1gar € fF F3 oF 79 I7/H
fager gor w@w | woFr a€r Fav il
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afg oirq wer g2w F fay G339 earT
F )

oF arg A g |ifay, afz am
fa@e erra S @1 Arg D Ag @,
1T Tt qAT 7 FAw 0 gA 99
gl i @ F20 fF zElA wear A
frar 2, g1 7 agfaa fafAer
UL F13 wfgziz FTEr & Q@ saEr
agwa g {5 ag sa&! qu F@ & fay
FIAT &1 ATS & Fg gvar g f& g
ggAATT St W ¥ @ 9AT 3T FT
ATT §, IA 3% Z1ZH qT AT A )
TFEIA 97 FASE &1 AT FT Fg t2a1
fm grerdt afag &1 w132far ag g
fos 3 3w zrzw qr 99 1 WA W
az gt a1 ga  fefemm #2 fag
ST HT g § & FgAr 97&ar g
f& =z = F15 wfRedz FIT A
HET 93W F fqgs ST §1 I &4 4l
gH Y g g S w1 e fw gAR
At T I AT gg fearddz zAwr
g 2 | T FUE ATT AT JEAT FAA |
TAT AT F15 &fASHT FT A ITF
arz gaar fafreg or wra, a1 g af
gt g f& ag av zgAedar St &
Ffazhz 2, gw 7a1 3, zafac ew @
19 FT &1 €414 §F AT I1ZT 2, AT
T #3TH  aGIAT |Igd 3, HTIHl AT
FIAT 137 & | z@faq gw T1ET £ i
MY g3 § 1 A wfgedz FT, IgH!
qU FX |

qegarg |

*SHR! RAMACHANDRAN KADA-
NNAPPALLI (Kasergod) : Mr. Deputy-
Speaker, Sir, [ rise to support the Railway
Budget. The Ministry of Railways has

*The original speech was delivered in Malayalam.
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been neglecting Kerala for a long time,
For India’s progress in industry and
agriculture the railways play a very
important part. Under the policy followed
by the Central Government with regard to
railways Kerala has been neglected for a
long time,

For a long time, Sir, there has been a
demand for conversion of the metre-gauge
line from Ernakulam to Trivandrum into
broad-gauge. It is shameful that only a
very small amount has been set apart in
this Budget for this purpose. Thatis only
a paltry sum of Rs, 8 lakhs.

At present there is no Third Class
Sleeper reservation between Mangalore and
Delhi. Malayalees from Delhi do not get
reservation in the Delhi-Mangalore train.
I have brought this to the notice of the
hon. Minister rrany times but nothing has
been done in this direction. It is an
urgent necessity.

China clay is produced in Pazhayangadi
and Niles house and hard board. plywood
and Copra items for export from Canannore
District. But the people are finding it
difficult to export these items for want of
wagons. This has affected the trade in
Kerala. To remedy this situation I would
request the hon. Minister to increase the
supply of wagons.

Diesel engines have been introduced on
many lines. The line from Mangalore to
Shorannur has not been dieselised so far.
I would request the Government to take up
this work and complete it. Even though
the number of coaches in Express Trains
has been increased the platforms have not
been lengthened with the result the
passengers face many difficulties. This
work should receive immediate attention,

In this Budget, Sir, the third-class
passengers have not been asked to pay any
thing more for their travel. It is a good
thing. I welcome this. I again stress that
in the matter of effecting improvement to
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our railways the Railway Ministry should
not neglect -Kerala. Cochin is the most
important trade centre in Kerala. This
should be connected to Shornur by a
double railway line. The Minister said thae
a survey would be undertaken. It is very
necessary that it should be completed early.

X

We have drawn the attention of many
officers and Ministers to tlie importance of
railways in the matter of trade and indus-
tr‘al growth. The Tellicherry-Mysore
Railway is very important. I request that
this work should be undertaken early.

Kerala is backward in many respects.
Kerala has a long coast line. The people
of Kerala have been putting forward the
demand for a coast line railway. If there
is such a railway line fish can be exported
from Kerala. I request the Minister to
take up this work immediately and have
a coast line railway in Kerala.

Malayalees staying in outside cities
find it very difficult to get their reserva-
tions. There are different private agencies
which do this reservation work in Delhi
and other important cities. I request that
reservation facilities should be increased
in all the cities like Bombay, Calcutta,
Ranchi, Bhopal, Hyderabad etc,

Some time back the Ministry had pro-
mised to construct more overbridgesin
Kerala but I find that in this Budget only
four have been approved. There are many
level-crossings which are not provided with
chowkidars. Recently two accidents took
place near Cannanore where railway trains
dashed against other vehicles at level
crossing. Overbridges should be provided
at these level crossings.

Before concluding [ would like to once
again stress that wagon supply should be
increased so that raw materials which are
necessary for the manufacture of defence
equipments could be transported from
Kerala. If the people are to have a feeling
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of security the Rallways have to play a
very important role. Kerala must be all-
owd to make progiess in industry, agricul-
ture and trade The Railway Mnistry
must gne priorty to Kerala and supply
more wagons and must give tore help for
impiovement of raillway stations and cons-
truction of new hins

With these words Su, 1 support the
Railway Budget

it widte Ao www () -
ATAAT IqMeTY "EIET, ¥ Ywy ez
T GAGT FIAT § | I9A 7 w1 gfa-
uta 27 F aia gz i W quie fY
& & | 79 f29 zgry effaq qar
afaY # gvm ¢

& wroF AqY oF 9TAT T qWA
FT 7 ¥ @arew qowar faAr &
forar foen qarfasr sz & awfaq
g & Tq FAFAT A @ & a1 4141
97 GIE 9HAT &1 M A WAAGT
ary fead ¥ 42 ) wq ME A4 WO
919 & wrrd I fesy ¥ 51 A
fesa 7w 577 15-20 wrgdy 4| 1 A=
ROT q% a1 I 9 §G Vg gOr
afs & 17 5 6 Wz ot fF I
fest & 43 ¢ ¥ FFPF @A W
I aTE ¥ 9 fogr o gfgarQ &
gt F1 ywHt 31 fw goar goAr qroA
W WA A WY @i R
fear | ok st FY goAl wgE @A
q &0 g a1 guwr I AN f FrEA K
fog ¥ @ o & wo fee &w
Fig WL 9 wySr fawrenr w0
IAE AT AT I FU RVEGA 9T FAX
semE K aw s F fag oAt
I wgY fa dlte wite Fro & wfgY |
oW ¥ AW A 9IE NG o7 IRG  qEr

Genl. Iysc.

aar s g &M & am fewe § ) o gw
wg fegar? fowz frafam o g
as I wer s foe at wrg famn
fexz qor &vit § wk gfeg forsraa
HIAWMTE | gW ITET A IART wif
at@ A# gt nf 1 v qR faewe
faar § v zq atg 1 9zar 7 gAW!
wraw gar 2 fv ag WY fawor &
i &1 w7y @ AT At afa
Yagwadan g 9@ wA ¥ fx
FIELEN HIT A7 9% & 19 7 gAY
7f OYT 27 avg A =T Wy WA
wifent & g7 srgrar 2 o aew ¥
yamitgar 7 =ifeat §idr @A £
a7 ¥ gmar g {5 graaEE 7 R
A% ARE AT T & Al A1 2§
wtr g 9 % graa fzar 3@ g A aret
AT F97 qAEr @ /17 /A I
AMAT £ 1 5§ AVE H WG AT AT
ATAT £ 1 3§ AVE H fAsmA agr 9
) AATTT § KIHE FTAFATAT HT
ST AERE GWT M7 IEN A UF  WEA
qr@ gar faas A6rT 41 eara faamar
war f& ta A w1 g ¥ q=T 7T
srg fFar oy, w 2@m 7 @9 &
WYY qAqT 1 AW gWT fE W1 Fad
£ M3 YT F IAFT AW OHE FT A
Ard 1| Jawr v wfeTd w1 #
wqra Agr @A & wgA § oSt 3w
17§ 98 A G F) faw &)
afz et avg & gHEE AT W, IAW
e qrar w1 A W Al wE @
aE § A /Y T I9 Gwar
|

wig gae qumr fow ¥
e A § 1 @ 6T AwEA 14 @O
waT ez § 91T 0T 32
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[ sradver AT wew )

AT K AAGEAT § | AT FT FAQAT R
uwarx Afn a8 § & gare agt @
A gIAt Arfgr | MmE W oW A
IaFT @ M g wgr &1 digd &
FWHT qT4T FAWET W AST ¥ dw-
ATAW  AGT ATYTIAGAT A O
oYy gwaT & fagdy wwa ¥ fren fear
AT A THIT F) HUST B9 F AR~
= i ;1w deAream WX arg-
FYATaGTY W ATE! AT ATAT FT AT
¥ & fog @@ & ol arama &
wf ghrar afr §

HUTA QO (/W T G58 FraAr
ar, foft fagt Y @A, s S
|/, TEdT, TS WX afw wife W
arar & 2 faa% gy 9w w1 @€
g AT & zafau fadr & @t &
WA aF ¥ A w5 FE glaer
fadrit 1

FIR1T 20T 9T QY ey &1
i€ ya9 A& 8 1 W Ardy ¥ Dt
& av ara & sty QeFT qrat oy
& fau wid § 1 aveE 7 garfEn )
AT far s smarara@l g 1oy &
wyr wrge § 5 sw-d-ww qee o
Su ! qg @er fear ¥ gAY
W@l T F) WA GIETCHY I3 )
o 9 ¥ WUy K X a3
QAT §) 9 BRI femr Wy &y
GORTT ¥ FTG! WIHEAT q§ STAA |
FWR T 3¢ ghawd & arF  wqife
agr AW Y qwwix Wi oz § e
R o ¥ W i W ¥ e
I FT wAEr  wear §0 & wrw
war g fs woft oY A3 gl W) s
Ll
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ot TWWA (AEE) : HAAg
FqTETd WENRd, ¥ AT WA AT
wrawf qar g fr 5 a9 a%F @R
a1 & qrg P §EIT ¥ AN TS
ArAqU aaz var 1 arfsa) £ GHT
qT 9«13 7 I A qavg fwar 2

g AUEAIT § |

W gewwer  wgEma (A1)
FOIsget HERy, AgA 0 Frew AL &)
MR DEPUTY-SPFAKFR : Let the

quorum bell be rung . Now rthere s quo-
1wn  The hon Member may continue.

= aRest A 59 a9 7 §9dA
T3 ¢ )

WIAATE g ¥ IT FAadEr
uz sfasifeat ¥ fag g gaaar
w7 W Iearg ¥ 2w A4r T AN
& yfe-yfc waar gocar g & 3@
grfes aord 27 wrgar ¢ 1 g oW
¢ fr faa X st 3 sr@ Y
orgf & § Wiz faad ardfos W
#1 gif7 g€ § g% ofar & e
# gfq fadl wwiz &1 wagwar 4@
qAY o7 TET § ) gAw A, wfegrw
WEF WEH AAT ¥ AArA) F Ag )
IAHT IHTE Ud AAWT Iy L@Ar
BT S A g |

W N WEEdT § ¥Y Wy
weal & W R § mada Fo4) o W
sary falrwaqy feerar smgaT g W4-
yau & o Yarad F ¥av wpr §
fis a3 @d quat W HEWw J; IAE
wfarrd gr v & 7 @ fv sre
WIIURAT AOAT §A § W oA &
WO wiET w Q) o § o afe sweew
WH 2wty W 8 g v W
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ar fruar gfg & 17 saz s 5
q1q 7 a@dlt @ WA A W qqE Wi
w1 & ar 1 § 3% g7 FyT A qdqr
gugaa ¢ fr 2w ¥ garew @ Wit &
FI W IATHT N JTH A FHY
aradY & s @ A Wy &1 wTHA
qar d ax AT ag 3fF fage A%
U ® @1 A FgAr AR q§ 9w
w ¢ | fwedY foegt @t & @1 @R
7T TT AT I AT AQT AAGT TFT
g omr IaT M 4 2 F agr Ay
¥ Trger T gTETC AAT gAT & 1 9fe-
[TRITET FWAA F 3T T FRATA
ug FRATATY Y oga AN gE R 1 oA
q%17 {4, ¥, qrary qrig & arar-
ava & srarg Safeqa g€ ) AT @1 a8
2 fir gegm & FTLATAT W GFT GIg-
wfar &7 & FIFA 7 JAIA FH
ENT W=A4T §RG AT A T grarana
¥ afgT @ W

qIA g 4@ Y wAT & wfgw
a1 FoIN & fag Tad ¥ g sEear
# grawwaT @ @ Wi afagga
Winglr gl § @ sk & fag
dare 7 fear war @Y SR 1971-72 A
9 %% o7 Afgs wrw IS ¥ T
e 05 wUT = ufgs w19 Forar
TqT 1972-73 A 0 w@) gr| o
W oo sqaear & faq wq-war HLAr
¢ 7z @1 W AW 9T AN agm &
war awx £

A Hafk T wiarfeat &
whr vagwar wr wr ofeaw fear
o o Yo N1 et g @
wsar § | Frdwwe R Ay, Ifer
faduzg, ard, Jren, wraTAw, Foaw
W ¥ qv frdew oWt 8, o

17 feg woif &Y ar wft WA Twm
gt 1 fav & av ww &1, fAeaTqEE
FMAGERI & 97 T @ IY
wios qar frear & ot 7 @ o9
FER S @@ A g R o =
AMATATE FT AU AR ) 9GT WA
wifea 2, wage @ ¥fs S7% wa)-
W A 20-20 grar @ A & wafw
WA TCFILF A7g qAraay 7 4, 5
are & A<Hrr 3 & st § 0 g@Ar Y
T 3A4Y Arfas WA W7 afes
AN Y @wg @ g fawy g owr owA
wFizy og W) suatqr AE FIT GEQ §
5 g odiar oF $70 a0 @ 3R
Faaifear 1 T FAE F7 GWT AW
q famgard 1 & @ gww adt qar ¢
fw saar agr gglaa feuewz wifee
w77 44T § | W N AL A WA
T AIGW { I8 ¥ 497 fF  wer=rL
&1 FTHAT TFEITA ATH W HHATIAY
#1 qoFa frar ardan ) afwa 2y fad
FFATAHTA AT I FG FAATAT ¥
agr & wfewfdt & wemr &
gy o AAEr gy wfasioy sy
FAMT | IQ@ TAT ¥ 7 7N AT
gerardt arer AT A wrvarae frar ar
fs 37 sdmfa & 0 g adt
gy | dfew 99 SFrarfE) o qaver
s3 fagr g7 A osa & fawrs
W dew & wfomn &t arfowr &
1§ wraargl agr g€ | @Y 98 wgar fwe
oY wfewrd werwk § o%d Ay §
g fawrs 01§ s O, wy
% W€ wren ag g

wx & gar a3 A wwt o
ave femmar srgar § wgt g sy
X ¥ wrEAwSAr § 1 FA AW FAAneT
1932 w0 w7 & ¥ ot sge and
Rt AR 15— 652 wOF Wy M
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AT AT 5— 509 wOE TGy F), WA
AFAT 12— 160 0% Wy w1 g1 A
AFLH FC AW Ao 6 F1 191 FI3
%o % § G &t ¥ ¥9)E ag w@re @9
¥ gy wwat 81 gfe @ & &Y
W T ITew WAl wRRF AT g AN
II0ET WEN ¥ ¥9d w7 IUry fEar
ST AFAr § 1 G [rEAT F1 € ATEAT
# qgw3 w7 fawre @ a1 §, 9g W
g § % ¥\ q1gT a€) WA 7 g
IuET J1T WY T4 4y are ¥ areag
Ay § a9 w1 WX WWET I9-
aifirar &, 4% fawre ¥ &Y g1dY @A
IG gAY aF 94! AMgy o aw F
aF qrararg % fad qufa fag @
W) | wq ¢ (% gawr a8 @rg fw @
AT S¥ 17 7 wauw Bl A aWr ad
oA & arel 73 &7 gEA IIAT
Tifed | d7 aruEd F AN aw w0
WIGA 9% gy Arfedl £1 AT, |t
O, THEqTT, THq T4T FEL F2Y
¥ waw, ¥aram, fwaow, wsgEs
wifs gacqEd dmm v s 3w
AN g o7 @ FEr NI wiew @w
arfeqr s 7 & ardr wfear @@rar
AT gHAT § 1 A omear ¥ gy A
sragawar wfes & A fs ame &
Pewe W TR F AT A AT AR
¥ 89 87| gy At gg ¢ fw Ak
o angAY ¥ € feE age ww g Wi
wrardt & agr wifgar «wTE w7 @Fdr
g1 5T gea wres w0 2 91 @Y
§? war wh mgw ¥ ag 40-50
FUT To ¥ QAT adq17 wifgs zfee
gafam g ?

A, 3 ¥ T gegew W
gt s frat e wr fawrw
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®T ¥ AT FHTY AT WA
FA8 & gaT RAwk @t fe=r
WM ¥ Wrar § 1 ar §y g s
sR 2w & fager &, qveg qdt fady
I 52 & H-q W A frgk ge g
T AT ¥ SAIGIETE ¥ qEAT % &0
qET F q2E w74 & fao adww o
QA1 &, aoeg Wf FEaE wi 9w
agr %1 7€ | guTY WA wew afwar F
fasfaa g2at ¥ foar srg a7 2 fow
THE IY qga azsfl Tar w@ga § )
o qggq ¥ AN srwAr & 2w owT
wqar 29 ¥ fga ¥ &rd | guAr w1
qur %73 & fau A | Fgmgard I
qfaw warq & 419 9T Ty 71 AyEr 3y
% fag 7d1, #aa dqv sdmw & faq
g, dad w7 & fov AFT ) d@N7
qETAT F1 37 &3 & far wlr gw
s # qdt faet ¥r fawra s &
fam 38T & B A1z F) A€ ATFAY
T q3d

gat fae #1 sfagra atvagd ue
wafaw 8 1 gy ¥ oar ¥ gq 1942
% fafewr aras &1 arw 77 fGar ar
[ fararnr §@ Y01 £ g ITAT F@T
£ 1 %€ aat 7 AT & J17 g 0w A
o), WYL, WEAA, DA,
qE"S W1 guarars gwe fawl W
& fag et & o wrez dFaT &1 24
w2 ¥ sragdr qgwdt &) W @
] Y 9 ATt A AT W WU WT
®y?

ITSqR wFEw, T oy & Wl ¥
ok qF AW @ a1 angfrRe
FYwar 9T A ¥F wyw & fawe v @
® sewa § 1 srgfreeca o fear
g wgf weger wrfgnt www ¥
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wafaat ) 1 wgt 93 Ffew A araw-
w1 &1 g0 F@ & Py guar wwT
wtqz § Wt <% afefem, dtodtodlo,
Qodlodlo, WIToWMoNTRo, FTM
fendfar ol wTgFds &1 I9EW
qTEzas § 1 Q@ # S gq @,
a4 %% & faq sggr zar =l
HTAEE aQY w@A ASd §, A%
defifaa de, Leat wrfe 1 o =nfed
waar & fea &t arfeai | fag i
9¢ W A d3 w1 W g A
fagar faadt ¥w, twade mfeat
&% g7 A1 A af @ & Fr &t E 0
sAH wqH o Tt A qrrwdyee fesal
1 WTATT WA 21 wAar mewsw
mifeat a1 us mErAT 1 A0 gTAT
FT 99T ¥ 94t 7 g wifeqt &Y
oaar TE wfas 3 fox ) a6 o7
war (Fadge afaat 3 feuy 5w
817 1 T8 A =nfew 2 wdw mifEar,
farar a0l s e R T g &)
g wifgd &Y & fag aw waar
wifeat faad gfawr & arf) 5 @) &5
o @ § arer 43 A duv oww

o A TP ¥ qregm w1
mw & war 1 fgg 7 Qv A
T ¥ 37 eAeAl &1 @ g ofigfa)
F§ Oowy ger ¥ fag A wo
gF ) g, 9T T3 ) ewaar §Y Wy
A waw gk whw w1 s g
fergr smg

s NS w do 51 qTEm
wof XN T wArg'w wher o
W) ITTIAGHAN A R war ?
mfydi & ook weem ¥ o § 1 Cweht
ff et | nfwat § o et W

Genl. Dise.
fea-faa wfad} 51 qaf & o 1 @w
e ¥ W R wre TEY, qAr@Toray
W HIE qrarge Agf | IV AU ¥
wAaTadl # wg g g A g g
¥, FEF AT ger aY wE g AEr
Aar g fv a3A% oafegs oo ar
o diww fERel & & a aqf
IFT 9% wA g o W &0
MEAS, ATHT W FUNIT F AGIL
qgt gAT § 1 uF fag § 100 Aiw a5
WY 7g) wem | TR gEr FT e
Yamfegt awr qg 78 § 1 €6 IHIT
W A QUA aEE SN @A
axend ¥ fog 9@t war g1 fee dnd
war feda agt 1 g¥? wawr am
qua #1T gl, I8 gy T g ?
arfgt aawg $UE T 991 ITAT £
27 w2 faw w7 ¢, voar q3-aR We-
g7 fana 9 ) e A A
2 a7 guei W g wowa & fag
Gar @iar § a1 2% 9z s fawer
1 qyvng & fam ) sar W wgET 0F
qifeawd XA gra sEE qiw e
grw &9 fr senamwar-feoge @
A 9rw @ ggar T gR N W W
fore ¥ fagrd ow @y 8, WX 3¢ &%
¥qaT I 9T &% fegr o wr g ? aa
Traw gfaq, daq @ W1, faas &
W o AfeT W A oy fadr o
TR @ E? WO T ¥ ag weww
areqy ¥ W ¥ o=ar 71 weow § fod
wfe® 713 & &7 ¥ 309 0T & W
FA@T ST Y ¥ @@ &1 g AUWA
¥ fog &Y G qvar SR T sqyear
apgraer wwar ) W
TR O GEAIC § A 3R g1 W
wifedll & oo frar § o) W eny
A arrar T AT § ey T W
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[ <rwa)
Wiz ¥ F097 WA ) W O F wwQ
T 9oy gow wfeFriea) € 3§
I ¢ Iawr fgura ¥ @ fafdw
fawrr oY 7 € o @Yo wrfo AX ¥
Rexr w2 )

T IF AT A 7 ¥ 172 0%
wqar &9, fasst st sAw & A9 §
ferg s S g & 1 A FW A OF
#A FIGH ¥ IAT 9T, AGT AT 83 A
FRaeT ar 3 1 FE g A ! wAs
TaT WA § RIS ¥ e
g9 aq1 &7 @ g N0, yEAY,
wuer @ F wfas! § wfes @
q7 dUAY ¥ &4 G @Ud §@ar q€r
%3 ¥ET ¥ war | ag oF Wi A
g 9 wHad A W@ @@ w7 ar g
WX Flgar gl orEt 7 wwT g1ar
¥ ad-a@ 2eg, AL WHAT | AN
qrE & ot AT & KA A A IF
Lk CE R

vy @If9¥ AGT Fo 121 ®Y
1970-71 # 164 ®UT %o gz & &Y
¥ 3@ AT 9% g G2 S q4A
Awara) F w1 § foaa oot § g
®CYET E 1 @ WA A wAwA wHE
ot @ wifE 22 wqw sqaEr
W H AT qIT | 9TY W T FL ?
I Y AT q¥M IR W e ¥
YR WR AW T | KT A I T @
fs arage 22 w0% ¥ gE ¥ aq
1972-73 % 160 %AW o w1 utw &y
af gz 7 il aY 182 0% 1o ¥
Hiw g

A § o WO A & gaw fag
17 ar¢ qF o Qe gt w1 e
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Qa1 frar wry @Y & qwwar § e Al
ATT § WY I ¥ oy awer 3 vfwA
BT WA AE g7w) A1y A wear
WA ¢

wagfea sifaqt w17 wagfaa o=
arfant & awe awr wRw Qar §
WF A o1 @y o< g v o waarfa
¥ WAEAIY A& 997 § g A fwar
Wi wfew fagd o oot agen &
WIEAET 3 F qAgE 99 9T wee
g fwar srar

& gWiE & wiv & fee et wg)-
@ &) aoé & gu IA% awz &
qHAT AT E |

st vrodw fag (sf93)  Swtems
wgiea, ¥HE & sfase & qud v
§ & ook ArEY WA awz 9y wed
fet ama s weE g 1931 @
FUG & F@q w1 g@Er glede
g9 91| aga @ Wifws gerr 9w
919 g7 | IAN UF ST 6 W &7
Y qre gur fs S@ #Ark giaY ¥ wreA-
T T a7 AN WG JA@G T Iwrw-
A ETH6 § Juwr fAazrET 1w S
w1 G% TET AIAMT | WEY 6 TG
100 wadr @it WX @ad surEr 500
2 | Bfer o @I A 100 o &
AT N aveard § W giw gowC A
wawe oft 8, ardt qure-p ¥ swAr St
% §1 WM I A aTeE Wi
o & & @A 2, AfwA o AXY
JEW H9T & wid 1 1930 ¥ @
srede o gak frara ¥ 100 %o fow
fiwar AT W1\ qiE §ATT AT qOX A
¥ ar@ o afec § Wi 70 %o o
i & are o afare g1 9e ft ¥
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# y® andl § 9@ N qAEg O
T ¥ TT A q@ oA g @ ¥
wI9H 7g wg0w § fe W ) wiew &
g7 Aar § W9 wH-S-F0 IqE gUA
wears € aE +4l & WIT AT gEt
TATFETE T &I 9 FHAIU § IR
AASAIE HH--FH q77 FT A A) W
& f& g% qftarz @t yare-anz w=d
ag A EE |

a1 gad qig § wroF aAT @A
aalfag W& @i & www A
iy sa% fau 91 tw gvg Ead @w
ad) § 944 ) wrgear 7 5 vfafa-
@ lea fgng sltow &t Wy &
wE AN & oY, 3E%) §F REndag
W19k HIAA JEd FIAT SIEAT § | WIS
A # 365 feal giz-A12 WY w4-
Qifgt &1 gia%? gur $7ar § s
qAFT §1 TEE IO AT A7 AW
ISIAT q=AT £ | A7 T T Afgd
@@ a7 A &Y oge fradidgy 2 ag
T TEIT

*“The praclice of periodically transferr-
ing the staff wlo ccme info contact
with the public, wlether a station
master, a commcrcial clerk or any other
category, is causing considerable
disruption in the service conditions of
employces and there have been represen-
tations from the Federations against
such periodical transfers. We consider
thatythis practice upscts the morale as
alto the loyally of the staff, who are
responsible for the safe and efficient
work™ of the railway system and that
periodical transfers should not be
resorted to. Only i there are specific
proved complaints, should such transfers
befordered and that too, after takiog
into consideraticn all aspects of the
work of the employee.”

PHALGUNA 130, 1893 (S4KA)
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15.48 hours

|Surt K. N, Tiwary in the Chair)

ur fewdedga qv ag &, z&d
fREyRoT 57 swTL &

The present practice of  transferring
every three years such of the staff as
come into contact witt the public,
deserves serious reconsideration. It is
considered that unless the administra-
tion has reasons to think that the
continued stay of a particular person
at a certain place is undesirable, there
should be no need to transfer the siafl
just as o matter of course every three
sears, because this causes personal
hardship and dislocation in children's
education.”

9% J WEIW ' 37 F¥ g
gaa) faqie & var § 1 ag fa=re 3w
£33 ¥ § faad Jgvda @d gand
Ty W@d Wt 4 1 gafe & gewar
g fr ag sq 92 qur a1 3

FEE A G g FEgA £ Ag AgeR
& A ¥ & %@ gIw A g g@d
wrgl & @ aga f2aA ¥ wiw A @@
@ f& @9 # gew@r ¥ | qg v
S Sl & ang § wanf af A | HWOw
3 ¥ W ¥ gEIR AW F WS TAFT
ag qgi W war ¥ faeer @ w@d
¥ | Efan a7 ag gr § 9 ¥ &t ag
a9 & e @A ¥ I Ao N
o fm @ few wr agt
% ®mr qdz Ag w@ ¥
¥ W guT & R W @S
¥ | gafeg dgv ) 991 IW WY IFKA
qur @ | AT W AR B T AN
A€t § 1 v few Y vy § Afew
wqt % ware af; fRar mar § 1 4
et w7 g § Wi TEE g WY
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[ twr &7 Tag)
faar s wfgy | age @ wwar W
T 9T @Y Har §, T w91 w GEcr
W& TAF! IATAT A1 GFAT § |

%9 §Hq W@y W 3T GEk@A ¥
WIGT LIAT 3 TAY & | TAX wEeArdrT
¥ qFE FI0AT § 1 7 A FeWAT 7Y
%! fefiz afr st &1 @@ i @
IAN qgA WEFNE § | FHF( IAW 4
& & g g SUdS ¥ wIAT g7
wan eRtfqqas, ghasx wif s
@ § | W HANT A ERIE 9T
fawre w1 @r § T &aq oF gfoma 1
" ar & F1C 1 IA7 F cgr4y wAT
g | wf®a & sz 5 39 gfaas 1
w54 @ ¥ A frar @M ga¥r
FIEIZQNA 59 TR 1 &) f§ g7 UF
FIG F oA W ITT M
fefrsida fas a9

W F QT aga Ay dx F ax o
Fgat AMRAT § 1 799 fasdy qrada
g @ aamf af 1« ag wda
24 w2 qaRd ¥ faeelt agaa ¥ ¥
§ 1w &, sitaqe &/, wArare @,
AMATET q, AGAFH T HAT (A0 N
gaifee Iq 78 § IIA0T TG FOU
2@y I A AU gRE
I 3T ¢oEz 2aq Ad 4 gaw'
R ¥ [ATAr g ar AR ¥
FHATGT G I IGA A GeAT AMTAT
WTC W TE §4 F1 0% Thiwes A
qyar g arfe @ w1
o ¥ Wy wie gug A€ faee g
AT HX 1 AT A KA AT
Y | W Ay ¥ 98 3 quf far @
ofrg wT ¥ | i Foreld w1 SuaTER
fawde ST ¥ Qm ) AT ¥ W
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WA A FA At I e
¥ AR CAMT AU 1 WY W
i qrar® T @ & qrdar s
fr w7 TERI 39 1

AITH FTAT 7T AT EAAT A
FTE A AIAT X U7 w2AT 1 W7
aatt 7 frr 5 aifemw aegdt A1,
FTUS T A0 B ATI N A §3
=T 07 &, gaifwe &Y 7zt wraw aa
fazrarr 2 77 otz A &\ ws
qUAT AMAIC Ar & gl
giowtg arfor &Y w8 & oAt w9
FF 1r q1a1 4z W 3uar 7 frrase
WY TR ITR A0 7 F340 qfar wig
7T grT 7T AT T 43 75 ITXAT
9 AT 4 T A0F TV ISAC 900
I7 gAT7 FEAA ET AT vA 4
T3 ey AT A Urar s aFn)
FfF T g 31 FFNA grgrg @ g
wa T g fr T 94 w@ag gav
YA Y gt g wE wey Ar #y
FTq1 37 |

qITRI  SAIA(TT  WIAGAT AT
At @ D & afes qrge @aa
Tt gamr fartez fear arar 0 &%
qgx it wgr ar 5 agt «x e
aq ®/ard, w2 Aqfer T o
Fw@tt | wg frzg YA Y@ Ow
TEAA 9T /I WA & 97«4 qFy
TAA WIIH] ATHEAT A FIR W -
wL W grar W fadedr | are-Peang
oT Y & A W ogaers W W
|IYT AT IT FL | W9 T wifad
fEygmrRas dfamrals & &
aiy ¥ ax fewe alnsT anl F@ §,
farr fevzarm ¥ A v § 1 g
ot a§ fair s @ fear fewe o
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F@ &) atg & aw faar fewe 9
el

ot mefesr Aaw (w7 o ey
#EET, ¥ [ K AT @A gAL q4Q
727 & fag & amd an g

A3 9 R I AT AL AA T
7g aT a% fgrat 3@a wwa & 0w
g2 d1 §maAr ¥ g 7 OAE
wiay 71919 wiwfoa F9ar 3 ) @A
ad & W fPagmqa AzA AR 7 714
a falg za & Al w-wll 7 EAA
Arqrz Ty g3 & fr AT @7 qrar
wlza giar &1 97 Frow flEt &F ®
arEAY &1 woAY @ g giw g
A @ R gaw wgfaa vy weaEy
T I & | 3 AIT WAFT SIF AAT
=ifea 1

w7 ¥ woT & & W {7 §Y @90
argar g 1 & wew 9w & aw@y fa
¥ wrAr g s Iaw faw 7L g
&t qf¥ st 7 @ fear § 611 Aier aga
# @ wr argar g1 3 Q) wiwnw
T 7 AIR-AYA @AY H, GGG
wifegeaiw ® fager gar sar &
wfew geae fas g1 ag grw § s agt
WAl o sl Ad ¥ § ) aveT fodr &
gt & &gAl A I W w6
¥ o5 § Du ko gE A e g
¥ §, wre & Jwaw gré A § o Iy
Ryt ¥ g atax fodr dwww ¥
¥ow Wit gl & & wur § afea
fore o agi aramre & aual # €@
g A% w1 UF wnwd Wi
o= =y § e fad ¥ o qge-
@ awg § dwfver ) agt s @i
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& W 2 HIT IRFT WiAwE W WA
WIE 1 FA1AT & argd §1 w67 A
q9G § 9T A7 K AIGH 30 & g7 AT
¥ @1 ogwr § 1 d=ifeen @ fageam
LA IEIE R A EE LI EE T ¥
agt & vx aw A & fao a4 §,
@t f fAgzam g 2w g1 35,000
# s07 &1 FHAOY F, SR agad
smEr faaga 1 GMAT 2T OAF FIAT
qzAr § 1 daifear @ ardAT a% wgA
w7 7 WA F fag gz @q sadr g
aaEm ST AME & T I F
RATAT GHAT A W FA7E W1 )
gMT o YA ser 2 fF gmae &
dI ¥ 29 A¢Y AW § 1 7g @A 9T
¥ g at 3% 49y afsq wg ag Wy
g glit 1 Al T IAF Faw @A
& & #yw faer g, 74 9T waw &
AwrAg far g 0 & wgw g fw
FA 3T €T 9T 9gA w1 AYHT IqAey
FI& IAFT G 49 §, 48 ggHAAT o)

FET I

gear ga agt Wi @ gwrf ar
g5t & waifs wfaw gergt gur g+
WIqET 1 4§ SATHT OF wEL § ) 59
Uy T AT EY TH G0 AgT W9w
Srar § | AT swi Ayl & wiew
fasre qT Y qzar § | g I
ddrT A Wi gew &5 ggt e
or gHdt § YT A WIOR WrAEAr
@t 19 g awdt

& gg ot wrear § f6 T wAgwr
& wfewr a5 ¢F o WA sy T
wTT WX §EwT Wiag X o § A §
Wi oaz A gur § &) vaw 8 |t
wq foar wig 1 w7 QAT g & dv §
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TdNlE ¥ W@ s & ferfage
Tga AP o § ) SEW N 1w
&TET F7 ar faw awar &1

TAYT § qHAA a% S FEA argA
B, LWl are AN £ F7 AT BAdAT
W w2 foar war §, gaw efwly @
Az 9T & A aE 3 gEer =
frar =TT | gEw @} F Qi A A
FEr 2

ey Wife gfaTs w1 nE gga
AT & TAST IWL W2T & ST ar+y
OE @ Fa AN ¢ A Al )
AR W FEY qr Y w1 @i 2 A
agfrg & =g 7 & ogE oqu o
fagrz fpar sm 1 WA G497 T
a¥ forg 74F &1 9T awdt ar FI-A-F7
arit @ fwar arst 7 asT A& o
q¥aEr § |

WG WeT SR FY UFIAT 0
afeT TraqT ¥ Wrara w4 A I A
agr &) FarggI @t s QF TA & A
aga qwT A g W7 rreTr oy mear
AT FE &\ AU qwF § (5 AT A
uF £a i A A F e
Wiare & forg waey FEr Ay

16 brs

A WA R Ay ArRT ¥
Wik ¥ AT aTry wrogeT aga
fat & fawredls ¢ @R A
a13q g7 WA & Jaw-Frar ¥ A
waf # af @t Wi IR g8 wrer-
w At fad ¥ wrae § e ot wgew
EEHT WA T |
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w3 ¥ & graw fega @y W Fat
*Y wagaeqr & a1} ¥ §g w0 wgaAr
g1 wne dte Ao 7 A &5 wT AT
¥ qeaf-graer qrasy B aFer J@A,
o Xar aavr § 6 qerf-graer maw-
TG &1 GE FAA TEOEAZ M§ AT
®@ &0 ®ETEAE § O ArIq €2
WA fradr it 3 q7@ &, sa¥
gz, art ae aw g wifz &t fasg7
sgyeqr A g1 A Agw g & WA
NATAT T WIC AT T )

ot gor W wFNT (L) A
aft aftza, w7 ¥ A gge-du @
Y ffqezy a4 & N fraqe &
WIAAG a7 a WY & 32 Afqvr-
feat & dqe % #f mfgmfed N
CECTINNNE i B (O €O SR (¥
SIM& &AM & 47 K FZ F
AT F AWM oW R 9 7 fagey
foxe ar <0 & g9 IR A ¢
fapra M@ AN T T AR IHH
CEESP AR SNCILEI0))

&4 qza < w71 & FF T w2
9 191 "A-NY B oA geg AF
Y FT ZEA 2, IARY TARAT A FIGT
qAT § | IV RAT QL AV AT A
AT JA Y FIAFF @G ITHR
wa A @ig, Todta, a7 sy faay §
YT ITH qeearg ¥ w1 A7 af A
TEy 1 a7 R efer § Fav &
qfrarie & JeAT A §, S wIX W
qT 3% i argRe fwy go 8, &few
¥ gat @M A A9 W AR wgY
arar & fs ITEY AVET AT guT A
TF-I% SITRT #1 WISWE @9 WX
e & wredd Ty A% ) ag Q3
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% qar Wt Al war § WA
wrgdal W gord woal ¥ gadi w7 ¥
X 8 X aga & oifearde § RRa)
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Wt At gwIT @R (dgE) © o
AT FZE F AT AT | (wqwwwr)

st gww ¥7T wgEE ¢ AA AEIAY,
T ATEEE] F Aqeqr § AT FL )
ST safaq gwrA 9T F9 FIGT §, 47 A
I F1 Areaw fear Sy Wicar ¥
gwrd wramaifea afgw 9¢ mwd
w4 | FAY XqT T 9g7 AAEAT el
W7 gAH 1 WETH %Ar gar g,
qg AW NI |

Fare, gRan iz Rragd aga & foger
gar TATET 1 agl gift Agw  qaar
g 1 "4 Agig A q9q frarqr fs
IgFr T @gw §  qfcafag fear
wEAT ) H g gl g war g ¥
Sraar g fw agt o< wrfear wEr F2
xAdr § WX gAH o, o mifE W
wawA qag & gy g g\
gl # agh W w1 g fawre A
gar g %€ a7 fesr o Af Ay
g

agi aw faar-frdz amar &1 graw
§ 2w @A M w7 Dodle fo ar
o e faar fesz arr w3y ai
1 9F¥d §, qI 7Y AT IJAN 49
T &@ § ifw F@ § 9T
& & e Y w1 syaeqr A )
W% 9! ¥ IFH qF wiv I 6@
@ ¥ fe ST & daT e ¥ car
wry, AfeT Ff wPaw § gw At §
o wew A Ssrar {1 e 4%
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T A@T § W GERT G HIAT
wrfge )

W & Sifal 51 ww agm wawe
ST ¥ g a § frgy
W fafaezT, ot qar ot &Y 97 A%
7 | wigsaT ¥ ufawrd iy A
¥ gro i s@ 1 oqg ww
qrare & farar & o IaF oA
wfrwrfeat &t FtaT awar gar g

EgT s FT wvgr WX Sfaa A
gl |dar wrar § afew afear feew
®T W1 wdhar Aar & W gk feg
sridz a7 wdta faar srar
ot srfeq s 2ar &, Id w1 "
W&y fear At § 1 g7 A N
aaTeT HIA1 qrfgg |

war § fF & & QY ard Ty §, WA
7giEa I qT oqr7 I Wi AT
&1 FAT | &)

DR. KAILAS (Bombay South): Sir,
while supporting the railway budget, I
wish to draw pointed attention of the
Railway Minister to a few issucs, The Rail-
way Minister in his last year's budget had
given an assurance that attempts will be
made for the removal of regional imba-
Jances. I think he had started the ball
rolling. He had announced in this budget
some very important measures in this
connection like connecting Kanyahumari
with the Himalayas and conversion of
metre-gauge lines into broad-gauge lines
and some other measures.

But when he announced that season-
ticket-holders of first-class and third-class
will be upgraded because he wanted
to rationalise the fare structure, I think
that in the name of rationalisation he has
done an injustice to those persons who
stay away in suburbs and who stay in
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Poona and travel by Deccan Queen or stay
at Surat and travel by Flying Rani, who are
serving either in Sachivalaya or Bombay
Municipal Corporation or one of the
scheduled and nationalised banks and such
public institutions. So, 1 would request
the hon. Minister not to increase the fares
of the season ticket-holders, specially of
those who are travelling by cither Flying
Rani or Deccan Queen,

I can understand a rise in fares. But,
at the same tin:e, he should also take care
of the transport system and see that it is
improved. For the last so many years we
have been pressing for an underground
railway system in Bombay. But that
demand has not been conceded so far.

st gAA W@ sgEd: guefa
qEIRT, AT AFTAT AT 9T 8 | 52T #
Aty 78l 2 1

MR. CHAIRMAN : The hon, Member
may resume his seat. The quorum is being
challenged. The bill is being rung . .. ...
Now there is quorum. He may continue
his speech.

F,

DR. KAILAS : Sir, 1 was talking
about the arrangement of underground
railways for easingthe difficulties of our
travelling public. I think, the Railway
Minister will be kind encugh to start the
process of shaping how the underground
railway system is going to run.

I received a telegram from my cons-
tituency which I quote here so that the
Minister may consider this issue:

“Fare rise in first and third class season
tickets is strongly condemned. Must be
withdrawn forthwith otherwise face
commuters of your constituency. B.V.
Joshi, S.B. Sheodore and other members
of struggle, Western Railway, Bombay."

AN HON. MEMBER : Face.

DR. KAILAS: T want to draw the
attention of the Railway Minister to a
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matter about which I had written to him
some few months ago. There used to bea
concession for the Matheran hill station
for students, specially high school and
college students. This concession has been
withdrawn. The Minister kindly wrote
back to me saying that this is not a profi-
table line and hence it will not be possible
to give back this concession. I want to
understand from him whether we are run-
ning the railways for the good of the pecple
or whether he is running the railways only
for the sake of earning or whether the faci-
lity should be extended to our student
populatior, specially of the poorer sections
of society so that they can also enjoy the
hill siation season.

Another very important feature which I
want to bring to his notice is that the
Frontier Mail is the lifeline of Rajasthan,
conrecting Rajasthan with Bombay. We
see that when the metre gauge train from
Jhurnjhunu to Sawai Madhopur does not
reach in time, the Frontier Mail leaver for
Bombay or fcr Delhi. The difference in
the time of arrival of the metre gauge train
and the Frontier Mail is only 20 minutes.
1 request tne Railway Minister to consider
and examine whether this difference bet-
ween the arrival time of both these trains
can be increased to 45 minutes or the metre
gauge train could be treated as an express
or mail train so that it may not stop at two
or three stations and may connect with the
Frontier Mail.

Then, the land belonging to the rail-
ways in Bombay is lying idle. Large num-
ber of hutments had come on those vacant
areas. On 2nd October last year,it was
very unfortunate that police help was
sought and those huts were uprooted.
There was a hue and cry in the constituen-
cy, but we could not help it. But even till
todav after removing theose hutments, no
construction has been'done. I request that
two-room or three-room tenements for
railwaymen, who are living outside and are
paying extra rent, may be constructed on
this piece of land.
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I speak with great emphasis at my
command for the Travelling Ticket Collec-
tors, about whom Shri Kachwai also men-
tioned. I had the occasion to preside
over their function at Bombay. Tho Tra-
velling Ticket Collectors are not treated as
‘‘running staff.”” Theyar: not given the
same facilities as other running staff are
given. Not only that, they have no space
to sit during the day or to sleep during the
night. Such facilities should be given to
them. This whole question is pending for
the last so many vyears. But no decision
has beer: mode.

The Railwav Minister had said last year
al.out regional imbaiance, Though he has
sel the ball rolling, in the area of Ratnagiri,
which is so rich in minerals and offers pro-
spects for  different businesses there, the
railway line has not been laid. The
survey has been done and survey plan is
rcady but no mention is made of it in this
Budget.

SHRI K. HANUMANTHAIYA : If
Ratnagiri produces , Rafna 1 will construct
the line there.

DR. KAILAS : He says, il Ratnagiri
produces Ratna, he will construct the line.
Ratnagiri has produced men like Ratna.
Tilak comes from therc; Gokhale comes
from there; Ranade comes from there. So,
Ratnagiri has produced man like Kutnas.

Sir, with these words, I have done,
except, that I want to repcat thatf at ail
he cannot conncet the metre-gauge with
broad-gauge to catch Frontier Mail in time,
all facilities should be provided at Sawai
Madhopur station for I Class, II Class
111 Class passengers where they can tuhe
rest for eight hours to catch the next train.
At present, there are no facilities available.
I would 1equest the.hon, Minister to con-
sider it,

SHRI JYOTIRMOY BOSU (Diamond
Harbour) : Mr. Chairman, Sir, during my
Jast year's speech on Railway Budget I had
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put all the emphasis at my command in
saying that what drowns the Indian
railways today is over-capitalisation. Along
with that, had mention=d that 17 lakh
I employees who work for the Indian rail-
ways, including casual laboar, to get their
heart and not the physique alone, should
be given the necessary security, For that, as
Shri A.P. Sharmn said, there has to be staff
participation at every Jevel. I had also
talked about it., You cannot get the best
out of a man il you do not give him the
security that he requires, the sasial security,
the sccurity to live, the security for his
family and all that.

Also, I had pointed out that the
Railways through mismanagement and
utter inefficiency has lost the high-freighted
traffic dusing the last 15-20 years and are
now saddied with the ‘ow-freighted traffic.
To give an example, you carry a sackful
of limestone and for a measure of 2 cubic
ft., you get Rs 4 to G over a distance of 500
miles whereas for the high-freighted box of
Bata shoes, fora 1/4 cubie fi., over that
distance, you get Rs 20. You have lost
the high freighted. traffic. The freight is
your main souice of income, not the
passenger traffic. You have lost the high-
freighted traffic duc to your mismanaging
the whole thing. You are now saddled
with the low-freighted traffic. You have
done nothing 1o get out of theevil, You
have done some superficial work. That
has yielded you very little results. Your
Budgct analysis is nothing but an effort to
hoodwink us.  Your actual loss is much
more than what you can show in your
books of accounts.

Then, I had also ialked about revenue
and utility-oriented expenditure. But 1
am horrified to sce that the old method of
expenditure which ncither brings utility
nor brings revenue is still going on un=

abated.

I had talked about the De-scheduling
of specifications where the safety marking
is much more than what you require.
You have dane nathing about fite
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About the material comfort for III
Class passengerc who contribute the bulk
of your revenue, even a drinking water
tank in each compartment or a coir
cushion is not provided. All that 1 have
got is a letter from Mr. R.K. Sinha, Chair-
man of the Railway Convention Com-
mittee who has ashed mc to draft a
memorandum, as if I have been provided
the hig secretaridat of the Railway Mmistiy
and, to give him all the details For
the last one year, I have found that
deterioration remains unarresied.

Now, T go to ceitam other small things
About the Maitin Light Railways, 1 have
repeatedly complained. In the Railways,
you do not have any Transport kconomist
although the railways involve more thin
3000 crores of rupees. You do not have a
man who has thic basic study ol transporl
economics. 1 come to the Mauin Light
Railways. That 1 a very old institution
The value of assets is almost next to noth-
ing. With a zero capital, you have been ren-
dering service of carrying 35,000 to 40,000
passengers a day. The moment you ask him
to switch over 1o roadways, a person who
had been paying Rs. 17 for a monthly
ticket, for 60 journeys at least a month,
will be forced to pay Rs. 45. You are
adding fuel to the fire of over capitali-
sation. With a zero capital, you are render-
ing a wonderful service. You want to
scrap it and force these people to switch
over to another set-up which is highly
over-capitalised, leaving aside the fact
that he cannot afford to pay; he has to go
and crowd the slums of Calcutta and
Howrah leave aside that many of them will
go out of business altogether, I am talking
about the econcmics of Harumanthaiya,
if there is anybody to understand this.

SHRI N, K.P. SALVE : What about
running expenditure ?

SHRI JYOTIRMOY BOSU : I am
told that the loss would not exceed about
Rs. 8 lakhs a year. That is nothing com-
pared to the [service [that the Rallways
would bave given,
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Then I come to your running. I might
sound not very Marxist here. Mr. Hanu-
manthaiya, you are a monopolist; the
country has given youa monopoly right
to run the railways; there are no competi-
tors; nobody else has been given the right
of running the railways; you huve
been given the monopoly night. You know
full well that 'he raillway service in Seal
dah, specially South Sealdah Division 15
out of existence; it 1s not functioning, 1t
runs for une day and stops for two days:
it runs just for half a day and does not
run the next day. What are you doing
dbout that?  Mr. Deputy Minisier, we
had a very good lunch, and that was about
all. People are 1otting i the platform
with therr families accosted by goondas
at 10 30 and 1100 p. m, What aic you
doing sbout that? We are not placing
much confidence on your assurances here.

I hear ancther dreadfui thing. Is it
tiue=-1 hope 1t 1s not true—that you are
gowrg 1o hand over the diming cars to
privaic coniractors 7 If that s so, L can
tell you that your ‘Samgvadk’ would
require another culour fo1 its quoting.

‘Then, why have you withdrawn the
concession given to the poor nurses? As
it is, the nurses in this country are very
poorly paid compared to the payments
that other countries make to nurses. Also,
look at the burden of duty; the patient-
nurse ratio is very vesy high here, The
small concession that they had been getting
for the last 30 or 40 years, you have been
kind envugh to withdraw., Would you
kindly conside: giving back this concession
1o them ?

Then I[come to suburban meonthly
tickets. 1 want to ask you one question.
Your expenfes might have gone up. You
have rsised the value of monthly tickets.
But can you tell me, as & member of the
Cabinet, wherefrom is the man going to
find the money ? The financial condition
of the common man has gone down donsi-
derably. Did you, for a moment, think
over this ; when you charge Rs, 2 extra
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from monthly-ticket holder, where is he
going to find the money from? He has
no money. You would compel him either
to travel without ticket or not to travel at
all. Therefore, please consider this issue
also,

My last point is about the freight ano
moly. I have not studied 1t wn detail; 1
did not have the time. Take the things
that go out of West Bengal—for example,
coal, partof an industrial raw material-
to the various regions. lhey are the unes
who are required to pay moure money.
Ihe industrial eomplex 1n West Bengal
will be importing different other iems
Irom States far away from West Bengal.
They will be required to pay more freighte
Therefore, the cost structure of the indu-
stry, the industrial product, in West Bengal
will be greatly affected. 1 would like
you to look into this matter also.

THE MINISTER OF RAILWAYS
(SHRI K. HANUMANTHAIYA) : The
Budget that has been presented to the
House, 1am happy to state, has received
much welcome. [IL is not merely the
opinion expressed in the House that Tam
taking into account; I am also taking into
account the opinion expressed outside the
House and the opinion expressed in the
Prass, | scrutinised almnst every editorial
of leading newspapers in Indi; the head-
ing given is either thc Rwilways are out
of the red or the Railwnays are back on the
track.

1 have hardly noticed ane editorial . . .

SHRI IYOTIRMOY BOSU : You have
a very resourceful PIB - we know.

SHRI K. HANUMANTHAIYA : 1am
myself resourceful, I don’t depend on PIB.

1 am most grateful to this right as-
sessment made by the Members of this
House as weli as the Press. I know the
editorials have alsv pointed out certain
deficiencies and defects. Ineéed not re-
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peat again and again that it is the cons-
tant endeavour of the railway adminis-
tration 10 see that the defects are
remedied and improvements  effected
wherever there is room for improsvement.

Hon Members have spoken about the
tax proposals. So far as the subuiban
rate structure rationalisatinn  is concer-
ned, | did not notice anybody speaking
about it except hon. Mecmbers hailing
from Bombay. | have given reasons in
detail for this rationalisation. The most
important point is to treat these great
cities—Calcutta, Madras and Bombay
alike. How can there be social justice
1t injustice and  deflerentiations are
perpetuated? Afier all, every one of you
knows that for people who live 1n the
city and especially those who are worh-
ing, the small increases proposed are
nothing these days. 1 can understand
the plight of the rural people whose
income is the lowest in the country,
So far as the industrial workers and
exccutives in these two great cities are
concerned, 1 am sure they will not mind
this paltry sum ranging from 5 paise to
Rs 2.15 per month to be paid to the
railways 1u order to help its finances as
well as to restore equality and justice
and toimpicve service . .. .(Interruptions)
I can understand the awareness of the hon.
Mcmbers of Bombay 10 public opinion.
Dr. Kailas for whom I have got great
respect for hiv ape and experience has pro-
duced a telegram, but 1 have mt
received any telegram from the Chambers
of Commeree and various other institu-
tions i these great cities, It 1» only a
few pecple under the self-styled name of
some association who have sent the
telegram and [ am sure, public opinion,
if properly cultivated by the hon Mem-
bers, will see the justice of these  rates
being raised, 1 want them to be more
conscious of their vonstituencies but 1
also want them tv be more conscious of
the interests of the country as a whaole.
There is a fumous saying in Shakespeare’s
drama trut somebody said : ‘T love Caesar
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but [ love Rome more I love Rome
more’ By all means love your cunstituency,
but love the country more By all means,
safeguard the interests of a particular cons-
tituency of the State but be a real guardian
for yustice and equahty in the country

Many hon Members who are otherwise
very good in their approach to problems
relating to Raillways were somewhat upset
by what 13 called some line being given
there and some line not being given in some
other place [ would beg of these members
to see the railway map ol India before they
speak  What are the redasuns’ Some area
have got less rarilwav lines and some other
arcas hdave more raillway lhines No other
reason 1s necessary except the very sight of
the map I am just trying to set right that
imbalance In the meanwhile, 1 am not
holding up the progress of any paiticular
regivh 1 am trying to do withm the
resources available, to give a line or a con-
version project to each State 1 want every
State to feel that justice has been done If
they speak merely with a view to rouse what
1s called the State consciousness or the con-
stituency consciousness, T am helpless

SHRI RAM DHAN May 1 request the
Minister to appoint an Inquiry Commuttee
to go mto the matters to sce whether con-
version in the South 13 justified or not?
(Interruption)

SHR! K HANUMANIHAIYA The
hon Member needs no Committee He has
only to take the Railway map of India,
calculate per capita rvaillway maleage for
each part of the country  No Cc mmuttee
s necessary for these Sincere as he s, I
am sure, he will come to the nght concju-
sion,

} now come to the other lax proposals
regaicding the rationalisation of the fare
structure It 18 of great comfort to me to
know that the tax proposals in the form of
rationalisation that have been proposed
command the acceptance of the House
In fact Sir, I feel that the House h1s given
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approval, silent though 1t may be—mits
own way, to all my proposals

SHR! JYOTIRMOY BOSU Itisa
convenient way of assessment, Mr
Hanumanthaiya You are really clever !

SHRI K HANUMANTHAIYA This
Pathament 15 the guardian of not merely
the Raillway Administration Tt 1s a watch-
ful guardian not mesely of railway admini-
stration but of the entire Governmental
edificec  Whenever anything 1s quiet, the
watchful guardian also sits quietly, he does
not bestir umself Tt 15 only when there 1s
trespass or trouble that he nses up with
knives and cudgels  1f there 1s no quorum
m the House, 1t shows that Members 1re
quite satisfied with Railway Adnunwsira-
tion and they do not feel worried about it
(Interruption)

1 would beg of the hon Members who
talk about rise i freight and fares, to think
about this m a balanced manner The
prices of materials have gone up every day
and every vear The statistics show what
i the extent to which the annual nse mn
prices1is  Hon Members are very sympa-
thetic 1o labour 1 am also one of them
Ihcy will see that for the last 10 years the
wages have gone np enormously, twofold
or thieeflold 10 many sectors

SHRI JYOTIRMOY BOSU And also
cost of hvig

SHRI K HANUMANTHAIYA You
dont object to this wage rise If you
object to what is called the fare rise and
the freight rise, which communist would be
able to balance the budget” My hon. friend
Mr. Jyotirmoy Brsu made a reference to
a1 economist I would welcome him  Let
him come 1 would welcome him to the
Ruiiway Board Let him be an honoray
member, and 1f he advises same, 1 will do 1t

SHRI JYOTIRMOY BOSU : Quite
willingly
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SHRI K. HANUMANTHAIYA : Wil
he say that no rise is necessary in the rates
and the freights, even though the wage bill
may go up because of the Pay Commission
recommendations and other things? Even
though he may be in the opposition, I am
prepared to surrender mv portfolio to him.

SHRI B. K. DASCHOWDHURY : Just
for a clarification, Sir  (Interruption)

Why don't you increase the total
volume .. ... (Interruption).

SHRI K. HANUMANTHAIYA : lam
not yrelding.

MR. CHAIRMAN : Hv is not vielding.

SHRI B. K DASCHOWDHURY : Just
for & clarification, Sir.

MR. CHAIRMAN : The Minsier 1

not yielding.

SHRI B, K. DASCHOWDHURY : Nor
am 1 yielding. There is no progress made
in the Railways. (Interruption)

MR. CHAIRMAN : The hon. Minister
is not yielding; I can’t help it.

SHR] K. HANUMANTHAIYA : I
want hon. Members to consider not only
the expenditure but also the income to be
their special charge. They have to see that
one meets the other on an equitable basis.
Otherwise, no family can be managed pro-
perly, much less a big administration like
the railways.

The hon. Member from the C. P. L. (M)
to begin with. made reference to the capital
at-charge, loans, Indian and foreign and so
on. Healso questioned the propriety of
paying & per cent dividend. 1am happy to
note that there are some hon. Members
who take interest in financial matters which
to many of us are very complex ones, The
hon. Member has, however, all this infor-
mation, already in his possession, and he
need not have asked for it. He has only
to look at pages 66 and 67 of the publica.
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tion Indjan Raflwavs 1970-71 supplied to
him. The investments on all the heads
which he has mentioned are stated therein
and the figures are follows; The investments
on 31 Murch, 1971 financed from various
SouILes are as follows @

Lorn capial advanced
Rs 3330.78 croies
Depreciation Fund  Rs.
Development Fund  Rs

Revenue Rs
Machinery and equip-

ment received free of
cost Rs.

by general resenues
223 22 crores
365.14 crores
176.22 crores

4 43 crore

This makes a total of Rs 4,009.79 crores
ol roughly Rs. 4100 crores

So far as the quesiton of over capnali-
sdtion and payment ¢f dividend therean is
concerned, Parliamient scrutinises 11 pesio-
dically through 1ts Railway Convention
Commitice, This question has been dis-
cussed in the Convention Committes, and
the recommendations of the Committee
which have been accepted by the House,
exempt the Railways fiom paying dividend
on this account of over-capitalization. I
have already exp'ained this in para 15 of
my Budget speech.

The hon. Member from the DMK, Shri
Tha Kiruttinan made several points. 1 am
not able to answer all of them because of
the limited tume at my disposal. T shall,
however, reply to one or two points. I
want to assure Shri Tha Kiruttinan that
there is no manipulation of accounts, 1do
not think that such a word can be used at
all for the purpose of a dignified debate, be-
cause the Government of India 1s not run
on the basis of manipulation. The consti-
tutional authorities like the Comptroller and
Auditor-General and the Financial Commi-
ssioner etc. will not allow any such thing.
To make an allegation of this kind mercly
shows some kind of over-enthusiasm in
speech-making. 1t may be that professional
critics not finding tangible points to
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imagined criticism and this manipulation of
accounts is one such,

It is true that many high rated commo-
dities go by road and not by rail. Road
traffic has certain advantages over the rail-
ways. We are trying to attract high-rated
commuodities to the railways by ensuring
safe and prompt transport. To some extent
thefts, damages and delays are responsible
for diversion of this high-rated traffic 10
road. We have launched a campaign, as I
have indicated in my budget speech, to
eradicate these evils. Joint committees of
officers of States und the Railway Adminis-
tration and the labour unions have been
formed. The committees have begun to
work with enthusiasm and [ have every
confidence that their jnint efforts would
improve matters, 1 have also indicated 10
several commercial and business organisa-
tions and interested individuals that they
may own their containers. If itis taken
up seriously by them, I am prepared fo
give encouragement in scveral ways. This
will also ensure minimisation of thefts and
damages.

Shri Nathu Ram Ahirwar has made a
correct assessment of the Budget. Punctu-
ality as also sacrifices made by railwaymen,
I think a correct assessment of perfarmance
will be an incentive to improve rather than
making criticism as a matter of course as
was done by the member from Gujarat
belonging to the Swatantia Partv who 18
not here.

1 assure the hon. member that the inter-
ests of the Scheduled Castes are safe in my
hands, They aire getting their due. 1
might <ay that I have appointed a
Scheduled Caste gentleman as Chairman
of the Railway Services Commission at

Nagpur,

SHRI B. K. DASCHOWDHURY : Not
in all service commissions, There should
be one such member in all service commis-~
sjons.

SHRI K HANUMANTHAIYA : [
have no ohjection. T welcome it.
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Only competent persons must be found.

SHRI SHAMBU NATH (Saidpur): This
is highly ubjectionable, Let him not talk of
competency. There are so manv compe-
tent persons

SHRI K. HANUMANTHAIYA : He
1s one of those members who misunder-
stand and get angry unnecessarily.

SHRI SHAMBU NATH: Under the
garb of lack of competency, nobody 15
recrurted.

SHR1 B K. DASCHOWDHURY : This
is an indirect insinuation on the entirc
Ncheduled Castes and Scheduled Tribes
communities. This implies that they are
not available. Competence 15 not the
monopolv of any particular person. He
must not say such things

MR. CHAIRMAN : He 15 geltng
agitated. The hon. Minister has pot said
that there are no competent persons. He
has said that thc case of competent per-
sons will be considered. That does not
mean that there are no competent per-
sons.

st ey A9 7g wEAT fF s
atn A8t §, ag fwargd fasrona
¥ feg 1 ¥ wig wedE @) &7

SHRI K. HANUMANTHAIYA Fven
in regard to various uppointments in open
competition, we use the phraseology that
«ompetent persens have to be appointed.
These people unnecessarily get angry and
harm their own cause.

SHRI B, K. DASCHOWDHURY : It is
befitting on the part of the hon. Minister
to say this 7 He must not make searching
allegations like this. This is what happened
in the Ganguli affair. T want your
ruling.

SHRI K. HANUMANTHAIYA * The
hon, member, Shri Ahirwar, belonging to
Mudhya Pradesh made the point, He
made the point that this is the most neglec.
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ted part of the country so far as the railway
administration is concerned, I was parti
cularly interested in listening to my hon.
friend Shri R. S. Pandey. [ wish to assure
the hon, Members that it is not my inten-
tion, mor is it the policy of the railway
administration, to look at Madhya Pradesh
with scant courtesy. Madhya Pradesh, I am
ready to concede, deserved more lines than
it has got, either by way of new lines or
conversion. The hon. Member should note
that very recently. I inaugurated a new
broad gauge line in Madhya Pradesh from
Singrauli to Katni. Itis 254.26 km long,
and costs more than Rs. 20 crores. There-
fore, he should have taken the new line
opened only last month inte considera-
tion.

SHRI1 R. S. PANDEY : Now, I congra-
wlate you.

SHRI K HANUMANTHAIYA : 1 will
make the Members from Madhya Pradesh
more happy. You know that before a line
is taken up for construction, surveys have
1o be made. 1 have ordercd several surveys
in Madhya Pradesh. I hope after the survey
reporss are received, I will be able to give
more lines so far as Madhya Pradesh is
concerned. |do not want to give a list of
them because—

SHRI R.S. PANDEY : Please give, as
far as possibie.

SHRI K. HANUMANTHAIYA : |
have already ordered & survey in the follow-
ing areas of Madhya Pradesh : Firsi,
Dallirajhara to Jagdalpur or Dantewara
line which would be about 220 km long
and will cost about Rs. 25 crores. This
will lead to the development of the Bastar
arca.

Second, another survey is in progress
for the conversion of the narrow gauge line
in the northern Satpura region of Madhya
Pradesh, of which Gondia-Jabalpur forms
the mijor link. Third, recently 1 have
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ordered a survey for a railway line along
Satna-Rewa-Beohari which would be 120
km lopg and will cost approximately
Rs. 10 crores.

Also, the hon. Member should note
that the Guna-Maksi railway line costing
nearly Rs. 10 crores is in progress and s
expecied to be completed by the end of
July, 1973.

The hon. Member Shri Nahata—may be
he is not here—made some suggestions. To
serve the copper complex and the fertiliser
plant at Singhana, the construction of a
railway link, 33 km long, from Dabla has
been sanctioned at cost of about Rs. 2.8
crores. This line is expected to be com-
pleted by December, ‘1973, A survey is
already in progess for the conversion of
the Delhi-Ahmedabad metre gauge line
(via Jaipur; to broad gauge. Based on the
survey reports I will be taking a decision
on some of these lines.

Shri Basumatari, Shri Patnaik and many
other hon, Mambers were sorc that their
States have not received equal attention. If
they had looked into the budget and the
figures, [ am sure they would not have feit
S0 30r€,

So far as Assam is concerned, there is
every consideration given to Assam, It is
only a question of & little re-examination.
Before Bangla Desh became free, Assam
was cut off from Banglas Desh in the matter
of waterways and railways. Now that we
have connected the railway system of Bangla
Desh with India and the waterways are
also opened up as in the old days between
Calcutta and other areas of Assam, we have
to re-examine what néw lines are required
for the eastern region and what conver-
sions arc needed. That examination became
necessary only a few weeks ago. Witha
little patience on the part of Assam Mem-
bers, I assure them that whatever imbalance
there is in the matter of Railway lines in
Assam will be rectified.
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SHRIJYOTIRMOY BOSU : How soon
you will be having through-trains to Assam
through Bangla Desh ?

SHRI K. HANUMANTHAIYA : 1
shall reply to any interruption only at the
end of the speech; I do not want to encour-
age some thing which is like the alarm
chain pulling in the railways.

Shri Shrikishan Modi made a good
point. He wantsd inflation fares should
be removed so far as Fatchpur-Chru
section was concerned. I want to take the
House into confidence in enunciating a
slightly new policy Inflation in fares is
meant to be a cushion between the demand
for a new railway line and its remunera-
tiveness. It is a healthy device for a service
rendered must be paid in full if it could be
helped. For this the inflation-fare system
will have to be further extended all over
India. Several hon. Members of the House
demand pew lines and they say thatit
must be done without regard to its finances
and maintenance costs, Now we have to
choose between a new line and the bottom-
less pit of deficit finance if every demand
has to be met. I think the inflation-fares
msy enable me to concede as many new
lines as are necessary and at the same time
avoid those lines from falling into the
bottomless pit of deficit financing. There-
fore if at all, the policy of inflation-fares
will have to be further applied instead of
being reduced. Utherwise, there is no way
of making Members happy who ask for a
new line or who ask for conmversion, I
place the same propasition before my hon.
friend Mr. Vikal because we cannot be
indiferent to the loss or profitability of a
line. We shall carry on our discussions
and we have to find a different system
whereby investment may be made but at
jeast we have to meet the running cost.

16.35 hrs.
[MR. SPFAKER 111 the Chair]
Shri Dhamankar made several points.

He is also not here. Therefore, 1 only say
that the biidges he is speaking of will be

MARCH 20, 1072

Genl. Disc. 332

locked into to meet the demand he has
made of a footpath, He suggested that the
two briiges which will span the two crecks
in the new railway that | am building must
have footpaths also for the villages to pass
through. That fseem to be a reasonable
demand: 1 propose to concede it.

Tam thankful to Shri Amrit Nahata
for bringing to my notice the fact that
officers get higher DA, because the Jodh-
pur Mail leaves five minutes after 12. 1
did not know this. I now propose to put
an end to this practice. The Jodhpur Mail
will run faster end eliminate this five
minutes cushion which makes the officers
enjoy more D. A, in an unreasonable
manner  This will be done from 1 56-1972.

Almost all hon. Members are very
sympathetic to casual labour. Not that |
am less sympathetic, but there are what
are called considerations of the economy
of the railway administration. On the
1ailways there are always jobs of a casual
and seasonal vpature which crop up from
time to time on the open hnes. Besides,
survey and construction work materialises
in different areas at different points from
time to time. For obvious reasons, regular
staff cannot be kept on the rolls for meeting
these requirements, At present approxi-
mately two lakhs of labour is engaged on
odd jubs in the open lines and about 113
lakhs 1n  surveys and construclion.
Their interests are ever given the maxi-
mum consideration. Casual labour on

the open lipes with a continuous
service of six months are  brought
on to regulary scaless of pay,

We have also laid down that recruit-
ment for the appointment of regular posts
as vacancies arise should be confined to
this casual labour alone, Inother words,
every year a large number of casual labour
are being absorded in regular railway
employment. It is needless, however, to
say that while construction of new lines,
doubling etc., require a huge labour force,
only 8 fraction can be absorbed ata time
in regular maintenance/jobs. I might assure
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the House that everything that is possible is
being done to protect the interests of casual
labour. Jt is impossible on the face of it
as the hon. Members know, to make
every casual labour a permanent employee,
involving pension payment, allowances
and various other things. Then the Rail-
way Budget will be upset.

My hon. friend Shri Pande said some-
thing about manufacturing sophisticated
signalling equipment in the Railways’
Signal Workshops at Podanur and Gorakh-
pur. We have taken a decision to manu-
future indigenously sophisticated signalling
equipment in the Railways’ Signal Work-
shops at Podanur and Gorakhpur in order
to accelerate the programme of moderni-
sation of Signalling on the Indian Rail-
ways and at the same time reduce depend-
ence on foreign imports for such equipment.
In pursuance of this policy, we have placed
orders on the two workshops for manu-
future of sophisticated signalling equip-
ment to the value of Rs. 1.50 crores during
1970 and 1971. The two workshops have
already manufactured a number of token-
less block instruments for use on single
line sections for increasing capacity, sig-
nalling relays, slectric point machines and
signal panels for use in large busy stations
and suburban sections, all of which were
being imported up till now. We have
been able to save foreign exchange to the
extent of Rs. 25 lakhs as a result this year.
Further, we propose to create additional
facilitics by way of machine structures etc.,
in the two workshops at a cost of about
Rs. 45 lakhs, so that with the implement-
ation of this programme in the next two
years, they can meet the railway's require-
ments and attain selfsufficiency.

L7 hrs.

Several hon. members spoke about
under or over-bridges over the railway
lines. Hon. members are aware that I
sponsored the scheme last year and senior
members like Dr. Rao welcomed that idea,
because it gives instant employment also.
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I wish to state that up till last year, on the
average, about 16 bridges were being built.
The figure has gone up to 64, but it is a
very small figure compared to the require-
ments of the country. Il only some amount
carmarked for meeting unemployment is
diverted for this purpose, I am sure any
number of overand under-bridges can be
built, It will remain a permanent asset to
the nation as well as provide employment
both to the educated and umeducated.
That is for the hon. members to judge.

Some members are very angry with me
for not conceding a bridge here or a bridge
there. I have repeatedly explained to
them that I cannot do so. The scheme is
that the State Government must choose
the spot. Only then I can give my consent,
because the railways are concerned only
with the bridge portion of it. The app-
roach roads haveto be built by the State
Government. 1am very happy that several
State Governments have taken advantage
of the scheme and utilised all the funds for
this purpose. But I am unhappy that
some States have not made full use of the
money available. I have addressed two
letters to the Chief Ministers in
the coursc of the year. Some of them
have done well, But some of them, fou
their own reasons, have not taken full
advantage of it. As [ said, when 1 go for
other purposes to have discussions with
the Chief Ministers, I will purpose this
subject also, so that as many over and
under-bridges as possible may be con-
structed. This is the general propesition
1 have made, because several hon. members
referred to this question.

Two or three hon. members referred to
rail.road coordination. 1 thought the hon.
mermber from Gujarat, who was in Govern-
ment, was not so ignorant as he showeld
himsell to be, because the scheme is there;
committees heve been appointed. Still the
hon, member speaksas il this isa new
thing he adumbrates and the railways and
Government have done nothing in the
matter of coordination. For achieviag
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coordination in the field of passenger
services, the railways are participating
financially in the State Road Transport
Corporations set up by various State
Governments. Such corporations have been
established in most of the States and the
investment made by the railways in the
State Road Transport Corporations as on
1st March, 1971 s Rs. 26.27 crores In
the Board of Directors of each State Road

Transport Corporation, two senior
railway officers are numinated 10
represent the railways. The main

functions of these representatives are
to see that the Corporations work
effectively, the objectives of rail-road
competition are achieved and the activities
conform to the general policy in force, The
need for achieving coordination between
the different modes of transport has been
acpepted by the government in the light of
the various recommendations made by the
Committee on Transport Policy and
Production. Whenever the State Govern
ments propose to issue additional permits
for haulage of gnods by road, the railways
file therr objections with the regional
transport authorities in cases the permits
so contemplated are found to result n
uneconomical competition. At govern-
mental level coordination between road
and rail transport can best be ensured by
coordinated investment  policies and
decisions, The Planning Commission have
been entrusted with this task, They will
coordinate not only between railways and
the roads but also coastal shipping and
inland waterways,

There is much leeway to be made in
effecting the maximum co-operation bet-
ween road and rail transport. Both of
them are owned by the Government, the
roads by the State Government and the
railways by the Centre, So, I do not want
any unhealthy rivalry between these two
systems of public undertakings.

Hon, Members have not paid much
attention to the use of land on either side
of the track for agricultural and other use-
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ful purposes. May be, by their silence they
approve of it and they only want proper
implementation. Happily, the Ministry of
Agriculture is devising a scheme, 1 am told,
to grow sun-flowers., Their seed is of great
significance to our economy in producing oil.
Similarly, castor oil seeds also grow with-
out much expense, 1 propose to instruct the
concerned officers at the appropriate level
to take up these schemes with the help and
co-operation of the State Governments
which run agricultural departments and
research stations.

1 am quite clear that I do not want to
incur extra expenditure for the scheme. It
18 sometimes the habit of governmental
systems to think of provision of expendi-
ture for any scheme 1n advance, and that
18 the way to make it costly as well as the
butt end of ridicule by the House. 1 do
not propose to spend even one rupee on
this scheme [ do not want to entrust it to
officers alsn, because they cannot be asked
to go and grow agricultural crops of do any
agricultural operations. What I propose
tado s to contact the headmen of every
gang just on the rajlway track. They are
always on the track. T want to give appro-
priate bits of land to the gangmen for this
purpose. [ do not mund if they supple-
ment theu income theieby. 1 know that
a uniform crop 1s an ympossibility n the
vonditions that prevail in India from Cape
Comorin to Bengal or Gujarat. The head-
men of the gang have to find out for them-
selves what can be grown in a particular
piece of land. I propose to give the
discretion to them. In places like Kerala
and Bengal, where there is water-logging,
I hope the State Fisheries Department will
help the milway adminjstration in pisci-
culture to grow fish in appropriate places.

lonly beg of hon. Members to take
interest in this scheme and to see that at
least in their constituencies these schemes
go through. They are in a position to
bring about coordination in this matter
between the rallway administration and the
State Agriculture or Piscicalture Depart-
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ment, as the casc may be. If in every
constituency, hon. Members take interest
and pressurise the concerned officers or
gangmen and the State officers concerned
to implement the scheme, I think, they will
have helped the economy of the country to
a degree which we cannot even envisage.
We can grow either sunflower or oilseeds to
the extent of cven Rs. 10 crores. It is such a
costly agricultural produce, oilseeds. Whe-
ther the income goes to the railways or to
any other department or to the individual,
is @ small matter, 1 want that these
serveral lakh acres—I have given the figure
in the Budget speech—are utilised for some
purpose or the other. It is here thatl
want the cooperation and blessings of hon.
Members.

SHRI B. K. DASCHOWDHURY : Will
the land be given to outsiders, the landless
labourers or only to gangmen ? What 1s
the policy ?

DR. 1. P. SHARMA ( Alwar ) : Would
you consider only Scheduled Castes and
Scheduled Tribes for this ?

SHRI K, HANUMANTHAIYA : Many
hon. Members wanted to know what finan-
cial and other help we are giving to those
who were killed or wounded during the 14
days war- As | said, about 13 persons were
killed. From various funds, including the
Railway Minister's Discretionary Fund, we
have given to each family which has lost a
member, Rs. 11,000 including ex-gratiu
payment. It is such a generous payment
that you will not find a precedent for it in
the railway administration. Family
pension is also being given varying from
Rs. 60—some people get Rs. 40—according
to the pay they were drawing. Bonus also is
being given. Therefore the families of
people who have lost their lives are being
trexted very gencrously, In addition, I
have also passed orders to give employment
to the members of the family who need it.

The wounded rlso have been given
amounts varying from Rs, 300 to Rs. 600
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and even Rs. 1,000 uccording to the serious
nature of the wound sustained. The
House can really rest assured that these
employees who have stood by the country
and suffered will be properly protecied in
every possible manner.

SHRI NARSINGH NARAIN
PANDEY (Gorakhpur) : What about
saloons ?

SHRI K. HANUJMANTHAIYA : My
hon, friend asks about saloons. I know the
opinion of the House. It is not that I am
unawire of it. Even if [ abolish the saloon
straightaway, they will approve of it, But
if 1 ask the officers not to make mse of
them, what am ] to do with them, is the
question. Merely stopping the use of it
does not bring any income to the railways.
1t wall be a dead stock, lving unused some-
where, | have seen that thesc saloons are
being wsed not for the purpose of making
a holiday. | have myclf’ seen and satisfied
that many of the railway oflicers who
work, when they go on inspection, when
they wan! to cany on discussions with
different railways. they usec saloons, What
1 propose to do is this. 1 have already
given instructions to make a list of saloons
available. In the first instance, I propose
to cut down their number. Let us see what
is to be done next.

| am very grateful to the hon, Member.
Shri Jyotirmoy Bosu, for making sugges-
tions regarding modernisation and eco-
nomic expertise. | am taking the same line.
In fact, the steps are being taken to
introduce the latest managerial techniques
in the railways. I have also been trying
to bring up-to-date the computers there.

Some hon. Members made a suggestion
that in order to cope with the modern
management techniques, there must be a
soparate cadre for personnel management.
My hon friend, the labour leader, Shri
A. P. Sharma, made that point. I propose
to concede that point and begin the
implementaton of the idea he has spon-
sored. It might be of interest to the House
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to know that the Chairman of the Admi-
mistrative Reforms Commission made this
very recommendation and the Government
of India accepted 1t and they have placed
the Personnel Depariment, re-organised
anew, under the Cabinet Secretaniat
stead of under the Home Mimstry 1
made that suggestion and they accepted
it 50, my hon friend Shri A P Sharna,
who s veny much concerned with prmo-
tional dand other prospects of labour be
rest assured that I am also of the same
view. | have made a study and I want
to implement 1t 50 that the rallway admi-
nmistration ¢in improve

Several hon Members made icfurence
to the recmmendations of the Adminsstra
tive Reforms Comnuswion, the Study
Teams, and ashed me what happuned to
these recommendations Some of vou
have said about me I amnot a person
who will wait for the things to b. proce-
ssed 1 am already 1mplementing them
All the recommendations of the Comumu-
ssion were processed at a general meeting
ol the Minister for Railways, the Deputy
Ministes for Railways «and the Membcrs
of the Board, including the Charrman Al
of us agreed on all the recommendations,
more or fess, unanimounsly [ am mple-
menting them There are one or two re-
commendations whith require the appro
sal of the Cabmmet [ am awaiting therr
appronal

I would hke to give you onmly une
instance The Admimistrative Reforms
Commussion recommended that Addition-
al Members are not necessary 1 have kept
these posts vacant | have not filled them.
1 propose to pursue the implementation
of these recommendations It cannot be
done ina day It takes time As we proceed
with the implementation of these reforms,
I am sure, the railway admnistration
will also improve

Iwant to make one thingclear Many
hon Members are under the impression
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tha. if the administrative costs at the top
are cut down, there will much saving It s
notso The bulk of emplovees are the
lower calegory employees who are about
13 lakhs, Tven 1if 1 reduce the officers
category to thewr bone, I will not b able
to save more than halta croie ol rupees
orso That » not of much significance
so fir as finances are concerned, Other.
wise, it 15 welcome in order to streamhine
the admimistration 1 am having almest
daily tulk on the subject with the concer

ned Members of Board and the Chairman,
and ] might say thit ull the Members of
the Board, imeluding the Chairrman die
very helpful They are 1 reformn minded
ay any of us 1s and 1t s no use blaming
them all the nme tor this defricieney or
that deficieney  which s more 1imagined
than real With my personal experience,
1 may sav 1 have nothing to hide, nor do
1 gain anything by speahing in a pusil

lamimous mnner—that no Mumber of the
Board has beun recalcitiant no Mumbe

ol the Roard has bheen disobudient  They
are afl cooperating 10 such a degiee that
thur ammas to ste that one day Prla-
ment approves of the weys they work
the Railways nstead of being subjected
to ali kinds of undignified remarks Hon

Member, Mr  Kachwar, called them
Raakshavas This 15 exuberence which docs
not decorate even the hon Member If
the members have any confidence m me,
please leave it to me The Members of the
Ro ird will work i1n the very spirit in which
this House wants them to work, and 1
umes to come, maybe by the time we
rcach the stage of next Budget, I am
certain that even the critic will applaud
the performance of the Railway Board
(Interrupiion)

My hon fisend, Mr Sharma, the labour
leader, and scveral other labour leaders also
raised the question of participation of
labour m management Aristotle, m hss
dmlogues, and also Plaio used to say,
*Before you carry on the discussion, define
your terms';if the termsare not defined
and if every one understands the meaning
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of the term in his own way, the dialogue
cannot be carried on in a sciemific way or
no right conclusions can be arrived at.
What is participalion must be defined
first. T have stated 1n the House —it 1s my
personal opimion ; [ am not sponsoring
official opinion; but | am doing so with a
purposc to mako the members think —that
he who asks for participation must come
couvinced with the idea of giving up the
strikecail. The right to strike and the right
to manage do not go tegether; one s
cuntradictory to the other.

SHRLI A. P. SHARMA (Buxar): I am
vety much happy that the bon. Mmisier
has yielded ; but this idea of parucipation,
as | have alieady said, 1s not a new thing;
it 1s going on all uver the country, There
are several study reports, schemes are ther e;
I have reguested that one of these schemes
or study reports should Le implemented,
They arc available with the Railways.

SHRI K. HFANUMANTHAIYA : What
he says, I do not contradict. The founda-
tion of the proposul is that, 1If you want to
ask for real, effective management parli-
cipation, the question of strike should
bc given up once and for all
Subject to this condition, whatever scheme
my hon. members, the labour leaders,
propose, | am prepared to accept, and
I know that proposal also to some extent.
If they want merely a Directorship here or
a membership thers, I am prepared to
concede withoul any hesitation, but [ want
effective participation in the sense that, as
the General Manager or the Chairman of
the Railway Board fe¢ls a sense of res-
ponsibility in management, I want the
participating labour leader and the labour
representative to rise to that level of res-
ponsibility. It is only that 1 call effective
participation; otherwise, it will be a
notional participation. If they want just
a membership here or a membership there,
I have no objection ; [ can give straight-
way...(Interraptions)
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SHRI A. P. SHARMA : 1 do not like
to argue this point with the hon. Minister.
As a matier of fact, the right 10 strike . has
g0t no connection with participation
scheme. Whereas the right to strike can be
retained at the same time participation in
munagement can be had.

SHRI 5. M. BANERJEE (Kanpur):
I want that strike should be made
superfluous by  creating  favourable
conditions by which therei. no need for
strikes. But we are against banming of
strikes.  Regarding labowr  participation,
Mr, A, I', Sharama may be the non official
Chairman but he has no official position
m the Board, In the Board itsell some=
hody should be there.

SHRI K. HANUMANTHAIYA: In
any case the hon. Members hnow  that we
aic nut coming to conclusion on this issue
just now. I have metely opened the topi
for a serious discussion. That is all that
1 have done. All of you can thenk together
and prepare a scheme and 1 am prepared to
divcuss with you. Even if 1t takes time,
I am prepared to sit with all the labour
Jeaders concerned and come to a sertiement
on the 1ssue .. . (Terruptions)

Tto Mitag v fegrfear (wid)) :
weqe wavgm, 4 qwa famr ar f5
nfz, g o1 7@ %) fagiad @FL F T
& @ uF w92 B AT HT A §F 92
faarg w1 (A=)

MR. SPEAPER : The Minister is very
obliging. Fvery Member gets up and asks
something.

You have quoted Aristotle and Plato.
It is difficult to understand Aristotle and
Plato.

SHRI K. HANUMANTHAIYA: So
far as the varlous suggestions that have
been made, either local or general are con-
cerned, the House would oxcuse me ifl
am not able to reply to every one of them.
As you know, if I begin to reply to all the
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points, 1 will require a8 whole day, about
89 hours I don't propose to treat the
suggestions made as 1f they are not made
and I am not a person who would like to
ignore them, I will instruct the Board or
the concerned Directors in the Boaid to
scrotinise every po nt and suggestion that
has been made by the hon Members and
their replies will be sent  Only this much

Several hon Members complaned to
me that the replies sent by me are 4 little
routine and many a uime, negative [he
hon House has to kindly sympathise with
me. The Railways aie such a big system
Suddenly a Member asks, ‘What about
some station ** I don’t think even a man
with a hundred heads will be able to
remember all the lines  Therefore 1 have
necessarily to depend upon reports sent to
me Therefore 1 kave taken the precaution.
1 don’t send the replies immediately [ send
anote and i the note prepared by the
officer 15 wrong or inaccurate, the hon Mem
ber 1s welcome to discuss the problem with
me, and 1f 11 18 such a serious case, I will
accompany the Member to the spot and
settle the problem

SEVERAL IION MEMBERS rose

SHRI X HANUMANTHAIYA So
far as corruption and other matters are
concerned, 1 have already dealt with 3t in
the Budget speech and I hope the hon
Members know the procedure | am follow-
mg and the seriousness with which [ am
pursumng 1t (Interruptions)

ot TwA oW 5giEw, %
sgeqr F1 weA gt (wwwrw)tect

weaw Wy ¢ aw fafae W
@ & &Y weqe w1 o wewre A
fr fafaeet w wi fir SRt ara ag g7
sz fafreee il e Amae & fag
WETEY e aTgd § oY o gt @
wT vt § 1 Wfew o o fv s
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TS 29 6§ TF 19 ARATLH W |
WE g AT @|E {1 A
Y Mwr qg W g fw
weaes ) fedT &1 A ¥ w7 @
TZ 72 A% § ¥FAT | WIS g7,
weaw W )€q, Fg 4 §G T QA
gl, W ar wred § fedfl 91 G
FIAT §F AT a5 &)

He can give 1 have no objection.

SHRI K HANUMANTHAIYA 1
have already made it clear that every
suggestion and every pomnt made by the
hon Members will receive a reply  [here-
lore there i1s no necessity tor a lurther
dialogue on the subject

SHRI B k DASCHOWDHURY Sir
let the hon Mimister say something about
the restoration of the flood damaged lines
in the N F Rajlnay

oY TR Qg & frege
ardy fotr 7 %61 fag ST <@ 7
T fan sar 7eqt wgiRw wiE A
Eca o d]
SLVERAL HON MLMBERS—rose

MR SPEAKER Whom 1s the Mimster
obliging ? All of them ?

SHRI JYOTIRMOY BOSU  He said
he will oblige me after he had finished He
18 a truithful man. Hesaid so Hesaud,
*let me fimsh my speech, and you can ask.
“Iwill it down 1f he says no Number
one : What are you domng about reopening
of the Martin Light Ratlway 7 When will
you have through trein to Bangladesh, and
through Bangladesh to Assam ?

SHRI K. HANUMANTHAIYA Regar-
ding the first question, I don't propose to
do anything Regarding the second question

SHRI SAMAR MUKHRJER (Howrah):
The Prime Minister had solemaly assured
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that Martain Light Raudway will be re-
started; this was her personal assurance. It
has appeared in the papers; it has been
published in the press ..

SHRI K. HANUMANTHAIYA : So far
as Bangladesh is concerned, I have already
made a statement, that is, that cvery line
will be connected to the Railway system
between the two countries and the water
system between the (wo countries will be
coordinated to mutual advantage.

SHRI JYOTIRMOY BOSU
soon 7 Within what date ?

: How

SHRI K. HANUMANTHAIYA * Much
of it has already been done,  (Interruption)

SHRI B. K. DASCHOWDHURY : 1
want to have just one clarification. Has
the Minister considered about the restora-
tion of the flood-damaged line in the N. F.
Railway ? 1Is he doing anything on that ?
I want to hnow what he is doing about
this long standing line in the N. P,
Railway.

SHRI K. HANUMANTHAIYA : There
is no further answer.

SEVERAL HON. MEMBERS rose. . .
(Interruptions)

MR. SPEAKER : All of you may kindly
sit down so that I may stand. ([nrerruprions)
I think there is nothing to be answerd,
everything is over,

SHRI K. HANUMANTHAIYA : Yes.

DEMANDS* FOR GRANTS ON
ACCOUNT ( RAILWAYS),
( 1972-73)

MR. SPEAKER : [ amn going to put the
Demands for Grants on Account (Railways)
to the vote now.

The question is :
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“That the respective sums not exceeding
the amounts shown in the third column
of the order paper, be granted to the
President, on accoum, for or towards
defraying the charges which will come
in the course of payment during the
year ending on the 3ist day of March,
1973, in respect of the heads of demands
cntered 1n the second column thereof
against Demands Nos. 1o 11, 11A, 12
to 16.”

The motion was adopted.

MR. SPEAKER : S0, this discussion is
over. These Demands are passed.

[ The motions for Demands for Granis on
Account (Railwa)s), winch were adopted by
the I ok Sahha, are reproduced helow—Ed.]

DexanND No 1—RAILWAY BOaRr»

“‘That a sum not exceeding Rs. 41,29,000
be granted to the President, on account, for
or towards defraying the charges which will
come in the course of payment during the
year ending on the 31st day of March,
1973, m respect of ‘Railway Board".”

Dr¥ma¥n No. 2—MIscRLLANOTS
EXPENDITURE

“That a sum not exceeding
Rs. 1,80,48,000 be granted to the President,
on account, for or towards defraying the
charges which will come in the course of
payment during the year cnding on the
31st day of March, 1973, in respect of
*Miscellaneous Expenditure”.”

Desaxp No. 3—PayuEnNTS TO WORKED
LiNES AND OTHRRS

“That & sum not exceeding Rs. 4,28,000
be granted to the President, on account, for
or towards defraying the charges which will
come in the course of payment during the
year ending on the 3ist day of March, 1973,
in respect of ‘Payments to Worked Lines
and Otbers'.”

*Moved with the recommendation of the President,
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DEmMAND Nu 4 ~WORKING FXPENSBE9——
ADMINISTRATION

“That a sum not exceeding
Rs 22,40,12,000 be granted to the President
on account, for or towards defraying the
charges which will come 1n the course of
payment duiing the year ending on the 1st
day of March 1973, mn respect of *Working
Expenses— Administration® ™

Di manp No 5—WORKING LxPENsI 8
RIPAIRE AND MAINTFNANCI

“That 4 sum not  exceeding
Rs 77,39,73,000 be granted to the President,
on account, for or towards defravine the
charges which will come 1n the course of
payment during the year ending on the Jist
day of March, 1973, 1n 1espect of Working
Expenses— Repans and Mainten ince

DEeMAND No 6—WORRING L\ PFNst4—
UPFHATING STAFF

“lhat a sum nol  exceeding
Rs 47,85,74,000 be granted to the Premident
on account, for or rtowards defra)ing the
charges which will come 1n the course of
payment during the year ending un the
314t day of March 1973, 1n respect of
‘Working Expenses—Operating Staft* *

DEsmanp No 7.— WorkING LaPENSEs
OperATIUN (Fuyr)

“That &« sum not exceeding Rs
43,19,61,000 be granted o the President,
on account. for or towardy defiaywng the
charges which will come n the course of
payment during the year ending on the
31st dav of March, 1973, in respect of
‘Working Expenses—Operation (Fuel)’ "

DemaNDp No 8 —Worxing ExPENSme-—
OPERATION OTHER THAN STAPF AND FurL

“That a sum not excseding Rs
12,63,23,000 be granted {0 the President,
on aceount, for or towards defraying the
charges which will come in the course of
payment during the year ending on the 31st
day of Macch, 1973, 1n respect of ‘Working
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Expenses—Operation othet than Staff and
Fuel'.!

DeMaND No 9 —WORRING RXPPNAYS—
MIBCELLANEQUS FXPENSLY

*That a sum not exceeding
Rs 96489,000 be granted to the
President, on account for or toward defray-
wng the charges which will come in the
course of payment during the vear ending
on the 311 dayof March 1973, in respect

of “‘Working Fxpunses —-Miscellaneous
Expenses
DEMAND No 10— WORKING FAPENSFS —

STAFF WFLFARF

That a sum not exceeding Rs 7,33,31,000
be granted to the President, om uccount,
Sfor or towards defraying the charges wlach
will «»me n the course of payment
during the year ending on 3lst day of
March 1973, in  1espect of *Wrking
Expenses— Staff Welfare™*

DevanNp Nu 1l —wWORRING FAPFNAFE —
APPROPRIATION [0 DEPRFCIATION
RESERVF FUND

“That a sum nol exceeding RS
27,50,00 000 be granted to the President,
on account, for or towards defraying the
charges which will come in the course of
payment during the yedr ending on the 31st
day of March, 1973, in iespect of *Working
Expeases—Appropriation to Deprecfation
Reserve Fund',’

MraND NO  11A—wWORKING EXPENSNG—
APPROPRIATION TO PENSION FUND

““That a sum not excesding Rs  4,00,00,000
be granted to the President, on account, for
or towards defraying the charges which will
come in the course of payment during the
year ending on the 318t day March, 1973 in
respect of ‘Working Expenses—Appropria-
tion to Pension Fund® **

Deuanp No  12—DIvIDEND TO
OENERAL REVENUES

“That a sum not exceeding Ry
4,54,02,000 be granted to the President, on
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account, for or towards defraying the charg-
es which will come in the course of
payment during the year ending on the
31 st day of March, 1973, in respect of
‘Dividend 10 General Revenues'.”

Demann No. 13—0PEN LINE wWORKS
(REVENUE)

“That & sum not exceeding Rs.
1,75,09,000 be granted to the President, on
account, for or towards defraying the char-
ges which will come in the course of pay-
ment during the year ending vn the 3lst
day of March, 1973, in respect of
‘Open Line Works (Revenues)'.™

DEMAND No, 14—CUuNSTRUUTION OF NEW
LINFS~ CAPIIAL AND DEPRECIATION
RESFRVE FUND

“That a sum not exceeding Rs.
9,42,97,000 be granted to the President, on
account, for or towards defraying the charg-
es which will come in the course of pay-
ment during the year ending on the 3lst
day of March, 1973, in respect of
* Construction of New Lines—Capital and
Depreciation Reserre Fund'.”

DEmAND No, 15—0PEY LINE WORES—

CAPITAT. AND DEPREOIATION RESERVE
FUND AND DEVELOPMENT YUND
“That a sum not exceeding Rs.

1,63,04,85,000 be granted to the President,
on account, for or towards defraying the
charges which will come in the course of
payment during the year ending on the
3ist day of March, 1973, in respect of
*Open Line Works—Capital, Depreciation
Reserve Fund and Development Fund'.”

DEnAND NoO. 16—PENMONARY CHARG-
Es—PENSION FUND
That a sum not excosding Rs.

2,52,63,000 be granted to the President, on
account, for or towards defraying the char-
ges which  will come in the course of
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paym:zat during the year ending on the
31st day of March, 1973, in respect of
'Penswonary Charges—Pension Fund'."

APPROPRIATION (RAILWAYS) YOTE
ON ACCOUNT BILL*, 1972

THE MINISTER OF RAILWAYS
(SHRI K, HANUMANTHAIYA): | beg to
move for Jeave to ntroduce a Bill to
provide for the withdrawal of certain sums
from and out of the Consolidated Fund of
India for the services of a part of the
financial year 1972-73 for the purposes of
Railways.

MR. SPEAKER : The question is :

*“That leave be granted to intro-
duce a Bill to provide for the with-
drawal of certain sums from and
out of the Consolidated ¥Fund of
India for the services of a  part of
the financial year 1972-73 for the
purposes of Hailways."

The Mogion was adopted.

SHRI K. HANUMANTHAIYA: I
introducet the Bill.

I heg to movet

“That the Bjll 10 provide for the
withdrawal of certain sums from
and out of the Consolidated Fund
of India for the services of a part of
the financial year 1972-78 for the
purposes of Railways be taken
into consideration.”™

MR. SPEAKER : The question is :

“That the Bill to provide for the
withdrawal of certain sums from
and out of the Consolidated Fund
of radia for the secvicos of & part
of the financial year 1972-73 for the
purposes of Railways be taken into
consideration.”
The Motion was adopted.

*Published in Gazette of India Extraordinary Part T, Section 2, dated 20-3.72.
1Introduced/Moved with the recommendation of the President.
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MR. SPEAKER : The quastion is :

“That Clauses 2 and 3, the Sche-
dule, Clause 1, the Enacting
Formula and the Title stand part
of the Bill™.

The motion was adopted

Clapses 2 and 3, the Schedule, Clause 1,
the Enacting Formola and the Title
were added to the Bill.

SHRI K. HANUMANTHAIYA : 1 beg
to move :

“That the Bill be passed™.

MR. SPEAKER : The question is:
“That the Bill be passed".
The mation was adopted,

GENERAL BUDGET, 1972-73—GFNF-
RAL DISCUSSION

MR. SPEAKER : The House will now
take up the general discussion of the
General Budget. Shri Samar Mukherjee.

SHRI SAMAR MUKHERJEE
(Howrsh) : 1 would like to have half an
hour. Iwould like to know how much
time is allotted to my Party.

MR. SPEAKER : Of course, he will get
half an hour today before we adjourn.

SHRI SAMAR MUKHERIJEE : There
will be two Members speaking from our
party. That was why I wanted to know.

MR.SPBAKER : The hon. member
will have half an hour,

SHRI SAMAR MUKHERJEE: The
Budget placed before us here after the
general clections and the slogan of the war
against poverty or garibi hata» and demo-
cratic socialism, however, reveals that it
has no relation with the slogans and the
promises made. It reveals just a contin-
uation of the same old policy of building
capitalism and strengthening the hands of
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the monopolists. So it is not a budgst
for gariby hatao, itis a budget for garibi
badhac. (An Hon, Member : Amir{ badhuo.)
Or the counterpart of it is amiri badhao.

Last time when he placed his Budget
before us, he said that there would be s
general revival in the economy. But in
this budget speech, he has observed :

““The rate of growth has slackened
in 1971-72. There are also other trends
which we can not overlook. While
imports other than those of foodgrains
have increased rapidly, this cannot be
said of exports. As a resuit, the trade
gap is hkely to widen appreciably fin
the fiscal year. The various programmes
for promoting socinl welfare which have
been tahen n hand over the past two
years have yet to gathct momentum™.

This s also areview of the economic
policies enunciuted in the last budget, the
programmes taken up and how they are
implemented. So from the resulis, it is
scen that the economy has started
slackening.

Sluggishness of the economy is not an
isolated thing. It is the inherent weakness
of the capialist system when it is faced
with crisis. Capitalist economy is not
free from crisis, Sometimes the economy
will pick up; but agan crisis will appear.
In one sector, theie will be some growth
and development; in others there will be
decline. This is the feature of capitalism.
Our country will not come out of the crisis
unless the whole basis of the economy is
thoroughly, fundamentally and basically
changed. This budget is a budget to
build capitalism and help growth of
monopoly That was why just after the
presentation of the Budget we saw in the
Bombay Stock Market and in Lyons Range
in Calcutia considerable jubilation. Becausa
there i no extra burden of taxation om
them. In this Budget the old policy is
being continued, the policy of imposing
greater burdens and {axes on the comman
masses through indirect taxation, The
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direct taxes portion is very negligible.
Only Rs. 24 crores by way of direct taxcs
are envisaged throughout the year; out of
that, during this budget period, only Rs. 16
crores have been imposed on them. The
rest is entirely indirect taxation. The tax
on Kerosene is a hit on the common
people; so are other taxes like those on
aluminiun, steel, rayon, art silk, tobacco
and others. Ultimately, the impost falls on
the common consumers. So they suffer.

Everybody knows that when taxation it
increascd, it has its effect on prices. In the
background of rising prices, another big
doze of taxation has been administered on
the common masses,

Not only that. A big amount has been
set apart for deficit financing. Last time it
was Rs. 220 crotes; this time it is Rs. 242
crores. Last time we had also warned that
deficit financing would not remain Limited
to that amount. It has further increased;
and this time also, this Rs. 242 crores of
deficit financing will not be sufficient.
The Government will further extend the
amount through inflationary methods or
various other methods for deficit financ-
ing. The logical result is that there will
be a further rise in prices.

Moreover, the increase in the railway
freight also helps the rise in the grices of
commodities. So, the total effect is not
curbing down of the price-rise, not the
stabllity of prices, but further rise in
prices. So, it amounts to a further erosion
of the income of the common masses,
and the result is that poverty will further
increase and;the disparity among the people
i3 bound to grow further.

What do we see? We see that this
budget has been depicted as a basis for
advancing towards socialism. The Finance
Minister, in the last sentence of the first
part of the budget, has said :

““Hon. Members may rest assured that
we shall continue qur efforts in the
same spirit and over a broad front
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over the coming months so that the
mandate for creating a socialist society
is carried out with speed and vigour.”

If the Finance Mmister thinks that
this is a socialist society which he is going
to build, then, he is befooling himself.

Now, the world has seen socialist socie-
ties. You have got a great friend, the
Soviet Union, a sociallst country. At
least you must try to learn how socialism
was built up in that country. That was
the first country which has inspired the
world to the path of socialism

AN HON. MEMBER : Revolution.

SHRI SAMAR MUKHERJEE : Soci-
alism is a world process, and the whole
world is bound to take to the path. Socia-
lism, means a basic, fundamental change,
which is opposite to capitalism., There
may be various forms of socialism,
but the essence of socialism is the rule
of the proletariat. There may be various
forms of capitalism, but the essence of
capitalism js the rule of the bourgeoisie.
These are so very fundamental that you
cannot ignore this and call your society, a
capitalist society, as a socialist society.
By this jugglery of words, you can only
deceive the people, confuse them, and try
to save capitalism under the coverof
socialist jargon.

What is your budget? The budget is
an instrument of your economic policy.
Through the Five Year Plans and budgets
for several years what ultimately happened
in India is the concentration of capital
in the hands of a few. 75 monopoly
families have become¢ the major owners
of assets of private corporate sector
excluding banking. It was when the Mono-
polies Commission prepared the report
that they stated that 75 business houses
led by Tatas and Birlas control 1,836 com
panies and 46.9 per cent of the assets
of the private corporate sector excluding
banking, which the Commijssion placed at
Rs. 5,552 crores.
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Since then, has there been a weakening
of the monopolies due to planning 7 They
claim that these plans are oneated towards
socialism No According fo the latest
survey of the Research and statistical
Drvision of the Company Affairs Depart-
ment published in July 1970, the assets of
the entire private corporate sector exclud-
ing banking companies increased to Rs
7500 crores 1967 68 and the share of the
monopoly houses was 538 per cent 1n
1967 68 compared to 469 per cent in
1963 64 This shows how the concentration
has actually increased

The Five Year Plans are actually con-
tributing towards the proccss of concentra
tion of economic power In the hands of
monopolies India 18 heading towards
monopoly capitalism, not socialism They
talk of socialism more and more because
they see 1n people’s eyes that capitalism
18 reyected and exposed That 15 why while
actually defending capitalism, they cover
themselves up in the guise of socialism,
Otherwise captalism cannot be maintained

Last time also I refenied to this matter.
Between 1963-64 and 1967-68, Birlas record-
ed an increase 1n assets of Rs 283 crores,
Tatas Rs, 176 crores, Mafatlal Rs 90
crores, Surajmal Nagarmal Rs 50 crores
and soon They have started the slogan
of Ganbt Hatae 1s the Government
really interested in removing poverty t No
After the dissolution of the last Lok
Sabha, between 15 August 1970 and 30
April 1971, 97 fresh licences were 1ssued to
monopolists They include 7 for Tatas,
8 for Birla's, 4 for Snram, 3 for Sahu,
Jain, 6 for Singhana, 2 for ACC and 3 for
Dalmia Is this also Garibi Hatao ? After
the 1971 clections, 1n the calendar year
1971, 113 hcences had been 1ssued to big
businessmen This 13 how the Government
13 building up the economy in the country,
by helpmng in all possible ways the mono-
plists

The incldence of tax on the common
masses due 1o ndirect taxation 18
evidence of the continuation of the
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same policy Last time I read out the

percentages, starting from 1980-51 the
ratio of direct tax has gradually lessened
and that of indirect taxation has increased

The Government's claim that taxes are
spread equitably has no basis because larger
amounis are collected from the common
people  Since 1063-64 the taxes on income
and property have increased from Rs
554 52 crores to Rs 1122 37 crores, that 15 a
raise of about Rs 567 85 crores, about 100
percent Other taxes on commodities
increased from Rs 1,079 30 crores to Rs
3,106.13 crores during the same time, a rise
of 300 per cent This 1s how the common
man 15 served to fatten the profits of the
big monopolists  So, the claim of socialism
13 nothing but a deception for vote-catching

In the Budget they have claimed that the
price level 13 reasonably stable This claim
13 not justified by actual reality becauvse 1n
one year the rise of price of daily necessities
has been nearly 30 per cent,  According to
the National Commission on Labour, the
same amount of consumer goods and
services that Rs 100 could buy In 1969
required Rs 228 in 1970. In 1970-71 prices
have registered an  ncreasc of 162 per
cent according to a survey made by the
Hindustan Times on January 4, 1972
This prise rise directly hits the common
man, particularly the employees and
workerr They have cited some items
Meat has gone up from Rs. 5.3to 6 a kilo,
now Rs. 65, rice from Rs 17to Rs 2
Des:1 Wheat from 90 Pisc to Rs 1 10 a kilo
Sugar has increased phenomenally, i1t has
gone up, according to that calculation from
Rs 3.051n the first week of March to Rs
340owithn a fortnight. The price of a
popular brand of tea has gone up by 5 to 20
Paise per packet during the same penod.
This 1s a very serious thing This addi-
tional taxation and deficit financing will
help further enormous rise of prices which
will affect the whole economy and daily
life of the common masses,

18 brs

MR SPEAKER. This morning I ob-
served that the time lost on Saturday should
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be made up by having en extra half-hour
sitting today.

SHRI JYOTIRMOY BOSU (Diamond
Harbour) : Please see the attendance.
There should be some quality in our perfor-
mance, not quantity alone. Let us continue
tomorrow.

MR. SPEAKER: If you do not want
to sit for half an hour extra, all Ican dois
to reduce 14 hours at the end of the debate.
There is no other way out, I have calcu-
lated and found that the time lost on
Saturday cannot be made up.

SHRI SAMAR MUKHERJEE : | was
not prepared to speak today. But I had to
start my speech.

MR, SPEAKER : You have another
8 minutes lefti. We will continue tomorrow.

PHALGUNA 130, 1893 (SAKA)

Budget, 1972-73— 358
Genl. Dise.
" SHRI SAMAR MUKHERJEE : Some
more minutes may be added to it.

SHRI JYOTIRMOY BOSU: [ appre-
hend that there will be more repetitions of
what happened on Saturday. 1 am sorry to
say the housc has become very dull and
people are losing interest.

MR. SPEAKER : It is not dull. Mem-
bers had previous engagements for Saturday
without knowing that the House will
be sitting. The House stands adjourned
till 11 a. M. tomorrow.

18.02 hrs.

[The Lok Sabhka then adjourned till Eleven
of the Clock on Tuesday, March 2],
1972|Chaitra 1, 1894 (Saka))
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